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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
E.A. No. 11/2023
IN
Original Application No. 89/2021

IN THE MATTER OF:

Varun ...Applicant
Versus

Govt. of NCT of Delhi & Ors. ...Respondents

AFFIDAVIT ON BEHALF OF CHIEF SECRETARY, GOVT.

OF NCT OF DELHI IN COMPLIANCE WITH ORDER

DATED 29.01.2025

Most Respectfully Showeth:

I, Rajeev Verma S/o Sh. Shyam Singh Verma aged about 59 years,
presently posted as Chief Secretary, Govt. of NCT of Delhi, having

my office at Delhi Secretariat, New Delhi, do hereby solemnly

affirm and declare as under:

JOGENDRAKUMAR
Delhi
Regd. No. 16977
Expiry Date
31/01/2030
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1. That the present affidavit is being filed in compliance of the

order dated 29.01.2025 passed by Hon’ble Tribunal, wherein

it was directed:

24. What makes the matter more serious is that
after the voluntary disclosure by the
hotels/guest houses of Paharganj, no waler
meters were fixed on the tubewells/ borewells to
measure the quantity of water extracted from
them and no groundwater extraction charges
were charged from them. Thus, hundreds of
hotels/guest houses of Paharganj area for more
than 10 years are drawing groundwater

without any regulation, measurement oOr

payment of any charges.

25. What makes the matter further more serious is
that such withdrawal has been permitted by the
authorities in the name of VDS whereas no

such VDS exists. This confirms our
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apprehension expressed earlier that some kind
of scam has taken place which has resulted in
not only a huge loss of revenue and loss of
public money but also illegal, unregulated
withdrawal of groundwater by hundreds of
hotels/guest  houses  in Paharganj — area
depleting the groundwater level and adversely

affecting the environment.

26. Hence, we require the Chief Secretary, Delhi to
conduct an enquiry on the above issue,
ascertain the extent of loss of exchequer on
account of such unregulated withdrawal in the
name of VDS which does not exist, the extent of
damage caused to the environment and the
effect of such an illegal action on the
groundwater of the area concerned, and also
Jix responsibility upon the officers concerned

who are/were responsible for such unregulated

withdrawal of water in the name of non-existing

Delnt
Regd.No. 89T
Expry Dae
30112030
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VDS and for whose dereliction of duty, such
illegality took place and take appropriate
action against those officers as permissible in
law and submit the action taken report before

the Tribunal within three months.

2. A meeting was convened on 22.04.2025 under the
Chairmanship of the then Chief Secretary, in reference to the
order dated 29.01.2025 wherein directions were issued to the
Revenue Department and Delhi Jal Board to furnish requisite
information on action taken on the VDS applications in the

Paharganj area. It was inter - alia decided that: -

i. Revenue department would submit a report on the
enquiry conducted in response to UO note dated
12.03.2025 sent by the Department of Environment in
reference to order dated 29.01.2025 and furnish
information on the total number of illegal borewells &
quantum of Environmental Damage Compensation
(EDC) imposed, with status of EDC recovery and

action taken on non-compliance, and action taken
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regarding fixing of responsibility to the disclosure

under VDS.

ii. Delhi Jal Board would furnish details of ground
water extracting charges imposed on VDS applicants
in Paharganj area and further processing of their

applications for grants of permission.

Copy of the Minutes of the said Meeting is annexed hereto

as Annexure-l.

3. In pursuance of the aforementioned directions of the Chief
Secretary and U.O Note received from Environment
Department; an enquiry has been conducted by the Secretary

(Revenue)-Cum—Divisional Commissioner, Govt. of NCT of

Delhi.

A copy of the enquiry report is annexed hereto as

Annexure-IL.

4. The relevant extracts of the findings of the enquiry report are

as under :
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(i) ASSESSMENT OF FINANCIAL LOSS 70 THE

EXCHEQUER

DJB is providing regular piped water supply to the
hotels/guests houses in Paharganj area and collecting water
charges and sewerage maintenance charges strictly as per
DJB norms. Further DJB has issued internal instructions
for levy of water cess and additional sewer charges for
extraction of ground water. DJB has recovered water cess
amounting to Rs. 24.42 lakhs from 2015-2020 till the
abolition of Water Cess Act and related instruction. It is
pertinent to mention that the DJB is still recovering
additional sewer charges against extraction of ground water

and has recovered Rs. 6.11 crore from 2015 to till now.

Further through an illustrative assessment of extracted
ground water in Paharganj area, a notional value of
approximately Rs. 11 crore has been calculated by the DJB.
It is further submitted that in the absence of any notification

issued by the Environment Department, Government of NCT

of Delhi, mandating the installation of water meters and
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: ere is
prescribing rates for the extraction of groundwater’ th

id amount.
legal impediment in the recovery of the said a

1 drawn
However, on the basis of above, conclusion may be

that a notional loss of approximately Rs. 11 crore has been

caused to the public exchequer. Accordingly, it is most
respectfully prayed that Hon’ble NGT may be pleased 10

issue appropriate directions in this regard.

) EXTENT OF DAMAGE CAUSED TO THE
ENVIRONMENT AND THE EFFECT OF SUCH AN
[LLEGAL ACTION ON THE GROUNDWATER OF THE
AREA CONCERNED AND RECOVERY  OF

ENVIRONMENTAL DAMAGE COM. PENSATION

Earlier the DPCC had imposed interim EDC to the tune of
Rs. 4.50 Crore and had recovered Rs. 4.34 Crore. Further
on the basis of data furnished by DJB regarding illustrative
assessment of extraction of ground water in the concerned
area, the DPCC has calculated the Environment Damage

Compensation and accordingly decided to levy the EC o
n

these 536 Hotels/Guest Houses as per methodology devised
vise

By
o 10112030
Or =
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by CPCB considering the ground water consumption and

violation period (11 Years) as assessed by DJB. Brief is as

follows:
Amount of EC calculated _ Rs. 22,46,26,402/-
Amount of EC received till date  — Rs. 4,34,00,000/-

Action is under process for imposition/realization of EC
_ Rs. 18,12,26,402/-

(iii) RESPONSIBILITY OF THE OFFICIALS
It is clear that no attempts were made by the concer ned
Superintending Engineer or Executive Engineer, DJB to
report relevant facts of illegal withdrawal of ground water
by guest houses/hotels before the DC or the Advisory
Commiittee in accordance with the order dated 18.05.2010
issued by Environment Department and Standard Operating
Procedure regarding regulation of extraction of ground
water, closure, prohibition of illegal activities relating to use
of borewells/tubewells. They have even failed to report that
out of 536, 257 hotels/guest houses found using/extracting

4 €

scheme.
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Though there is no evidence of misconduct on the part of
Superintending Engineer or Executive Engineer, DJB
however, negligence Jdereliction of duty on the part of

concerned Superintendent Engineer or Executive Engineer,

DJB is evident.

Therefore, it is proposed to initiate disciplinary proceedings
against the following officials of Delhi Jal Board who were

posted in the area during the relevant period in accordance

with applicable rules.
r Year SE EE
2014 Sh. Ajay Gupta Sh. Radhey Shyam
2015 Sh. Ajay Gupta Sh. Radhey Shyam
2016 Sh. M K Jain Sh. R.K Suman
2017 Sh. M.K Jain Sh. R.K Suman
2018 Sh. M.K Jain Sh. R.K Suman
2020 Sh. M.K Jain Sh. R.X Suma
. . g n
; ‘(g é Sh. R.K Singhal Sh. Priti Pant
. Sh. RK Singhal Sh. Priti P
023 Sh. Priti Pant Sh. H Lol
2024 Sh. Priti e g
i Pant Sh
- LS, Garg
Sh. S K Singh

Delnt

Regd .No. 169717
Bxpry Date
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5 In view of the above enquiry report, it is respectfully

submitted that:

i)  With regard to assessment of financial loss tO the
exchequer, it is stated that DJB is providing regular
piped water supply to the hotels/guests houses in
Paharganj area and collécting water charges and

sewerage maintenance charges strictly as per DJB
norms. Further DIB has issued internal instructions
for levy of water cess and additional sewer charges for
extraction of ground water. DJB has recovered water
cess amounting to Rs. 24.42 lakhs from 2015-2020 till
the abolition of the Water Cess Act and related
instructions. It is pertinent to mention that the DJB is
still recovering additional sewerage charges against
extraction of ground water and has recovered Rs. 6.11
crore from 2015 to till now.

ii)  Further through an illustrative assessment of extracted

roun ¢ in P j i
g d water in Paharganj area, a notional value of

\AOT A Q}, approximately Rs. 11 crore has been calculated by the

Delhi
Regd. No. 16977

Expiry Data
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DJB. It is further submitted by the DJB that in the
absence of any notification issued by the Environment
Department, Government of NCT of Delhi, mandating
the installation of water meters and prescribing rates
for the extraction of groundwater, there is legal
impediment in the recovery of the said amount.
However, on the basis of above, conclusion may be
drawn that a notional loss of approximately Rs. 11
crore has been caused to the public exchequer.
Accordingly, it is most respectfully prayed that this
Hon’ble Tribunal may be pleased to issue appropriate
directions in this regard.

With regard to the extent of damage caused to the
environment and the effect of such illegal action on
the groundwater of the area concerned, it is stated that
the DPCC has imposed interim EDC to the tune of Rs.
4.50 Crore and had recovered Rs. 4.34 Crore. The

DPCC has further calculated the Environment

Damage Compensation and accordingly decided to

11
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tion to the
levy the Environmental Damage Compensa

Guest
tune of Rs. 22,46,26,402/- on these 536 Hotels/

i CPCB
Houses as per methodology devised by

considering the ground water consumption and
violation period (11 Years) on the basis of data related
to illustrative assessment Of extraction of ground
water furnished by DIB. Action is under process for
imposition/realization ~of remaining Environment
Damage Compensation to the tune of Rs.
18,12,26,402/-.

With regard to responsibilities of the officials, it is
stated that negligence / dereliction of duty on the part
of concerned Superintending Engineer or Executive
Engineer of DJB is evident. Therefore, it has been

proposed to initiate disciplinary proceedings against
the officials of Delhi Jal Board who were posted in the

area during the relevant period in accordance with

applicable rules,

12
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v)  That, in the light of the above, this Hon’ble Tribunal is
requested to accept the compliance affidavit in terms

of Order dated 29.01.2025.

VERIFICATION:
Verified at New Delhi on this 6" day of January, 2026 that

the contents of the above affidavit are true and correct to the
best of my knowledge based on records and information
received and believed to be true and correct. No part of it is

false and nothing material has been concealed th

JOGENDRAKUMAR
Delni
Regd. No. 16977
Expiry Date
31/01/2030

NOTARY REGISTER [] 8 JAN 2[]26
5L NO...0.0. ——-
DATE. aa]oll?«"u



Annexure | of the affidavit
1456

14
DEPQ%'I"IH_?_Egg SETENVIRONMENT L M
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.P. ESTATE, NEW DELHI-110002 -
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MINUTES OF MEETING 2 e(.’ e TR

A Meeting was convened under the Chairmanshi

at-03:00 PM in reference to the order dated 28.01.2025 of Hon'ble National G i i
: : ar Tribunal in
Execution Application No. 11/2023 In Original Application No. 89/2021 ti 3 ron Ve

.& ORS. List of participants is at Annexure- 1 3 Pie Dy eeTD

p of Chief Secretary, GNCTD, on 22.04.2025

The Hon'ble National Green Tribunal,

Ho : in Execution Application No. 11/2023 in Original
Application No. 89/2021. vide its order dated 29.01 .2025, has issued the following directions:

254 o o Tde

“..24.after the ’vpluntary disclosure by the hotels/quest houses of Paharganj, no water meters
were fixed on the tubewells/borewells to measure the quantity of water extracted from them and
no groundwater extraction charges were charged from them. Thus, hundreds of hotels/guest

. houses of Paharganj area for maore than 10 years are drawing groundwater without any
regulation, measurement or payment of any charges.

L T e T S R

25. What makes the matter further more serious is that such withdrawal has been permitted by

“the authorities in the name:of VDS whereas no such VDS exists. This confirns our
apprehension expressed earlier that some kind of scam has taken place which has resulted in
not only a huge loss of revenue and loss of public money but also illegal, unregulated
withdrawal of groundwater by hundreds of hotels/guest houses in Paharganj area depleting the
groundwater level and adversely affecting the environment.

26. Hence, we require the Chief Secretary, Delhi to conduct an enquiry on the above issue,
ascertain the extent of loss of exchequer on account of such unregulated withdrawal in the
name of VDS which does not exist, the extent of damage caused to the environment and the
effect of such an illegal action on the groundwater of the area. concerned, and also ‘fix
responsibility upon the officers concerned who are/were responsible for such unregulated
withdrawal of water in the name of non-existing VI_DS and for whose derehctt.on. of duty, such
ilegality took place and take appropriate action against those officers as permissible in law and
submit the action taken report before the Tribunal within three months.....

With approval of the Chair, Special Secreaty (Environment) gave a brief presentation on Hon'ble
NGT order dated 29.01.2025 and action required to be taken by stakeholder departments I.g,
Revenue Departm;ent and DJB. The matter Is regarding voluntary QIsclosure by hotels and
guest houses in the Paharganj area and lllegal groundwater withdrawal In that area,

CEO, Delhi Jal Board appraised the Chair that vide a resolution DJB is charging ground water
extant rates from consumer which have disclosed borewsll/tubewell under VDS,


FreeText
Annexure I of the affidavit


' {ii. The Delhi Pollution Contr

@The Principal Secretary (Env.) clarified that mere volun

® ot tantamount as permission for groundwater dran| tary disclosure of borewell/tubewell does

. L3 . ] T
District Magistrate is the only valid document authorizing? erc)jjrr?cllljzto . grantled e Aaiie
er arawil.

i. Revenue department to submit
an enqui o
12.03.2025 sent by Department of Er?virrgn::gr?trt |§°r2?:r°;§ge"; con;pllance  smyare sl
0 order dated 29.01.
féxznish infot:mation on the total numper of illegal borewell & number of Environmegzafgiiwzng
. mp“ensa on: (EDQ) imposed, w:}h status of EDC recovery and action taken on nogn-
com}? ance, and action tffken regarding fixing of responsibllity to the disclosure under VDS
ii. Delhi Jal Board to furnished details of ground water extracting charges imposed on' VDS

applicants in_ Paharganj area and further processing of thelr
- * permission. g applications for grants of

| ol Committee was directed to seek legal opinion for filing

appeal/revision against the order dated 29.01.2025 before a higher court and also engage a
senlor advocate in this matter for defending GNCTD. ' '

- iv. In compliance to Cabinet Decision no 3182 dated 15.04.2025, a new borewell policy has to be
prepared & brought before Council of Minister. Hence stakeholder departments were directed to
provide necessary inputs for the preparation of the policy to Department of Environment. '

in the end, Chle;f Secretary Delhi éi;ected the Revenue Department and Delhi Jal Board to
furnish requisite information within one working day to Environment Department for filing of the
affidavit before the Tribunal.

The meeting ended with a vote of thanks to the Chair

Copy to:. :
1. Chalman, DPCE L nicipal Council

2. Chairman, New Delhi Munic .

4 Divisional Commissloner, Revenue Department, GNCTD

5. Chief Executive Officer, Delhi Jal Board

Copy for klr}d information to: , o

4. 8O to Chief Secretary, Delhl

2. PPStoPr. Secretary .(vEnylronment). G_'NGTD
5 o Nigam Agarwal

Director (Environment)

3 15

11

e



1458 Annexure |1 of the affidavit 16

ENQUIRY REPORT

BACKGROUND

(1) This report has been prepared in pursuance of the order of the Hon’ble
National Green Tribunal dated 29.01.2025 in E.A. No. 11/2023 in O.A. No.
89/2021 in the matter of Varun vs. Govt. of NCT of Delhi & Ors., regarding
illegal /unregulated withdrawal of groundwater by hotels/guest houses

operating in Paharganj area in Delhi.
In the order dated 29.01.2025 passed by Hon’ble Tribunal, it was directed:

24. What makes the matter more serious is that after the voluntary
disclosure by the hotels/guest houses of Paharganj, no water meters
were fixed on the tubewells/borewells to measure the quantity of water
extracted from them and no groundwater extraction charges were
charged from them. Thus, hundreds of hotels/guest houses of
Paharganj area for more than 10 years are drawing groundwater

without any regulation, measurement or payment of any charges.

25. What makes the matter further more serious is that such
withdrawal has been permitted by the authorities in the name of VDS
whereas no such VDS exists. This confirms our apprehension
expressed earlier that some kind of scam has taken place which has
resulted in not only a huge loss of revenue and loss of public money
but also illegal, unregulated withdrawal of groundwater by hundreds
of hotels/guest houses in Paharganj area depleting the groundwater

level and adversely affecting the environment.

26. Hence, we require the Chief Secretary, Delhi to conduct an
enquiry on the above issue, ascertain the extent of loss of exchequer on
account of such unregulated withdrawal in the name of VDS which
does not exist, the extent of damage caused to the environment and the
effect of such an illegal action on the groundwater of the area
concerned, and also fix responsibility upon the officers concerned who
are/were responsible for such unregulated withdrawal of water in the
name of non-existing VDS and for whose dereliction of duty, such

illegality took place and take appropriate action against those officers

Page 1 of 22
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as permissible in law and submit the action taken report before the

Tribunal within three months.
Copy of the order of Hon’ble NGT is annexed hereto as Annexure-1.

(2) In pursuance to the order of Hon'ble Tribunal, a U.O. note dated 11/03/2025

was issucd by Environment Department, GNCTD. The relevant extract of said
UO note is as under:
Since as per, the SOP on regulation of extraction of groundwater, closure,
prohibition of illegal activities relating o use of tubewell/borewells, violation
check has to be dealt by Revenue Department & as directed by Chief
Secretary, Delhi, I have to request for your kind consideration for initiating
enquiry into the number of illegal connections for ascertaining the extent of
loss of exchequer and fix responsibility , if any, in compliance to the Hon 'ble
Tribunal’s direction vide order dated 29.01.2025 in Execution Application No.
1172023 in Original Application No. 89/2021, so that extent of damage on
environment and the effect of such an illegal action on the groundwater of the
area concerned be assessed. |

Copy of the U.O. Note is annexed hereto as Annexure-11.

(3) A meeting was also convened on 22.04.2025 under the Chairmanship of the
then Chief Secretary, in reference to the order dated 29.01.2025 wherein
directions were issued to the Revenue Department and Delhi Jal Board to
furnish requisite information on action taken on the VDS applications in the
Paharganj area. It was inter-alia decided that: -

i) Revenue department would submit a report on the enquiry conducted

in response to UO note dated 12.03.2025 sent by the Department of
Enviromment in reference to orvder dated 29.01.2025 and furnish
information on the total number of illegal borewells & quantum of
Environmental Damage Compensation (EDC) imposed, with status of
EDC recovery and action taken on non-compliance, and action taken
regarding fixing of responsibility to the disclosure under VDS.

i) Delhi Jal Board would furnish details of ground water extracting

charges imposed on VDS applicants in Paharganj area and firther

processing of their applications for grants of permission.

Copy of the Minutes of the said Meeting is annexed hereto as Annexure-III.

o\
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ISSUES TO BE ENQUIRED

(4) In pursuance of the order of Hon’ble NGT, UO Note dated 12/03/2025 issued
by Environment Department, GNCTD and the directions of Chief Secretary

vide Minutes of Meeting dated 22/04/2025, the following points are required

to be enquired:

i) The extent of loss of exchequer on account of such unregulated
withdrawal of ground water
ii) The extent of damage caused to the environment and the effect of such
an illegal action on the groundwater of the arca concerned
_iii)  To fix responsibility upon the officers concerned who are/were
responsible for such unregulated withdrawal of water in the name of

non-existing VDS.
ENQUIRY

(5) In pursuance of the aforementioned directions of the Chief Secretary and U.O
Note received from Environment Department; a meeting was convened on
06.06.2025 by the Secretary (Revenue)-Cum-Divisional Commissioner and it
was decided that:

i The Delhi Jal Board will submit a list of the officers/officials
posted in the area of Paharganj, wherein these hotels are
situated, since the year of inception of VDS i.e. 2014-15. The
list will include everyone from Meter Reader to Superintendent
Engineer of Delhi Jal Board.

ii.  The Delhi Jal Board will calculate the quantity of the
groundwater illegally extracted by all Hotels/Guest Hotels and
recover the charges from them, w.ef. the year 2014-15. This
list will be prepared each hotel wise and the amount calculated
to be recovered from each of them.

iii.  The DPCC will calculate the Environment Damage Charge on
the Hotels/Guest Houses, who are drawing water illegally. The
list will include the Hotels/Guest Houses irrespective, of the

fact, whether they have availed the VDS or not.

Copy of the Minutes of the said Meeting is annexed hereto as Annexure-1V

i W
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(6) Further, a serics of meetings were conducted by Revenue Department
with stakcholder departments i.c. DIB, DPCC, Environment ctc. on
22.08.2025.29.08.2025,  10.10.2025,  30.10.2025,  04.11.2025,
26.11.2025. 02.12.2025 and 17.12.2025.

Copy of the Minutes of the said Meetings conducted by Revenue Department are

annexed hereto as Annexure-V colly.

(7) The DPCC in its reply dated 14.07.2025, informed that it has imposed interim
Environment Damage Compensation (EDC) as per the Circular no. F. No.

DPCC/MS/OA No. 25/2020/270 dated 09.07.2020,
The relevant part whercof is reproduced hereunder:

As details of pump capacity, pumping duration, diameter of the pump elc.
are not available in the lists provided by DJB, following EDC slabs are to
be levied depending on the purpose for which the extracted ground waler

was/is being used.

1. Lump sum EDC of Rs. 30,000/~ (Rupees thirty thousand only) for

domestic usage.

2. Lump sum EDC of Rs. 1,00,000/- (Rupees one lakh only) for

commercial/institutional usage.

3. Lump sum EDC of Rs. 2,00,000/- (Rupees two lakhs only) for

industrial usage.

4. Wherever details of water consumption are available, EDC shall be
caleulated based on the actual water consumption and as per the

formula devised by CPCB and accepted by Hon'ble NGT.

The above amounts of lump sum EC be taken as interim compensation and
can be altered whenever further details crucial for arriving at EC are
made available by District authorities/DJB.

Due to non-availability of information regarding quantum of water
extracted by each unit, lump sum interim EDC of Rs. 1,00,000/~ (Rupees

h only) for commercial/institutional usage as per the said order

one lak
nposed by DPCC on 441 Hotels/Guest Houses (list enclosed).

Y

has  been i1
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Amount recovered from these Hotels/Guest Houses is Rs. 4.28 Crore, till

date.

As soon as list of units and quantum of illegal ground water extracted hy

these units is provided by Delhi Jal Board, the DPCC will finalise the
EDC.

[Note: the said imterim EDC on 441 Hotels/Guest Houses was imposed

irrespective of the fact, whether they have availed VDS or not. |
Copy of the letter is annexed hereto as Annexure-VI

(8) Further, DPCC vide letter dated 05.01.2026 has submitted the details of
levying of EDC on the basis of data received from DJB regarding extraction
of water. The relevant extract of the said letter is as under: -

In compliance of Minutes of Meeting dated 15.05.2023 of the .Joint
Committee constituted in the subject matter, inspection of 536 Hotels/Guest
Houses was conducted by officials of DJB and DPCC. During inspection, 441
Hotels/Guest  houses found extracting ground water through illegal
borewells. In absence of crucial details required for actual calculation of EC
as per CPCB methodology, Earlierr DPCC had levied Environmental
Compensation on 441 Hotels/Guest Houses, as an interim EC. Vide its letter
dated 19.12.2025, DJB has provided the list of 536 Hotel/Guest Houses
reportedly extracting ground water illegally including crucial details

required 1o assess EC as per CPCB formula.

Therefore, the Competent Authority in DPCC has decided to levy the EC on
these 536 Ilotels/Guest Houses as per methodology devised by CPCB

considering the ground water consumption and violation period (11 Years) as

assessed by DJB. Brief of EC is as follows:

Amount of EC calculated —  Rs. 22,46,26,402/-

Amount of EC received till date —  Rs. 4,34,00,000/-

Action is under process for imposition/realization of EC
— Ry 18,12,26,402/-

[Details in tabulated form enclosed]

Copy of the DPCC letter is annexed hereto as Annexure-VIL

A —
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(9) In the pursnance of series of meetings held by Revenue Department, Delhi Jal
Board has furnished the information vide letter dated 02.09.2025, 03.12.2025

and 05.01.2026. The details of the same are asunder: -
Reply submitted by Delhi Jal Board on 02.09.2025.
Relevant part whereof is reproduced hereunder-

i) In pursuance of the directions of the Honw'ble NGT a committee for
the finalization of the Voluntary Disclosure Scheme (VDS) was
constituted  under  the chairmanship of the  Department of
Environment & Forest, GNCTD, no decision was taken regarding
the cowrse of action in respect of tube wells disclosed under the
I'DS.

i) As recorded in the Minutes of Meeting (MoM) held on 21.04.2014
under the chairmanship of the Secretary (Environment), a draft
notification  regarding  installation of water meters on
borewells/tubewells was to be prepared and submitted for the
approval However, the said drafi notification was never approved,.

117) In line with the recommendations of the Committee constituted
pursuant to the Hon'ble NGT's directions in O.A. No. 108/2013
dated 03.09.2013. Consequently, no coercive action was taken
against tubewells declared under VDS.

) At present, the Delhi Jal Board is following the notification dated
12.07.2010 issued by the Department of Environment & Forest,
which does not stipulate charges based on the actual extracted
quantity. (i) It may also be noted that, as per the Public Notice
dated 26.10.2020 issued by the Central Ground Water Authority
(CGWA), processing of applications for NOC for groundwater
abstraction is now based on the categorization of the groundwater
assessment unit, rather than notified or non-notified areas. In
addition, MSMEs are  exempted  from obraiming NOC where

withdravwal is less than 10 KLD, and no abstraction charges are
leviable in such cases.

v) In compliance with the Hon'ble NG1U's directions, letters were
issued to hotels/guest houses disclosing ground water use under

VDS, requiring them to install water meters. To date, 22 units have

N
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complied, while follow-up action is ongoing with the remaining
establishments. The maximum groundiarer consumption of these
22 hotels/guest houses is 2.31 KLD, which is helow the 10 KLD
threshold. Accordingly, being MSMEs, these establishments are
exempt from groundwater abstraction charges wnder the CGIVA
Public Notice dated 26.10.2020).

Vi) Additional Sevage charges have so far been recovered by DJB on
the basis of the number of rooms in hotels/guest houses. As per the
DJB Revenue records, an amount of 33.39 crore has already been
recovered as Additional Sewage charges and recovery proceedings
have been initiated against the remaining establishments (details

enclosed)

Further, the rate of consumption has been computed on the basis of the
maximum daily use of 2.31 KL for a 50-room hotel/guest house. Applying
DJB  Notification  No. DJB/DOR/DD (R) HQ-1/2018/6551 dated
25.01.2018, under Category-II (Non-domestic Commercial/industrial, the
slab rate for 50-100 KL of volumetric consumption is T140.56 per KL.
Accordingly, the per-room annual charge works out to Rs. 2,370.26. For
333 hotels/guest houses, ground water consumption has been interpolated
proportionately on the basis of room strength and benchmarked
consumption, and charges have been calculated accordingly. Detailed

Jigures are placed opposite the respective names in the file.
In view of the above, it was submitted by the DJB that:
@ Tubewells disclosed under VDS were not approved by the DLAC.

® No notification for installation of water meters was issued, despite

recommendations in the MoM dated 21.04.2014.
@ Recovery of charges was thus undertaken on a lump-sum basis.

® No financial loss has been occasioned to DJB in respect of

groundwater abstraction by the concerned establishments.

© The DJB is taking steps to finalize the new notification so that charges

are henceforth levied strictly on the basis of actual consumption.

Copy of the letter dated 02/09/2025 is annexed hereto as Annexure-VIII
Page 7 of 22
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(10) Reply submitted by Delhi Jal Board vide letter dated 03,12.2025
Relevant part whercofl is reproduced hereunder-

@ Delhi Jal Board (DJB) is already providing regular water supply in
the Hotels/Guest House and collecting water bills and sewerage
maintenance  charges as per DIB norms from the Hotels/(Giuest
Houses, wherever applicable. Hotels/CGluest houses have water and
sewer connections for that purpose and have water meter installed for
that.

@ [urther, against extraction of water by borewells DJB has also been
collecting additional sewerage charges from this hotels (@ 22,000 per
month (in slab of 0 to 50 rooms as per room capacily in accordance
with Delhi Water Board Act, 1998 and Delhi water & sewer tariff and
meltering regulation of 2012), since 2015 till date.

@ In addition 1o the water charges levied on piped water supply, Water
Cess on borewell/tubewell @ 1,670 per month amounting lo I24.42
lakhs upto year 2020 was also collected as per DJB Office Order No.
DJB/DOR/Creating Separate Head/2015/7963 dated 08.07.2015.
However, the same was stopped as per DJB Office Order No.
DJB/DOR/166/2020/6277 dated 17.11.2020 in view of abolition of
Cess Act citing latest guidelines of CGWA. After that there was no
provision of water cess/tariff or charges on borewell extracted ground

waler.

As per the direction of the Hon’ble NGT dated 10.09.2025 and your office
letter seeking information regarding the quantity of ground water
extracted by Hotels/Guest Houses in the Paharganj area, the ground
water extraction has been assessed on the basis of water meters installed
on borewells in 22 hotels / guest houses. The discharge reading has been

taken for these 22 borewell meters.
According to discharge readings and no. of rooms per hotel, the

calculation of the extracted water is being done, which will be submitted

to your good office within two weeks " time.

Copy of the letter dated 03/12/2025 is annexed hereto as Annexure-IX

(11) Reply submitted by Dellii Jal Board vide dated 05.01.2026

D — |
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Relevant part whereof is reprod uced hercunder

This is in the reference of letier no. DC/C/2025/4765 dated 05.12.2025 vide

which details and data regarding illegal/unregulated ground water extraction by

hotels/guest houses in the Paharganj area was asked, in pursuance of the order of

the Hon'ble National Green Tribunal (NGT) dated 29.01.2025.

In this regard it is submitted that:

@ The Voluntary Disclosure was introduced in the year 2014 by the Department

of Environment, GNCTD merely through a public notice, without issuance of
any Gazette Notification or formal statutory order. In the absence of such
notification, the Scheme did not attain statutory force. DJB was entrusted the

responsibility for receiving the application under this.

It is respectfully clarified that:

DJB is providing regular piped water supply to the hotels/guest houses in
Paharganj area, and is collecting water charges and sewerage maintenance
charges strictly as per DJB norms.

In addition to it, DJB has also been collecting additional sewerage charges
@Rs.2000 per month per hotels against extraction of water by
borewell/tubewell since 2015 to till date i.e. amounting to approximately 6.1 1
crore.

In addition, DJB had also collected Water Cess @ Rs. 1,670 per month per
hotels bore well/tube well, amounting to Rs. 24.42 lakh up to November 2020
was also collected as per DJB. The said Water Cess was discontinued w.e.f.
November 2020 in  compliance ~ with DJB  office  order no
DJB/DOR/166/2020/6277 dated 17.11.2020, in pursuant to abolition of the

Water Cess Act and related statutory instructions.

After abolition of the Water Cess, no statutory provision, notification, or tariff

exists for levy of charges on ground water extracted through
borewells/tubewells by hotels/guest houses.
Accordingly, no ground waler extraction charges have been collected from

these hotels afier November 2020.

Page 9 of 22
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Abyence of Statutory Charges for Groumd Water Extraction
That no notification of the Dept. of Tnviromment was e« cived e the DU
which has ever mandated installation of water meters on Volwntary Disclosie
e wells, in the absence of that wnder the present veglatfons, Water mefery
mav only be istalled on legally approved horewelly cleared by the District
Level Advisory Commitiee (DEAC) Sinee Voluntary Diselosure tuhewells do
not atrain legal staruy unlesy approved by the DLAC, DI was not compovered
to install meters on such wnity, as the 2010 notification docs not authortze DJR

o do so.

Hlustrative Assessment of Ground Water

It is further informed that an illustrative assessnient of ground water has heen
carried out by DJIB on the basis of water meter installed on the tuhewells by
22 hotels/guest houses which have installed water meters. Based on meter
readings, the average daily consumption per roont has heen assessed as 0.065
KLD. (Amexure-1)

Applving this average to all room of 553 hotels/guest houses in the Pahargany
area, the illustrative quantity of ground water extracted for the period
November 2020 to November 2025 (i.e. I8 -11-2020 to 17-11-2025) come out

to- Total Quantity: 13,12,941.50 KL."

Since no notified rate exists for charging ground water extraction, DJB
treated/filtered water commercial rate of J140.56 per KL as per DJB
notification No DJB/DOR/DD(R)-HQ 1/2018/6551 dated 25-01-2018 category
1I non-domestic conumercial Industrial has been taken to work out an amount

purely for reference: On this basis:
THlustrative Amount: 318,45,68,639.80 (approx.) (Annexure -2)

Based on 60% annually occupancy, the amount is

= ¥18,45,68,639.80x 0,06 =2 11,07,41,183.88

Thus, on the basis of the aforesaid illustrative assessment of extracted ground
water illustrated by the Delhi Jal Board (DJB), a notional value of
approximately 311 crore has been calculated. It is further submitted that in
the absence of any notification issued by the Environment Department,
Government of NCT of Delhi, mandating the installation of water meters and

prescribing rates for the extraction of groundwater, the above assessment is
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illustrative only. Accordingly, the matter may he placed hefore the IHon'ble

NGT 1o issue appropriate directions in this regeard.

Copy of the letter dated 05/01/2026 is annexed hereto as Annexure-X

(12) In addition to the above, the following documents have heen

considered during the enquiry: -

(1) Order dated 18.05.2010 issued under Section 5 of the Environment

(Protection) Act, 1986.
The relevant extract of said order is as under:

(@) The issue of grant of permission for borewell/tubewell shall be dealt by
Competent Authority through the Deputy Commissioner (Revenue) of each
revenue area, GNCTD, who is hereby appointed as "Authorized Olfficer” for
the purpose of regulation of ground water development and management in
the respective revenue areas under the jurisdiction.

(b) The Deputy Commissioner (Revenue) of each revenue area, GNCTD, who is
the Authorized Officer, are further delegated with the power of dealing with
other issues such as checking violation, and sealing illegal wells, launching of
prosecution against offenders etc. including grievance redressal related to
ground water, based on the recommendations of the Advisory Committee.

(c) The Executive Engineer of the Competent Authority, in-charge of the
concerned area shall recommend the case, based on the facts on the ground,
to the concerned Deputy Commissioner (Revenue) of the revenue area who
shall issue orders in the light of the recommendations of Executive Engineer of

the Competent Authority and the Advisory Commillee.

Copy of the order is annexed hereto as Annexure-XI,

Page 11 of 22
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(i) Standard Operating Procedure regarding regulation of extraction of
ground water, closure, prohibition of illegal activitics relating to use of
borewells/tubewells in NCT of Delhi. (Formed in compliance of the direction

issued in the OA 685/2019: Rakesh Kumar Vs GNCTD order dated 15.05.2025)
The relevant extract of said SoP is as under: -

a) Drawing ground water through borewell or tubewell  for domestic,
commercial, agricultural or industrial uses without the prior permission of the
“Competent Authority” will be considered illegal and without authority of
law. The Competent Authority is Delhi Jal Board in the entire NCT of Delhi
except areas under the New Delhi Municipal Council (NDMC) and Delhi
Cantonment Board (DCB). For borewells/tubewells for agricultural uses, the
information on illegal extraction of ground water will be provided by the BDO
to the Advisory Committee.

b) The Deputy Commissioner (Revenue) of each district, who is the Authorised
Officer under the direction dated 18.05.2010 is required (o supervise checking
violation i.e. detection of illegal wells and closure thereof through the SDMs.

¢) An Advisory Committee in each of the revenue districts with representatives
from DJB, CGWB, ULBs, DPCC, reputed NGO has been constituted to assist
the DC in detecting illegal borewells for taking action. Accordingly, the
advisory committee will prepare a list of such illegal borewells every month by
taking information from all available sources including Revenue Officers,
representatives of Delhi Jal Board, ULBs, DPCC, NGOs and other relevant
sources. Proactive action needs to be taken by the above representatives in
detection of illegal extraction of ground water and furnishing the same to the
Advisory Committee promptly. Superintending Engineer (SE), DJB is the
Member Secretary of Advisory Committee, and he is required to ensure timely
conduct of the meeting and also to record the proceedings.

d) The DPCC will assess EC as per the methodology devised by CPCB in its
report dated 26.06.2019. After assessment of the EC, demand will be raised

and in cases of non-recovery, SDM to recover EC as arrears of land revenue.
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Copy of the SOP is annexed hereto as Annexure-XI1

(iii) Minutes of the meeting of the Committee for compliance of National
Green Tribunal Order Dated 03.09.2013 as well as subsequent order dated
12.3.2014 in Application No. 108/2013, National Green Tribunal Bar
Association vis NCT of Delhi & Ors held under the Chairmanship of

Sceretary (Environments on 21.04.2014)
Relevant part whereof is reproduced hereunder:

(a) An advertisement in newspaper is to be issued by Deptt. of Environment,
Govt. of Delhi for voluntary disclosure of tubewells/borewells within 3
months. For voluntary disclosure applications shall be submitted in office of
DJB (HQ) The application form for disclosure shall be made available on
DJB website No fee shall be charged for submitting application.

(dction: Deptt. of Environment and DJB)

(b) For fixing of water meters on borewells / tubewells it was decided that water
meters are fo be fixed on borewells / tubewells used for commercial /
industrial and bulk use purposes to start with. A draft notification in this

regard is to be prepared and to be put up for approval of Hon'ble LG.

(Action: Deptt. of Environment and DJB)

(c) Repeated advertisements in newspapers for registration of darilling
machine/rigs and lodging of complainis against unauthorized use of drilling
rigs/machines and illegal boring / groundwater drawl are to be issued by the

office of the Divisional Commissioner (Revenue).

(Action: Office of Divisional Commissioner)

(d) Regular action is to be taken by concerned DC (Revenue) against illegal
ground water drawl including on complaints forwarded by Complaint Control
Room (CCR) of DJB and a compiled Action Taken Report is to be submitted
by the office of Divisional Commissioner to Deplt of Environment/Commniittee

constituted by NGT.
(Action: Concerned DC (Revenue) / Office of Divisional Commissioner)

Copy of the said minutes of the meeting is annexcd hercto as Annexure-XIII

N\ —
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(iv) DO letter dated 300972015 dssued by Delii Jal Board to Revenue

Department,
The soid leter reads as under: -

I compliance to the  directions of How'ble NCT in 04 108/2013 dated
03.09.2013. a Committee wder the Chairmanship of Secretary (Environment &
Forest), GNCTD way constitnted, CLQ-DJB, Divisional Commissioner, e
(South- West), Chairman of Central Ground Water Authority and Secretary
(Irrigation and Flood Control) Department were the members of the Committee.

In various meetings, the Committee recommended as under:

1. The applicants were asked in the prescribed format under Voluntary
Disclosure Seheme to access complete data of all illegal and legal bore-wells
in the NCT of Delhi.

3 The boreawells/ube-wells may be allowed or deemed permitied to-extract
grownd water for a specific period or by charging usage of ground wafer fees

Srom the applicant who have vol untarily disclosed their bore-wells.

But it has been observed that the show cause nolices are being issued by the
SDMs in many cases for sealing bore-wells/tube-wells even in cases where people

have disclosed voluntarily for the tube-wells.

May I request you 10 direct all the Deputy Commissioners Revenue) not 10 seal the
bore-wells which have been voluntarily disclosed till the time an appropriate decision
is taken by the Commillee constituted by the Hon'ble NGT. The illegal bore-wells

which are not in the list of voluntarily disclosure list may sealed as per law.
Copy of the letter is annexed hereto as Annexure-XIV

(v) DO letter dated 06.10,2015 issued by Revenue Department to Delhi Jal

Board

The said letter reads as under: -
This letter was issued in the pursuance of DO letter vide dated 30.09.15, it

was informed that in the pursuance of above letter requisite instruction are

heing issued to Dy. Commissioners, ADMs, SDMs not o seal the borewells

sclosed as per recommendations  of

rﬁ/- Page 14 0['22
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commitiee which is constituted in compliance of directions of Hon'ble NGT

in Q.4 No. 10872013 dated 03.09.2013.
Copy of the letter is annexed hereto as Annexure-XV

(vi) Instruction dated 08.07.2015 issued by DJB regarding water cess
Relevant part of the instruction is reproduced hereunder.

Delhi Jal Board vide Resolution No. 200 dated 19.03.2015 has approved fixation
of Ground Water Cess/Usage Charges on the Industries for Operating their Tube-

wells/Bore-wells for extraction of Ground Water which is as under: -

- For non-water packaging Industries 1670/~ per Tube-well /Bore-well per

month
Copy of the letter is annexed hercto as Annexure-XVI

(vii) Instruction dated 01.01.2016 issued by DJB regarding additional sewerage

charge.
Relevant part of the instruction is reproduced hereunder.

However, such institutions where intensive use of ground water as additional

water source is there, the rates are as follows: -
a) 0-50 Rooms: Rs. 2,000/~ per month
b) 51-100 Rooms: Rs. 10,000/~ per month

¢) More than 100 Rooms: Over 100 rooms for every additional block of 50
Rooms or its part: Rs. 2500/- per block. (Over Rs. 10,000/-)

d) Copy of the letter is annexed hereto as Annexure-XVII
(viii) Report dated 29.11.2023 submitted by DPCC before Hon’ble NGT: -
Relevant part whereof is reproduced hereunder

That, in compliance of the order passed by this Hon'ble Tribunal, a joint
inspection was carried out by the representatives of DPCC, DJB and
Revenue Deptt. of all 536 Hotels/Guest House and the details of 336

hotels/Guest houses inspected are as follows:

@ Ilotels/Guest House found using/extracting ground water — 442

\
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@ [otels/Guest House found closed — 017

@ [orels/Guest  House  not  using  ground  water — 077

Total — 536

@ That, out of 536, 185 hotels/guest houses found using/exiracting
ground water having voluntary disclosure scheme (VDS),

@ That, out of 536, 257 hotels/guest houses found using/extracting
ground water without having voluntary disclosure scheme (VDS).

@ That Association of Paharganj hotels/guest houses have submitted
letters issued by Delhi Jal Board dated 17.10.2023, addressed to some
individual ~ units ~ having VDS wherein  such  unit  is
regularized/authorized/permitted to draw the ground water extraction
as per the voluntary disclosure scheme. Copy of letters dated

17.10.2023 are enclosed herewith.
Copy of the letter is annexed hereto as Annexure-XVIII

ANALYSIS OF THE FACTS

(13) ASSESSMENT OF FINANCIAL LOSS TO THE EXCHEQUER

(i) The quantity of extracted ground water and assessment of financial loss to
the Exchequer due to above extraction are the main issues in this enquiry
process.

(i)  As per the aforementioned Report dated 29.11.2023 submitted by the
DPCC based on the joint inspection, there are total 442 Hotels/Guest
House found using/extracting ground water.

(iii)  Vide letter dated 05.01.2026, the DJB has submitted that the Voluntary
Disclosure was introduced in the year 2014 by the Department of
Environment, GNCTD merely through a public notice, without issuance of
any Gazelte Notification or formal statutory order.

(iv) It is also stated that DIB is providing regular piped water supply to the
hotels/guest houses in Paharganj area, and is collecting water charges and
sewerage maintenance charges strictly as per DJB norms.

(v) In addition, DJB has also been collecting additional sewerage charges @
2000 per month per hotel against extraction ol waler by borewell/tubewell
since 2015 to till date and has collected approximately Rs. 6.11 crore. It is

pertinent to mention that the additional sewerage charges are levied from

e
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such institutions where intensive use of ground water as additional water
source is there as per Instruction dated 01.01.2016 issued by DIB
regarding additional sewerage charge.

(Vi) In addition, DJB had also collected Water Cess @ 21,670 per month per
hotel bore well/tube well, amounting to 224.42 lakh up to November 2020
as per DIB norms. 1t is noteworthy that Instruction dated 08.07.2015
issued by DJB mandates the fixation of Ground Water Cess/Usage
Charges on the industrics for operating their Tube-wells/Bore-wells for
extraction of Ground Walter.

(Vi)  The said Water Cess was discontinued w.c.f. November 2020 in
compliance with DJB office order no DIB/DOR/166/2020/6277 dated
17.11.2020, pursuant to abolition of the Water Cess Act and rclated
statutory instructions.

(viii)  After abolition of the Water Cess, no statutory provision, notification, or
tariff’ exists for levy of charges on ground water cxtracted through
borewells/tubewells by hotels/guest houses. Accordingly, no ground water
extraction charges have been collected from these hotels after November
2020.

(ix)  Further, in compliance of the directions of Hon’ble NGT and in pursuance
to the mectings held by the Revenue Department, DJB has submitted
Illustrative Assessment of Ground Water Extraction Quantity vide letter
dated 05.01.2026. As per lllustrative calculation, the amount is Rs
11,07,41,184/-.

(x)  Thus, on the basis of the aforesaid illustrative assessment of extracted
ground water illustrated by the Delhi Jal Board (DJB), a notional value of
approximately Rs.|Icrore has been calculated. It is further submitted that
in the absence of any notification issued by the Environment Department,
Government of NCT of Delhi, mandating the installation of water meters
and prescribing rates for the extraction of groundwater, the above
assessment is illustrative only and there is legal impediment in the
recovery of above notional loss. However, on the basis of above,
conclusion may be drawn that a notional loss of approximately Rs. 11
crore to the exchequer. Accordingly, the matter may be placed before the

Hon’ble NGT with prayer to issue appropriate directions in this regard.
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(1) THE EXTENT OF DAMAGE CAUSED TO THE ENVIRONMENT
AND THE EEFECT OF SUCH AN ILLEGAL ACTION ON T
GROUNDWATER OF THE AREA CONCERNED AND RECOVERY OF
ENVIRONMENTAL DAMAGE COMPENSATION

M Barlier the DPCC had imposed interim EDC to the tune of Rs. 4.50 Crore and
had recovered Rs. +4.34 Crore .

(1) Purther on the basis of data submitted by DIB regarding illustrative
assessment ol extraction of ground water in the concerned arca, the DPCC has
caleulated the environment damage compensation and accordingly decided to
levy the EC on these 536 Hotels/Guest Houses as per methodology devised by
CPCB considering the ground water consumption and violation period (11

Years) as assessed by DIB. Briefl is as follows:

Amount of EC calculated - Rs. 22,46,26,402/-
Amount of EC received till date — Rs. 4,34,00,000/-

Action is under process for imposition/realization of EC
— Rs. 18,12,26,402/-

(15) RESPONSIBILITY OF THE OFFICIALS

(i) Vide Order dated 18.05.2010 issued under Section 5 of the Environment
(Protection) Act, 1986, Deputy Commissioner (Revenue) of cach revenue
area, GNCTD, were further delegated with the power of dealing with other
issues such as checking violation, and sealing illegal wells, launching of
prosecution against offenders etc. including grievance redressal related to

ground water, based on the recommendations of the Advisory Committce.

(ii) Further by same order, the Executive Engineer of the Competent Authority
i.e. DIB / in charge of the concerned area was mandated to recommend the
case, based on the facts on the ground, to the concerned Deputy Commissioner
(Revenue) of the revenue arca who shall issuc orders in the light of the

recommendations of Exccutive Engineer of the Competent Authority and the
Advisory Committee.
(iii) It is pertinent to mention that as per the Standard Operating Procedure

regarding rcgulation of extraction of ground water, closure, prohibition of

ities relating to use of borewells/tubewells issued by the GNCTD,
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the Dv. Commissioner of cach district is required to supervise checking

violation i.c. detection of illegal wells and closure thereof through the SDMs.

(iv) An Advisory Committec in cach of the revenuc districts with
representatives from DIB, CGWB, ULBs, DPCC, reputed NGO has been
constituted to assist the DC in detecting illegal borewells for taking action.
Accordingly, the advisory committce will prepare a list of such illegal
borewells every month by taking information from all available sources
including Revenue Officers, representatives of Delhi Jal Board, ULBs, DPCC,
NGOs and other relevant sources. Proactive action needs to be taken by the
above representatives in detection of illegal extraction of ground water and
furnishing the same to the Advisory Committee promptly. Superintending
Engineer (SE), DJB is the Member Secretary of Advisory Committee, and he
is required to ensure timely conduct of the meeting and also to record the

proceedings.

(v) No record is available which may prove that concerned Superintendent
Engineer or Executive Engineer of DJB had recommended the cases

pertaining to such illegal withdrawal of ground water to the Advisory

Committee and concerned Deputy Commissioner.

(vi)Further vide DO letter dated 30/9/2015 of the CEQ, DJB, it was requested
to Divisional Commissioner to direct all the Deputy Commissioners not to seal
the borewells which have been voluntarily disclosed till the time an
appropriate decision is taken by the Committee constituted by the Hon'ble

NGT. The illegal bore-wells which are not in the list of voluntarily disclosure

list may be sealed as per law.

(vii) Further as per the Report dated 29.11.2023 submitted by DPCC before
the Hon’ble NGT, a joint inspection was carried out by the representatives of

DPCC, DJB and Revenue Department of all 536 Hotels/Guest Houses wherein

it is evident that:
- Hotels/Guest House found using/extracting ground water — 442

- 185 hotels/guest houses found using/extracting ground water having

voluntary disclosure scheme (VDS).
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- 257 hotels/guest houses found using/extracting ground water without having
voluntary disclosure scheme (VDS).

(viil) There is no record available that concerned SE/EE have informed
concerned DC or the Advisory Committee to act against these illegal
borewells. 1t was the responsibility ol SE/LELL of the Competent Authority i.c.
DIB to bring those cases of units withdrawing ground water before the
concerned DC and the Advisory Committee. IHowever, they have failed to
furnish such facts.

(ix)DJB had furnished the names of the officials posted in the area during the

period (2014-24) vide letter dated 02/09/2025.

(x) Despite having no evidences of misconduct on the part of concerned

SE/EE of DJB, the negligence /dereliction of duty on the part of concerned
SE/EE Delhi Jal Board is evident.

(16) FINDINGS

(i) ASSESSMENT OF FINANCIAL LOSS TO THE EXCHEQUER

a. DIB is providing regular piped water supply to the hotels/guests houses in
Paharganj areca and collecting water charges and sewcrage maintenance charges
strictly as per DJB norms. Further DJB has issued internal instructions for levy of
water cess and additional sewer charges for extraction of ground water. DJB has
recovered water cess amounting to Rs. 24.42 lakhs from 2015-2020 till the
abolition of Water cess Act and related instruction. It is pertinent to mention that

the DJB is still recovering Additional Sewer charges against extraction of ground

water and has recovered Rs. 6.11 crore from 2015 to till now.

Further through an illustrative assessment of extracted ground water in Paharganj
area, a notional value of approximately Rs. 11 crore has been calculated by the
DJB. It is further submitted that in the absence of any notification issued by the
Environment Department, Government of NCT of Delhi, mandating the
installation of water meters and prescribing rates for the extraction of
groundwater, there is legal impediment in the recovery of the said amount.
However, on the basis of above, conclusion may be drawn that a notional loss of

approximately Rs. 11 crores have been caused to the public exchequer. Thercfore,
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it is most respectfully prayed that Hon'ble NGT may be pleased to issue

appropriate directions in this regard.

ii. EXTENT OF DAMAGE CAUSED TO THE ENVIRONMENT AND THE
EFFECT OF SUCH AN ILLEGAL ACTION ON THE GROUNDWATER OF
THE AREA CONCERNED AND RECOVERY OF ENVIRONMENTAL
DAMAGE COMPENSATION

a.  Earlier the DPCC had imposed interim EDC to the tunc of 4.50 Cr and had
recovered 4,34 Cr. Further on the basis of data submitted by DJB regarding
illustrative assessment of extraction of water in the concerned area, the DPCC
has calculated the environment damage compensation and accordingly decided
to levy the EC on these 536 Hotels/Guest Houses as per methodology devised
by CPCB considering the ground water consumption and violation period (11
Years) as assessed by DJB. Brief is as follows:

Amount of EC calculated — Rs.22,46,26,402/-

Amount of EC received till date —  Rs. 4,34,00,000/-
Action is under process for imposition/realization of EC
—  Rs. 18,12,26,402/-

(iii) RESPONSIBILITY OF THE OFFICIALS

(a) It is clear that no attempts were made by the concerned Superintendent
Engineer or Executive Engineer, DIB to report relevant facts of illegal
withdrawal of ground water by guest houses/hotels before the DC or the
Advisory Committee in accordance with the order dated 18.05.2010 issued by
Environment Department and Standard Operating Procedure regarding
regulation of extraction of ground water, closure, prohibition of illegal
activities relating to use of borewells/tubewells. They have even failed to
report that out of 536, 257 hotels/guest houses found using/extracting ground

water without applying under voluntary disclosure scheme.

(b) Though there is no evidence of misconduct on the part of Superintendent
Engineer or Executive Engincer, DJB However, negligence /dereliction of
duty on the part of concerned Superintendent Engineer or Executive Engineer,
DIJB is evident. Therefore, it is proposed to initiate disciplinary proceedings
against the following officials of Delhi Jal Board who were posted in the area

during the relevant period in accordance with applicable rule.
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Year

SE EE
2014 Sh. Ajay Gupta Sh. Radhey Shyam
2015 Sh. Ajay Gupta Sh. Radhey Shyam
2016 Sh. M.K Jain Sh. R.K Suman
2017 Sh. M.K Jain Sh. R.K Suman
2018 Sh. M.K Jain Sh. R.K Suman
-
2019 Sh. M.K Jain Sh. R.K Suman
2020 Sh. M.K Jain Sh. R.K Suman
2021 Sh. R.K Singhal Sh. Priti Pant
2022 Sh. R.K Singhal Sh. Priti Pant
2023 Sh. Priti Pant Sh. H.S. Garg
2024 Sh. Priti Pant Sh. H.S. Garg
Sh. S.K. Singh

Submitted please.

)>°
(Neeraj Semwal, IAS)

Sccretary (Revenue) Cum Divisional Commissioner,
5, Sham Nath Marg,
Delhi -110054
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Item No. 10 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 11/2023
In
Original Application No. 89/2021
(IA No 597/2024, IA No 596/2024, IA No 595/2024,
IA No 594/2024, IA No 829/2023)

Varun Applicant

Versus
Govt. of N.C.T. of Delhi & Ors. Respondent(s)

Date of hearing: 29.01.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Ms. Mansi Chahal, Mr. S.A. Zaidi & Mr. Kapil Sagar, Advs. for Applicant
in E.A11/2023

Respondents: Mr. A.D.N Rao, Senior Advocate with Ms. Richa Kapoor, Ms. Atika Singh,
Mr. Kunal Anand & Mr. Rahul Mishra, Advs. for Delhi Jal Board
Ms. Shilpi Satyapriya Satyam, Adv. for MoEF & CC (Through VC)
Ms. Jyoti Mendiratta, Adv. for SDM (Punjabi Bagh)
Mr. Balendu Shekhar & Ms. Tanisha Samanta, Advs. for DPCC (Through
VC)
Mr. Gigi. C. George, Adv. for CGWA
Mr. Kanu Agrawal, Ms. Kritika Gupta and Mr. Gaurav Vats, Advocates for
Lodging House Owners Association

ORDER

1. Groundwater is an important natural reserve, and its unregulated
withdrawal by flouting the law cannot be permitted. Hon’ble Supreme
Court in the matter of M.C. Mehta vs. vs. Union of India & Ors., reported
in (1997) 11 SCC 312 while directing the constitution of the Central
Ground Water Authority (CGWA) had taken note of the affidavit of one of

the scientists and recorded as under:

&« »

XXX e Do PP PPPPR XXX
2. Dr P.C. Chaturvedi, Scientist 'D' (Director), Central Groundwater
Board, filed an affidavit pursuant to this Court's order. He stated in
the affidavit that during the years from 1962 onwards, the water

1
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levels in the country are declining. So much so, during the years
1971-83, the fall in water level was from 4 m to 8 m in the National
Capital Territory. There was a further fall of water level from 4 m to
more than 8 m during the period 1983-85. One of the reasons
stated in the affidavit for the decline of water level was the
enhanced pumpage. Keeping in view the facts stated by Dr
Chaturvedi, this Court issued notice to the Union of India through
the Secretary, Ministry of Water Resources and to the Government
of NCT, Delhi, through its Chief Secretary. Various authorities have
filed affidavits. indicating the factual position regarding the fall of
water levels in the country.”
2. In that affidavit filed as far back as 1997, the issue of the fall in
water level from 4m to 8m in the National Capital Territory was
highlighted. The NGT also, in the order dated 08.01.2018 passed in OA
No. 108/2013 (MA No. 489/2015) and connected OA, had taken note of

the undisputed position about the exploitation of groundwater in Delhi as

under:

“In these applications a concern has been expressed regarding
depletion of the ground water level in highly exploited areas of NCT
of Delhi.

It is not in dispute that area of NCT of Delhi lies in highly exploited

ground water area/zone. Immediate measures are therefore
necessary to address the problems connected therewith.”

3. In OA No. 89/2021, the Applicant had sought an injunction against
the illegal drawal of groundwater by 536 hotels operating in Paharganj
area of Delhi. The OA was disposed of permitting the Applicant to move
the concerned SDMs and other authorities and the Chief Secretary, Delhi

who had to enforce/oversee the compliance of the norms on the subject.

4. By the present execution application, Applicant is seeking

compliance with the order dated 08.04.2021 passed in OA No. 89/2021.

S. The Applicant’s grievance is that though in pursuance to the order
of the Tribunal, he had approached the SDM, Karol Bagh and submitted

representation to authorities, including the Delhi Pollution Control
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Committee (DPCC) and SDM, Karol Bagh, but no action was taken to
prevent the illegal withdrawal of groundwater by these hotels/guest

houses/restaurants of Paharganj area.

6. The Tribunal while entertaining this execution application by order
dated 13.04.2023 had taken note of the serious issue involved in the

matter and had observed as under:

&« »

3.  Accordingly, we propose to go into the merits in view of serious
allegations which if true show serious violation of norms and also
judgement of the Hon’ble Supreme Court by the individuals as well
as authorities. As per averments in the application, on intervention
of the Environment Minister, illegalities have been allowed to
continue to the detriment of environment and the rule of law. The
SDM and DPCC issued show cause notice dated 04.08.2021 to 536
hotels and other such establishments for violations. 206 hotels gave
reply. Closure order was passed against 330 hotels. Inspite of this,
notices were withdrawn and not acted upon in breach of rule of law
and environmental norms. The matter appeared in media news
dated 23.04.2022 (Annexure-A-6) but clear violation is allowed to
continue which needs to be remedied.”

7. The Tribunal by order dated 13.04.2023 in this execution
application had constituted the joint Committee with a direction to the

joint Committee to submit the report by observing as under:

&« »

5. In view of above, let a joint Committee of MoEF&CC, CPCB,
DPCC, CGWA, and District Magistrate, New Delhi may look into the
matter and take remedial measures in coordination with concerned
authorities, following due process. CPCB and DPCC will jointly act
as nodal agency for coordination and compliance. The Committee
may meet within two weeks and give its factual and action taken
report within two months by e-mail at judicial-ngt@gov.in preferably in
the form of searchable PDF/ OCR Support PDF and not in the form
of Image PDF. The Committee may look into issue of status of
legality of ground water extractions and compliance of norms for
such extractions, ground water availability at relevant locations and
replenishment measures being done and status of compliance with
consent conditions granted under Water Act, 1974 and Air Act,
1981.”7

8. The joint Committee report dated 29.11.2023 through the DPCC
was filed disclosing the status of 536 hotels/guest houses of Paharganj

area as under:
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&« »

P e = PP Do PP UPPP XXX
4. That, in compliance of the order passed by this Hon'ble Tribunal,
a joint inspection was carried out by the representatives of
DPCC,DJB and Revenue Deptt. of all 536 Hotels/ Guest House and
the details of 536 hotels/Guest houses inspected are as follows:

Hotels/ Guest House found using/

extracting the ground water - 442
Hotels/ Guest House found closed -017
Hotels/ Guest House not using ground water -077
Total - 536

5. That, out of 536, 185 hotels/guest houses found using/extracting
ground water having voluntary disclosure scheme (VDS). The list of
185 units is annexed as ANNEXURE - 1.

6. That, out of 536, 257 hotels/guest houses found using/ extracting
ground water without having voluntary disclosure scheme (VDS)
The list of 257 units is annexed as ANNEXURE-2.”

9. The above report discloses that 442 hotels/guest houses were
found extracting groundwater. Out of this, 185 hotels/guest houses were
extracting groundwater under the Voluntary Disclosure Scheme (VDS)
and 257 hotels without having VDS. The report did not disclose if any of
these hotels had permission from the competent authority to extract the
groundwater or if they had paid or were paying the charges for extracting

the groundwater.

10. The Tribunal took note of this report in the proceedings dated

04.09.2023 and observed as under:

&« »

3. The action taken report on behalf of Delhi Pollution Control
Committee with respect to order dated 13.04.2023 has been filed
disclosing that out of 536 hotels/guest houses, 296 have been
inspected out of which 246 hotels/guest houses have been found to
be extracting ground water illegally without permission from the
competent authority. Learned Counsel appearing for the DPCC has
failed to point out the action, if any, taken against the 246
hotels/guest houses which have been found to be extracting the
ground water illegally without permission of the competent authority.
The report reveals that the process of completing inspection of
remaining hotels/guest houses out of total 536 hotels/guest houses
is in progress and a request on behalf of DPCC has been made for
grant of further two months’ time to complete the same.”
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11. So far as the issue of disclosure by the hotels/guest houses in
question under the VDS is concerned, DPCC in the communication dated
12.09.2023 (page 592) had made it clear that the disclosure under VDS
cannot be treated as permission for withdrawal of groundwater by

observing as under:

»

XXH i Do PP P PP XXX
Further, some of the Hotels/Guest houses are having registration
with CGWA/voluntary disclosure with DJB. However, as per the
statement of CGWA/DJB, registration with CGWA/voluntary
disclosure with DJB cannot be treated as a permission for
withdrawal of ground water.”

12. The Tribunal in the proceedings dated 12.04.2024 had recorded
that the hotels/guesthouses drawing groundwater on the basis of the so-
called VDS had not put any meter at the point of drawal, and that, by
revoking the closure orders, the concerned authorities had permitted
unlimited withdrawal of groundwater without any condition or regulation.

The observation of the Tribunal in this regard in the order dated

12.04.2024 is as under:

»

XXX i XKttt e xxx
5. There is nothing on record to show that the project proponents
who have made voluntary disclosure are keeping any record of
withdrawal of water from borewell or they have put any meter for
that purpose at the point of withdrawal, meaning thereby, by
revoking the closure order, concerned authority passing such order
has permitted unlimited withdrawal of ground water to the project
proponent without putting any condition and without any regulation,
such unregulated withdrawal of ground water, if any, has serious
effect the ground water level in the area concerned.”

13. Before the Tribunal none of the authorities like Delhi Jal Board
(DJB), District Level Advisory Committee, DPCC or Government of
National Capital Territory of Delhi (GNCTD) were taking the responsibility
for checking the illegal extraction of water in NCT Delhi, therefore, the
Tribunal by order dated 22.08.2024 had directed the Chief Secretary,

NCT Delhi as under:
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»

6. It is very unfortunate situation. The matter is pending since long
and even after lapse of so many years, authorities are not aware of
their duties and responsibilities and they are shifting the
responsibility on each other without clearly disclosing as to which
authority is responsible for regulating the ground water extraction in
Delhi.

7. In these circumstances, we direct the Chief Secretary, NCT Delhi
to ascertain the authority’s responsibility keeping in view the
observation made above and to direct the concerned authority to file
report before the Tribunal with regard to the action taken/proposed
to be taken against the violators.”
14. In pursuance to the above order, no response was filed by the Chief
Secretary disclosing the competent authority and when the matter was
taken up on the next date of hearing, i.e., on 03.09.2024, Counsel for the
NCT Delhi had submitted that in terms of the Notification dated
18.05.2010, DJB is the authority for granting permission for extracting

groundwater in NCT of Delhi and the Deputy Commissioner, Revenue is

the authority for taking action in case of violation.

15. All the authorities such as DPCC, DJB were relying upon VDS and
trying to justify the unregulated withdrawal of groundwater by
hotels/guest houses in Paharganj, but no such VDS was filed by them,
therefore, the Tribunal directed the concerned authorities to disclose the
details of VDS and place it on record. At that stage, the authorities denied
floating the scheme by them and took the following stand before the

Tribunal which was recorded in the proceedings dated 03.09.2024:

&« »

e PP PP PP XXX et xxx
11. Though a reference to the VDS has been made by the DPCC,
DJB and all other Authorities but none of the Authorities has placed
on record a copy of the VDS. Learned Counsel for the DJB submits
that no such scheme was floated by the DJB but it was a scheme
floated by the Ministry of Environment, Forest and Climate Change
(MoEF&CC). On instruction, the learned Counsel for the DJB has
submitted that a copy of the VDS is not available with the DJB. The
same is the stand of the NCT of Delh..
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16. Thus, DJB and GNCTD took the stand that they did not have a
copy of VDS. DJB took the stand that the scheme was floated by
MoEF&CC. On the next date on 22.10.2024, Counsel for the MoEF&CC
had also clarified that no such VDS was framed by MoEF&CC and this

was recorded in the proceedings dated 22.10.2024 as under:

»

XXH i Do PP P PP XXX
5. Learned Counsel appearing for MOEF&CC has submitted that no
such voluntary disclosure scheme was framed by MoEF&CC,
therefore, MoEF&CC does not have a copy of any such scheme. She
has clarified that these instructions have been received by her from
Associate Legal who in turn has received the instructions from Joint
Director MoEF&CC. Counsel for CGWA has also informed that no
such VDS was framed or floated by CGWA. DJB, NCT and other
authorities on the previous date had stated that they had not framed
VDS and copy of VDS is not available with them.

17. Considering the fact that unregulated withdrawal was continuing
by the hotels/guest house owners of the Paharganj area, since last
several years without paying any charges for such withdrawal and the
authorities, though were taking the shield of VDS, but were not
producing it and such an act of unregulated withdrawal might have
resulted in loss of revenue of crores of rupees and also resulted in

depletion of groundwater causing environmental damage, therefore, the

Tribunal in the proceedings dated 22.10.2024 had observed as under:

DO e Do o P xxx”
6. From the disclosure made above, prima facie it appears that
some kind of scam is going on where, though no VDS is available
with the authorities, and no authority knows who had framed VDS
and no one has a copy of VDS yet, the authorities are extending the
concessions on the basis of VDS. We expect the Chief Secretary
GNCTD to enquire this issue.”

18. After the above observation, when the matter was taken up on
22.11.2024, Counsel for the GNCTD took time to place on record the VDS
alongwith the disclosure of competent authority who had approved the
VDS. Thus, the stand of Counsel for the GNCTD was recorded in the

proceedings dated 22.11.2024 as under:
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»

XK e XKttt e xxx
Today, learned Counsel for the GNCTD has submitted that the VDS
was framed in a meeting by a Committee. She seeks time to place on
record the VDS along with the affidavit of the competent authority. In
that affidavit, the GNCTD will also disclose who was the competent
authority that had approved the VDS, if any, framed by the
Committee and the Authority that had directed the implementation
and manner of implementation of the said VDS. The requisite orders
of the competent authority in this regard will be placed on record by
the GNCTD along with the affidavit.”

19. A compliance affidavit dated 06.12.2024 has been filed on behalf of
the Department of Environment, GNCTD enclosing therewith minutes of
the meeting of the sub-Committee under the Chairmanship of Secretary,

(Environment) dated 08.11.2023. Learned Counsel for the GNCTD

submits that this document is the Voluntary Disclosure Scheme.

20. Such a submission cannot be accepted because the document on
which Counsel for the GNCTD is relying is merely minutes of the meeting
wherein Para 1 of the minutes merely contains the recommendations,
Para 2(iii) mentions the VDS and states that after completion of the
survey, a scheme “to regulate the borewells/tubewells shall be made in
consultation with CGWB”. Para 2(iii) of the minutes of the meeting is as

under:

OO et Do o P XXX
2. (iii) Once the above survey is completed a scheme to regulate
these borewells/tubewells shall be made in consultation with
CGWB considering the size of the borewell/tubewell, power used,
amount of drawal, location, purpose of drawal, etc. Simultaneously,
a period of 3 months shall be given for voluntary disclosure of
borewells/tubewells in a prescribed format devised by the DJB. The
voluntary disclosure in the prescribed format can be made either at
the area Deputy Commissioner office or with the area Delhi Jal
Board officer.”

21. The minutes of the meeting also provide for fixing of water meters
on the tubewells. Even the decisions taken by those minutes of meeting

were not final as reflected in the last paragraph of the minutes of meeting
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which states about placing the matter before the Government for taking

policy decision by observing as under:

It was felt by the Committee that some of the proposed steps to be
taken in proposed action plan prepared on the direction of the NGT
involves major policy decisions require the approval of Government.
As the Model Code of Conduct of Election is in force, no major policy
decision can be taken at this stage. It was decided that
recommendations of the Committee constituted by NGT will be
placed before Government for taking policy decisions after formation
of Gout takes place after the elections.”

22. Counsel for the GNCTD has candidly admitted that apart from
these minutes, no VDS exists. Though no VDS was framed, in the
subsequent meeting of the Committee under the Chairmanship of the
Secretary, (Environment) on 21.04.2014, a decision was taken to issue an
advertisement in the newspaper for voluntary disclosure of the tubewells.
The said minutes of the meeting are quoted below:

“NGT order dated 12.03.2014 containing directions for action taken
in relation to illegal and unauthorized borewells operating the city
was discussed with the members and officials. The action plan as
contained in the second ATR as submitted before the National Green
Tribunal on 4.02.2014 was again reviewed in light of NGT order
dated 12.03.2014 in detailed for the action taken and further action
to be taken. After deliberations following decisions were taken:

e An advertisement in newspaper is to be issued by Deptt of
Environment, Gouvt of Delhi for voluntary disclosure of
tubewells / borewells within 3 months. For voluntary
disclosure applications shall be submitted in office of DJB
(HQ). The application form for disclosure shall be made
available on DJB website. No fee shall be charged for
submitting application.

(Action: Deptt of Environment and DJB)

e For fixing of water meters on borewells / tubewells, it was
decided that water meters are to be fixed on borewells /
tubewells used for commercial industrial and bulk use
purposes to start with. A draft notification in this regard is to
be prepared and to be put up for approval of Hon'ble LG.

(Action: Deptt of Environment and DJB)

e Repeated advertisements in newspapers for registration of
drilling machine/rigs and lodging of complaints against
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unauthorized use of drilling rigs/ machines and illegal boring /
groundwater drawl are to be issued by the office of the
Divisional Commissioner (Revenue).
(Action: Office of Divisional Commissioner)
e Regular action is to be taken by concerned DC (Revenue)
against illegal ground water drawl including on complaints
forwarded by Complaint Control Room (CCR) of DJB and a
compiled Action Taken Report is to be submitted by the office
of Divisional Commissioner to Deptt of Environment/ Committee
constituted by NGT. (Action: Concerned DC
(Action: concerned DC (Revenue) /
Office of Divisional Commissioner)”

23. Based on the above minutes, public notice was issued and

voluntary disclosure applications were accepted.

24. What makes the matter more serious is that after the voluntary
disclosure by the hotels/guest houses of Paharganj, no water meters were
fixed on the tubewells/borewells to measure the quantity of water
extracted from them and no groundwater extraction charges were
charged from them. Thus, hundreds of hotels/guest houses of Paharganj
area for more than 10 years are drawing groundwater without any

regulation, measurement or payment of any charges.

25. What makes the matter further more serious is that such
withdrawal has been permitted by the authorities in the name of VDS
whereas no such VDS exists. This confirms our apprehension expressed
earlier that some kind of scam has taken place which has resulted in not
only a huge loss of revenue and loss of public money but also illegal,
unregulated withdrawal of groundwater by hundreds of hotels/guest
houses in Paharganj area depleting the groundwater level and adversely

affecting the environment.

26. Hence, we require the Chief Secretary, Delhi to conduct an enquiry
on the above issue, ascertain the extent of loss of exchequer on account

10
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of such unregulated withdrawal in the name of VDS which does not exist,
the extent of damage caused to the environment and the effect of such an
illegal action on the groundwater of the area concerned, and also fix
responsibility upon the officers concerned who are/were responsible for
such unregulated withdrawal of water in the name of non-existing VDS
and for whose dereliction of duty, such illegality took place and take
appropriate action against those officers as permissible in law and submit

the action taken report before the Tribunal within three months.

27. List on 08.05.2025.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
January 29, 2025
Execution Application No. 11/2023
In Original Application No. 89/2021
(IA No 597/2024, 1A No 596/2024, IA No 595/2024,
IA No 594/2024, IA No 829/2023)
dv..
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2 MAR 2025

c.D. NQ.S.?T

DEPARTMENT OF ENVIRONMENT
GOVT. OF NCT OF DELHI
6™ LEVEL, C-WING, DELHI SECRETARIAT
I.P. ESTATE, NEW DELHI-110002

'‘ble National Green Tribunal vide its Order

dated i29.01.2025 in Execution Application No. 11/2023 In Original-
Application No. 89/2021 titled Varun Vs GNCTD & ORS and order dated |

08.01.2025 in OA 639/2022 titled Pritpal Sharma Vs. GNCTD..

its Order dated 29.01.2025 in Execution

Hon'ble Nétiona| Green Tribunal vide
No. 89/2021 titled Varun Vs GNCTD & ORS.

Hon'ble National Green Tribunal has directed following:

455)Na()/ = ~ area for more than 10 years are drawing groundwater

i

-under concerned DM (Revenue). The

“o4....after the voluntary disclosure by the hotels/guest houses of Paharganj,
no water meters were fixed on the tubewells/ borewells to measure the

racted from them and no groundwater extraction charges

quantity of water ext .
were charged from them. Thus, hundreds of hotels/guest‘houses of Pahargan/
without any regulat[on,'

measurement or payment of any charges.

rther more serious is that such withdrawal has

been permitted by the authorities in the name of VDS whereas no such VDS
exists.. This confirms our apprehension expressed earlier that some kind of
scam has taken place which has resulted in not only a huge loss of revenue

. and loss of public -money but also illegal, unregulated withdrawal of
groundwater by hundreds of hotels/guest houses in Paharganj area depleting
the groundwater level and adversely affecting the environment.

" What makes the matter fu

26. Hence, we require theiGhjef-Secretary, Delhi to conduct an enquiry on the
bove issue, ascertain the extent of loss of exchequer on account of such
nregulated withdrawal in the name of VDS which does not exist, the.extent of
damage caused to the environment and the effect of such an illégal'action on
the groundwater of the area concerned, and also fix responsibility upon the
officers concerned who are were responsible for such unregulated withdrawal
of water in the name of non-existing VDS and for whose dereliction’ of duty,
such illegality took place and take appropriate action against those 6fficer,;s a;

’
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% permissible in law and submit the action taken re 3
N « withi port before the :Trib
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The Voluntary Disclosure Scheme (VDS) was for a limited period from 23.'04..201i4 il

31.03.2015 and 10192 applications had been received to DJB till 31s March 2015. As

. per decision recorded in the minutes of the meeting held 14.06.2017 and 27.12.2024

und i : .
Og Ozrzc()::ée; nieg;eézréofglhl (Copy enclosed), minutes. of meeting 'held on
—e.2070.and 01.09.2016 and as per existin neld
12h July 2 ‘ : g procedure under notificati
y 2010 (copy enclosed), DJB being the Competent Aut'horityo:':fz-lxcélatt:)c’:;rglc{;l:acsi
s

the VDS ¢ icati ; idi
on applications for deciding of grant of permission by Advisory Committe
| e
DM (Revenue) as an Authorized Officer
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is empovyered tc? deal with issues of violation and sealing of ilegal wells, launch of
prosecution against offenders etc. Matter is listed on 8" May, 2025.
: TR s

Further, may | draw your kind attention to another urgent order dated 08.1.2025
(Copy enclosed) in the matter OA 639/2022 titled Pritpal Sharma Vs. GNCTD,
pertaining to recovery of environment compensation on account of illepal
groundwater extraction, wherein Hon'ble National Green Tribunal has given
. following directions: ' ¢ | } 4
1
48, It may be observed heré that all the Deputy Commissioners |
(Revenue)/District Magistrates in the National Capital Territory of Delhi have not i
filed their reports despite sufficient time having been granted thereby compelling
this Tribunal to grant adjournment for this purpose 8 leading to delay and ;
inconvenience in appré’)priate resolution of the environmental questions involved
and ‘remediation of the onvironmental damage caused. Such failure to submit
compliance reports cannot be ignored and the majesty of this Tribunal cannot be
allowed to be thereby eroded and such willful default needs to pe visited and

remedied by imposition of exemplary amount of costs on them.

19. Accordingly, all the Deputy Commissioners (Revenue)/Districf Magistrates in .
the National Capital Territory of Delhi are directed to deposit cosfs Q.f Rs.
10,000/~ (Ten Thousand) each with the Learned Register General of this Tnbgnal

within one month. ‘ : _ ,

\

21. It may be observed here that DPCC has . imposed environme!!nfa’
compensation of Rs. 7093.46 Jakhs on the violators out of which amount of. R.‘S' ;

79,70,000/- has peen recovered by jt. References are stated to be pending with
District Magistrates/ Deputy Commissioners (Revenue) in the National C_apital,
Territory of Delhi for recovery but the said amount has not been recovered by
them despite expiry of long periods of time. This Tribunal had observed. that
delay :in recovery and utilization of amount may result in irreversible
environmental damage and directed Government of NCT of Delhi to transfer.
amount of Rs. 70 crores to DPCC within 3 months but the Government of the
NCT of Delhi has not transferred amount of Rs. 70 erores to DPCC. It is strange
that the Government of the NCT of Delhi has neither streamlined the recovery of
environmental compensation through its officers nor transferred the amount to

- pPCC and Government of NCT of Delhi has completely ignored remediation of
' ‘envi(onmental damage caused by illegal extraction of groundwater.

22. However before taking any further action in this regard, we grant one more . '
opportunity to Government of NCT of Delhi to transfer the amount. of 70
crores to DPCC for utilization for protection and improvement of environme, t.an
remediation of environmental damage caused by AL
groundwater. '

é:: ;A/e also consider it to be essential to direct_énd aéf
ief Secretary, Government of NCT of Delhi'tofagbeétiﬁ' ,57 .

tahe notice of Hon ‘ble’ Chief Minister of Delhi and:Council:of:M(al
. PPro:prlate action for compliance: in this regar ad‘” S
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order before Hon'’blg Lieutenant Governor of Delhi for initiating apprg?gté;;;:
disbiplinary proceedings against the Deputy Commiss:onc.ars (Refn‘;l'a)h datedi.'
Magistrates in NCT of Delhi who are constantly flouting noti t;a toh b i 4
18.05.2010 issued by Hon'ble Lieutenant Governgr of Delhi ag v;:stitut'ié'ha,'l.
without any valid justification, failed to dischargq their statutory ar;r icvo‘/ and’h%ve
obligations and to implement and protect environmental rule of la ave

also failed to comply with the order of this Tribunal and to file thair fepod.S‘ befor 9 ,
this Tribunal. ‘

24. The Chief Secretary, Government of NCT of Delhi is alsodd:reztf: et:ri;::g _‘\ : ;'
rebort in this regard at least three days before the next date |
fixed in the case. ‘

i

32, List on 21.03.2025 for further consideration/orders. :

' : prohibition

Sincé as per, the SOP on regulation of extraction of groundvy:::aet:;rcilocshug;.( phas e

of illegal. activities relating to use of tubewell/ borewe_lls_, S\/l DR, 1. hiave i
dealt by Revenue Department, & as direc.:te.d by Chn-ef .eto iy oo
request for. your Kind intervention for initiating enquiry _T N i ——___g“nsib'\l'\ty. =
connections for ascertaining the extent of loss of gxchgquerda s 01 2085 n
any, in compliance to the Hon'ble Tribuna!‘s dwechpn YldeNor 2912021 e o,
Execution Application No. 11/2023 In Original Apphcatlon No. e .a iy e -
. of damage on environment and the effect of such an lleg i o7 dso
groundwater of the area concerned be assessed . %
initiated in compliance to Hon'ble NGT order dated 08.01.2025 |r‘\.‘ S L :
Pritpal Sharma Vs. GNCTD for filing of report on behalf of Chie ary L
before 21.03.2025.

M e S e ————

A meetin'g_m.éy be convened under your Chairmanship for necessary compliance of {‘ f
above directions of Hon'ble Tribunal for submission of action taken Repon:ts on above !
_ stakéd, directions of the Hon'ble National Green Tribunal on behalf of Chief Secretary .

Delhi on TIME BOUND MANNER well before the next date of heating or as directec'{ by
Nigs n
o N

the Tribunal please.

: (Anil Kumar)
~ Principal Secretary
Environment & Forest
The Division issi ' !‘
' al Commissioner, Revenue }
Govt. of NCT of Delhi - . . "
Civil Lines, Delhi-110054, |
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52
DEPARTMENT OF ENVIRONMENT I
N GOVT. OF NCT OF pgy,
EL, C-WING, DELHI SECRETARIAT

.P. ESTATE, NEW DELHI-110002 -
) 2029

F.10(133)/Env/201 3/Vol-IVIY 3s-Yo

D t . ( 24 -~
MINUTES OF MEETING : eq e

A Meeting was convened under the Chairmanshi

at-03:00 PM in reference to the order dated 28.01.2025 of Hon'ble National Green Tribunal |
. ; S al in
Executloq Applicat!op No. 11/2023 In Original Application No. 89/2021 titled Varun Vs GNCTD
.& ORS. List of participants is at Annexure- 1

p of Chief Secretary, GNCTD, on 22.04.2025

The Hon'ble National Green Tribunal,

Ho : in Execution Application No. 11/2023 in Original
Application No. 89/2021. vide its order dated 29.01 .2025, has issued the following directions:

254 o o Tde

“...24.after the voluntary disclosure by the hotels/guest houses of Paharganj, no water meters
were fixed on the tubewells/borewells to measure the quantity of water extracted from them and
no groundwater extraction charges were charged from them. Thus, hundreds of hotels/guest

. houses of Paharganj area for maore than 10 years are drawing groundwater without any
regulation, measurement or payment of any charges.

L T e T S R

25. What makes the matter further more serious is that such withdrawal has been permitted by

“the authorities in the name:of VDS whereas no such VDS exists. This confirns our
apprehension expressed earlier that some kind of scam has taken place which has resulted in
not only a huge loss of revenue and loss of public money but also illegal, unregulated
withdrawal of groundwater by hundreds of hotels/guest houses in Paharganj area depleting the
groundwater level and adversely affecting the environment.

26. Hence, we require the Chief Secretary, Delhi to conduct an enquiry on tl'{e above l:ssue,
ascertain the extent of loss of exchequer on account of such unregulated v_wthdrawal- in the
name of VDS which does not exist, the extent of damage caused to the environment and the
effect of such an illegal action on the groundwater of the area concerned, and also ‘fix
responsibility upon the officers concerned who are/were responsible for such unregulated
withdrawal of water in the name of non-existing VI_DS and for whose derehctt.on. of duty, such
illegality took place and take appropriate action agaipst those officers as permissible in law and
submit the action taken report before the Tribunal within three months.....

With approval of the Chair, Specla'] Secreaty (Environment) gave a brief presentation on Hon'ble
NGT order dated 29.01.2025 and action required to be taken by stakeholder departments I.g,
Revenue Department and DJB. The matter Is regarding voluntary disclosure by hotels and
guest houses in the Paharganj area and lllegal groundwater withdrawal In that area,

CEO, Delhi Jal Board appraised the Chair that vide a resolution DJB is charging ground water
extant rates from consumer which have disclosed borewsll/tubewell under VDS,



' {ii. The Delhi Pollution Contr

@The Principal Secretary (Env.) clarified that mere volun

® ot tantamount as permission for groundwater dran| tary disclosure of borewell/tubewell does

. L3 . ] T
District Magistrate is the only valid document authorizing? erc)jjrr?cllljzto . grantled e Aaiie
er arawil.

i. Revenue department to submit
an enqui o
12.03.2025 sent by Department of Er?virrgn::gr?trt |§°r2?:r°;§ge"; con;pllance  smyare sl
0 order dated 29.01.
féxznish infot:mation on the total numper of illegal borewell & number of Environmegzafgiiwzng
. mp“ensa on: (EDQ) imposed, w:}h status of EDC recovery and action taken on nogn-
com}? ance, and action tffken regarding fixing of responsibllity to the disclosure under VDS
ii. Delhi Jal Board to furnished details of ground water extracting charges imposed on' VDS

applicants in_ Paharganj area and further processing of thelr
- * permission. g applications for grants of

| ol Committee was directed to seek legal opinion for filing

appeal/revision against the order dated 29.01.2025 before a higher court and also engage a
senlor advocate in this matter for defending GNCTD. ' '

- iv. In compliance to Cabinet Decision no 3182 dated 15.04.2025, a new borewell policy has to be
prepared & brought before Council of Minister. Hence stakeholder departments were directed to
provide necessary inputs for the preparation of the policy to Department of Environment. '

in the end, Chle;f Secretary Delhi éi;ected the Revenue Department and Delhi Jal Board to
furnish requisite information within one working day to Environment Department for filing of the
affidavit before the Tribunal.

The meeting ended with a vote of thanks to the Chair

Copy to:. :
1. Chalman, DPCE L nicipal Council

2. Chairman, New Delhi Munic .

4 Divisional Commissloner, Revenue Department, GNCTD

5. Chief Executive Officer, Delhi Jal Board

Copy for klr}d information to: , o

4. 8O to Chief Secretary, Delhl

2. PPStoPr. Secretary .(vEnylronment). G_'NGTD
5 o Nigam Agarwal

Director (Environment)

v 53
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Annexure-1V

" oFFICE OF THE SUB DIVISIONAL MAGISTRATE (KAROL BAGH)
- - GOVT OF N.C.T, OF DELHI,
<L ATTED FACTORIES COMPLEX, JHANDEWALAN, NEW DELHI-110055

_Dated: [1-06-20%

ﬁ 1496 L HANNEXURE - M

e b

MINUTES OF THE MEETING gafd
A meeting was held on 08,08.2025 in the Conference Hall, Divisional

commissioner Office, 5-Sham Nath Marg, Delhl-110054, regarding illegal/unregulated

withdrdwal of groundwater by hotels/guast houses/restaurants in the name of non-"
existing Voluntary Disclosure Scheme (VDS), operating in Pahargan] area in Delhl in

pursuranca of the order of the Hon'ble NGT dated 29.01.2025 in E.A. No. 11/2023.in
O.A. No. 89/2021, in the matter of Varun vs Govt. of NCT of Delhi & Ors. -

The mesting was attended by the following officers:

1. Sh. Sanjeev Mittal, D.C. (HQ), Revenue Department

2. Sh. G. Sudhakar, D.M. (Central), Revenue Department

3. Sh. Shakti Bangar, SDM (Karo! Bagh), Revenue Department’
4.- Sh. Ankit Tomar, A.E.E., DPCC BuLE

_'5. Sh. 8. N. Prasad, EE(D)-053, Delhl Jal Board

6. Sh. S. K. Singh, S.E. (C)-5, Delhi Jal Board

The matter that was discussed In the meeting was the compliance of the directions
issued by the Hon'ble National Green Tribunal In its orders dated 29.01.2025: >

L #

24. What makes.the malter mare serious is that after the voluntary disclosure by
. the hotels/guest houses of Paharganj, no water meters were fixed on the .
tubewells/borewslls fo measure the quantity of water extracted from them and
" no groundwaler extraction charges ware charged from them. Thus, hundreds
of hotels/guest hauses of Pahargan] area for more than 10 years are drawing
g;,nundwater without any regulation, measurement or payment of any
arges. . - - »

25, What makes the matfer further more serious Is that such withdrawal has been
permitted by the authonities In the name of VDS whereas no such VDS exists.
This confirms our apprehenslion expressed earller that some kind of scam has
taken plaoe which hag-resulted In not only a huge loss of revenue and loss of
-gubuo money but also lllegal, unregulated withdrawal of groundwater by

 fndreds of holsls/guest houses In Pahargary area depleting the groundiwater
ol and adversely affaoting the environment. |

26, . '

6 2’3233',;"' require the Chief Secretary, Delhl to conduct an enquiry on the
Unrégum?ug’ asoartain the extent of loss of exchequer on account of such
of damg : withdrawal in the name of VDS which does not exis!, the extent

9@ caused to the environment and the effect of such an illegal ection

o4

.

!
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on the groundWwater of the area conce |
¥ . e : med, and g '
. officers c?ncaff?ed who areAvers responsiblg for sst?cﬁx s sl
of water in theiname of non:existing VDS anq oargulaled withdrawel

for WhoS d
d take a @ dersliction of duty, -
. permissible in law and sub PPropriate action g

bcbrding\y, it was decided that:

1. The Delhi Jal Board will submit a list of the offic i

{ ; ers/officials posted |

| Paharganj, wherein these hotels are situated, since the gear ofnintggp?ir:: g];
Y.D.S. ie. 2014-15. The list will include everyone from Meter Reader to
‘Superintendent Engineer of Delhi Jal Board. :

2. The Delhi Jal Board will calculate the quantity of the groundwater illegally
extracted by all Hotels/Guest Hotels and recover the charges from them, w.ef.

the: year 2014-15. This list will be prepared each hotel wise and the amount
~ calculated to be recovered from each of them.

3. The DPCC will calculate the Environment Damage Charge on the Hotels/Guest

Houses, who are drawing water illagally. The list will include the Hotels/Guest
Houses irrespective, of the fact;. whether they have availed the V.D.S. or not.

4. The information on above three points will be submitted by DPCC and DJB to the
Divisional Commissioner, Delhi, within 15 days. \&,\»_.... ;
‘ | M
(SHAKTI BL?E%&:'

SDM (KAROL BAGH)

- d: /f- 06205
File No. DC/C/2025/ 2427 - 2 6,2 Dated: / .

Copy to:

K 3 ' Ihi, 5
4. The.Divisional Commissioner, Revenue De;:arlment. Govt. of NCT of Delhi
Sham Nath Marg, GNCTD, New Delhi-110054.

' h, New
2. The Chief Executive Officer, Delhl Jal Board, Jhandewalan, . Karol Bagh,
Delhi-110054,

PN ey !DPOC, 6th floor, B wing, Delhl Secretariat, | P Estate, Delhi-'
110002. ,

i

i
i

Copy for information: - :

1. SO to Chief Secretary, GNCT of Delhi. \_}Wﬁ io: 6 é;'ze- '

(SHAKTI BA GAR)
SDM (KAROL BAGH)

]
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OFFIC E OF THE ciin
= M 1HAE SUB DIVISIONAL MAGISTRATE (KAROL BAGH)

FLATT GOVT OF N.C.T. OF DELHI,
ED FACTORIES COMPLEX, JHANDEWALAN, NEW DELHI-110055

File No. DC/C/2025/ B9y~ ¢ Dated: 9&/04/><

A meeting was held on 22.08.2025 in the Conference Room of Divisional
Commissioner Office, 5-Sham Nath Marg, Delhi-110054, regarding illegal/unregulated
withdrawal of groundwater by hotels/guest houses/restaurants in the name of non-
existing Voluntary Disclosure Scheme (VDS), operating in Paharganj area in Delhi in
pursuance of the order of the Hon'ble NGT dated 29.01.2025 in E.A. No. 11/2023 in
O.A. No. 89/2021, in the matter of Varun vs Govt. of NCT of Delhi & Ors.

The meeting was attended by the following officers:

Sh. Neeraj Semwal Divisional Commissioner, GNCTD
Sh. Sanjeev Mittal, D.C. (HQ), Revenue Department
Sh. Sanjay Vats, S.E. DPCC

Sh. Rajeev Kr. Gupta, SEC-6, Delhi Jal Board

Sh. S.K. Dahiya, EE(C/N), Delhi Jal Board

Sh. Shravan Kr. Gupta, AE(Civil), Delhi Jal Board

Sh. R.K Lakhra, CEN, Delhi Jal Board

Sh. Anil Kumar, ZRO, Delhi Jal Board

Sh. Omorakash. Inspector. Delhi Jal Board

10 Sh. Shakti Bangar, SDM (Karol Bagh), Revenue Department
11.Sh. Bishamber Nath, SDM (HQ), Revenue Department
12.Sh. Harshit, JEE, DPCC

13.Sh. Mohan Lal, S.0 (HQ), Revenue Department

©ONDO A WN

The matter that was discusscd in the meeting was the compliance of the directions
issued by the Hon'ble National Green Tribunal in its order dated 29.01.2025:

24. What makes the matter more serious is that after the voluntary disclosure by
the hotels/guest houses of Paharganj, no water meters were fixed on the
tubewells/borewells to measure the quantity of water extracted from them and
no groundwater extraction charges were charged from them. Thus, hundreds
of hotels/guest houses of Paharganj area for more than 10 years are drawing
groundwater without any regulation, measurement or payment of any
charges.

25. What makes the matter further more serious is that such withdrawal has been
permitted by the authorities in the name of VDS whereas no such VDS exists

[ eAs LA S 4 o e TSI [V ULl ¥V L/ OATula,
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This cong:. . ind of scam has '\
take.. 2firms oy apprehension expressed earlier that some Kin

Ublic o€ Which has resulted in not only a huge loss of fetvequéafo{{OiS;f \
'L?U ; MUt alSo liegal, unregula X undwater
evn?r ©ds of hotels/guest houses in Paharganj area depleting the gro

el and adversely affecting the environment.

26. Hence, -

Y& require the Chief Secretary, Delhi to conduct an enquiry on the
above 1Sue, ascertain the extent of loss of exchequer on account of such
Unregulateq Withdrawal in the name of VDS which does not exist, the extent
of damage causeq to the environment and the effect of such an illegal action
on the groundwater of the areq concemed, and also fix responsibility upon the
officers concemed who areAvere responsible for such unregulated withdrawal
of water in the name of non-existing VDS and for whose dereliction of duty,
such illegality took Place and take appropriate action against those officers as
peimissibie jn

: law and submit the action taken report before the Tribunal
within three months.

It was informed that in the meeting held on 06.06.2025, the following decision were
taken :

1. The Delhi Jal Board will submit a list of the officers/officials posted in the area of

Paharganj, wherein these hotels are situated, since the year of inception of
V.D.S. ie. 2014-15. The list will include everyone from Meter Reader to
Superintendent Engineer of Delhi Jal Board.

2. The Delhi Jal Board will calculate the quantity of the groundwater iiiegaiiy

extracted by all Hotels/Guest Hotels and recover the charges from them, w.ef.

the year 2014-15. This list will be prepared each hotel wise and the amount
calculated to be recovered from each of them.

ill calculate the Environment Damage Charge on the Hotels/Guest
ol Dpcghgl are drawing water illegally. The list will include the Hotels/Guest
:otlng:’irrespective of the fact, whether they have availed the V.0 S, or not.
o ]

A Id on 22.08.2025 it was informed that the report forwarded by
b mee;lr::g)i:f: No. 1 is not legible. A letter to this effect has already been

DJB in o With regard Point No. 2, report from DJB s still awaited. The

forwarded 'go D‘cJ;fBIDJB have agreed to provide the detailed report in respect of point no.

reprgszgl:?:gsweek of the meeting.

1&

Point No. 3, the report received by E-mail from DPCC vide the
With regard t325 and it has been informed that interim EDC has already been
tter dated ZO-Oghze(: as soon as DJB provides list of the units alongwith data as
le d fu ill calculate final EDC on all units.
' d an CB, DPCC will ca
impose d by the CPCB,

it was decid .
1 &2 within 07 day

d that the DJB will furnish the detailed report in res
e

pect of Point No.
of the meeting.
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134/,

meeting in the matter has been scheduled on 29.08.2025 at

—— t da
Yv3.00 PM™
Marg, De[hirj1t:1§0g:nference Room of Divisional Commissioner Office, 5-Sham Nath

)
=h
i

This issues with the prior approval of Divisional Commissioner, Delhi,

26 O%!zéz,b
(SHAKTI BANGAR)

SUM (KAKUL BAGH)

File No. DC/C/2025/ G Y%~ 47 Dated: 22.08.2025

1. The Divisional Commissioner, Revenue Department, Govt. of NCT of Delhi, 5
Sham Nath Marg, GNCTD, New Delhi-110054.

2. The Chief Executive Officer, Delhi Jal Board, Jhandewalan, Karo! Bagh, New
Delhi-110054.

3. The Member Secy. DPCC, 6th floor, B wing. Delhi Secretariat, | P Estata’ Delhi-
110002. oo

4. DC (HQ), Revenue Department, Govt. of NCT of Delhi, 5 Sham Nath Marg

GNCTD, New Delhi-110054.

Copy for information:
1. SO to Chief Secretary, GNCT of Delhi.
26
0¥ 202 5
(SHAKTI BANGAR)

SDM (KAROL BAGH)

58
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OFFICE OF THE SUB DIVISIONAL MAGISTRATE (KAROL BAGH)
GOVT OF N.C.T. OF DELHI, '
_: FLATTED FACTORIES COMPLEX, JHANDEWALAN, NEW DELHI-110055 .
! File No. DC/C/2025/ Wo 6 & ~ L=} 3 Dated: 6] 0%/ J82.¢~

MINUTES OF THE MEETING

A meeting was held on 29.08.2025 in the Conference Room of Divisional

Commissioner Office, 5-Sham Nath Marg, Delhi-110054, regarding illegal/unregulated

withdrawal of groundwater by hotels/guest houses/restaurants in the name of non-
- existing Voluntary Disclosure Scheme (VDS), operating in Paharganj area in Delhi in
.pursuance of the order of the Hon'ble NGT dated 29.01.2025 in E.A. No. 11/2023 in
0.A. No. 89/2021, in the matter of Varun vs Govt. of NCT of Delhi & Ors.

The meeting was attended by the following officers: ‘ - .

1. -Sh. Neeréj Semwal Division'it Commissioner, GNCTD
2 Sh Sanjeev Mittal, D.C. (HQ) Revenue Department
3 oh Rajeev Kr Gupta, Sn:C~6 Delhi Jal Board
4. Sh. K. N. Ojha, EE (C)-15, Delhi Jal Board
5. Sh. Anil Kumar, ZRO, Delhi Jal Board
6.. Sh. Shakti Bangar, SDM (Karol Bagh), Revenue Department
7. 8h. Bishamber Nath, SDM (H'Q), Revenue Department.
- 8. Sh. Harshit, JEE, DPCC - 7
9. Sh. Mohan Lai S.0. (HQ), Revenue Depar‘tment
The matter that was discussed in the meeting was the compliance of the directions
issued by the Hon'ble National Green Tribunal in its order dated 29.01.2025:

- 24. What make's the matter more serious is that after the voluntary disclosure by
the hotels/guest houses of Paharganj, no water meters were fixed on the
tubewéﬂs/b_oreweﬂs to méasqftre the quantity of water extracted trom thém and
no groundwater extraction charges were charged from them. Thus, hundrecls
or hotels(guest houses of Paharganj area for more than 10 years are dra wing
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groundwater wi (% b
: thout any regulation, meas )/
charges. : urement or payment of a

: Y

25. What makes the
matter further more serious is that such withdrawal h
al has been

permitted b ties i
- : y the authorities in the name of VDS whereas no such vD
Is confirms o re ] - ey
gy ur apprehension expressed earlier that some kind of scam h S
ce I ]
b’_. place which has resulted in not only a huge loss of revenue and | asf
public mon i i
e : : but also illegal, unregulated withdrawal of groundwater by
s of hotels/guest houses in P, f .
aharganj area depleting the )
groundwate
level and adversely affecting the environment. r

s :z;::' fii:"zzzzd‘:; ;’:ﬁ'gjj::ej?c Delhi to conduct an enquiry on the
. oss of exchequer on account of such

unregulated withdrawal in the name of VDS which does not exist, the extent

of damage caused to the environment and the effect of such an illegal action

on the groundwater of the area concerned, and also fix reéponsibifity uport the
officers concerned who are/were responsible for such unregulated withdrawal

of water in the name of non-existing VDS and for whose dereliction of duty,
such illegality took place and take appropriate action against those officers as
permissible in law and submit the action taken report before the Tribunat

within three months.

It was informed that in the meeting held on 06.06.2025, the following decision were

_taken :

1. The Delhi Jal Board will submit a list of the officerslofficials posted .in the area of
Paharganj, wherein these hotels are sifuated, since the year of inception of
'V.D.S. ie. 2014-15. The list wil

Superintendent Engineer of Delhi Jal Board.

| include everyone from Meter Reader to

calculate the quantity of the grou_ndwater inégany

2. The Delhi Jal Board will
{ Hotels and recover the charges from them, w.e.f

extracted by all Hotels/Gues



In the meeting h ' '

g gt eld o-n 29.08.2025, Officers of Delhi Jal Board infoimed that th

5 f pect of Point No. 1 and 2 will be submitted by 02.09.2025 (Tuesd ;
icer from th i ' i i
i | 2] DPCC informed that, the E.D.C. will be calculated within 15 da swf

the receipt of the information from the Delhi Jal Board "

The anche
_0_3 » .next date of meeting in the matter has been scheduled on 04.09.2025. at
+03.00 pm in the Conference Room of Divisional Commissioner Office, 5-Sham Nath

"Marg, Delhi -110054.

This issues with the prior approval of Divisional Commissioner, Delhi.

e Mt

SDM (KAROL BAGH)

Dated: \

File No. DC/C/2025/

Copy to:

1 The Divis
. Sham Nath Marg, GNCTD, New Delhi-110054.

_ Delhi-110054.
3. The Member Sec

DC (HQ), Revenue Department, Govt. of NCT of Delhi, 5 Sh
GNCTD, New Delhi-1 10054. ;

Copy for information:’ o, ¢
1. SO to Chief Secretary. GNCT of Delhi. :
| - Ol fo

ibnai Commissioner, Revenue Department, Govt. of NCT of Delhi, 5

The Chief Executive Officer, Delhi Jal Board, Jhandewalan, Karol Bagh, New

y. DPCC, 6th floor, B wing, Delhi Secretariat, | Estate, Delhi-
110002. , _
am Nath Marg,

¢ P

(202

(SHAIKTI BANGAR)
SDM (KAROL BAGH)



GOVT OF N.C.T. OF DELHI,
FLATTED FACTORIES COMPLEX, JHANDEWALAN, NEW DELHI-110055

File No. DC/C/2025/4519 Dated:22.10.2025

MINUTES OF THE MEETING
A meeting was held on 09.10.2025 in the Conference Hall, Divisional

Commissioner Office, 5-Sham Nath Marg, Delhi-110054, regarding illegal/unregulated ;

withdrawal of groundwater by hotels/guest houses/restaurants in the name of non-
existing Voluntary Disclosure Scheme (VDS), operating in Paharganj area in Delhi in
pursurance of the order of the Hon’ble NGT dated 29.01.2025 in E.A. No. 11/2023 in O.A.
No. 89/2021, in the matter of Varun vs Govt. of NCT of Delhi &Ors.

The meeting was attended by the following officers:

Sh. Sanjeev Mittal, D.C. (HQ), Revenue Department

Sh. G. Sudhakar, D.M. (Central), Revenue Department

Sh. Aditya Kumar Jha, SDM (Karol Bagh), Revenue Department
Sh. Deepak Pundir, SDM (HQ), Revenue Department

Sh. 8.K Dahiya, C.E., Delhi Jal Board

Sh. V.P Yadav, S.E, Delhi Jal Board

Sh. Rajiv Gupta, S.E, Delhi Jal Board

Sh. K. N. Ojha, E.E., Delhi Jal Board

Sh. Ankit Tomar, A.E.E., DPCC

NGO R WN =

1 The matter that was discuszad in the meeting was the compliance of the directions
issued by the Hon'ble National Green Tribunal in its orders dated 29.01.2025:

24. What makes the matter more serious is ihat affer the voluntary disclosure by
the hotels/guest houses of Paharganj, no water meters were fixed on the
tubewells/borewells to measure the Guantity of water extracted from them and
no groundwater extraction charges were charged from them. Thus, hundreds
of hotels/guest houses of Paharganj area for more than 10 years are drawing
groundwater without any regulation, measurement or payment of any charges.

25. What makes the matter further more serjous is that such withdrawal has been
permitted by the authorities in the name of VDS whereas no such VDS exists.
This confirms our apprehension expressed earlier that some kind of scam has
taken place which has resulted in not only a huge loss of revenue and loss of
public money but also illegal, unregulated withdrawal of groundwater by
hundreds of hotels/guest houses in Paharganj area depleting the groundwater
level and adversely affecting the environment.

26. Hence, we require the Chief Secretary, Delhi to conduct an enquiry on the
above issue, ascertain the extent of loss of exchequer on account of such
unregulated withdrawal in the hame of VDS which does not exist, the extent of
damage caused to the environment and the effect of such an illegal action on
the groundwater of the area concerned, and also fix responsibility upon the

62




officars concermned who are/were responsible for such unregulated withdrawal

such illegality took place and take appropriaté action against those officers as
permissible in law and submit the action taken report before the Tribunal within
three months.

2 It was further discussed in compliance of the above direction an affidavit was filed by
the Worthy Chief Secretary. Subsequent to it, Hon'ble NGT vide order dated 09.09.2025
has directed to file compliance affidavit before NDOH.

3 It was further discussed that the Delhi Jai Board has submitted a list of the
officers/officials posted in the area of Paharganj, wherein these hotels are situated, since
the year of inception of V.D.S. i.e. 2014-15. The list will include everyone from Meter
Reader to Superintendent Engineer of Delhi Jal Board.

4 |t was discussed that the Delhi Jal Board has sent a letter dated 02.09.2025 on the
subject however the replies of the Delhi Jal Board are not complete and clear hence
detailed and consistent replies to be furnished.

5 It was further decided that next meeting to be held in the Chairmanship of DC (HQ)
along with officials of Delhi Jal Board for comprehensive discussions so that the order of

Hon'ble NGT may be complied with.
WQ\M

6 The meeting was concluded with thanks to the Chair.
. o
ITYA KOMA

\
R JHA)
. SDM (KAROL BAGH)

& Daled2.10.2025
T

File No. DC/C/2025/4519
Copy to:

1. The Divisional Commissioner, Revenue Department, Govt. of NCT of Delhi, 5
Sham Nath Marg, GNCTD, New Delhi-110024. :

2. The Chief Executive Officer, Delhi Jal Board, Jhandewalan, Karol Bagh, New
Delhi-110054.

3. The Chairman, DPCC, 6th floor, B wing, Delhi Secretariat, | P Estate, Delhi

; ﬁ”\J@\ 4}/
s/ 1 {ADITYA KUMAR JHA)

. SDM (KAROL BAGH)
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of water in the name of non-existing VDS and for whose dereliction of duty,
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OFFICE OF THE SL2 DIVISIONAT?:EAGISTRATE (KAROL BAGH)
GOVT OF N.C.T. OF DELHI,
FLATTED FACTORIES COMPLEX, JHANDEWALAN, NEW DELHI-110055

File No. DC/C/2025/4579 Dated: 04.11.2025

MINUTES OF THE MEETING

A meeting was held on 30.10.2025 under the chairmanship of DC HQ Sh Sanjiv
Mittal IAS in Divisional Commissioner Office, 5-Sham Nath Marg, Delhi-110054,
regarding  illegal/unregulated ~ withdrawal of groundwater by hotels/guest
houses/restaurants in the name of non-existing Voluntary Disclosure Scheme (VDS),
operating in Paharganj area in Delhi in pursurance of the order of the Hon'ble NGT dated
29.01.2025 in E.A. No. 11/2023 in O.A. No. 89/2021, in the matter of Varun vs Govt. of
NCT of Delhi &Ors.

The meeting was attended by the following officers:

Sh. Sanjeev Mittal, D.C. (HQ), Revenue Department

Sh. Aditya Kumar Jha, SDM (Karo! Bagh), Revenue Department
Sh. Deepak Pundir, SDM (HQ), Revenue Department

Sh. V.P Yadav, S.E, Delhi Jal Board

Sh. Rajiv Gupta, S.E, Delhi Jal Board

£, 00 A0

1 The matter that was discussed in the meeting was the compliance of the directions
issued by the Hon'ble National Green Tribunal in its orders dated 29.01.2025:

24. What makes the matter mora serious is that after the voluntary disclosure by
the hotels/quest houses oi Paharganj, no water meters were fixed on the
tubewells/borewells to measure the quantity of water extracted from them and
no groundwater extraction charges were charged from them. Thus, hundreds
of hotels/guest houses o’ aharganj area for more than 10 years are drawing
groundwater without =y rsgulation, measurement or payment of any charges.

25. What makes the matter further more serious is that such withdrawal has been
permitted by the authorities in the name of VDS whereas no such VDS exists.
This confirms our apprehension expressed earlier that some kind of scam has
taken place which has resulted in not only a huge loss of revenue and loss of
public money but also illegal, unregulated withdrawal of groundwater by
hundreds of hotels/guest houses in Paharganj area depleting the groundwater
level and adversely affecting the environment.

26. Hence, we require the Chief Secretary, Delhi to conduct an enquiry on the
above issue, ascertain the extent of loss of exchequer on account of such
unregulated withdrawal in the name of VDS which does not exist, the extent of
damage caused to the environment and the effect of such an illegal action on
the groundwater of the area concerned, and also fix responsibility upon the
officers concerned who are/were responsible for such unregulated withdrawal
of water in the name of non-existing VDS and for whose dereliction of duty,
such illegality took place and take appropriate action against those officers as
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permissible in law and submit the action taken report before the Tribunal within
three months.

2 It was further discussed in compliance of the above direction, an affidavit was filed by
the Worthy Chief Secretary. Subsequent to it, Hon'ble NGT vide order dated 09.09.2025
has directed to file compliance affidavit before NDOH.

3 It was further discussed that the Delhi Jal Board has submitted a list of the
officers/officials posted in the area of Pahargan', wherein these hotels are situated, since
the year of inception of V.D.S. I.e. 2014-15. -

4 It was further discussed that following documents may be furnished by DJB in next
meeting

a The letter DO letter DJB IM(W5)2015 /F-10/2010 dated 30.09.2015 in referred in letter
dated 06.10.20215 of Divisional Commissioner

b The minutes of the meeting of committee constituted in compliance of the direction of
Hon NGT in OA 108/20213 dated 03.09.2013 as referred in the meeting in the DO letter
dated 06.10.2015 .of Div Commissioner

¢ Notifications of DJB pertaining to year 2010,2012,2015

d Status of service /Date of retirements of Officer referred in the DJB Letter dated
02.09.2025

S It was further decided that next meeting to be held on Tuesday 4/11/2025 in the
Chairmanship of DC (HQ) along with officials of Delhi Jal Board for comprehensive
discussions so that the order of Hon’ble NGT may be complied with.

6 The meeting was concluded with thanks to the Chair.

File No. DC/C/2025/4579
Copy to:

1. The Divisional Commissioner, Revenue Department, Govt. of NCT of Delhi, 5
Sham Nath Marg, GNCTD, New Delhi-110054.

2. The Chief Executive Officer, Delhi Jal Board, Jhandewalan, Karol Bagh, New
Delhi-110054.

B W2\
! (AD[TYA KUMAR J A)
SPM (KAROL BAGH)

-~
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- OFFICE OF THE SUB DIVISIONAL MAGISTRATE (KAROL BAGH) |
GOVT OF N.C.T. OF DELHI,
PLATTED FACTORIES COMPLEX, JHANDEWALAN, NEW DELHL.1 10055

File No. DC/C/2025/4588 Dated:17.11.2025

A meeting was held on 04 11.2025 under the chairmanship of DC HQ Sh Sanjiv
Mittal IAS in Divisional Commissioner Office, 5-Sham Nath Marg, Delhi-110054,
regarding illegal/unregulated withdrawal of groundwater by hotels/guest
houses/restaurants in the name of non-existing Voluntary Disclosure Scheme (VDS),
operating in Paharganj area in Delhi in pursuance of the order of the Hon'ble NGT dated
29.01.2025 in E.A. No. 11/2023 in O.A. No. 89/2021, in the matter of Varun vs Govt. of
NCT of Delhi &0rs.

The meeting was attended by the following ofﬁcers:_

1. Sh. Sanjeev Mittal, D.C. (HQ), Revenue Department

2, Sh. Aditya Kumar Jha, SDM (Karol Bagh), Revenue Department
3. Sh. Deepak Pundir, SDM (HQ), Revenue Department

4. Sh. Rajiv Gupta, S.E, Delhij Jal Board

5. ShK N Ojha EE, Delhi Jal Board

1 The matter that was discussed in the meeting was the compliance of the directions

issued by the Hon'ble Nz, nal Green Tribunal in its orders dated 29.01.2025:

24. What makes the matter more serious s that after the voluntary disclosure by
the hotels/guest houses of Paharganj, no water meters were fixed on the
tubewells/borewells to measure the quantity of water extracted from them and
no groundwater extraction charges were charged from them. Thus, hundreds
of hotels/guest houses of Paharganj area for more than 10 years are drawing
groundwater without any regtilation, measurement or payment of any charges.

- 25. What makes the matter further more serious s that such withdrawal has been
permitted by the authorities in the name of VDS whereas no such VDS exists.
This confirms our apprehension expressed earljer that some kind of scam has
taken place which has res:ilted in not only a huge loss of revenue and loss of

26. Hence, we require the Chief Secretary, Delhi to condyct an enquiry on the
above jssue, ascertain the extent of Joss of exchequer on account of such
unregulated withdrawal in the name of VDS which does not exist, the extent of
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permissible in law and submit the action taken report before the -Tribunal within
Breamiie - . SN AN
2 It was further discussed in compliance of the above direction; an affidavit was filed by
the Worthy Chief Secretary. Subsequent to it, Hon'ble NGT vide order dated 09.09.2025
has directed to file compliance affidavit before NDOH.

3 It was further discussed that the Delhi Jal Board has submitted a list of the
officers/officials posted in the area of Paharganj, wherein these hotels are situated, since
the year of inception of V.D.S. i.e. 2014-15.

4 Delni Jal Board has furnished following documents in the pursuance of minutes of the
meeting dated 30.10,2025. :

() The DO letter DJB /M(WS5)2015 /F-10/2010 dated 30.09.2015 issued by DJB

ii) The minutes of the meeting of committee constituted in compliance of the direction of
Hon NGT in OA 108/20213 dated 03.09.2013

iii) Notifications of DJB issued on the subject matters over the years

S It was further decided DJB will submit a detailed and comprehensive reply on urgent
basis so that the report may be finalized and the order of Hon'ble NGT may be complied
with. A

6 The meeting was concluded with thanks to the Chair.

File No. DC/C/2025/4588
Dated:17.11.2025

Copy to:
1. The Divisional Commissioner, Revenue Department, Govt. of NCT of Delhi, 5
Sham Nath Marg, GNCTD, New Delhi-110054.

2. The Chief Executive Officer, Delhi Jal Board, Jhandewalan, Karol Bagh, New
Delhi-110054,

3. D.C. (HQ), Revenue Department,5 Sham Nath Marg, GNCTD, New Delhi-110054.

)
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OFFICE OF THE SUB DIVISIONAL MAGISTRATE (KAROL BAGH)
- GOVT OF N.C.T. OF DELHI,

FLATTED FACTORIES COMPLEX, J HANDEWALAN, NEW DELHI-1 10055
File No. DC/C/2025/4 3 12~ | L

% MINUTES OF MEETING E23u )0

A meeling was held on 26.11.2025 under the chairi

IAS in Divisional Commissioner Office, 5-Sham Nath Marg, Delhi-1 10054, regarding
illegal/unregulated withdrawal of groundwater by hotels/guest houses/restaurants in the name of
non-existing Voluntary Disclosure Scheme (VDS), operating in Paharganj area in Delhi in
pursuance of the order of the Hon’ble NGT dated 29.01.2025 in E.A. No. 11/2023 in QA No.
§9/2021, in the matter of Varun vs Govt. of NCT of Delhi &Ors.

manship of DC HQ Sh Sanjeev Mittal,

The meeting was attended by the following officers:

Sh. Sanjeev Mittal, DC (HQ), Revenue Department

Sh. Aditya Kumar Jha, SDM (Karol Bagh), Revenue Department
Sh. KN Ojha, EE, Delhi Jal Board

Sh. Shrawan Gupta, AE, DJB

.k:-.bJ!-J_-—'

1. The matter that was discussed in the meeting was the compliance of the directions issued by
the Hon’ble National Green Tribunal in its orders dated 10.09.2025-

Learned Counsel gppearing for the GNCTD has prayed for four months' time io file
the complete report. The paragraph 4 of the above reply states that the DJB is in the
process of finalising a comprehensive notification on the ground water usage. The
DJB is directed to finalise the notification as expeditiously as possible preferably
within six weeks.
Let the further report by the Chief Secretary, GNCTD and the CEO, DJB be filed
at least one week before the next date of hearing.
2. The following points were discussed during the meeting:

1) DIB has stated in the reply that Divisional Commissioner had issued instructions to all
District Magistrates, ADMs and SDMs that tubewells voluntarily declared under the VDS
were not to be sealed, in view of the recommendations of the Comumittee constituted
pursuant to the Hon’ble Tribunal’s order dated 03,09.2013 in O.A. No. 108/2013.Since
the Committee did not recommend punitive action against such VDS tubewells, no
sealing or prosecution was undertaken anywhere in Delhi, including Pa!1a1'ganj and_KaroI
Bagh However the said instruction of Divisional Commissioner was issued in the
pursnance of letter dated 30/09/2014 issued by CEO, DIB wherein CEO,‘ DIB has
intimated to Divisional Commissioner and all DCs regarding the same in view of the

CE scanned with OKEN Scani |




recommendations of the Ct;mmiuce constituted pursuant to the Hon’ble Tribunal’s order
dated 03.09.2013 in O.A. No. 108/2013.

2) Further DIB has stated Water meters can only be installed on legally approved borewells
cleared by the District Level Advisory Committee (DLAC). As VDS tubewells do not
acquire Icg,j'il status unless approved by the DLAC, DJB could not have installed meters
on such units however in accordance with 2010 notification and Subsequent SoP, SE/EE

// DH? :wisjhe Member Secretary. No record is available which may prove the efforts made
' - E;: b.b’r::h DIB to submit the facts before DLAC for regulating illegal borewells.
' 3) The DIB has further stated that it has been levying and collecting additional sewerage

chargc:f and water cess from hotels and guest houses calculated on the basis of their
respective room capacitics in accordance with the applicable revenue norms and
established procedures, An amount of Rs 6.36 Cr has already been realised under this
mechanism. It was requested that DJB must furnish year wise levy and collection of

P ;il)dltmnal sewerage charges and water cess from hotels and guest houses.
) CC may be asked to furnish the updated details of EDC /Interim EDC recovered in

pursuance of the order of the Hon’ble NGT dated 29.01.2025 in E.A. No. 11/2023 in
O.A. No. 89/2021, in the matter of Varun vs Govt. of NCT of Delhi &Ors.

») Environment Department may furnish the status of policy decisions made so far in view -
of the recommendations of the Committee constituted under the chairmanship of
Secretary Environment pursuant to the Hon'ble Tribunal’s order dated 03.09.2013 in
0.A. No. 108/2013

The meeting was concluded with thanks to the Chair.

- (-{i-s'---: (&'}?ITYA KUMAR JHA)
iv:  /"SDM (KAROL BAGH)

File No. DC/C/2025/ “N2-1¢ Dated: R¥/17 )02y~

Copy to:

]. The Divisional Commissioner, Revenue Department, Govt. of NCT of Delhi, 5 Sham

Nath Marg, GNCTD, New Delhi-110054.
2. The Chief Executive Officer, Delhi Jal Board, Jhandewalan, Karol Bagh, New Delhi-

110054.
The Secretary, Environment Department GNCTD ,Delhi Secretariat,IP Estate Delhi
DC (HQ), Revenue Department,5 Sham Nath Marg, GNCTD, New Delhi-110054,

Member Secretary ,DPCC ,Delhi Secretariat,IP Estate Delhi
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'OFFICE OF THE SUB DIVISIONAL MAGISTRATE (KAROL BAGH)
GOVT OF N.C.T. OF DELHI, ‘
FLATTED FACTORIES COMPLEX, JHANDEWALAN, NEW DELHI-110055

File No. DC/C/2025/ Y36 2— Dated: 03/12/35

MINUTES OF THE MEETING

A meeting was held on 02.12.2025 under the chairmanship of Secretary Revenue cum
', Divisional Commissioner , at Conference Hall of Divisional Commissioner Office ,5-Sham Nath
Marg, Delhi-110054, regarding illegal/unregulated withdrawal of groundwater by hotels/guest
houses/restaurants in the name of non-existing Voluntary Disclosure Scheme (VDS), operating
in Paharganj area in Delhi in pursuance of the order of the Hon’ble NGT dated 29.01.2025 in
E.A. No. 11/2023 in O.A. No. 89/2021, in the matter of Varun vs Govt. of NCT of Delhi &Ors.

The meeting was attended by the following officers:

Sh Kaushal Raj Sharma IAS, CEO Delhi Jal Board -Through VC

.+ Sh. Sanjeev Mittal, IAS, D.C. (HQ), Revenue Department

Sh G Sudhakar IAS, DC Central Revenue Department

Sh. Aditya Kumar Jha, SDM (Karol Bagh), Revenue Department )
Sh Deepak Pundir, SDM (HQ), Revenue Department

Sh Rajeev Gupta, SE, Delhi Jal Board

Sh K N Ojha, EE, Delhi Jal Board

ShShrawan Kumar Gupta, AE, Delhi Jal Board

ShHarshit, JE, DPCC

W NAL AL~

Af the outset, Secretary Revenue cum Divisional Commissioner welcomed the officers present.

1. TheDeputy Commissioner HQ presented details on Hon’ble NGT order dated 29.01.2025

and action required to be taken by stakeholder departments i.e. DJB, Environment,
Revenue and DPCC.

(i) In the order dated 29.01.2025 passed by Hon’ble Tribunal it was directed

Hence, we require the Chief Secretary, Delhi to conduct an enquiry on the above
issue, ascertain the extent of loss of exchequer on account of such unregulated
withdrawal in the name of VDS which does not exist, the extent of damage caused to
the environment and the effect of such an illegal action on the groundwater of the
area concerned, and also fix responsibility upon the officers concerned who are/were
responsible for such unregulated withdrawal of water in the name of non-existing
VDS and for whose dereliction of duty, such illegality took place and take

appropriate action against those officers as permissible in law and submit the action
taken report before the Tribunal within three month
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DC HQ further informed that as recorded in the Minutes of Meeting (MoM) held on
21.04.2014 under the chairmanship of the Secretary (Environment), a draft
notification regarding installation of water meters on borewells/tubewells was to be
issued after due approval, by the Environment Dept. However, it seems that the said

draft notification has not been approved and needs clarification from the Environment
Department.

It was further discussed that as per the Notification of 2010 and SoP regarding
regulation of extraction of ground water, closure, prohibition of illegal activities
relating to use of borewells/tubewells, the Dy. Commissioners were nominated as
Chairman District Level Advisory Committee and Superintendent Engineers/area EE
DJB were designated as member Secretary of the Committee .It was mandated to
DIB officials to recommend the case, based on the facts on the ground, to the
concerned Deputy Commissioner (Revenue) of the revenue area who shall issue
orders -in the light of the recommendations of ExecutiveEngineer of the Competent
Authority and the Advisory Committee

The DJB has furnished the details of officials posted in the area since 2014 however
the exact role and responsibilities of officials of DJB in dealing with the instant issues

has not been furnished. It is necessary to confirm the role of various levels of DJB
official to fix responsibility in the instant case

It was earlier decided that the Delhi Jal Board will calculate the quantity of the
groundwater illegally extracted by all Hotels/Guest Hotels and recover the charges
from them;, w.e.f. the year 2014-15. This list will be prepared each hotel wise and the
amount calculated to be recovered from each of them. However, the volume of such
illegally extracted ground water is yet to be furnished by the DJB. ¢

It was decided that the DPCC will calculate the Environment Damage Charge on the

Hotels/Guest Houses, who are drawing water illegally. The DPCC has conveyed that
due to non-availability of information (power of pump, diameter and depth of
borewells,number of operational days, quantity of water extracted etc. which is still
awaited from DJB.Lump sum interim EDC of Rs. 1,00,000/- (Rupees one lakh only)
for commercial/institutional usage as per the existing order has been imposed by
DPCC on 441 Hotels/Guest Houses. DJB may furnish such details to DPCC

2. CEO,Delhi Jal Boardinformed the following: ;
The issue of VDS was discussed in the Minutes of Meeting (MoM) held on
21.04.2014 under the chairmanship of the Secretary (Environment) (committee
constituted by Hon NGT). Totalapprox. 11000 applications were submitted in
voluntary disclosure. DJB was nodal department to collect the Voluntary Disclosure
applications, however no final policy decision regarding VDS has been conveyed by
the Environment Department.

(1)
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Subsequent to above MoM, a notification regarding installation of water meters.on
borewells/tubewells was required to be issued but no such notification has been
issued till date and DJB is only the executing agency.

With regards to the calculation of the quantity of such illegally extracted ground
water by all Hotels/Guest Hotels to recover the charges from them, w.e.f. the year

2014-15, detailed survey is going on and .will be completed within 15 days and due
amount will be recovered. :

With regards to fixing of responsibility, tl{'e details of role and responsibilities of the
officials posted in the area will be furnished by DJB

After detailed deliberations, the following decisions were taken by the Chair-

@

(ii)

(iii)

(iv)
)

\

Detailed survey regarding calculation of the quantity of the groundwater illegally
extracted by all Hotels/Guest Hotels to recover the charges from them, w.e.f, the year
2014-15 will be completed within 15 days and recovery will be initiated in
accordance with norms.

{ .
Regarding fixing responsibilities in instant matter, the exact role of officials/
Engineers of DJB to be furnished by DJB.

The DPCC to submit a report on environmental damage in accordance with the
direction of Hon'ble NGT within one week.

DJB will provide necessary data to DPCC regarding finalisation of EDC

A Meeting may be convened with Secretary Environment regarding the status of
Borewell policy and status of policy decisions made so far in view of the
recommendations of the Committee constituted under the Chairmanship of Secretary
Environment pursuant to the Hon’ble Tribunal’s order dated 03.09.2013 in O.A. No.

The meeting concluded with thanks to the Chair.

108/2013
! -
o AT

(' ' SDM (KAROL BAGH)
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Prile No. DC/Cr2025/ YT€ 2. Dated: 3 [[2f 2504

. PA to the Divisional Commissioner, Revenue Department, Govt. of NCT of Delhi, 5
Sham Nath Marg, GNCTD, New Delhi-110054.

2. PS to the Secretary Environment GNCTD

3. PS to the Chief Executive Officer, Delhi Jal Board, Jhandewalan, Karol Bagh, New
Delhi-110054,

4. D.C. (HQ), Revenue Department,5 Sham Nath Marg, GNCTD, New Delhi-110054.

5. DM Central, Revenue Department, GNCTD
5 @D‘ITYA.K%M’P

6. Member Secretary, DPCC
VSDM (KAROL BAGH)
)
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| 1 the matter of Varun vs Govt, of NCT of Delhi &Or

The meeting was attended by the following offi s.
| icers:

Dated: /1 1x~

Sh. Sanjeev Mittal IAS, D.C
; > ,» D.C. (HQ), Revenue D
 Sh. G Sudhakar, IAS ,DC Central Revenue Depzf:)tt;:fm

1
2
3. Sh. Aditya Kumar Jha, SDM (K

43 ¥ arol Bagh), Revenue D
1;, Sh. Shakti Bangar, Dy. Secretary, E“Vil‘mzmem nue Department
6.

Sh. Rajeev Gupta ,SE ,Delhi Jal Board
Sh. K. N. Ojha ,EE, Delhi Jal Board

At the outset, Secretary Revenue cum Divisional Commissioner welcomed the officers present.

1. The Deputy Commissioner HQ presented details on Hon’ble NGT order dated
59.01.2025 and action required to be taken

by stakeholder departments 1.8 DIB.
Environment, Revenue and DPCC.

()  Intheorder dated 29.01.2025 passed by Hon’ble Tribunal it was dirscted

Hence, we require the Chief Secretary’ Delhi to conduct an cnq‘uir'y on the above
issue, asceriain the extent of loss of exchequer .on account of ‘such unn:gu‘huier.i
withdrawal in the name of yDS which does not exist, !‘hc extent of damage caused m‘
the environmenl and the effec! of such an illegal acil()‘n on the gl‘utuuhvuwr'o_.t ‘Iht..‘
ared concerned, and also Jix resprmsr‘bilr‘ly upon t.hu ()ﬂw(‘?l‘:\‘ concerned u‘.'hu ur.ez:\‘ e‘n,'

ible for such um'cgulawd withdrawal of water it ‘:hc name of non-exisung
o ot , dereliction of duty, such itlegality took place and take
i anf:f ,fo;;;;:ﬁoj;aim‘! those officers ay permissible in Jaw and submit the action
appropriale -

(aken report pefore the Tribunal within three month
aken
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It was decided that th '
e DPCC will calculat i
Hotels/Guest Houses, who are drawi ate ’th.c Environment Damage Charge on the
due to non-availabilit ; wing water illegally. The DPCC has conveyed that
borewells, number 013 il Information (power of pump, diameter and depth of
R T Operanontal dE}}’S, quantity of water extracted etc. which is still
. Lump sum interim EDC of Rs. 1,00,000/- (Rupees one lakh only)

for commercial/instituti
i Onil‘:iagmsmutmnal usage as per the existing order has been imposed by
: | otels/Guest Houses. DJB may furnish such details to DPCC

.After detailed fleliberations, the following decisions were taken by the Chair-

L]

@) The DJB may furnish the detailed calculation of the quantity of .the groundwater

illegally extracted by all Hotels/Guest Hotels alongwith year-wise recovery of water
cess and additional sewerage charge within 02 days.

(i1) Regarding fixing responsibilities in instant matter, the exact role of officials/
. Engineers of DIB to be furnished by DJB within 02 days. This matter may be
coordinated with Member (Admin), Delhi Jal Board

@it) The DPCC to submit a report on environmental damage in accordance with the
direction of Hon'ble NGT within 02 days.

Gv) DIB will provide necessary data to DPCC regarding finalisation of EDC.

The meeting concluded with thanks to the Chair.

i el

\ (ADITYA KUMAR JHA)
| ; - SDM (KAROL BAGH)
File No. DC/C/2025/44 0 > o Dated: | 12lv8

Copy to:

1. PA to the Divisional Commission_er', Revenue Department, Govt. of NCT of Delhi, 5
Sham Nath Marg, GNCTD, New Delhi-110054.
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psS to the Secretary Envirg
» s to the Chief Executiye oo ONCTD

‘ : ive |
» Delhi-110054: Officer, Delhi a1 Bogeg Jhandewalan, Karol Bagh, N
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.C. (HQ), Revenue D
4. D epartment
; DM Central, Revenue DePartmeﬁts ggag%a‘h Marg, GNCTD, New Delhi-110054.

6. Member Secretary, DPCC
(ADITYAZiM%IHA)

K' SDM (KAROL BAGH)
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. : ek " -:;_'_r“'.- R "';' e & e R B T ,Eya_sp'e“e_d post
| R DELHI pOLLUTION CONTROL COMMITTEE . %
| Z===. 3rd Floop, leck-1, DMRCIT Park, Shastri Park, a5, | sFE|
% e e Delhi-110053 N@ IFE
e gy ws AcliRs dnoedalhisvtaledi) NG Vi,
Tl L © 0 g-Maily Teamcmc7dpecgumall,con ; ; i

R L e L T SIS PE G 1

gl SR - R e sart 2 by shoeiiahd et B s e ;

. The District Magistrate (Central),
_Office of the District Magistrate,
14, Daryaganj, pelhi - 110002

‘Subject: EA No. 11/2023 in OA No. 8972021 titled as “Varun ys
GN C'!_‘D £ Ors” ; ' ; e

Reference: Mﬁlii‘és of meeting held on 06.06.2025

Sir, et _ : i :
This refers to the minutes of meeting held on 06.06.2025 in
reference to the order of How'ble NGT in ‘EA No. 11/2023 in OA No.
.89/2021 in the matter “Varun vs Govt. of NCT of Delhi & Ors” (copy
enclosed) seeking information regarding environmental damage-
. compensation,

DPCC imposed intérim_ EDC as per F.No. DPCC/ MS)(__)A No. 25/2020/270
dated 09.07:2020 (copy-enclosed) whose relevant partisFeproduced as:

e

As details Qj‘punlp c:apcwg'ty, pumping duration, diameler Of the ﬁllﬂlp ele
are nat .au;:fir;blrs_. in the lists provided by DJB, jollowing EDC slabs are to
be levied depending on the purpose for which the extracted ground water
" qwasfis being used: X o S ol -
4. Lump stun EDCof Rs. 30,000/~ (Rupees thirty thousand only) jor:
g j:umPSUJﬂEDC ~of Rs. 1,00,000/~ (Rupees one lakh only) for
et mm:nercz‘ﬂj!Zinft!f}!hQﬁfil usage. s 3
" 3. Lump sum EDL of Rs. 2,00,000/- (Rupees two lakhs only) for industrial
4. Wherever df?tmls of water consumption are auvailable, EDC shall be
;catmdatad.,,ff'f{»‘-’w on . the uctual water consumption and as per the
ﬁ;;;;-mu!_g_;dﬁvwed by CPCB and acvepted by Hon'ble NGT.

: PRy - ’ed w]lenel.’er P h iy i ) . s . frih 36 e
can_be @lterE never fitrther details crucial for arriving at EC are
.. made ava jlable by Drstrm;‘ authorities/DJB. e

“The abové @MOUILS of lyinp sum. BC be taken as interim compensation and

iy ko -noxifﬂ}’gflf;bfftf of information regarding quantum of ‘water
g L '*-'extracfe'.“i"by _eacﬁ-” 21 2 lum_p Sum interim EDC of Rs, 1,00,000/- (Rupees - -
. one ]'alch"'ﬂ'ﬂ_-ly ). ed b Oglmf*-rc!al/mstl_tutlonal. usage as per the said order

" hag peen impose= % DPCC on' 441 Hotels/Guest Houses (list enclosed),
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As 001 as list of units and quantum of illegal ground water extracted -
by these units is provided by Delhi Jal Board, DPCC will impose EDC.

' Kindly note that the gaid interim EDC on 441 Hotels/Guest Houses was °
imposed irrespective of the fact, whether they have availed VDS or not.

This issues with the approval of the Competent Authority, DPCC.

Encl: As above : : - !
*hakge, CMC
vii

| ' ;:'/ <

1. The Chief Secretary (GNCTD), 5th floor, A-wing Delhi Secretariat, |.P. Estate,
New Delhi-— 110002 ; :

9. The Divisional Commissioner (Reven

, Nath Marg, Delhi
. 3. The Chief Executive Officer

ue), Govt. of NCT of Delhi, 5, Sham

New Delhi-11 0055 ‘
The SDM, Karol Bagh, Jhandewalan Flatted Factory Complex, Delhi-110055

/8

-Delhi Jal Board, Varunalaya Ph-ll Jhandewalan, =
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&ﬂl nexure -V| | NGT Matter
By Speed Post

—  DELHI POLLUTION CONTROL COMMITTEE
_S5==_ 3rd Floor, Block-1, DMRC IT Park, Shastri Park, Jgf | jFE

Delhi-110053 N7 e

—— o —,
uh (Visit us athtips;:/ fdpee,delhigovi.nic.in)

o
Ny E-Mail: teamcmc7dpcc@gmall.com
F.No. DPCC/CMC-VIV/E-182423/EA No. 112023 -4 443 - 47 Dated: g5 -o0/-2¢
To,
The SDM (Karol Bagh),

Jhandewalan Flatted Factory Complex,
Delhi-110055

Subject: EA No. 11/2023 in OA No. 89/2021 titled as “Varun vs GNCTD & Ors”
Reference: DIB Letter No. DIB/EE(Civil)-15/2025/473 dated 19.12.2025

Sir,

This refers to the E-Mail dated 03.01,2026 received from your good office referring DJB Letter
No. DIB/EE(Civil)-15/2025/473 dated 19.12.2025 along with a list of 555 Hotels/Guest houses and
number of rooms in each Hotel in Paharganj Area extracting ground water illegally along with the
average water consumption per day per room (0.065 m’/day) and No. of violation period (11 years). In
the said list, duplicate entry wrt 19 Hotels/Guests observed which makes the list of 536 Hotels/Guest
Houses effectively. Accordingly DJB has levied charges for ground water usage.

In compliance of Minutes of Meeting dated 15.05.2023 of the Joint Committee constituted in the subject
matter, inspection of 536 Hotels/Guest Houses was conducted by officials of DJB and DPCC. During
inspection, 441 Hotels/Guest houses found extracting ground water through illegal borewells. In absence
of crucial details required for actual calculation of EC as per CPCB methodology, Earlier DPCC had
levied Environmental Compensation on 441 Hotels/Guest Houses, as an interim EC.

Vide its letter dated 19.12.2025, DJB has provided the list of 536 Hotel/Guest Houses reportedly
extracting ground water illegally including crucial details required to assess EC as per CPCB formula.
Therefore, the Competent Authority in DPCC has decided to levy the EC on these 536 Hotels/Guest
Houses as per methodology devised by CPCB considering the ground water consumption and violation
period (11 Years) as assessed by DIB. Brief of EC is as follows:

-Amount of EC calculated —  Rs. 22,46,26,402/- (Approx.)
-Amount of EC received till date — Rs. 4,34,00,000/-

-Action is under process for imposition/realization of EC - Rs. 18,12,26,402/- (Approx.)
[Details in tabulated form enclosed]

In view of above, you are requested to consider the aforesaid facts while filing reply before Hon’ble
NGT.
This issues with the approval of the competent authority, DPCC.

NDOH: 07.01.2026 m
@SEE

INCHARGE, CMC-VII
Encl: as above

Copy to:
1. The Divisional Commissioner (Revenue), Govt. of NCT of Delhi, 5, Sham Nath Marg, Civil
Lines, Delhi-110054
2. The Member (Water), Varunalaya Ph-II, Jhandewalan, Delhi - 110055
3. The District Magistrate (Central). Office of the District Magistrate, 14, Daryaganj, Delhi —

110002
4. EE (C)-15, DJB, GNCTD, Aram Bagh Paharganj, New Delhi 110055
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ANNE X URE g
) —‘H/L- ?A 1
; Hil i
f“a 5\ DELHI JAL BOARD: GOVT OF N.C.T OF DELHI o :
— OFFICE OF THE EXECUTIVE ENGINEER (C)-15 )
— ARAM BAGH NEAR DEV SCHOOL PAHARGANJ, i
NEW DELHI-110005 m :
No. DJB/EE(C)-15/2025-26/— S04 Dated:-g2/ 7 /12025
To,
SDM (Karol Bagh)
Govt. Of NCT of Delhi
Flatted Factories Complex
Jhandewalan, New Delhi- 110055
Dear Sir,
Please find enclosed, for your perusal, the detailed report prepared in copliance with the
Hon’ble NGT’s order dated 29.01.2025. The report, prepared in response to serial *
numbers 24 to 26, is respectfully submitted for kind approval, so that the same may be
placed before the Divisional Commissioner, Delhi.
In pursuance of the directions of the Hon’ble NGT, a Committee for the finalization of
the Voluntary Disclosure Scheme (VDS) was constituted under the chairmanship of the
Department of Environment & Forest, GNCTD, with the following members:
i.  Secretary, Department of Environment & Forest, GNCTD 5%
ii. Secretary, Department of Irrigation and Flood Control, GNCTD 61 e
iii.  Divisional Commissioner, Revenue Department, Delhi 02 (chl

iv.  Chief Executive Officer, Delhi Jal Board
v. Deputy Commissioner (Revenue), South West District, Delhi

1. No decision was taken regarding the coursc of action in respect of tubewells
disclosed under the VDS.

2. As recorded in the Minutes of Meeting (MoM) held on 21.04.2014 under the
chairmanship of the Secretary (Environment), a draft notification regarding
installation of water meters on borewells/tubewells was to be prepared and
submitted for the approval of the Hon’ble Lieutenant Governor. However, the
said draft notification was never approved.

3. Further, as per the MoM dated 21.04.2014 (S. No. 3), the responsibility for action
against illegal groundwater borewells was placed with the concerned Deputy
Commissioner (Revenue). At the same time, as per the orders of the then

| Imp— oo |

Divisional Commissioner, tubewells voluntarily disclosed were not to be Scaied,
in line with the recommendations of the Committee constituted pursuant to the
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Further, the rate of consumption has
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Hon’ble NGT’s directions in O.A. No. 108/2013 dated 03.09.2013. Consequently,
no coercive action was taken against tubewells declared under VDS.

At present, the Delhi Jal Board is following the notification dated 12.07.2010
issued by the Department of Environment & Forest, which does not stipulate
charges  based on  the  actual  quantity  of  extraction.
(ii) It may also be noted that. as per the Public Notice dated 26.10.2020 issued by
the Central Ground Water Authority (CGWA), processing of applications for
NOC for groundwater abstraction is now based on the categorization of the
groundwater assessment unit, rather than notified or non-notified areas. In
addition, MSMEs are exempted,from obtaining NOC where withdrawal is less
than 10 KLD, and no abstraction charges are leviable in such cases.

In compliance with the Hon’ble NGT’s directions, letters were issued to
hotels/guest houses disclosing groundwater use under VDS, requiring them to
install water meters. To date, 22 units have complied, while follow-up action is
ongoing with the remaining cstablishments. The maximum groundwater
consumption of these 22 hotels/guest houses is 2.31 KLD, which is below the 10
KLD threshold. Accordingly, being MSMESs, these establishments are exempt
from groundwater abstraction charges under the CGWA Public Notice dated
26.10.2020.

Additional Sewage charges have so far been recovered by DJB on the basis of the
number of rooms in hotels/guest houses. As per the DJB Revenue records, an
amount of 25.59 crore has already been recovered as Additional Sewage charges
and recovery proceedings have been initiated against the remaining
establishments (details enclosed)

From the above, it emerges that:
Tubewells disclosed under VDS were never approved by the District

@]
Level Advisory Committee (DLAC).

o No notification was issued regarding fixation of water meters, despite the
MoM dated 21.04.2014 recommenaing me same.

o Recovery of Additional Sewage charges has therefore been carried out on
a lump-sum basis.

o As explained in paras 5 and 6, no financial loss has been caused to DJB in

respect of groundwater abstraction by these hotels/guest houses.
The DJB is presently in the process of finalizing a comprehensive notification on
groundwater usage. It is proposed that henceforth, charges will be linked to the
actual quantity of water extracted, in place of the present lump-sum assessment

system. ' ) '
’ been computed on the basis of the maximum daily

for a S50-room hotel/guest house. Applying DJB Notification No.

31 KL .
usfgfgozri}ol) (R) HO-1/2018/6551 dated 25.01.2018, under Category-f (Non-domes(ic
D

'
-

81
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e

Commercial/Industrial), the slab rate for 50-100 KL of volumetric consumption is
¥140.56 per KL. Accordingiy, the per-room annual charge works out to 22,370.26. For
555 hotels/guest houses, groundwater consumption has been interpolated proportionately
on the basis of room strength and benchmarked consumption, and charges have been
calculated accordingly. Detailed figures are placed opposite the respective names in the
file.
In view of the above, it is respectfully submitted that:
1. Tubewells disclosed under VDS were not approved by the DLAC,
2. No notification for installation of water meters was issued, despite
recommendations in the MoM dated 21.04.2014.
3. Recovery of charges was thus undertaken on a lump-sum basis,
4. No financial loss has been occasioned to DJB in respect of groundwater
abstraction by the concerned establishments.
The DIB is taking steps to finalize the new notification so that charge
levied strictly on the basis of actual consumption.
It should be noted that presently the DIB is only recovering charges pertaining only to
sewage.
The matter is listed before the Hon’ble NGT on 08.09.2025.

wn
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o
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Executive Engineer (C)-15

82



Sumu.l:u:l UF 10E wrrinnne e

'5.NO. NAME OF THE Of

! THE AREA OF PAHAR GANJ W.E.F
1 1

-y —y = -

[ TpEvi SINGH
bl s ntiasanaal
[£ [SANTLON RUIviAn ey

(F leanTnSH KIIMAR RAI

ISANTOSH KUMAR RAI

I aiwmris mas
I)ﬁl‘lu)ﬂ nesl

luARICH FHANNFR RHATT

1
lkaILASH CHAND
fr iufzr-mc CHAUHAN
[6  [SANDEEP SHARMA
-
yaad Ad\ K
:.ié\ a4 T' ™ ¥
L3Fir= 2

ZRO(CZ)-NTC

1525

DELHIJAL BUARD : GOV .UF NCT UF DELH)|
UPFILE UT INE L3WIVAL NEVEITUL Urmicem| ) ||

<= ar THE OFFICER [ OEFICIAL \I POSTED IN |EMPLOYEE

1:005

|20007393
Iztmngszs
|LuuuzDLD
20009625
120009625

I
|B-bulUb

IB 18203

|DESIG.

|uoc
LoC
(I

L

LDC
|5r.Asstt.

1
LEXS

'iIR ASSTT.

Irl!i. AdLIL,

27.01.2017 !03.0‘].20?0
j0U3.09.2040  1£4.11.2021
1 N
T LLEVED [EaaELe
|ASSTT.FITTCR iil 10 2022 1}6.04.2033
%26.04,203 !IOS 052623
[UJ.U').L\J:.) _.Ill.:. UAIL
.f‘\ { \
e e
/’f"”é‘a ‘*‘E o Ofice’
_&SS“ PEAY Boaﬁ! e n?

“[posTep
lW.E.F

|3003.2014  |10123015 T

[10.12.2015

1o aviewau
|

83

WEE—

169)c- (ﬁ,{V

r oA ovw gL u“l

IP(:I“:n....

=P

\10

llla.m.:m_r_.

LRSI

Delnt 27 . T poia vy

C

IWORKING AS METER O 0.1
l\NSPEt:roR

A% VAETER INGPECTOR 122

n-n mtntr'rna 77

AS METER INSPEL UM 1A
[ AS METER INSPECTOR
| AS METER INSPECTOR

1A IWVIETEM IWe3r e vae

[AS METER INSPECTOR 194

IlAS METER IMNSPELILUR 1

i'\}l\rl:u B b r




DUDUCA Y. W12 W

SN |LIST OF THE OFFICERS / '
0. | OFFICIALSPOSTED IN THE AREA OF
PAMARGANI WEFO1/01/2014T0 |
1 RAM KISHAN SINGH a0y s8au
‘2 PRAVEENKUMAR 140008258
'3 vuaveal T 20016189
‘a4 |MAHESHCHAND 7 lao010797
s TarsineH '@-18575
le  TRAMESHSHAH ~la700830
17 ROWT N T20017524
'8 WARISH o T B1sags
‘9 VINAS T - 120018408
110 TROWIT & B17524
11 TRAMESHSHAM 14700830
12 DEEPAKCHOUDHARY la765208

-
o o
T‘ W L a o
S ¢
P \’51911

)
ﬁﬁclﬁg\in C

sﬂ“’(

1526

DELHI JAL BOARD : GOVT .OF NCT OF DELHI
OFFICE OF THE ZONAL REVENUE OFFICER| ¢ i
TIRRIA COLLEGE: KAROL BAGH; NEW DELHI-110005

CIVIFLA T T s

[

T VR 010109014 Tae
[TWIITU WL,

ke
!

i )
| POSTED Yo 1 00NK0
[ \ |
| | |
[WIE RN mm [ 106.06
| — st 106.
| METER READER f1a02005 g “_J:;i e
, - $U 062015 70
|METER READER 14.10.201 P -
| METER READER | - i o
[METER READER 106.06.2016 s 000007 2
METER READER |15.04 2023 T10.04.2020 [
| METER READER 1504203 loos2ms "
'METER REAUER 15042023 {100az000 (]
| METER READER  1s0a20m3 10042020 )
'METER READER 1008200 T oATe A
|METER READER 110.04.2024 TILDATE 1184
i A e e S e e e e e T
|METER READER {10.04.2024 ) 'TILL DATE -k
'VETERREADER [10.04.2024 THL DATE JsA
—~ 105
| 6&%3‘13
1 M DEALING ASSTT
38 REKHA

Or. Assil
[¥T]

84



1527

"DELHI JAL BOARD
GFFICE OF THE ZONAL REVENUE OFFICER CEXTRAL ZONE-1T
(Govt. of N.C.T. of Delhl)
TIDBIA COLLEGE, KAROL BAGH, NEW DELMHI 110008,

85

Apliication recaived far | T
Seriol So. Au per water exteaction ED | meceipt | AL
| 8. e Kame of Hotel Aedrem dairy register uple 31102024 | CRESL my 500/ BT KN | e or  PEnaggy
[Pos 0e Mo} Mooun PRy, ToTAL AMOUNT REMARKS
. + 4 % P 4 — LoE (Rl
1 |BLESEINGS 32035206, Part 5198 Basant Road, Pahar = - A
Hetsl BLESSINGS |Gunj, Central District, Kew Deihi-110055 Yeo | YES | w334c00000 | L —
B |,
| R - S e — | R Lam g .
2 3738 Ramuath Patws, Pahar Ganj Contral District New | | e Y 3458
BUXKRISE DX. | Delhi:- 110085 Yes o | 1234000000 i =  — —
i | = = __“:t 7| taamg 140,294 43
3 $370, Arakashan Road Pabar Gun| New Delhi: 110038 | 1 'r_—--‘——-__ — -
ASHOKA CONTINENTAL Yes | MO | 3404500000 T
— e e, | ==} ____L_n | "2amas ryia0780
a | DX. TNN 1171.75, Main Basar, 6 Tooti Chowk, Pabar Ganj. —t— — =
LORD KRISHANA Central District, New Delhi: 110055 Yeu %o | sosanoo00 | gy |
| T2amae T49,773.46
0 3219.3990-89-91 Ali ehoel Wall Sangtrashan, Pabar B _— —
P.0. INTERSATIONAL  Genj, Comtral District, New Delhi. 110085 Yeu L] e
(L g
. | — 'OMEX 4241 Shasa Gull, Pahas Gan). Central District, New - -
OMEX | Delhi:- 110055 Yes | YES : u
1 | DELHI REGENCY §183-85, AX Roed, Pabas Gasl. Central
DELHI REGENCY |District, New Dethi:-11005% Yeu saasen0
—_— . TINENTAL 84909 VES{24-10-2024)
IXDO CONTINENTAL | Cemtral District New Delhi: 4 YES Yes | ¥YES 402442
] o GURUVAS GUEST HOUSE 1 YES([26-10-2024) 1
GURUVAS GUEST HOUSE | Kumbas Wall Gall Mantels. Pahias Gunj, Central District 208 vea Yes | YES | 9172400000 | 19 | taamoas | 14503454
Delht:-110085 |
1o 1333033, Gali Hasl Mandir Pabar Gan), Central District O AFTLICATION | 1 ] B
WAJ HANS DELUXE | New Delk-110055 RECEIVED YES o No | 4333000000 | 19 ] 1202 | 45,0004
1 (1991 Gall No. 9 Chuna Mandi Pahar Ganj. Central District YES{29-10-2024) | | 1 i
ANCHAL DX Sew Delbi:-110055 242 Ne Yes | YES | 6570400000 | t2av0ae |l LEERT-T7Y
12 4459, Katrs Raifi, Main Basas Paber Ganj, Central District = TES[30.10-2024) = |
MARE! DX Immnm 347 "o You NO | 2743000000 1 | 12,370.26 || 14266468
n '11m-.—w:u-n—;wm TEG{26.10-3024] | I |
ICKY DELUX In-wn-.s,nm 148 vEs Yes | vES | m7S2400000 s | 127028 \ tissez0s |
1. 26970, GALI Chand| Wall, Pahar Gunj, Contral District, VES[Z4-10-2034) YES PP | 1
FREM DX Kew Delhi 110088 121 PAYMENT| Yes | YES | 8621400000 1 | 1237006 | reRTTIAG
1 LAKH ! —
18 RIIR & AT, A K Road, Paher Gunj, Central District, New ~|wo ArrLicATION |
BUYAM PALACE Delhi:-110055 (Serthak Palace] RECEIVED Yo "o ¥O | 4973900000 20 1237026 | T47408.20
| B I
1% 1335, Sangtarashan, Pakas Gan] Central District New Delhi | YES{24-10-2024) | |
| - 110035 125 Ne Veu VES | 5413400000 n 12,370.26 4977346 | |
| INTERNATIONAL .|
17 ALFA CONTINENTAL 1335, Gangtrashan, Pabar Ganj, YES{24-10-2024) T | w—l'——
| | ALPA CONTINENTAL | Cenmtral District, New Delhi: 110058 124 o Yea | YES | 7413400000 15 12,370.26 TR
| |  — =
I y’ AKASH PLAZA 399899 All Kearu Wallan, Pahar Ganj, TES(29-10-3024) | rarome | |
| AKASH PLAZA Comtral Disteict, New Delhi 110055 ars o Yeu YES | 3374000000 I 1297026 | o {
| | . - . ! iR T —_—
W | 840 Mandl Chowk Opp New Delhl Bailmay Station, Pahar VER(29.10-2024) A
| SR PALAE Cemtral District. Now Delki: 110055 are -~ ves | vma | vosevoooen | = | t2m 5 |
| — R e i |
A | [N I B i
130441, Chuna Mandl, Pahar Gan] Central District New YES(30-102024]
e 33,3809
\“ | METRO NN |Betu 110085 322 vEs Yea | YES | 1103000000 | 13 "'m__ l ——— . |
b5 Vi - s — lm'l_ — ) —= | O |
E | DX VINAYAKA (NN | Dell:- 110055 l 334 - - R [P— 16 umﬂ‘_ * |
| |




BLAT-R168/6, AK. Road Pahar Ganj, Central District Sew
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|YES(30.10-2024)

86

1un/ R
166/c-

Vv

PINK PALACE Deiki: 110055 aar ves Yoo ves | 4 7 ?
| '2977/3 Chuna Mandl, Pahar Gan] Contral District Kew | (VEBBO.10.30@4) | | t—— = - | —
ARJUN DX Delhl 110035 323 No ¥ T L S2145.72
a aaa i (. Rl R
fpr—— i e e i BT Voo GaRT . T = ) |
PREET GUEST HOUSE 10035 326 no Yes " | 7res |
" Tawro. 5434, Ram Duwars Road Pahar Ganj, Central WO APPLICATION -1 — It
RELAX Diatrice New Delhi 110035 | RECEIVED ves Mo ves | g
| — | T e - —_—
% (269095, Chuns Mandl, Pahar Ganj Central District New YES{26-10-2024) —
| Delhi: 110053
| | METRO PLAZA | 139 wo Yea O | 3497sa0024
[# 72031.2033 Gall We.7 Chitrs Gupta Road Chuna Mandi, YES{30.10.2024) e
! Hetel LEGRAND GUEST Pahar Ganj, Contral District, Dolhi:- 110088 s Ne Yoo vES :““ml
= - 13361,2362,2363, Raj Gurn Read Chuna Mandi, Pahar Gan] T
|mnmm|ﬁ-nﬂm Delhi-110055 138 No Yea YES | 0745100000
) /2213 Chuna Mandl Pahar Ganj, Contral District New Delhi. I T
‘ | BAYA DX. GUEST HOUsE |110055 248 e Yeu YES | Té23100000
L |5116 18 Gali Thanedar Wall Main Basar Pahas Gun),
| PRINCE PALACE (Central District New Delhi:- 110055 199 o Vea L ASSO0000
n - 5114, Gali Thanedar Wall Main Bazar Fabar Gasj, Central
APPLE VILLA District New Delhl:-110085 194 e Yoo wo | se19m1714a
|22 3084, Mala Basar, Fabar Gan] Central District New Dalhi-
ARJUN GUEST ROUSE | 1100SS 285 TES Tes
33 5118, Gall Thanedarwall, Maln Basar Pahas Gasj, Contral
RARLO KASTLE District New Delhi-110053 193 YES Yes NO | 7122000000
34 5136/1 Main Basar, Pahar Ganj Central District New Delhi:
STAR VIEW 110053 &5 o Yes no | 2s22000000
£ 4590, Main Basar, Pabar Gan] Central District New Delhl:- YES[24-10-2024)
BTAR PALACE 110035 68 No Yes | YES | 3265000000
s 4254-55, Tel Mand, Pabar Gan] Central Distsict New Delhl- VES(24-10-2024)
ETATION VIEW 110055 67 e Yeu WO | B966512238
T |3738 Dariva Pan, Pabar Gasj Central District New Delhi- VES({24-10-2024)
DELEI HEART {11005 ] e Yea | W0 | seassscais
i - #158-59 Gall Ko.6, Arakashan Road Paher Gan), Central |¥EsiEe10-2024)
| PAARTH GUEST HOUSE | District New Delhi:- 110035 3 Na Yea vES
|
o 5136 Main Basas Pabar Gasj, Contral District, New Dalhi- YES(zs-10.2024]
| COTTAGE CROWN FLAZA | 110035 a2 L You NO | 263000000
0 192527 Gall Bo. 10 Chuna Mandl Pabar Ounj, Central TES(26-10-2024)
| VENUS INTERNATIONAL | District New Delhi:. 110055 223 No You L] B1TOA00000
g1 [5158 Main Basas, Fabar Gan), Comtral District, Now Dalhir- YES(I9-10-2024)
| BTAR PLAZA 110083 207 Ne Yes NO | BT22000000
a2z 3429-3434, D.B. Gupta Rosd Pahar Gunj, Central District YEM25-10-2024) =
| GRAND PLAZA Now Delhl:-110055 298 Ne Yes | YES ”.m“
ey * IFiet Mo 1, Bioek Wo. BO-A, Main Basar Krishns Markst, YES(2Y-10-2029)
KRISHNA PLAZA Pakar Ganj Contral District Delhi:-110083 206 Ne Yes | vES | 2383080151
|
s 115646, Mais Basar, Pahar Ganj Contral District New Delhi:- ~|vEs@e103024)
| ARNOOP GUEST HOUSE |NW a2 Yes Yes | YES | 4163400000
s B694-A D.B.G Road Pahar Ganj, Contral Distsict New Dalhi: WO APPLICATION
|mmmm 110055 AN ves We | wo | 2263900000
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o~ = = - =
5 e -
CITY PALACE 18 " ! P
| A e L Yeu o
4T - 4 & 4(h Fioor), DBG Read, Pahar Oanj, | YES(30.10.2024 T —t—
EXPRESS 66 |Cemtral Disteict, Delhi;-110035 o asa | e | v
‘s
— 55 AP —————
RECEIVED YES No Xo
T —  Plot Ne.3 Biock 1 Municipal No, 10086 DBG Rd, Pahar APPLICA . =
ATRA XTHG ‘Ganj Ceutral District Delhi-1 10055 P e vES Na
T E T, Chmas e TR G o = T — o
HERITAGE INN Ih-n-m:.um . 3 ' hi =
L YES
= o |DX. Lodge, 8531 to B534(3) Arakahan Road, Ram Fogar YES(24-10.2024) - (.
| o . i
‘ The Mount shive !hhd-qlmum 32 L
| YES Yes NO
=2 |904-A. Gall Chanid Wail, Pabias Ganj Contral Bistrict Fes. VES(36-10-2024)
EUROC [NTERRATIONAL Delhi:-110055 = 161 ; d =3 . —
..
— e
'sa 918-919A, Gall Chandi Wall Pahar Ga
i nj, Central District VES{26-10-2024)
| | et Ledee Rl 160 Mo Veu YES
54 1 (1719, 1720, |m-|mh-u. mc-n-a Pabar VES([26-10.2024)
RAJ VILLA Ganj Comtral District Delbi:- 110055 d a1e J 'S Fes wo
88 236-58, Ghee Mandl, Mantols, Pabar Ganj, Central WO APPLICATION
SIGNATURE PALACE District, New Delhi:-] ] 0055 RECEIVED o Ne YES
3 3422, DBG, Road, Dariha Pan, Pabar Ganj, Contral District, N0 APPLICA’
TioN
EAl DHAM INTERNATIONAL |New Delhi:- 110055 RECEIVED yES Ho wo
a7 3422-A, Gall Harl Mandir, D.B.G. Road Pahar Gan, Contral YES(26-10-3029)
EMPORIO District New Delhi:- 110055 151 YES Yes no
i . - = 17) Lakshmi YES(I9.
I 14{16- Nurain Btrest behind Imperial T0-2a
MAJORS DEX GUEST HOUSE Cloema, Central District Deihi--1 10055 284 : Ne Yes
I 4211-12, Tel Mandl, Pahar Gunj Contral Distzict Now Doti ] TES(Z9-10-2024]
| GIANT INTERNATIONAL 110055 282 NO Yeu no
I 1656-37 Floille.4, Khasara No.561/4, Chuna Mandl, Pahar |¥ES{26-10-2024)
K.G.PALACE XV Gunj, Central District, Delbi:-1 10055 159 Ne Yea NO
1 8593/ 1, Basti Arakashs, Pahargasn|, Central District, New YES([30-10.2024)
MARCO POLO Delhi: 110035 335 o Yoo wo
62 4555-56, Main Basar, Pahar Ganj Central District New NO APPLICATION
AMAN INTERNATIONAL | Delhl ;1 10055 RECEIVED vEs "o no
‘&3 1048, 984, Main Bazar, Mantsls Pahar Gan), Central YES{26-10-2024]
AMAN CONTINENTAL District New Delhl:-110055 189 YES Yeu no
&4 4652/54 Gall Ramparsad Shors Khotl, Pabar Ganj, Central YES{26-10-2024)
GOLD N District, New Dethi:- 110055 131 YES Yea | YES
[E 4563 Main Basar, Pahar Gan| Cantrel District Delhi-. YES(26 10-2024)
GOLD PALACE 110058 190 YES Yo no
les 4344-50 Main Bazar Pabar Ganj, Central District New TES(Z8-10-2024)
GOLD REGENCY Ieihis-1 10085 192 YES Yes Yes
&7 1820 Main Basas, Chow Bawli & Tooti, Fabar Ganj, Wew YES@9-10.3024] |
RAK INTERNATIONAL | Delhi:-110055 270 o You no
S— N T TR T Y T TE—
o 4, Arskashas Boad Bam Nagar near | New Dalhi | Rallway (RS- 10-2034} ves e
RAMA INN station New Delhi:-} 10053 ar PAYMENT | Yeu
S . e | L LAKN
|83 Asnakeshan Road Paharganj, Central District New YES{24-10.2024) —
KWALITY Delnii1 10055 42 Me You »o
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R

Tln/

88

70 13437 Daribe Pan Pahargany, Xew Deihi 110055 |¥ER129.10.2024) - | e > l ‘ '1/6’ ?
AMBA DX aos ] Yo | m 730300000,
T - ¢ | 3438, D.0.G, Gupta Road Pahar Oanj, Centrai Distriet Sow _-_'_‘_ﬁh_m 2024) i T T — '* AEET = . o
| BIDHARTHA TOURIST | 116084 d t i ! 1555390
| LopoE Eetiiooes e | e Yo | Y eanangge, e : — A
| TR — 3427, Deah Bandu Gupra Rowd, Fahar Gua, Contral VEB(29.10.2024) | = T [ | o S .
| MONIKA GUEST HOUSE | Distriet, Kew Delhi- 110055 248 | MWe Yo YeS *213000000 1
| | 1
| [ Loz e — . —_ | LETTN
| ‘81866 Mahtani Dhands Gall Ko. & Arakashan Rosd, Pahar YES{24-10-2024) ]_ = —t = % L 123702 60
DREAMLAND DX Ganj Central Distriet Deihi:-110085 126 vES Yoo | YES | 400810000 % |t ! ===
| | N S| 1 i "
I E— e —— 1 | |
| ALL 12 WELL 110055 317 vES Yeu YES | 3071000000 8 | . Tt — —
- — e — N e | M2avna,
L ‘ |4390/15. 16 Basant Pahar Gunj, Cential District New YES(26-10-2024) T e Vi
YATRI PALACE Delhl:-110055 197 s Ve 5 | =N | = 1
| S = +_—____ S | Famag tae072.86 | |
|1310-1311 A, Sangtrashan Basar Pahar Ganj, Contral YES([26-10-2024) e - | ——— ]
RAMAN PALACE | District New Deint:-11008% 206 Wo Yeu "0 | 113400000 | e
— mmae—— | L., I s | "3 | apmiaas |
|2084-A Baj Guru Rosd, Chuna Mandl Pabar Ganj, Central YES(29.10.2024) N e bl 4
WEW LIKE (DX) | Diatrict New Dethi:- 110055 268 YE& Ve YES | 9803000000 13 N |
1m0 ri081338
e ST e e | e =
ll“ﬂmwhhm Central District VYES[24-10-2024) \L—-—-_—i——-—l_—__‘
BAGAR DX Dialhi: 110055 ar e Vou YES | 1497100000 w ¢ | . T |
| "‘“‘«l \ AL6E4
$216/6 Arakxshian Road, Pabar Ganj, Contral Distsict, Wow | VE(24-10-2024) ‘L—‘—'—-L-— l
BAMNIL DX, |"'-"-"-“"ms E N Yes | YES | 7773900000
YES(29.10-2024)
300 YES Yes YES BROZ400000
VES{10.10.2024)
Eily YES Yaa
WO AFPFLICATION
RECEIVED e no YES | 1336627508
VESZ4-10.3024)
10 vEs Yeu No | 4283000000
B B T T ——
nr L] Yes no S4TS 100000
YES[24.10-2024) e i
9 YeS Yeu BADIVGIG0T
YES(24 10 3024) o]
100 vES Yes | vES | s353000000
YES{26. 102034 =l ]
140 Yes Yes ¥0 | 0035100000
 Raj Guru Road, Chusa Mand] Pahar Ganj; YEs@e 102024
Central District New Deihi:-110055 Yea wo | sessosires
YES(25.10-2024] = O :
Yes O FDA2400000
Yoa NO BT IVO00000
NO FTITH00000
YES 181112034
2 IT02e
YES | 7215000000 [ L Sl L




MAYA COTTAGE
o e iot e 8 Bieck | Municipal Na. 10086 DIG Rd, Pahar
AIRA XING Ganj Contral District Delhi:- 110055
— — “ 3373 7475, Chuna Mandl, Pahar Ganj, Central District, |
HERITAGE INK New Delhi:- 110055

S > =
== AK 17 Arskashan Rasd, Pahar Ganj. Contral District. New
Delhi- 110055

ExPRESE &4 Central District, Deihi:- 110055

o “TB63345, A K Rosd, Central District, New Delhi:- 110055

-4
.hmmnum)mm.n—w.
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YES(24-10.3024]

TTvEs(a0-10-2024)

89

¥ 8357 Looooa
m_ Veu |

I'l.l 1 No No | 34saesmiy
YES Ne T

918-919A, Gall Chandi Wall Pabar Ganj, Central District

Ne Yes YES S252400000

o Ves WO | Slajiminz | .ml i |

)
| DOUBLE RR |New Delhl:-1 10083
| i
T 1719, 1720, 1728 & 1729, Pratap Gall Chuna Mandl, Pabar
RAJ VILLA |Ganj Central District Delki:- 110355
| I
8% |m.nhmam—.mmw
| BIGKATURE PALACE lm Naw Delhi-- 110053
|
56 ﬁu.nu.nn.m:hnn.mmmm.
| SAI DHAM INTERSATIONAL Neow Dalhi- 110055
|
fi’ 34224, Gall Harl Mandis, D.B.G. Read Pabar Gunj, Contral
[ EMPORID im--m-uwu
£
59
|
L L= o
" T1656.57 Flatha 4, Khasra No.561/4, Chuna Mandl, Pahar
E.G.PALACE XV Ganj, Cemtral Distsict, Dalhi:-1100885
1 8593/ 1, Basti Arakasha, Pabargan], Contral District, New
MARCO POLO Delhi: 110055
1 'ml-hl".hl-nqmmm
AMAN INTERNATIONAL  Delhi:l 10035
&3 | 1048, 984, Main Basas, Mantols Pabar Gunj, Central
AMAN CONTINENTAL District New Delhic. 110055
= _t_“._.&‘ i
GOLD NN District, New Delhl:-110055
les 4563 Main Basar, Pahar Ganj Central District Delhl-
GOLD PALACE 110035
o5 434450 Main Bazar Pabar Ganj, Contral District New
GOLD REGENCY Dathi:- 110058
&7 7930 Main Basar, Chow Rawll 6 Tootl, Pabar Ganj, New
RAK INTERNATIONAL Delhl:- 110058
o8 o 4, Arsksshan Rasd Ham Nager near | New Delhi | Rallway
l_ RAMA 1NN station New Deini:.| 10055
) 53 Arnkashan Road Fahargan), Contsal District New
| WALITY Delhi: 1| 10055

1IT90.16 |
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|¥ES[29 10 2024]

£ ] 3437 Darine Pan Paherganj, New Delhd 110053 o8 Ka ] Vea YES | T N -
AMBA DX ) H—— — "
T YES129.10.2024) 1 1 laray \
| S 3430, D00, Gupia Resd Pakas UARJ., Lomirm) Diatoict e | v K i b
i SIDHARTHA TOURIST Doini 110088 04 e | eamd0n00n | L : |
Lanax — | — — 3 1 1 P |
I42T, Desh Randis LUDIE JOW0, Foim g e ) ) -
T MoNaGUEST HOUSE  Bietrct. Rew Deihi- 110038 24n | s Tes | YES | samaneneon I. L [ 7 T S l'l
1| = rabashan Road, Pabas | = e e razvores |
i T Muitani Dhands Gall No. & Arakaahan Read, Pabas | YEB(24-10-2024] | |
- e A e ninii 110088 1 126 YES Yes YES | 400810000a | =i} = |I
s R C— - — . . . R )
4TI, Main Dagas, Puhar Gunj Central District Kew - YES{30-10-2024) l | | ‘— 8 - - | |
tlooss ny i ves Yeo | YES | sovic00000 | .. | 4 =l ~
~{2396/1%, 18 Basani Read Pukar Gasj, Contral Dlatrict Naw | |1'mlo-m4| | l | r‘ﬂ-. — npmm—— L )
Deini 110083 | 197 o You ol & —— |
e i318.1311 A Sangrrasian Rasms Pubas Ganj, )| . |
RAMAK PALACE District New Deihi 110033 . — !
| TI0.A13.08 1
NEW LIKE DX | Dimtrict New Delhe-110055 3 1 aka | | Y | Yoo 1 o | ] % | . — s
! ' a0 | romaas
BAGAR DX Dol 110055 T | ar | | % | Yo | ves | racvinmnmn | .o | ==
bt - | 28 | Il m | vea | voen | svevannnna | .- ] =T |
i avex ::‘E‘.’L‘" Ui Chewk, Pakar Gunj, Cantral District, YES[29-10-2024) | » | o
200 4\‘ ey
- . ‘!'“ YES Yes YES | S802400000 " 237028 | i I||
| 781 CHURCH MISSION ROAD & F MUKHERJEE MARG Gl e
| PRINCE HOTEL |+ Comtral Distriet New Delki:.110055 sia TES{30-10-2024) — - _._Ii_ JI_ |
| SHERE FURJAD |District New Dathi:-110055 | [ e | [ | R I | I ==———A 4
i 3423 Hari Mundis L 1 | .
S— ey Marg, Cemtral District, New Daihis = YEsEA 10-3084] l L | ]l |
= Yea L] 4283000000 14 1237096 4 |
ko 13434.35 Tilak Gall Raj Gurs Road Chuna Mandl Fal 33,183.64
SROW WHITE GUEST HOUSE Gsaj. Newntral District, Delki:-1 10053 i i ) | I ] ] I
— - 3357, Gall Mast Mandis, Fabargan), New Deihi 110085 | | e L 1 | | | |
e o [reaeom | I L=t 1 ~
3 |3335-37, Hari Mandis Marg Pabas Ganj, |
SUVIDHA DELTXE | Kew Dalhi 110035 et | VES{34-10.2024) ] H |[ 1| 1 |
™ | 1224547, Rajgury Road, Ch 3 R I
| CHMANAKYA GUEST HOUSE |Uistrict Kew Delhi: 110085 Mandl Pubas Gan), Contral [ . e I % |I ! |
i 32232225, Ra| Gurs Read, Chuns Mandi . | = ) USSR 1
— Central Diststct New Deint 110008 o O | mL | 1 | |
=2 1] 871, Gall Chiandi Wall, Pabar Ganj — - nu | I9EEREILST
I - |"“'“"‘“‘ il mlﬂ-m‘_;__‘—*_——t—-_l_ 1 I |
- EWN Arakashan Road Fahar - - Tos o 9942400000
DEWAN PLACE  Deallaki-) § 0053 Ganj, Cemtral District New TE T m :
IR [Wem Reltti1100d8 e | CEEgseEmae  ——+— | | I = S

ILAN CONTINENTAL  |New Delki-110085

| FARAMOUNT 1

—_—

TR e e k0088 | T heaacaae——1

T Ivesisoipama——d—0 |

1 | Rzl |
|| ampaxmm

| YES | 7213000000 |

v msn.g9

90
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1. 1
166l alY
i

e 4240, Krishns Gali, Pabargan] Central District New Delhi:- :ﬂ APPLICATION =
110053 ECEIVED
NEELAM HOTEL s w YES | 731500000 1
= [447374.75, Main Bagar Pakar Ganj, Contral District New T¥EB(29.10.2024) 1T L '3 | rscaiase
KIRAN OUEST HOUsE | Delhi:-110035 233 Mo Yeu YES 1843000080 | T - o
i | ‘ i
A e — e e e | - v
o TITH1/3). TINO0N1, Rajgure Read Pahar Ganj, Central YES(24-10-2024) ’_— — ! 1m0 LT T
LUVKUSH INTERNATIONAL District ¥ew Delhi:-110085 2 Na You wo | Hasrooone |, = 1
T [ —— e T — Q
3984 Gall Kesary Walsn Pabar Ganj, Central District ¥ew YES(26-10-2024) — bl | i""*‘ 12844302
ORIENT PALACE DX. Delhi: 110055 143 Ne Yes YES | 7074000000 ——————— —
" taamg, |
. W— T = tasasana
4033 Keseru Walan, Pabar Ganj Central District New Delhi VEA[26-10-2024) S e S |
CROWN DX. | 110088 142 Ne Veou YES | 6384000000 — T - 1
| | | me | ramssase
|T9T7 Arakaban Rosd Ram Nagar Pahar Ganj, Central YES{26-10-2024) T | 1 .|
NEELAM PALACE | District New Delbi:-110055 224 YES Yes | YES i | I
. . . "2am3 | rarsaens |
100 T978, A K. Road, Pahar Ganj, Central District, New Dulhl- YES(26-10.2024] -—-—._,_.___}
| KM, INTERNATIONAL | 110055 22 vES ¥ YES | 2964100000
el » _“_TJ_ 147,408.30
i'nu 2896 Bazar Sangatrashan Pabar Ganj, Central District YES{26-10-2024) = —
Delki:- 110055 Yo | YES
I_ GREAT SHIVA DX | 223 Lo Srimoonoes | 1s '\_lm tasoase |
102 ‘Gall Chand| Wall Pabar Ganj, Central District New Delbi- WO APPLICATION e t
S.B. INK 897-898, Na no YES | 0428567824 1| raameas tasorss |
102 9499, Krishana Gall Pahar Ganj, Central District, New YES{26-10-2024) P
| STAR VILLA 135 we Yes | YES m““’w n 12,3100 | tTaaTROe |
1
(104 2014/7 Chuna Mandi, Pabar Ganj, Central District, Kew VES(29.10-2024)
CITY PALACE DX. Delhi:-110088 are o Ves TES | 5334112407 26 123708 I 16183876 \
oS 903, Chandiwalas, Pabargan] Central District New Delhl: TES(29-10-2024)
| NEW RINGO GUEST HOUSE | 110055 250 L Yeu YES | 7333400000 £ 1231038 4740520 l |
106 962, Gali Kumharan, Main Bagar, Pahar Gun|, Central YES{26-10-2024)
SUN FLOWER INN District, Delhl:-110058 216 o Yes | YES | 7262400000 ] [FEL T ©33,532.90
197 5084 A, Main Basar, Pahar Canj Contral District New Delhi YES(T9.10.2024)
AJAT GUEST HOUSE 110038 ars a Yeu NO | E512000000 £ ¥ 2,370.26 8532936 |
| —
| TS0-51, Laxzml Narsywa Strect Chuns Mandl, Pabar Gunj YES(26-10-2024) |
| ERISHEA COTTAGE 1 Central District Delhi] 10055 218 Ma Tea YES | SO004400000 5] 27026 T 33,551.90 |
10w Main Bamay, Pabargan Central District New Delhi:- | 10055 YES{26-10-2024) | |
| BATYAM 513435 185 L) Yea L] 9522000000 L 12,370.26 9144014 |
110 (226164 Rajpurs Roed Paberganj. Contral District New. YES{26-10-2024) |
3233100000 1 42,664.68
| | ROXY DX Dedhic 110055 15 No Yeu | vEs | O o000 i 12.370.26 [
| = [226167 Ajgura Read Chuna Mandl, Pahas Gan). Central YES(26-10-2024) 2|
| KELSON DX | District, Kew Delhi:- 110055 154 o Yes | WO | 3333100000 | 17 t2am008 | reAIMAR |
2339/41 Hajgurs Road, Pabargas], Ceatral District, New | vES@s-10-2024) |
BLESS W Delhi:-110055 136 ™ Yes | ves | 7asicco00 | a1 | rastess | resgmds | 1
o W—
113 3621-A, Darfhe Pan, Pabar Ganj, Contral District, New VEB(34-10-2024) =
l MOANTERNATIONAL  Delhl-110055 118 Ne Yoo o | 1marsaisss 15 lmg—'—"’_ ”-‘"-! .y
= |
114 Plot Ko_ 28, 7884, A.K. Road Pahar Gaaj, Central District YES{24-10-2024} | | erssan |
[ UPPAL INTERNATIONAL | New Delhi:! 10055 113 Mo Veu YES | 4044100000 2 l_’ y b —I
_._o—'—'—r_
s 32, Arakashan Read, Ram Nagar, Fahar Gunj, Central YES(24-10-2024] s e71 10780 |
MAHARANI LODGE District, New Delhi:-110085 100 e Vee yES | 9044100000 30 t _+_ | —— _J_
s e — e |
e | "AK-18-20, A.K.Road Pabas Gagj Contral District New Delhi- YEB(24-10 2034) “,n, [ tarsa.1s || |
| DOLFHIN DX 110085 1 e You wo | sesTi00000 1 | ] s ] —
|
nur | . BETS Kanban Husd Mam Nagar, Central District, New Delhi VES{24-10.2024) 'u”‘ | reaseroa | _.I
| | DELHI EMPIRE DX. 1 10058 110 Mo Yes "o w L
== — R = =l
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s 20121377 Chuna Mandi Pahar Gan|, Central District New | YES(24.10.2024) T "
SHRI LODGE GAXPATHI
5 Delhi: 110053 ' ns | Yo Y
T — == " 3803 Gail Ramnath Patus, Pahargan] Central District | ¥Es(24.10.2024) Tt } sl I i ]
GEETA SAAR Belhi 110055 118 o Yoo o | T h LEERTEEY
| Tissisaang S . -
h20 3416 1 Mandis Marg, Pahar Ganj, Central District, New ¥ES{24-10-2024] I * - '——|~ e Mmoo enreras
| ASHIRWAD Delhi- 110053 a1 | — e
i | ¥Yes ]I_ Vea YEs L“‘mi » el 1 i}
ha |3088 Gall Sangirashan Near Police Post, Pabar.Ganj, T |ves@sinaoas) i— —— gl Bma | e
| YES PLEASE |wmlﬂm-llm' 90 Ke Yes vES ‘ﬂm e o =] | = e
| ST T = i L
fim [4T11 Shors KethL, Pahar Gan] Central District New Delbl VES{34-10-2024) — * | tmsam
DECENT 110085 o4 T— 1 .-
!_.. — " T hioss any 0000 is 'm‘ {
[F1] 11332 Chowk Sangatratian Gall Dispeasary Wail, Pabargan] YES(29.10-2024) et~ T |
[ SAGARPALACE |Centra Distriet Doihi®.110055 289 - veo | vEs | os1sd000m | 4 -
— 226 2844313
124 | 513133, Main Basar, PFahargun] Central District New, YES[24-10-2024) T e
| EAPEA lh-ruumns 116 Mo Yes YES | 8522000000 | 10 o
= ===l L T2 12370260
125 | 3386, Gall Hasi Mandir, Ksaheruwalan Pahar Ganj, Central WO APPLICATION L T e | i E——
| SATTA PALACE District New Delhl-110035 RECEIVED YES Na YES | 4573000000 "
) T332 | renesess
126 B487 Aryn Nagar, Pahar Ganj, Central District, New Delbi:- |YES[24-10-2024) I . S e | i
GALAXY INTERNATIONAL (110035 033500000
57 YES Yes YES BOTBESSSAY 1“4 123026 LE=-R1SE I
a7 4714 Shors Hothi Main Basar, Pahar Gun), Central VES(34-10-2024) =1
I COTTAGE GOOD DAY District, New Delhi:- 110055 o6 o Yoz WO | 43561000000 (L} T2370.28 42,664 68
128 8501 Arskashan Road, Pabar Ganj Central District New YES{24-10-2024) 2433900000
| cwrstaipmoxs  |etmiicoss 56 vEs Yes | YES | 8443900000 | 18 | vaaras | eszcesss |
iz 8483, ArysNagar, Pabas Ganj Central District New Delhi- NO APPLICATION
| SUZI INTERRATIONAL | 110055 RECEIVED YES Ne no 19 t2370.26 rasosene |
|
|
130 4196 Mandl,. Pabargesj. Central District, New Dalhi:- YES{26.10-2024)
| | BAIDHARS PALACE 110055 203 Ne Yes YES | 7147473698 11 T2IM0.28 72607286
131 4262-A Maln Bazar 5619 Basant Rosd Pabar Ganj, Cestral YE&{30.10-2024) |
DIMPLE LODGE District Bew Delhi:-1 10055 228 wo Yea 17 | t2amas | teogseez
132 e PLOT NO.4/6 (8748/ 1) D.. Gupta Road Pahar Ganj, imlnm
| ke Central District New Delhi:-110055 16 ves Yes | MO | 4963900000 | 25 | t23m036 | t59.256.90 |
1 8409, F.F Gall No.l, Arys Nagaz, Pahar Ganj, Central VES(24.10.2024) !
PRESIDENCY District, Delhi- 116035 0 Xo Yes | wes | 3113900000 | .| oonas 140.294.42
1113900000 =
14 434951 Krishaa Street Opp. New Delbi Rallway Biation | vEsi24.10-2024) | |
| LAHORIMAL DX Central District Delhi:- 110055 &2 yes Yoo wo | 3413000000 22 12,370.96 I rs214572 | |
i —E——,e |
135 | |689295 Multani Dhands Pabar Ganj, Central District New YES(24.10-2024] YES PP |
| LAL HAVEL! Delki:- 110035 EE ) T| Ves YES | £926100000 17 T 2IT0E r40.242 |
| 1 LAKH ]
136 | 1665 & 1750, Laxsi Narain Gall Chuna Mandl, Pabar Ga] YEB(24-10-2024) ___T_'_: ]
| NATRAJ YES PLEASE | Cemiral District New Delht:-110055 N e Yoo | ves | ss12asescs [ 33 | rasreas | £7AD |
= [
L |
137 1843 44 Axmi Narayan Gall Rajguru Mosd Chunsmandl, YES(I4-10-2024) |
COTTAGE YES PLEASE ‘Contral District, Delhi:-1 10055 B0 o o »o 0724400000 39 12,3700 .I te2440.04
| DAN080 T e |
138 5228 Ghors Kothi, Pabar Gan| Central District New Delhi:- YES({24-10-2024) [ | rersasrs | J
SWEET HOMES DX 110055 ™ Mo Yeu yas | SABescom E raam | [F———
I S4T460000 — I
T T ST T m— —f——p—
Nas '1534-50 Maln Basar, Pahas Ganj Contral District New YER[36-10.2024) = | teocenss
8663400000 I
i Viwek Hotel Delhi:-110055 2 YES Tou YES | s 3400000 L » ,_______'I__——Iil— _4
w1 3425 D.B. Gupts Road Fahar Ganj, Central District New YES(26-10-2024) == _| 3 (g | RIS ,"__,_.ql
| AVTAR Delli: 110055 220 YES Yo YES mm4 S === ]
! ! =S (il s e 1
iul | 110402/3 GALI NO. 13 Furniture Block Multani Dhands, VES[24-10-3024) [ | vasmm €26,072.06 .I____ B 4'
| PAHWA INTERNATIONAL |Palar Gusj, Central District Delhi:-110055 0 YES Yeu I ¥o [ 9 | | T —L
| | 3 | _”m_ *]
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e —
142 9491711 Multani Dhands Paha J, Ce. trict New | | 10.202 1
AKSHAY DELUXE Delhi: 110085 SR SR DRt My at i'“m‘mm] 55 = =
- | s Yeu — ==
143 8588 Basant Road + Pakargun) Contral District ;u-o'.l'u;-fi_ YES[26-10-2024) B I T ] i
KC PLAZA 10088 i | " 1 — M3 gara0s 0 ——
| | | %o Yes | YES T ——
144 B Bammat Rond Fair Gung, Coniad e s B — e=—u_ ) " | | Tsooney |
| | KRISHEA DX iooss el T - YE8{26-10.3034] —— T "hamas pasmesnz 1
L1 . | wo You %0 | sewmunoys T il
145 450452, Gall Chandi Wail Mantols, Pahar Ganj New Deiis| 24 4 fre== 0
l i E‘“" | Wali Muntels, Pahar Ganj New Delhi:: o YEB(24.16-204) | "M raiana P
N Yoo | YEB | mai00000 A TR I
146 | 135135, Kriahna Street, Tel Mandi Paba Ganj, Contral VES[4-10.3024 = * | tama | rereste
. GOLDEN WiNGS | District New Delht:-110055 " 2 ! e T__"“h — S
I »e Yoo | o | s6is700000 o e
a7 1901 Gali Chand] Wall Pabas Ganj, Confral DIt Ty M| ramae |k o
New YR e 5088 5
My ow Delhi:- 110055 v 1 ) s s e i (R = e
Teu mo 4252400000
B | 12ama #2.440.14
148 4630 Shors Kothi, Pabar = ‘ :
: Gan] Central District New Delbi VES(29-10-2024) B e S N — |
BATRANG 10055 252 L0 Ves YES | 0la64saore | a
- 1| raarmas 1 49,773.46
148 2R/ TARD, A K. Roud, Pabar Gan, Gontral —t . 3
i s ; Gas, Diatrict, New - VES{24-10-2024) 1 e | — —_—
T M r2amas | rsesseas |
150 R230.A Arakasha Road Pahar Gan), Contral District N vEs@e-10 2084 — — |
|HINDUSTAX INTERNATIONAL Delbi-110085 - 54 i - e
n ( vEs Yea | YEs | 28700000 | 1 | rzamem | cni a0
151 |BSZ5, A K. Rosd, Pabar Central Wew —
- Ganj, District, Delhl:- i | YES(24-10.2024) |
LEGEND INTERNATIONAL o055 YES Yeu TEE | TE1I%00000 £ LEEL T € 71,107.80
152 ATTE-ARB, 4779, 4TH1 (Part] Main Bazas, Fabar Gan] W0 AFFLICATION prreeey
FARI FIORKG NN Central Ditrict New Delhk:-1 oy
I 10085 |RECETVED Ns Ho L DOT 1000600 a8 [FEL T 86,3672
52 8165 Aran Kanah Road, Pabar Ganj, Central District, New [VER{24-10-2024)
Delhi:-110055
ROMA DX as YES You »n 133108 134,313.98
154 BU81 AK Read Bam Magas, Pabargan), Comtral District, |¥ES{Ee-10.3034]
EATYA INTERNATIONAL | Wew Delhi:-110055 29 ves Yoo | Wo w | tasmoas 142.684.68
B477-78, Arys Nagar, A.K. Road, Pabar Ganj, Contral | VES{24-10-2024)
SHIVA INTERCONTINENTAL District, New Delhi:. 110055 2% Yea Yes | ves | 2823900000 | 20 | tzamas | e7L10780
2324 & 3471, Chuna Mand| Pahar Gan), Ceatral District VESas 10 2024)
BAINA INTERNATIONAL | Wew Dalhi:-11 158 YES Yo | | 2T e
226167 Ajgura Road Chuns Masdl, Fahar Gan], Central WO APPLICATION
KELSON DX District, New Delhi:-110055 RECEIVED Ne We | wo | azasoo000 | 1 | T3S | R3TSMLE
226164 Rajgurn Rosd Pabargan), Central District Now NO APPLICATION |
RoXY DX Dethic11 RECEIVED e Wo | ves | 2mSION0 | 4y | easmae [T
|
8696-8699 Desh Bandhu Gupts Road Pabar Gan), Central VESA-1 ]
ABMWARI LODGE District New Delhi:-1 10055 . o Yes | mWo | 326300000 | B |t SRR
L
— |
561112, Basant Road, Pahar Gan] Contral District New | aaveas | 3,
RAJDEEF HOTEL Detht- 110035 Yes | ves | 3coseooooo | a4 | * .
et e
161 4390/7, Katrs Raiji, Basant Hoad Pabar Ganj, Contral
GULBHAN PALACE DX. | Distriet New Dethi:- 110095 Yeu ] -
| . ] _— _‘_‘_-_-____—-—
162 3757 TO 2761 Gali Ram Nath Patws Pahar Ganj, Contral 2,370 L) =
DARSHAN PALACE DX. | District New Delhi:- 110055 "o ssonoo00 | 30 | 2T temse
N
— - e — .
fesa | 3798-3800 Gall Wass Nath Paiws, Pahar Ganj, Contral el I ]
VED DX. District, Delhi:-110055 Yea | wo | wwisamor | M Sl [—
L —
64 5611/18 Basant Road, Cootral District, New Delhi:- I aomeds | ta6assas [ —
fren 110088 W | wo | ioossocsca | M L — —
=l == —
165 T [5611, Rasant Road, Pahar Gasn), Cantral Distrit, New s | R%asngy T
NEW SHALIMAR Delhi:-110035 Teu o | 1005600000 el —ai ]
= L _
— e = _-_-_‘_-__‘—‘--__




HOTEL SHALIMAR

T ssliseie,
Dethi-11

Basant Road, Pahar Ganj Central Distr T
. nj et New
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PARKASH
w {91473 Multani Dhanda, Pahas Gasj Contral Bistric Few
| DIACONTINENTAL  Delhi:110035 i s —
P _Liv'ia_cﬁ“."ﬂ"i‘h Basar, Pahas Oanj, Coniral Disicics
¥ ol . M-
MARI FIORNO ew Delh 110088 e i
m | 23482350 Rajguru Road, Chuna Mandi, Pabasgan],
PEARL PLAZA Central District. New Duihi:-110055
i
CABANA 2313,
2
i
12 ramooe 28,442,127
174 $63 Gall Kumbharan Main Basar Paharganj, Central — : ]
RAVEENA PALACE Diatrict New Delhi:-110053 No | ¥ES | sas3400000 == r
" | taameas 7S, 84832
175 63964, Gall Kumbaran, Main Basar Pahar Ganj, Contral D s e R
BRLI PALACE District Rew Delki:-1 10035 Tou TES | 0362400000
® | 123m26 | ra740820
i 4760, Main Bazar, Pabar Ganj Contral District Now Daibi- ] |
110055 Yo | wEg | adMsare
44nisTeoss | | taamas 1 92.440.14
(i 3311-14 Gall Harl Mandis Pahar Ganj, Contral District Now —tt |
Delhi:-11 Yea u
127036 | t42eeess
i 2689/8 Raj Guru Rosd Chuna Mand| Pabar Ganj, Central
District New Delhi:- 110055 Yea | MO | 231000000 | 15 | raaeds | v38,553.90
L | |
[ G520 Gall Na. 13 Multan] Dhands Furniture Market Pabar T
ROTAL NN Ganj, Central District Delki:-1 10055 e E-] LI | ¥52,145.72
%0 A Road, Pabas Ganj Contral Distriet Dulhls 110085 |
ASHIANA 50 Ne RO | 663900000 N | 12IMWIE | TTIATAOS
i 777, Deshbandbn Gupts Road, Fabar Ganj, Central [
OM INTERNATIONAL District, New Delhi:-1 10055 eu TES | 6703000000 £l raTeas T 47,405.30
8z VEB(25-10-2024]
v i e W | taareas | r3vasaes
- WO AFPLICATION 1aams | tzTozee [
KULDEE? LODGE L il
184 YRIIS-18-9001) P | resrrees
KEW KING 293 You i
__——4-_'_'_—-_‘“_‘_——-——___‘
10-2024) 23m3 | 168,367.38
NEW HINDUSTAN 293 Yeo | mo | sasmiovecs | 3 |1
INTERNATIO e i) et
VES(29.10-2024) [P E 33, 702.60
156 292 Yes | ves | oaessoo000 | 10 L
e | —— ]
finT 100/ C-327 XV General Masket, Pabar Gunj, Contral = YE8(29-10-2024) . 7 | raamas 16,591 82
-110055 » ———
N District, New Delhi.-| | A = — ]
e '
5 3441 IDA Pan, Pabar Ganj, Cantral District, New Daibi:- Pmm' n | s i
mAsEES GUEST MousE | 110053 Lo L] YES | 6482000000 | 1 — e
[
- —] 26 | tadaeaes
189 Dasiba Pan (Opp. Bidels Clacme| Pabar Gan], Central = VES0-10-0004) : ven | osscooseon | 14 1T
P Neow Delhi: 110085 - el e ||
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ET N 1375780, Main Rasar, Fahar Ganj, Centrai District, Nem YES(26 10.2024) 1
VISHAL Guest House  Delhl 110085 198 we Yoo vEs
Ll
+ -— t 1 v 4 v | —
191 SUR Gali Kaitwall Mantela Pahar Ganj, Central District YEAR[26.10.2024) | 4 "i¥03  ggyi0m80 —
S.R. PALACE o= Delhic | 10035 150 % vie | v ! ‘ = o |
L. | o ! . - e | Homane | 4y | - |
192 T-119.T-340 General Murke!, main Bassr, New Khanna NO APPLICATION P 1370 24 Ryl - —
HRIDEY TK% Clnema, Pahar Ganj. New Delbi RECEIVED Ne Mo - 3 |
I — | ————— S e e WS NS £ L] ——
|19 4/5. D.D. Gupta Road, Pahar Ganj Central District New NO APPLICATION . I | "L agssese —
| AMAX GUEST MOUSE  Delhl. 110055 RRCEIVED ves LR O " —
S = | e e i ] T~ IS — A |y -
194 4237 TO 4239 Gall Krishna Pahar Ganj, Contral Diatrict YES{26.10.2024) P MM reeera8 DS s
| NEW NEELAM |New Deihi:- 110085 164 ves Yoo | TES | 131500000y o | = —
| - - —— = — - ==l LR T9 o8 —
o 122, Muin Barar, Pahar Gan), Contral District, New Delhi- e = i vt l__——
| CAPITAL RESIDENCY 110055 2 YES Yea | ¥ES | 2430e00000 | W,
[ | R | . A T taamag ram 44312 —
%6 815455 Arsknshan Road Pahar Ganj, Contral District Few —————tl - —
ROWTT DX. Delhi:-110058 £ ves Yes | W0 =
- L | — B | 2 *30.813.38 -
T 357583, Kaverwwaian, Pahar Gasj, Contral DRt few VES(24.10.-2024] Tt
| YUGH DELUXE Delhi 110035 e Tes | TES | owsseonneg
| | 1i¢ = L FT £ 45,004 94 )
e N — - e o —— |
f_,u 24A/TEBO Arskashan Road, Pahar Ganj, Central District, | YES(24-10-2024) I T e
| RATEONAL LONGE Mew Dethi 4 10035 40 . oo | | revmomee | iy | ppamgg | 4 4265468
- — —T—— - ————
T B218-19 Gall No. & Araknshan Road Pabar Ganj, Central — ! e |
| DELHI CONTINENTAL  District New Delhi:| 10033 128 Yes Yoo | WO | trrasonen | % | e | pemosnso |
! ! N e—— s — 1 —
STERLING TNN .::-'-lmm - 207 oo Yoo | WO | dseTTamie | 3 | riamas | rsssssae
| . — ! ]
’ . TIEEN —
@on - 1454, Sangtrashan, Pahar Ganj, Central District, New |
I I t e PP ¥ Yea | YRS | 293300000 | 13 | vasmeas | r30,812.38 ]
| okl I —
202 2471, Kalwa Gali, Chuna Mandl, Pabar Gani, Central
im ” District, New Dalhi-110085 16 wo Yes | YES | 0606100000 |l 15| r2amae | r3sasaen
aa 1532 AR Sangtarashan. Pahar Gunj, Central District, New 1 e
COTTAGE GANGA INK Delhi-1 10055 147 L Yes VES | 7353400000 | u| | iy | 52, B
T
= 1414-1415 Gall Sangtrashan Pahar Ganj, Central District - - Yoo | ves | 1ssseoeon | | rame | resseras
AURA PALACE Mearwr nnu. | |
205 Contral District, New Dalhis | |
203 Mactols, Fabargesi, [ = P vo | vis | srosemeon | m | tame | tsasesma |
| MOON PALACE DX Shnans i ! { — -
1
5610 Basant Road, Pahar Gan| Central District Delhi:- = = P LI e ANl 04 l
NEW SAMIR Tioses + ;
a8
207 3711 D.B. Gupts Rosd, Faker Ganj, Contral Distriet, New . = ve | ves | ssssiooom | w | ramm | rsooes
-.110095 | e _
TODAY INTERNATIONAL | Delhi-11 i
| ! - 237006 81,997 02
55 [614 Montola, Faharganj Cetral District New Dulik- e wa Yea | ¥Es | avondoocc0 | 3T | 1 |
SILVER PALACE 110033 i I — S
e 6 | tamas | tansaie
|~ $180/6 Multanl Dhands Pabar Ganj, Central District i yes Yeu wo 4
= — |
| INTESNATIONAL | Delh:-110053 -
I K R strict, New YES PP wo | raanas | tesssess
e 82446, A K. Road, Pahar Gan), Central District, i PAYMENT|  Yeu CONNBLTION | praestre) [ —_— |
- Delhi:.110055 1 LAKH o = ¥ 56,886 24
A - a4 | 2w
'8230/6 Arakashan Road, Contral District, Pahar Ganj, New ves Ko | VES | 4972900000 e
fan AN | Delhi:- 110055 _— e o ——
| | = | e | rame 86,367,258
- " |
P 8227, Gall No. 6, A.K. Read Pahar Ganj, Central District vis e yEs | 2973900000 et
DIPLOMAT [NK New Delhi:-110035 Ml iR g [
Pahar Gunj, Central District, New Yes
T 54 YES Yeu = el
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47, Arakashan Roud Contral District Drihi: 110055

1538

¥ES(24.10.2024)

96

VANDANA . - 4 [ - -
- xo -
T —— 46 Ra o Road = - Y ES(24.10.20381 + 00 1 T —
o Kashan Read. Pahar Ganj, Central District, New YES(24-10.2024) et — *137034 3218364 e
HARAN Delhi: 110085 " | | L
it 58 bz itz » 104500000 o | =20 i
216 mﬁa:ﬁi Multani Dhands, Pahar Gan, Central T esaaiozomy | ——— | ® | tiniag | censenre o
| VISA GUEST HOUSE 9 Fict, Kew Delhi:-110055 "l . Yeu vea ' | -
1 =
- s SR I R T | * [ ==l
7 4824.25 Totl Chowh main Pabargan] WO APFLICATION = T 237026 i 133,183.64 _—
; TOTO International | RECEIVED vER Ne %o | s 000000 | —_—
T T S S S - 1 e
218 | 341K, Guli Marl Mandis, Pabasgesg, New Deihi lrllﬂ‘-mnsm S e N | i ] e
Suvidha Tourist Lodge | a7 Na Yeu T [— —
s ! X LEELS 1.8 e
5082512 Nalws Gall Chuna Mandl, Pahar Ganj, Contral VES(29.10.3034] "—'———-.H___J_ i i
SUR VILLAGE District, Kew Delhi:- 110055 233 = o | ¥E8 | casiconne — 1 —_—
5991 O3 — | I B | rammgy | 1 54,515.98 T
228991 Chuna Mandl Pabar Gunj, New Deihi YES{24.10.2024) b = el
Imperial View | 7 ves s u S ==
) [— o . 1337036 | rsesssdd ]
|T923, AK. Road, Pabar Ganj, Contral District, Now Dalhi: YE#24.10.2024) P . S —
REST POINT 110035 10 L Teu WO | sa%idey | gy
| | T3 | rsaiesTE R
== | | 7974 Arkashan Road Ram Nagar Pabargan] YE#(24-10.2024) -__________________,I__—
| T | . e U [T |t | pasissss |
&5 | Arakashan Road, Ram Nagar Central District New Deihi- VES[24-10-2024) e |
KONARK 30, Ipuwu 7 YES Yea | YES | 2144100000 | 5 a3  35,552.90 e
L == [
£y 3754-56, Ram Nath Patws Pahar Ganj, Central District YES(25-10-2024) —
! aesosrT New Dalhii- 110055 as7 YES Yeu | WO | 4534000000 | 18 | 721900 142,664 68
|
|
s 36/3736 Duriba Pas, Pahar Gan] Central District Kew | YES[29-10.2024) f——
Motel Aman lmpertal | Delhi-110085 258 s Yes m ® | raamcs 66,367.28
| ]
L SRR
| 5611-18 Basant Road Pabargen] YES(29.10.2024)
|n " r 288 YES Tea L t2aT0.20 T 1185130
Il— 1 - POrnT T
=3 |5611-18, Basant Road, Pabar Gunj, New Deihi 110053 VES(29-10-2024)
i RAJAN Guest House 256 TES Yo . | raamae ©52,145.72
228 B681/D.5.G. Road Neas BT, Anthony Behool Pahar Ganj VES([24-10-2024] B
| PEACE PODIT New Delhi:-11005S as ves Yoo | W0 | 6083000000 | 17 | taamas 140,394 42
| E— 10.2024]
I J42E & 34353436, Deah Bandho Gupts Rosd, Pahar Ganj, YES{29. -
| Wew Delhd 110055 03 YES Yeu 1w | raamese 48,004
3404, Durfhe Pus, Pabar Ganj Central District New Delhl. mm' - - T [rrem— n 1297036 126,07286
110055
6-2024)
4425 Katra Raiji Basant Read, Pahar Genj, Central YES(2S- 1 ar | vzames [y
District, New Delhi:-| 10055 301 YES Yes | YES | 624500000
— TES(24- 10-2034) LE-EL T
333033, Gall Hari Mandis Pahar Ganj, Central District 15 | tasmae
New Dethi:-110035 7 YES Teu mO | 4333000000 |
b=, ||
4530.31, Shora Kethl Pahas Gan), Central District New YEG(26-10-2024) e s | vun | cinsasaiion | a4 | 2amone 133,180.64
Dethi:- 110085 L e I I
N ¥
3690.91.2696,2701, Raj Gurs Rosd Chuna Mandl, Pabar | YIE8Ca5-10-2004} =5 oo | vus | osrsesmaoa | a7 | nammas 40,294,423 |
‘Ganj Central District Delhi:- 110058 180 _'_'_-____‘_‘T-___'_‘_
WO APPLICATION 7026 66, 367.28
2952 54/ 3 Bangat Raahan Pabasgen] ne »o o o 3382000000 n [FE
——t | e —————
VES{26.10.2024) 123036 T47.408.30
3968-71,3339 Kaseruwalan Gall, Harl Mandis, Pabhar Ganj, _— s ¥o | Tesocoo00 | il
Contral District, Dalhi:-110055 iy B e =
_‘-_-_-_"-—-_._
YES(26-10.2024) 19 | rasmens ras0ae,
fEaRS T . 166 ves You Lt 1
b ]
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B s R——
| ) J056/57. Gall Xo 1, Chuna Mandi, Pahas Ganj, Centrai ; _—
DiAMOXD District New Delhi:. 110085 anl, Centra - YES[26.10.2024) , )
R Yeu No
o 113231328, Sangtarashan Pakiar Ganj, Central District, |YES(26-10 2024) = + M " Yiam g 1807286 s ]
| EILVER SHINE New Delhi- 110035 174 | ——i i ——
N YES Yoo | ves 913400000 i . A
‘240 | 29B5AT, Nulwn Street, Chuna Mandi Pabar Ganj, Contral | YEB(26.10.2024) T | " pazess o R |
| INDIA INTERNATIONAL DX huml’noau 110055 173 P Yo ves | oy — ! S s __‘_l
00000 a2
e S - N s—— N — LEE T L ETTE L] = |
4247 —_— e |
1 Malm-:muut l::umhull-mnul.hmowmm YES{26-10-2024) —~—— R — |
| LODGE 200 Yes T | Y28 | o300 — e
| || I — = . e e ol £ T PO
S Arakashan Road Pubmr Gunj, Geniral Dstrict, fow YES(24-10.2024) I ) 4 A
| MAYUR ASSAM HOTEL | Delhi-1 10035 P e veo | von | ecsomoonns SR Piicie I
| L e ) | ¥ | taama | eosenss I
243 1 51, AK. Road, Pahar Gan] Contrai District Now Dol YES@4 10a0se | ———pa —
MAYUR 110088 YES Tos YES
= (R 7™ YO (—— i
i | s e—
244 =Mh~hd-nh.vhmmmh YES{30-10-2024) e —— e |
CHAND PALACE | Delhiz- 110085 AL YES | e353500000
i b = % | taae 171,107.80 e
et —
248 38, Arakasar Rosd, Ram Nagas Contral Distsiot Dokl YES{30-10-2029] asamooeee | | _ l
TUVRAJ DELUX [t10085 205 T ™ vy % | s raT.94.16 1
= e N e———]
—— ] 0=
246 mwm-mmwmmln NO APPLICATION . =
GEET DX. Delki-110055 RECEIVED TES Fo. | T8 "‘m‘m N | raamas 149.7T3.48
" T —— S
#3572 Arakashan Road, Palar Gunj Contral District New T |VES[30-10-2024)
] PALLVI PALACE ‘Delhiz-110058 209 TES Yes | YES | 3643900000 | L FET T +33.553.90 |
| ] o W ol S
¢ I YES(29-10.2024)
248 | 1572-73 main Basar Pabargan] 250 vE= Tou YEE | 9863400000 | g4 t1370.06 T 56,886.24
| T — L
—_ YES(Z5-10-2024)
‘248 |3317-21, Bagichi Babb Bux, Pahar Ganj Central District o
| i |!-- Delhic1 10055 281 NO Tes L] S1T0833621 m TLIT0.36 47,405,
| — T [vEspoioaozn — |
f /3328, Gall Harl Mandir Marg, Pabar Gan, Central District, =
= CG. INTEREATIONAL G.  |jene Digihii-1 10055 334 YES Yes | WO | 8253000000 | 13 | taamas tas.553.
HOUSE
|
= 4530 Shara Kathl e Sums Prtiarga) sid G YES | Yes | W0 | 05663000000 | 17 | ramae | te0aseaz
SHIVA DX i
‘2 211, Glves Mandl, Fabias Gunj, Central District, New Delhi- YES(26-10.2024] v ves | mo | srecsmirs | 16 | vaomas | vsazexes
SONA INTERNATIONAL 110088 181
| VES(26-10-2024
iy 12000 3695 Dariba Fan, Near Kew Delhl Rallway Station 10-2024) ves - wo | veinosocen | m | vmaress I 7384832
| MILLERTM Im.mmmm—-uuu 182 |
| 2024 L 183.64
254 [3647 Gall Ram Nath Patwa, Pahar Ganj, Central District, YES(26-10-2024) vid - i 1 | taamas | !
1 D SO immum 183 ___‘l. —
! 10-2024) % 4740520
t58 '7784-7800 AK. Road, Ram Nagar Pahar Gan), Central T = et | o | taam
[ T | District New Delhi-110055 0 P —_—— |
VES(26-10-2024) 2 | rImeas v65.367.28
'MOURTYA DX 5919 TO 9923 Gall No.5, Multani Sadar = Yea | w0 |
256 e Thans Road (Desh Road), Central District, Delhi:-110035 214 - I
| o NO APPLICATION i3 | tasmels | rumasang
Multani 7809310000
FI RECEIVED ves Wo | vEs S R
el Pabar Ganj, Contral District, New Delhi:-110055 — —_—
| | EURD G. M. (EARLIER USA-1) Dhands, ; ; t47.408.20 |
10-2024 = 137808
E TORONTO 1007276, Gall No.l, Multani Dhands Pahar YERAS- o e yEs | 1ovcasasor [sdess |
L_ | G, Comtral Dlatrict Rew Duthis-110055 267 - XL [rm———e_ |
» B4 68
| TION " 13370,
Gall No.l, Multan! Dhands NO APPLICA Pr— 5 St |
g .mmmﬁ > RECEIVAD oy %o wo [l [ S
| | OXPORD IFTERNATIONAL [ruliar Siany, Castenl DAmERS Mow Db p—m—— armze | t3sssase
— T YA EAMA. 10085 Multani Dhands - o o | s43900000 w_*____ d
260 District New Delhl:- [ TR
| nnmmllm‘rllﬂ ?l.mwmmm | 4 - | ’ 5648624 — ]
|ROSSETTE 8708, D.B.G. Rosd, Pabar Ganj, Central il w0 o 6363900000 =l _—H—H—"‘“—-—-__.______
. RORAETTE | District, New Delhi-1 10055 B o . s
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s Si%0H EXPIRE 710 Gugic B ey ; e —
SINGH EMPIRE Diatriet, Xew Deihi: 1 100as Fabar Oxa), Contral YES(26.10.2034) = — s
| i T Yoo | YRR | ag . —
283 DURGA INTERRATIONAL 871 — 1 e L o0 1
DURGA IXTERSATIONAL  Paharganj, Central A - 15 L7024 [FWTE 152 | e
a8a B 3 L ¥ | 3363900000 I 13 el (i
I LEALFANED | i e
™ LEALFANSD nmmn-;:;' | "M% | s I
— — e = wo YES | sirasong — | -
mul.vmlu =Ty bl LEFLIT " 7110780 "
WELCOME FALACE | Gupts Road Pahar Ganj, Central District Delhis. 110055 = —t L ——
¥ER wo Teso0t0n % e 1 npr |
I = DE-WOCKS DX 8,7, ©.0. Gupta Road, Pabir Gan) Cantral —— 11373 ! = =
DEHOCKS DX District, New Delhi: 110058 Ounl, O e i | —e—" "
L . ves WO | YES | svisiooces [ = [ e
|87 CLABSIC FALACE B67H, A.K. Road Pahargan), Contral I 3% | 16638728 ]
i CLASSIC PALACE District, New Dalhi:. 110085 " e % T |
il ) T rareae1s 4
GEESONS PLOT NO. 63, 65, D.B.C.Read, Pahar Gan], Central -— —— =
GEESONS. District. New Delhi-.1 10085 B e IR |
TES Yeou TES | oss3s00000 |
B 1237026 ey
MILAK DX 801214, D.5.0 Raad, Pabas Gunj, Contral i e e |
MILAN DX District, New Delhi-.| 10098 o o =y e T
sooovtme | s | rames | 114291800 4
STEP INN GOLD INTERNATIONA 3/3, D.B. Gupts Read, It -
STEP (XX GOLD Pabargun] Central District New Delhi. 110055 | = |
INTERNATIONA no Yeu WO | 446100000 | ® | taama *71,107.80 !
CTTY STAR 718, D.5.0. Rond Paias Gan, Comiral Distict ] e ey
Delhi:-110083 |
b WO | VE | Tiowsnn | | rasmas | semesse |
mmumm.mmrn..mm — T I
TES no WO | 2363900000 = LEE T € TLIOT.80 |
| MEM INTERNATIONAL 2184 (8/3), DBO Fowd Fabar Ganj,
| MEM INTERNATIONAL |Contral District New Delhis.110055 es no ves 16899708
YES wo | ves T85,379.36
STEP INN [NTERNATIONAL DX. 2/3, D.0.0. Road, Pabar I
ﬂ--'““‘ﬂﬂm Ganj Central District New Dalhi: 110055 TES no NO | E44E100000 | 37 | t23T0a6 rea,997.02
me THE SHIPRA mmmﬁmmummm
Pahar Contral Delhil:- v
:lmn_ Ganj, District, Now b ] Teu no B8 X000 1. 2036 T35,553.90
T MAHARAJA CASTLE 3188, Gall No.l, Sangatrashan, Pabar YES[24-10-2024)
MAHARAIA CASTLE Gunj, Contral District, New Dolhi:- 110055 a1 YRS Yes no 5133000000 n 13m0 TI8443.12
27 PALM DOR [MAFLE INN] 8555, 1, DBO Roud, Pabar Gan), VES{#4- 10-2024) ]
PALM DOR (MAPLE 1NN] | Costral District. New Delbi- 110035 a8 TES Yea YES | 4aTIv0Go00 | B4 | rRamas 3688024
e N
e SURHREE CONTINENTAL DX 3198/XV/L, OPF. MCD -
ox Gall Bangstarshan, Pahar Ganj, i w | m wnm | taameas 1 42,664.68
District, 1
280 [AKASH CONTINENTAL DX_ 3202, Gall Dispensary Wall, —
AKASH bx Pakar Ganj, Contral District New Delhi:- —_— - wo | arassuss | 0 | 1R T47,408.20
110058 Tt |
. i Yoo | wo | sazemeayy | % | 1aamae | z7L0vag
e
283 BITTOO GUEST HOUSE 8600, DBG Read, Pahas Gan] 1237026 LETRTERTY 1
BITTOO GUEAT HoUSE | Ceatral District New Delhl-110085 vEs wo wo | isssamiame | W
4—t
| |
83 CAMA QUEST HOUSE 3037, Chasns Mand| Rsjpursa Road 20 * L0000y
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284 | DHAWANI PALACE 3202 Oull Dispensary Wall Fahar Ganj, 1 | rammae 149,034 94 T
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0 —t [ _H_‘_‘_‘_“"‘--—______‘_
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BACHT DX Pabias Gan, Contral Dlstrict New Deihi:- 110055 RECEIVED [ i = e -
1 _‘—'——-____‘__‘_‘\_
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¥AV DURGA GUEST HOUSE

CITY HEART

REVELS FLUM

SHIV AM PALACE Sangtrashan Road, Pahar Ganj,

Central My o sy

'STAY WELL 3459, Darfhe Pan. Pahar Ganj, Contral District,

New Delhic- 110058 | 297
TANCHAL GUEST HOUSE 2943 Guii o4 Chuna Mandl, =

|Puhiar Gan). Central District, Kew Delhi:-110055 243

CLiT Teeam v, UMl o2, Chisna Mand] Pahar Ganj,
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| [ LA FLAE WO.T D.B.G. Road, Pabur Gaaj,
|m Diataied, Dwihi § 1oy

RALHAA TOURIST

ACHES ToUmsT Losas »
e UL GUENT WOUSE 2206, Ra] Guru Bead Chuna Mandi,
LE ROl OUEST HOUSE  Pabar Gunj, Central District, New Delbl:. | 10055
T A AR L EREUAA L IURAL 3249, Gall Sehosl Wall, Pabar Gunj
A 10 INTERNATIONAL | Cemtral District New Delhi-1 10055
I
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HOTEL KASA NN | “
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| TABRKENT PALACE 2712 Gall Wa-8 Chuna Sandi Seis
Ganj, Central District Xew Delhii-1 10055

1542

NO APPLICATION

RECEIVED
wo
L - [— . P | | T | S20000m, n 52,1457
an DE HOLIDAY INN 2218, Raj Ouru Raad, Chuns Mandi, T : 3 1227026 L
| Pahas Gunj, 1 D 3 e t 1 —
. DE KOLIDAY INX A, Central District, Delhi:- 110085 : | wves Yee | vea | 5o, 3 o
[T T TOPAZ 9140 41, Gall ¥a, 3, Muliani Dhands, Pahar Gani, | Tt es 1 1237030 1Te i
TorAz Contral . New Delhic! 10053 YES Yeu " | 919210000 T
L = = — e e i M| raamge can TS
IETEY po POINT B210/13-A, Multani Dhands, A K Road, —t— ! i SIS
RNER POINT Pahar Ganj, Central District, Kew Dalhi:. 110055 - —
l = o e e e " ___“. L T 2044212
314 |EURO INK 8306 TO B30K, Gall Ho. § Multan] Dhands, o | e —
EURO XN Fahar Gunj Central District New Delhi:. 110055 s Yea | $704%00000, = |
l = = o | | #0000 | 4 | vasmeas £ 3a,183.64
s |F. K. INTERNATIONAL S188/4 & 9330/5, Mulatani Dhands I e S T
| F. K. INTERNATIONAL | Pahar Gunj, Central District New Dulhi:- 110055 YES "o Yes | 37T040ess; | —_— .
| 030422657 1 Tiamas | eansadl
e | GAURAV GUEST HOUSE 9361 Gall Ne. 4 Muliand Dhands ¥ 1T = 1
Pahar Ganj,
GAURAV GUEST HOUSE Ganj, Central Distriet Now Delhis 110088 YES w0 YER | 1oae310000 12 i | pasasnia
73 VANSON VILLA Btrest No. 11, Chuna Mandi Fahs Ganj, B T o
| VANSON VILLA Cantral District New Delhi;-1 10055 YES L YES | 3306100000 " ' 66 36738
— i S - BEEEs 2.370.26 1
JETT AMAN INN 7/, DB Gupta Read, Fahas Ganj Central T
I | AMAN VR District New Dethir- 110085 E8 %o | YEE | samisoccnn | g9 t2a70.38 71,107.80
| | L ——
ANAND 2542 44 Rajgurn Rosd Pakrgan], Contral District T ———
Mew Delhis- 1 No Yeu YES | 9231000000 w ¥ i 42,664,568
| r2am0 R
—— ==
MOMAK PALACE DX. 9132/ 3 Multani Dhands Pahargen], W e
Contral District New Delhli- 110038 YE& Yeu TER | 0819210000 n 13370.96 ! T 26,07T186
| ]
“fi!ﬂi—uwﬂlﬂ. WO APPLICATION __-—‘_-_‘—__-.
RECEIVED Yes o YES | 0306100000 | 17 | ga370.08 | raoawasz
o s L R
CENTRA INN 2503 /A Nalwagall Mandl, Fabargan], WO APFLICATION
o |rEcEIVED YES o YES | 739100000 Y TLATO.26 ¥ 3685024
Nalws Gall, Pakar Gan), Central TES{29.10-2024) fr—
264 Es Yes | YES ammm ®» | rzateas € 92,440, 14
U.E.A 9301 | No 6 Mulan Dhanda, Fakar Gunj, Coatral VES([36-10-2024]
District, New Delhi- 110085 213 YES Vo | = * 237026 T T, 107.80
WOOD LAND 82356 Multan] Dhands, Gall Na.8, AR, TES(I9.10-2024)
Road, Central District, Dathi: | 10058 ¥ YES no Yes OORNHO000 24 137026 * 56,886 24
[Barthak Palace] | MO APPLICATION I
RECEIVED YES no YES | 6495100000 16 | t23T0.26 ¥AT,034.18
Ay S306/6, AW Road Multani Dhands, Fabas Ganj, Contral YES{26-10-2034)  ————
HOTEL JR INTERNATIONAL |District, New Delki- 110043 202 Yes Yea o w | t2am026 4266400
-
am RELAX INTERNATIONAL B335/6, Arakashan Road, Pahar YES[30-10-2024) T ]
RELAX (NTERNATIONAL |Oan) Contral District New Delhi 110055 a8 YES Tes | YES | S8TIR0O000 | 16 | TLITO36 t 37924 18
329 UK. GUEST HOUSE ¥370-7T1/6 Multani Dhanda Pahar YES(26-10.2024) i o = ]
UK. GUEST HOUSE (Gasnj, Contral Dlatrict New Delhi:-110055 213 o Yo E) 2,370 8088584
£ — |
330 VIN INN T-2368, Mulwa Gull, Chiuns Mand| Pakas Dunj, MO AFPLICATION
o Mt bt e Ay o mo | TEs | samsooeen | 12 | 133T036 Tandanyy
S = L —
231 MANHARAIA CONTINENTAL 819496/ 6 Ambkashan Road +2.370.26 * 56,88 |
MAHARAJA CONTINENTAL |Pahar Gunj, Contral District New Delhi:-1 10055 Yes o 24
S e =1 ik D
(322 OASIS 8233,34/6 Multani Dhands Arakashasn Read Pabar = W | raamae TIT,924 10
o | — = e =l
333 WIITE KLOVE (PREVIGUS RAM 1563, Lanmi Nasain Sisesi NO APFLICATION | » | tzamiae 92,440,
WHITE KLOVE lch-- Mundi Fakar Ganj, Contral Distsiet New Delhi-1 |_ e e
10035 B =S - .

== @nias =TT fra.. ™

- s
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URAYD GODWIN 8502/41 Arakashan Road, Pahar Ganj,

1543

334 r-
GRAND GODWIN ‘Central District, Xew Delhi:. 1 10035 YES[I0.10-2024) =
an 3 I
135 KRISHXA DX. 43, Arakashan Rosd. Pahar Ganj, Contral |~ Tygs = ] | - | Treavoo0
KRISHNA DX District, ¥ew Delhi:-110085 % | e | YEB(I0-10-2024) S e — "t gria0700 —
el [PRIME BALAJI DELUXE 8574 Avakashan Resd, Pabarman — I I T —e
PRIME BALAJI DELUXE  Central District, New Delhi:-110055  Pabargand | e | ol 27026 7110780 —
f w | wo TES | Ganmen il .
[ " %4702 *61,626.76 _
- - |
— | s e et -, wvuRA mABGL, FABAT Gan] a0 —
SOMANA PALACE Central District, Delhl, 1590-91-92.94.9 Delhi:-1 10055 p— ”"-_' 4 |
e - |SHRI VINAYAK 781314 & 7840, Saran Bullding Ram Negar ELYITE ] —]
SHRI VIRATAK |"“‘°‘°*‘h-‘mm°ﬂl_ll=-um! r rom e |
340 [SHANT] VILLA 2466-67, Nalwa Gull, Pahar Gan] Central rasasews | ==
SHANTI VILLA | District Kew Delhi:- 110055 ] Sia |
|41 A J ANTA GUEST HOUSE 8647 Arankashan Road YES(30-10 203 b aha B |
| AJ ANTA GUEST HOUSE  Pabargun, Central District New Delhi:-110055 ‘ a10 = —T- — |
- = AT aia YES i NO frinemincpbrig
I | = | ' || l - | | s | B | taamess | rezecsa0 | |
gy BANA DX 7784 TTAR 770 TTIS Arkmaimn e I I'r-qnm-zm-q ] — * : —_— |
BARA DX r, Camtral District New Dalhi; 110055 |
| s Y R I ey oy |
— LRAMLAAL UA. 8370 ATAEASRAR Noad Fahar Ganj, Central NO APPLICATION - |
| PR - rmm-.-uu-nowa RECEIVED i ves I "o r "o I”"""" | | | |
Tasaanans | M Trrmas »as minan
™ o o i mew et s | e ™™ | v | v | | ' '
CHANCHAL CONTINENTAL | New Delnt:- 110055 vEs no Mo | 633900000 | 44 | razma | r1oecerss |
M6 | VIRAT TOURIST LODGE 2342-2347 Rajguru Road Chuna NO APPLICATION = [
| VIRAT TOURIST LODGE | Mandi, Pahar Guaj, Ceatral District, New Dethii-110055 RECEIVED es wo w0 | 3443100000 tames | rasazeds |
|| sammouesTwouse |Delkl-110035 | |recervED | wo | wo | wo | zsa410000 | 1 | tasmas | reasedss | |
I | PUBHPAR PALACE IM‘« New Delhi:-110085 T i ]m l vER | =y | = | ‘"mﬁ | 1" | (Tt Y 37 02416 |
| | ool RSONE J;-n-  Arala g | ves | wo ] ™ | 2943900000 | = | r1m0 | 1 118.312.00 | |
1 Delhi:- 110055 1
o e — P — P —
[ | s cumer uooes  [Ram g i e s Bl s s | l | v | w | =] | 8 e i '
|51 HOSTEL CHEUCK MATE 5, ArAKASRBAR Ma48, FARAT Lan) TEDLLN- L SUEN ]
| | HOSTEL CHECK MATE  |Ceatral District Kew Deini-110033 J a7 | | vEs | Yeu | L] I mamll bl | bl T | !
jasz 776869 (IB) Ram Nagar Pabas Ganj, Contral District Naw YES(30.10-2024 i
] | A |n-m;-um a2 r | ves ‘ Yoo | wo ’ 134100000 | M | tagmea i | |
(353 MERRY GOLD 1623-34, Rajgurn Roed, Chuna Mand] Pahar YES(26-10-2024) o | rasmas raresas |
| | MERRY GOLD Cestral District New Delhi:-110055 145 ves Yea | WO
| | namcY |110085 = = | 210 | | wves | ves | ves| R ey | |
77 | manewirs neswe  |Gaat Costea! Dlatrict. New Deini110058 | | wea | wa | wma | 14sa900000 | 38 | "% | = |
p— DAL FEDEA SR, LA W mam R R T =
1 | BELLA VINTA District New Delhi:- 110085 ’ | . | ¥ | ves | 2383400000 | » | =1 :, l |
—— —
aar IBLUE PEAKL GUENT HUUBE BODJ BOLA, LTeund Floor WU AFT LA LN » (PR —— |
I |mmmmimmmmmmm i |nm:nrw J p— | o r »o r 2612391039 | | RS —l - ’
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TAMAR 164748, Pahar Ganj

1544

Central Diatriet New Delhi: XO APPLICATION .
110038 RECEIVED
TRATTAR DEER LODAING HOUSE TRG4/3A1 7879, AN — |YEB{26. 10 2634 ot -
|Road, Contral District, New Deihi:-1 10055 209 .‘ bl L L
Maxmnmowu-miiﬁium.x—mw [NO APPLICATION " |
Ram Nagar, Pahargan), Contral NG APPLICATION vl | ==
RECEIV] ——

3 _J_ _______ s164 _
mrnmu—n.nmm-¢wm« New RO APPLICATION i | ———
|Delhi-110033 et

_— — ramaeiz | I
7864 Arakashan Road, Pahar Ganj, Central District, Now WO APPLICATION L
'nmllm | - |
R —— 4740530 ]
f METROPOLIS ummnhm Central YES{29-10.20r34) s -
| METROPOLIS |District, New Deihi:-110055 237
¢ 30.07Ta88 I
e S (————— R — = |
|BAI PALACE 22, Market, Main Bazaz, Pahar Ganj, YES[30.10.2024] ——
SAI PALACE Central District, Delhl:-] 10055 ass o _I_ =
THTS, Arakashan Rosd, Pahar Gan] Central Diatrict New TES(24-10-2024) .
BURYA IX Delhi 110055 L] i | |
T | TATS-TY, Arakashan Raod Pahar Ganj, Central District New | YES{24-10-2024) o i
SUN INTERNATIONAL  Delhi:-110085 L 5314572
£ |ARTA TOURIST LODGE 8526 Arakashan Road Ram Nagas T
1 ARYA TOURIST LODGE  Pabar Gunj, Central District New Defhi-1 10055 ” raTem1s
TETS Arskashan Road, Pabar Gan] Central District New T4 100000
| EHIVISH INTERNATIONAL |Delhi-110055 YES no M | esTiooon | W | 123726 tasaees
EHIV DEV INTERNATIONAL 8518 Arakasban Road Bohind | |
im |mnwmmu|. M:::—MMW District Delhi:-110055 176 TES Tes | YES | 4633900000 1 J LT, T 4256488 1|
] TET6-6 NO Arakashan Road Pabar Oun), Coatral District ves ! o | i | s | cesanpaae
| | PARAE HOTEL Dethis| 10085 i
| |
w2 | |MARSHA INTERNATIONAL AK 23, AW Read, Pahargan, u | raaess 2607286
i HAREHA DITERNATIONAL |Contral District, New Delki:- 110055 am o Yea | WO | 9457100000 )
|
ans o 1, Vinim Souiger, Pkt Chand; Coutond Dptaser, Now Dalt-f TR Yes Yes | YES | SNINI00000 | 13 | (I3 | T3s44313 |
BHEAD DX 10035 238
Itﬂ TEEZ 83-34, A K. Rosd, Pakar Ganj, Contral District, Few YES wo WO | B534100000 - LEEL S ©36,886.24
| TOURIST LODGE Delhi:-! 10055 S —
|
375 788534, Arakashan Road, Pabar Ganj Central District — wr | vow | darionn | ae | unsmn 166,367 28
- ] =
rareas.
ave J.M. DELUXE T-161- lu.n.n.m.mwm = = wo | iavincess [ 1m0 16
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n 13m038 140,294.42
i T885/2, AK. Road, Pabar Ganj Central District New Delhi: ves Yoo | wo | waricoeces | a7 |t |
BOMA DX 110053 (Emporie Dx.) 2 L —
L T38.443.12
378 TAMIT GUEST HOUSE AK-16 A_K. Rosd, Pubar Ganj Central - wo wo | 1esmicosee | m 1 |
District New Dethi:-110059 A A — |
— s | rams P40, 29442
7975, AK. Road, Ram Nagas, Pabas Gasj, Contral Distrlet, - =P yes ¥ 61! RS
New Deihi | 10055 B S T
WE— — . s LEET I
AURA HOTEL 1185/31, A.K. Road, Pabar Ganj, Central s Yo "o n e — =
District, New Delki:-1 10055 17 | e ]___ —— |
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e TR
- =ArMe CMamae .
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1546

|
'
U963, ALK Read Pabas fimei Ao e .
MAURYA ASSAM DX 110055 o ¥G APFLICATION
RECEIVED
- YES | wo YER —
T sAMPL) XX XV/EST, Mohalls M) G —— |
SAMPURN IN% Pabar Ganj, Central District Naw B 1 snnse sy X0 APPLACKTION T " tama
r Adita tnnj RevEIvED I owo | oan [ an o 1 = s
J SHELTOX Diatrict New Delhi 110088 [ AT I f |7 "ma aresaas
' | =esmvED | Tes ma | vem | ee- I t - =
F | HANS INTERKATIONAL imm.t 10083 “ |FEB4-10-2024) VAN rasaae38 = -
| | NAMASKAR s T ettt | —eam  p3sssIW e
ll i s -'::. ‘omERr, FRRAy Uan] Central | [¥ES(24-10.2024) — -
| latrice 7 130 | i = L
.- v s s e, ms LOARAINAL, Maln Dasar, Pahar YES(24.10.2024) = P | = T —]
o . - — —r
| THE SPOT Ganj, tral District, Delhi:- 110085 2 | yes Yoo yes | 942400000 | T —t—
. e e, UR LOSTE] MABAL, Fabar Ganj, Central YES[29-10-2024) ——— — 1 — ]
UNIQUE District, New Delhi-. 11 | | ] D s e
| L | 0055 245 Tes Yeso | vES | dsidnzas | | |
| £, AR, mouD, FABAT Ganj, Central District, New Delbl:- YES{24-10-2024) = | _ —
[ KASHVI (NTERRATIONAL |110033 1 vEs | Yes | vES A o 34em100000 I
413 | B136/6, AK. Road, Pakar Gan] Central District New Delhl-| |Wo APPLICATION | I =] F _‘—','-——|»—— . ==
I | BURAJ DX GUEST HOUSE | 130933 | |RECEIVED | vea | wo | wo | I &0 1 s . |
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District Kew Delhi:-110055 RECEIVED Yes "o NO | 3791507508 | 19 | t2ameas | t45.00494
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| SWEET DREAM Central , District New Delki. 110055 342 TES Ye | YRS | 1252400000 | 13 | fAEM3S | TR
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= 1 e s [11008s il | 127 | | wes | Yea | vEs | 4cosicoo0o | 12 | T | csmsmaax I
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DOLLAR INN 904.A Giali Chand| Wil Main
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DOLLAR IX¥ Bazar, Fahar Gan] Central District Dethis. 110088 R YES(30.10.2024) | _
B e i | 5 YR sy, " -
431 WHITE MOUSE TOURIST :r"”;"."mm‘ Pead Pabar Gung, Ceatral Diat vES(24 10.2024) e + - LEETIPY 13792416 o |
| Lopox 3 | | Ea Yer | yES T — e
. ad e ~ e — — o | 4
a3z ¥ VNN 1015, Gall Mantols, Main Dasar Pahar Ganj, | = %O APPLICATION e e T2ara.24 66,367,280 "
v Central District New Delhi:- 110095 ot [T A } i —
| - | e ——— | ¥an Lo YES | soTaeoecen = T
433 HI LIFE B280/5 8241446 Multani Dhands Pabar Ganj., | FE6{30.§ — - e, D A7T0.26 ¥ 3318164 —
HILIFE Contral District New Delhi:-110055 v sz [vesiao 1o — | i | S
vES Yoo | YES | 14saw00000 |
a3 - | 8148, Gall No. 6, Multani Dhands Pahar Gan), Contral |wo ArFLicATiION | — L "23m026 5935630
TERA New - —t
INTERKATIONAL  District Delhi:- 110085 RECEIVED YES L] mo | 3=97100000 |
W . WOBLE NTERNATIOWAL GURBET 13350 ok o S AFPCATION— — M| rma | rassess
VEST , Krishna Gali, N0 TION e
NOBLE INTERNATIONAL  Giroe Mandi Pahar Gan), © e Aoviny —_—t
GUEST YES L no 6430400000
— i S I i . L 237020 T A4T,408 20 =
MAHESH INN GUEST HOUSE 120, Krishaa Gall, Pahar Gasj NO APFLICATION e — e
MAHESH INN GUEST HOUSE Central District New Delhi-110055 ED YES wo wo |
{ S M 12328 | rsesssat | -
a7 FIORKO GRAND 4776, 4777 & 4781 (Part), Main NO APPLICATION e | ot [ ——— A —
HARI FIORKO GRAND  Dasar Pabar Gunj, Central District New Delhi-110055 wo ¥o | Mo | sssiocoocs | |
| : . 180anatany | ' | 1AM | rsosmass i
—  — e
azm VLIAY INN 876 Gall Chandl Wall, Pahar Ganj Central NO APPLICATION ——'i—— B | m—
| I New Delhi:-
i VIIAY INK District New 110055 no WO | M0 | 30e%00000 | 14 | rasmos | rasisass |
- | __,_-—-—'—'_'_-_
DIPLOMAT INN 8217, Gali No. 6, AK. Road Pahar Ganj. NO APPLICATION T e
DIFLOMAT INN (Central District New Delhi:-110055 RECEIVED wo wo YER | 2973900000 | rzaToae | T 4260468
|
$182 Gali No-6. Multani Dhands Arskashan Rosd, Pahar NO APPLICATION e B
SALUTS INDIA DX |Gaaj Contral District Dalhi: 110055 RECEIVED yES wo o TR [ —— R
BHIVLOK PALACE 46484650 Shars Kothl, Pahar Ganj YES(30-10-2024)
SHIVLOK PALACE Central District New Deihi-110053 3a7 YES Yea YES | 6006891430 = 12370.26 ¥ 59,256.50
RAJ DX 8467 Arys Nager, Pabar Ganj, Contral District, VES (30.10,2034]
RAJ DX Mew Delhi:- 110055 262 TES WO | YES | 9520900000 | 16 | t2am026 137,924.16
imrmmmmmnmlq-hwmﬂ. NO APPLICATION
JAl PARKASH INN Ceutral Distsict New Delhi:-110055 RECEIVED YES no WO | TAZI000000 " 1231026 142,664.68
SWISSTON INN (SHERATON INN) 8433 AryaNagar Gall o
SWISSTON NN (SHERATON | pyjuss Gunj, Central District New Delil-1 10055 a8 vES Yo | WO | siawo0000 | @ | tzamas | tesgvaee
L]
GULAN DX S448/XV Arys Nagar, Fahar Ganj Central
District New Delhi:-1 10055 TES No | ¥ES | siz3soo000 | 12 | 123T0ae a0 44303
PRIYA FALACE 8484 Arys Nagar, Pabar Ganj Contral
PRITA PALACE District New Delhl:-110035 YES wo YES | 1923900000 18 | rrITee AL
| ——A
MINT PALACE 8487 Arys Magar, Fabias Gan] Central District
MO PALACE New Delhil:-110055 ves wo | vss | moazmccco | 14 | ramas | E3disaes
B e I HE— e
1
FAMILY HOTEL B489 AryaNagar, Pahar Gua), Contral YES(24-10-2024) g € 47,408.20
™ YeS Yeou YES | 4033900000 & X0
FAMILY HOTEL District, Delhi:- 110055 6 | e all e |
RAMA DX B488.A Arys Nagar, Pahar Ganj, Cantral NO APPLICATION e t34a15.98
RAMA DX District, New Delhi:-110055 RECEIVED TER NO NO | 5033900000 B
I R —_—
POGIA PALACE 8472 A Wagar, Pahas Ganj, Contral WO APPLICATION (s 33,1830
OO L | Dintrict, New Delhic 110055 RECEVED ves wo | wo | srameon0o | M4
e D e
- FARKADH 181 INTERCONINEN 8461 A Nagar, Palas VES{24-10-2024) PRITEDS T TLI0T .80
DWARMADH 1SH |n-‘.=-|ulh|-uln.hm-llm 19 ves Yes | vEs | sazasoo000 | W0 = Al
| L — -1
— ——— _‘_‘_‘_'_‘—-—-_
 |DOWN TOWN 4583 Maln Basar, Pahar Ganj, Contral WO APPLICATION rasmae 133,183 64
DowN TOWN im. Delhi:- 110055 RECEIVED Yes wo wo | wseTriaz | 4 =4 i |
|- | T o
"BKY VIEW GUEST HOUBE 4721 Shora Nothl Maln Dasar, YES{30-10-2024) » [TEL = TA5.034.94
SKY VIEW GUEST HOUSE  Pahar Ganj, Central District, Detht:-1 10035 336 YES Yeu YES | T447E9E9SS L ! I
R T |
P e

D PR c-

B



454 VED PALACE DX. 3804-3806,

Gali Ram Xath Patws, Pa

1548

106

VED PALACE Dx. Gani, Contral Distriet, New Deihi. 110089 %O APPLICATION [ s
f—=" RECEIVED -
455 “VIP DX. 3318, Gall W - | |
ViF DX Distriet, Sew Delhi- ¥O APPLICATION | — e B
| R |RECEIVED ] e
456 REMMA GUEST HOUSE 3843 — i |
e _—_ A |
REKHA GUEST HOUSE “'-WDMHH.I-D.M 1?:.“"'%"-'"“ |::=ml.rmml (R YIEET] PO
aE er wane, | TEA SIRD GUEST WOURE T35 Tel Mandl, Paimrma—— I
SEA BIRD GUEST House Mnumg‘,...b“:ﬁ':a  Panarpaal. WO APFLICATION 1 Tasoraes e
|RECEIVED yii N
438 mumqm Mandl, Pabar Can Contmi D ——— |
HARI KIRAN New Delhi:- um“ st Tatutey | YESI4- 10-2024) [  ad 0 68 =
| L YES ==
R B lﬂummnm;u“-r.lu.‘_‘.. Pahar Ganj | e 14740030 | g
| SEVEN SEAS INN .mml-m o pebar el ————
| |REcEVED vis |
asa v mmm. e Tam— iy
hawan, AFFLICATION =
| KV.MINTERNATIONAL  Pahargan Central District New Delhr1 10088 s - Ry —— |
L b 1237026 133,183.64
7 FRIDAY PALACE 3648, Gall Ram Nath Patws, Daribe Pan WG APFLICATION Ty |
HRIDAT FALACE Pubar Ganj, Central District New Delhi: 110053 O L YES | 7134000000
n LES L | (R
Irmuucumnu-m..nmnwm WO APPLICATION T Ea S | —
PARTH PALACE District New Delhi:-110085
1 | YES wo TES | 47AMMassen " | LEEL T 33,183,864
1 SUDERSHAN PALACE 4733, Shora Kothi, Fabar Gan] 1 I |
Contral District New Daihi--
. SUDERSHAN PALACE 110058 e ¥o | ves | uskma | b | vagrem | casusass
i C.G. INTERNATIONAL 556869, Sheors Kothi, Fahar Ganj IR EEE L
C.G. INTERNATIONAL | Central District New Delli:.110083 e wo o | 594000000 | 17 | ragmoas | r4020443
faas 3 STAR INTERNATIONAL 4070.71, Gall Harl Mandis Pabar
| 3 BTAR INTERNATIONAL |Gunj, Central District New Delhi:-110055 w0 wo wo 18 | raaveas | 143,034.84
| |
=3 WOBLE DELUXE GUEST HOUSE 4219, Tel Mandl, Fabar |
[ WOBLE DELUXE GUEST  |g4.) Comtral District New Delhi- 11/ TES NO TEE | 9588043349 | 14 | 23000 | T33,183.64
= LA BUDILA GUEST HOUDE 3334 Oull Hasi Mandis, Faliar [ =
| LA-BUDHA GUEST HOUSE  Gunj Central District New Delhi-. ] 10055 YES N0 VES | 5333000000 " LT3 T33.183.64
= BATTA PALACE 3386, Gall fiarl Mandir, Kasheruwalan
[ BATYA PALACE Fabar Ganj, Central District New Delhi:-110053 58 YES Yes | YES | 4573000000 | 18 | 137036 42,664 68
| ——
FrT BADHU FALACE (BA1 PALACE] 3790 Tal Mandi, Pabar Ganj
i BADMU PALACE (SAI | Coqtral District New Delhi:- 110055 5 YES Yes | YES | 4044000000 @ 13 |t r3om1aas
PALACE) -t
[a70 KAMAL PALACE 3339 Hari Mandir Lane, Pahar Ganj | i i Sairi
f " Central District New Delhl:. 110055 TES wo
S e e e Sus— — e |
an ~ |BHAILAY GUEST HOUSE 4256 Tel Mand! Pabargasj, VES(29-10-2024) a3
SHAILAY GUEST HOUSE | Central District New Delhi:-1 10055 288 vES Yes =
| — ]
AT SHANT] GUEST HOUSE 3838 Tl Mandi, Pahar Ganj t0Time
SMANTI GUEST MOUSE | Contral District New Delhi:- 110053 es Lad et |
T —]
T WAJ GUEST HOUSE 3849 Tel Mandl, Pubar Ganj Central YES(30-10-2024) L]
RAJ GUEST HOUSE District New Delhi:-1 10055 £ Yea —
—
4T4 RAHUL PALACE 5577 Basant Road Ghors Kothi Pehargan], ! oy
RANUL PALACE Central District New Dethi:-110055 no e _
| e t47,408.30 i
le7% ASHOMA OCEAN 438789, Sorha Kethi, Pahar Ganj Central
ABHOKA OCEAN Distriet New Delhi:-1 10055 wo — =
R r3T934 16 T
five VANEH PALACE 960 61 mmn-—-h-“mmh Basas, Pabas o . I
VANSH PALACE Ganj, Central District. New - - —
! o - - — caamed | 14740839 ———
U i D EATIRAL S85E 5 ain = e . b 9 e oy
Central District New Delli :-| 10055 191 - 4o I Te— -
AMAN INTERNATIONAL | . o i [ e e —




G5 GUEST HOUSE

'G.%. OUEST HOUSE 908 & 937, Mantels, Gall Mandir Wall

Main Basar, Pahar Ganj Central District Deihis-1 10088

1549

| YES[10.10 2024)

107

H}(v w/"

Ve YES | Taamasag,
o 8COT GUEST HOUSE 4381, Main Basar, Fahar Ganj T NO APPLICATION — B Jrtame | e i |
SCOT GUEST HOUSE  Central District New Delhi-110035 lnc:m:o ¥o o P ok — |
L — e { | L] '
ano CHETAK FALACE 4390/ 14 Banant Road Rehmani Monaiin | T ¥ES{30-10.2024) Tt 1 flama | ragasane0 e -
CHETAK PALACE |hmwuu.m¢mmmnm o Yes »o T 11— =
— _— i
ail |lnnrru|| Basant Road, Pahar Gunj Contral District —_— —%_____ 2 'lms- 139, 183.64 P
BASANT Hew Delhi:- 110055 = 1 . ———
Lid L NG| Sevvasoan 9 thare:
i) [RHEA LODGE 4518 608 Sirest, Pahasganj Contral Distriet | —-r———____ * | ranmase e
RMES LODGE Now Dalhi:. 110088 o 'Y= |
| T S Y b = ® | t2amas | yezacsaa s
PR ARSHIRWAD GUEST HOUSE 4390/ 19, Rehman Sirest e —— —_—t
imnmm Hatrs Raifl Pabar Gunj, Contral District New Deihl- 110055 no Yau i» _I"___ .
E | T2 1 45,004.54
= I BHIV AM GUEST HOUSE 4400, Natra Raijes, Fabar Ganj, TS e N T e
| sHiv AM OUEST MOUSE  |Cemtral District, Kew Delbt-110095 . »o o —— . .' i
M3 | 11422186
e _ —
485 PALACE 4390/17-18 Rehman Mohlla, T s ] B T
LAXMINARAIAN PALACE | Hatrs Rai Ji, Basant RD, Pahar Ganj, Central District, |
Delhi:- 110055 el Y | 1| taamas | rasorase
[Ty KAILASH GUEST HOUSE 446972, Main Basar, Pahar Ganj, | —
KAILASH GUEST HOUSE | Central District, New Delhi:-110055 YES | S0038TN7 | & | raamas | rimseace
T LOTUS INTERNATIONAL INN 4390/21-24 Basant Read f— |
LOTUS INTERKATIONAL INN |Opp. New Delhi Rallway Station, Pahar Ganj, Central ®O | s3Iy | g8 1
! Distriet, Delhi:- 110058 Tasm | reasecss e
s | PRITANKA 444950, Katrs Ral Ji, Main Basss, Fahar Ganj. I |
| PRIYANKA Cantral District, New Delhi:-110055 YES | 5348000000 | 30 | raavess | ¢yLi0v.80 |
s | B
e JP.INK 4400, Katrs Raljl, Bassnt Road Pabar Ganj, Central
SN District New Dalhi: 110085 YES | 4935000000 | 10 | 13amae + 3370060
a0 TGANPATT PALACE 5589, Basant Rond, Pabiar Gan] Central .
| GANPATI PALACE District Kew Delll- 110055 no | seomsosss | 8 | ez | rinssiae |
I VELLER GUEST HOUSE 4360A 4362, Maln Basar |
TRAVELLER GUEST HOUSE Pabar Ganj, Central District New Delhi 110055 13 taamas | ramesdaz

YOU & ME 4459 4462, Katra Raifi, Fabar Ganj Central

EMPIRE 4451.52-85 Katra Ral Ji Mals Basar Pabhar
Central District Rew Delhi-110055

WARAN FALACE 101-103 Part Drishan Street Opp. New
Delhi Rallway Staties, Central District, Delki- 110035

[TANYA LODGE DX, 109, Krishan Gall, Pabas Oanj, Contral
District, New Delhl; 1100585

HOTEL SAPPHIRE 87 Krishns Gall, Fahar Ganj Contral

HOUSE
District, New Delhi: 110055

DS, CONTINENTAL 36683671 Dariba Pan, Paher Gunj,
Ceatrs! District, New Delhi:-{ 10055
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- - i 7
502 NANDI MA} 4057,408.09, K, 1 . f
NAXDI MAHADEV Central Distriet Xew Delhi;-1 10055 ol ] !::‘:‘:’”c““"" 1 T .
| - ves wo o 2
203 KRISHNA LODGE 3441, Dariha Pan_ Pabe Tang vl T 1 = —— 4 4 L
KRISHYALODGE | District Xew Delhi- 10088 TRV e st | i — "3y are2e8
— ! | Yea we " * —
P " e, s Al
i G | [l s BT FRE, FERAT URR] Central | YES{29-10.2024) -+ } 237024 » 2 s mse
N I T seirum v, LRTIDE FAR, Pabar G o ileaen b L 2 "2.970 3¢ or1me _
| BHARTIA GUEST HOUSE :cnnunhum Kew Delhl 110033 N _— |““”me: e i — e 1 — -
I e S WURSTHUGE S9TE-TS, Kaseruwalan — —fsl | raaTas 534,515.98 e
] E SRR P s e et S R I T
. e nm swesey, S0YLVE & ITO/XV Gall Darfos Pan, Pahar| rarA0e30 ——t
o R Gunj Wew Delhi: 110055 e
508 |SHREE SAI DHAM DX. 3228, Schoal Lane, Pahas Gani | e —
| SHREE SAl DHAM DX |mmhm-um | ————
S 4266458
509 [JAGRITI DELUX 3143, 3144 & 3149, Rasar } R
JAGRITT DELUX (Pahar Gunj, Central District New Delhi:-110058 | —
. e § N 73844303
sio SHY AM PALACE 1254, 1259 & 1260 Basar y -
| SHY AM PALACE Sangtrashan, Pahar Ganj. Central District, New Delhl:- I o |
110058 T
- e P ——————— =
| QUEEN PALACE | District. Neow Delhi-110085 | |
| | SAMARA INTERNATIONAL |ﬂn;:h.un-.n..‘:‘wmm [ | |
| 110058 »an am n
o n
| ’ AN 9UT i |
| | rancoesaz | -]
f— FARmAL MARAL £307 W BARETFAARAR, FADAT Uan] 1 |
| NIRMAL MASAL |c-m|mnm-um | ta31364 |
v BURBAT FALAGE 1321 Sangtrashan Bassr Pabar Ganj, | T |
BOMBAY PALACE Central District New Delhi:-| 10055 e | aaoo rasssase |
i |TOTO INTERNATIONAL 4824-25, 6-Tootl Chowk, Maln | T | | i 1
I | TUTO INTERRATIONAL ~|Sesr, Fuimr Ganj, Centra: UMTeT, Rew USIAL:IOUDD | YES Yes | W0 | s1mi000000 | 18 | rIT03s 145,034,594 |
s | AMAR LODGE 3753, Ram Nath Patws Street, Pabar Ganj, | l I l | | | Cresoiez I
| AMAR LODGE District, New Delhi:-110055 yes »o No | s4sso00000 | T | taImas 16,591
19 RAMA KRISHNA GUEST HOUSE 911 Chandiwalan, Pabar | |
l‘ | oner 1“""“"’""‘"“"““""“"” | | s 1 wo | ves | 1452400000 | 1 | 1IN | tMOTLM |
530 TOURIST DX 7361, Ram Nager Qutab Read, Central l I | | | |
| | ToURmST DX District, New Delhl:- 110055 | | o s 3 | tagms | tTsaiass
o | S __ e 1 —————
s NINE STREET . Multani Dhands, Pabar Ganj, YES({24-10-2024) | | 4 |
| | WINE STREET Comtral Disteict, New Dethii-110085 I 108 [ | i ] i t i s | tamas | vuiaszas |
|s2a TOURIST 7361, Ram Nagar, Quiah Read Contral District WO APPLICATION f | 1 | e _—1
| | ToursT Mew Delhi:- 110055 | RECEIVED | wea I un I | e | ram | H o
R N N . —— . —
|s2a [ CORAL FLAZA Gall No.7, Chuna Mandl Pabar Gan], Cantral NO APPLICATION | I | | | paIm LE R TS |
| | CORAL PLAZA District New Delhi:- 110055 - — wee | 7160400000 "
- - — 3 3 $ 3 ———
534 | BRIDGE VIEW TOURIST LODGE 3737, Dariba Pan, Pahar HO APPLICATION —_T gorese | tensssan
| BRDOS VIEW TOURIY 1mmmhmnm RECEIVED [ vea I Fe) [ - | 124000000 | 30 | X |
s2s METROPOLIS TOURIFT HOME 1634, 163753, 163435, e T 1 | | | terseeas ]
| ll METROFOLIE TOURIST | 15T Flaor Maln Basar, Fahar Gun), Contral District Delhis- 218 = - - = ! | 1
sA T IORA AT BXan. . "Y) phl VI Aa

— —
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1ull— 2
& AT DALASLVING SIS Mafiant o /

e : — -
JAI BALAJE LIVIXG Road. Pahar Ganf Central Distriel Dethi: 110058 i YES{24.10 2024)
yes Yes YEA AT 25900,
o | T923, Arskashan Road Pahar Ganj, Centra Bist 1 4 ” . . } { ol
DARPAX PALACE Deihi 110088 TN, Cxitea) Dbt Wi Yo ArriicaTion - > LM sapgesra e
- — | e - | o T Ihomna g, " ¥
|8 RAJE COZY INN 920, Chandi Wall Gali, Pahar Banj Central ¥ CAT 1 + - i 370 20
RAJSS COTY INX Distriet New Delhi-1 10085 o | :Bmmu = o - |18 S - .
T TTHE SUNDER 877678 Waitant Bhsads Febes Gani — ) T —— { ===y M raaneg, 742 pk 4
| | THE BUXDER District New Delhi--1 10055 | 21 - 1020w viss | - g S ‘ L || = is
4 e bt U e —— - bt
530 LE COSMOS Plot o, 3, 85928593, Quiab Roud Ram | APFLICATION T T R S "1 | reracea0 —
LE COSMOR Nagur, Puhar Gunj Central District Delhi:- 110055 — "0 o T— 1 ——
— Ty — o "o ram e
= i — _ = . B | heo %
531 OMEGA RESIDENCEY 37 Ram Nagar Street No. | Pahar NO APPLICATION I —r—_ | T I—
OMEGA RESINENCEY Ganj, Contral District Delhi:1 10053 RECEIVED i . — |
I———l— e TR | B rameg ¥ 99,396 50
332 | crrtmﬂll-um-ﬂ-uhmln-nmu-‘ NO APPLICATION ——te — | E—
cITY INK Central District New Delhi: 110055 RECEIVED ves mo | w0 | arrescoo0q | 4, N
| STITES DEPENEE S ST ST . o 237038 [F EEEREY |
saa | JAMA GUEST HOUSE 2211 Chuna Mandl Rajgurs Resd | KO APPLICATION T . | -
| JAMA GUEST HOUSE  Pahargan), Comtral District New Delhi:- 110055 yes "o % | aesioes 4, = e
534 = WELCOME IKN 4647, Shors Kothi, Main Dases Pabargen], ~|vEs@e-10.3024) 1T 41 !
WELCOME INK Ceutral District New Deihi:- 110055 244 wo Yo | YRS | 2mmeoow | 13 | raamas " anada13
sas = KEW ANAND NIWAS 40 MPL NO.7679 5T-1 Ram Ragar YES([26-10.2024) I R e S S
KEW AKAND KIWAS Paharganj, Contral District New Delbi:- 110055 132 e b 2 raamae T8 44212
" AMAN DELUXE 2207.8, Rajgurn Road Pabargan), Central YES(26-10-2024) -t
 Distriet Dalhi:- 110055 187 L] Yo ®O | 7825100000 | 14 | raavese 13318364
[PARKWAY DX. 8591 Quiub Road, Pabar Ganj Central YES{24.10.2024) =T e
immm-um 9 TES Yeu | VES | 1942900000 34 | rasveae 136,586.34
| THE NEST 11 Quish Marg, Ram Nagar Pabar Ganj. Contral NO AFPLICATION
m'.:.mvlm RECEIVED TES no » LEE. B0 ¥ 47,405 30
| TOURIST INTERN B197/6 Arakashan Read Pahar KO APPLICATION T
Ganj, Comtral nu::,ﬁm{uw RECEIVED YES wo wo 4109100000 | 19 LTINS 43,0049
'mmmmmmn—mw NO APPLICATION &
Central Distsict New Dalhi:-110055 RECEIVED YES no ®O | sessaTessy | 13 | ragavoas 133,383,
MAMALAXMI 7338 Aram Nagar Quiab Road Pabas Ganj, NO AFFLICATION i 2607308
Contral District Delhi-- 110055 RECEIVED vea wo no | reicoceon | 1 203
JAM INTERNATIONAL 3357 | Mandlr Marg. Pabas Ganj, | = rLIT0.36 23, 702.60
| Comtral District, Kew Dathi:-110055 T B Rl B s L - —
| =
TALOK GUEST HOUSE 4304 Masdl, Pabargan), Central s | riamese 121,332.34
 District, New Delhi:. 110055 b B ]| m“’__ f ESSSREE S ; !
| =2
T HARAK YATRINTW .
'KARAN YATRINIWAS 4405, Basant Road, Pahar Gun, ik - o | ioeseceon: | @ | tamess t7.110.78
| KARAN YATRINTWAS |{Comtral District, Bew Delhi-! 10035 I I —
| | e
;’m |RICHMOND INN 9597 & $603, Sadar Thana Read Motia ia e n | raImels 26,072
| RICHMOND [N | Haho, Palas Ganj Central District New Delll-110055 e B N L . i
! Fahar Comtral 3 | raamae LERITEM
r7r3 :u.mm'c;oon—nm. Ganj e - NO | 43000000 e el —
| AM. GUEST HOUSE  |District New Delki:. 110055 44— W —
- %
T 'TOURIST LODGE 26, Ara Kashan Road, Pabar Ganj Central e "o yEs | sassecome 5 | g |
‘ TOURIST LODGE | Dbt New Delhi--1 10055 e e —_— ]
e | pLan
lsas = Tiunx.mn.mi,n-q_mmmwr e 5 = | hini ! . S
I RANG MEHAL | Contral District, New Delli:-1 10035 | — i l__— T 1241026 142 064 60 ]
k [NARALN LODGE #597-98, DBG Road, Pabar Gunj, Central gosawoes | W | 45|
549 wo L —
NARAIN LODGE District, New Delhi:-1 10055 ves Bz 1 I
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50 - GARDIAAN HOTEL 1521 /27, 5K imans marg, rmrr s=ner | E &"

Central District Xew Deinl 1wean RECEIVED YES au -

208 S
S - GAPTAL GUEST HOUSE 29, Rani Jnansi Rosd Gentral Bl | TND APPLICATION | H H + = ® o tama asmuem
Diatrict New Delhl: 110053 |RECEIVED yes "o . B
| YR— | 12
s — 397 o8, Gail Chand! Wall Pabar Gany, veniri & VES@4 103034 | | — T L Tamae  pamaensz
New Deihi-110035 70 | | ves nu VER  usaEeTAZ T i — =}
[ ——_— B I == =— SR L P —
———sn il NARAYAN STREET, CHUNA MARDI " — 2607286
' IRECEIVED | o | NO l NO | 962 i — |

35 GHOES HOP, 474243, MAIX BAZAR PAHAR GAN

At e P ARAR GAN eI 536 MOTEL LIST
ﬂiqmmmEMIf&.mmam.lm a,nu’rumﬂmmmm‘r

______.—————--—-'__J._-—-J___|_|—__|___|
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Annexure -IX !

" DELHI JAL BOARD: GOVT. OF NCT OF DELHI
=  OFFICE OF THE EXECUTIVE ENGINEER(C)-15 7/.:)-"-'
Q_ ) ARAM BAGH NEAR DAV PUBLIC SCHOOL PAHARGAN), | .~ 1
= NEW DELHI-110055 Amrit Mahotsay

No. DJB /EE(Civill-15/2025] o Dntad=0812:3005

The SDM

Karol Bagh, Govt. of NCT of Delhi
Jhandewalan, New Delhi

Subject: Submission of Information Regarding Ground Water Extraction by Hotels/Guest
Houses in Paharganj Area

In reference to the subject cited and the voluntary disclosure received from various
Hotels/Guest Houses in the Paharganj area regarding extraction of ground water through tube
wells/bore wells, it is submitted that:

e Delhi Jal Board (DJB) is already providing regular water supply in the Hotels/Guest
House and collecting water bills and sewerage maintenance charges as per DJB norms
from the Hotels/Guest Houses, wherever applicable. Hotels/Guest houses have water and
sewer connections for that purpose and have water meter installed for that.

e Further, against extraction of water by borewells DJB has also been collecting additional
sewerage charges from these hotels @ 2,000 per month (In slab of 0 to 50 rooms as per
room capacity in accordance with Delhi Water Board Act, 1998 and Delhi water & sewer
tariff and metering regulation of 2012), since 2015 till date.

e In addition to the water charges levied on piped water supply, Water Cess on
borewell/tubewell @ Z1,670 per month amounting to ¥24.42 lakhs upto year 2020 was
also collected as per DJB Office Order No. DJB/DOR/Creating Separate
Head/2015/7963 dated 08.07.2015. However, the same was stopped as per DIB Office
Order No. DJB/DOR/166/2020/6277 dated 17.11.2020 in view of abolition of Cess Act
citing latest guidelines of CGWA. After that there was no provision of water cess/tariff or

charges on borewell extracted ground water.

As per the direction of the Hon’ble NGT dated 10.09.2025 and your office letter seeking
information regarding the quantity of ground water extracted by Hotels/Guest Houses in the

Paharganj area, the ground water extraction has been assessed on the basis of water meters
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installed on borewells in 22 hotels / guest houses. The discharge reading have been taken

for these 22 borewell meters.
According to discharge readings and no. of rooms per hotel, the calculation of the

extracted water is being done, which will be submitted to your good office within two weeks

time.
| ]c:% T

(K.N.Ojha)
EE(Civil)-15
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OFFICE OF THE EXECUTIVE ENGINEER (C)-15
DELHI JAL BOARD: GOVT OF NCT OF DELHI
PAHARGANJ, NEAR DAV SCHOOL, NEW DELHI

;’é 1

(

Delhi Jal Board E-Mail ID :ee.civil.lS.d'b mail.com
No.DJB/EE(Civil)-15/2025/ 20924 ]o 7 Dated _(] 1) 20 2
To
The Sub-Divisional Magistrate
Karol Bagh
New Delhi

Subject: Reply regarding illegal/unregulated withdrawal of ground water by
hotels/guest houses in Paharganj area in the name of a non-existing
Voluntary Disclosure Scheme (VDS) - Compliance of Hon’ble NGT Order
dated 29.01.2025 in EA No. 11/2023 in OA No. 89/2021 (Varun vs Govt.
of NCT of Delhi & Ors.)

This is in the reference of office letter no.DC/C/2025/4765 dated 05.12.2025 vide
which details and data regarding illegal/unregulated ground water extraction by
hotels/guest houses in the Paharganj area sought in pursuance of the order of the Hon'ble
National Green Tribunal (NGT) dated 29.01.2025.

1. In this regard it is submitted that:

e The Voluntary Disclosure was introduced in the year 2014 by the Department of
Environment, GNCTD merely through a public notice, without issuance of any
Gazette Notification or formal statutory order. In the absence of such notification,
the Scheme did not attain statutory force. DJB was entrusted the responsibility for
receiving the application under this.

2. It is respectfully clarified that:

o DIB is providing regular piped water supply to the hotels/guest houses in Paharganj
area, and is collecting water charges and sewerage maintenance charges strictly as
per DJB norms.

« In addition to it, DJB has also been collecting additional sewerage charges @ ¥2000
per month per hotels against extraction of water by borewell/tubewell since 2015 to
till date i.e. amounting to approximately 6.11 crore.

« In addition, DJB had also collected Water Cess @ ¥1,670 per month per hotels bore

well/tube well, amounting to ¥24.42 lakh up to November 2020 was also collected
as per DIB.

The said Water Cess was discontinued w.e.f. November 2020 in compliance with DIB
office order no DIB/DOR/166/2020/6277 dated 17.11.2020, in pursuant to abolition
of the Water Cess Act and related statutory instructions.

e After abolition of the Water Cess, no statutory provision, notification, or tariff exists

for levy of charges on ground water extracted through borewells/tubewells by
hotels/guest houses.

e Accordingly, no ground water extraction charges have been collected from these
hotels after November 2020.
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3. Absence of Statutory Charges for Ground Water Extraction

That no notification of the Dept. of Environment was received bythe DIB which has ever
mandated installation of water meters onVoluntary Disclosure tube wells, in the absence of
that under thepresent regulations, water meters may only be installed on legallyapproved
borewells cleared by the District Level Advisory Committee(DLAC). Since Voluntary
Disclosure tubewells do not attain legalstatus unless approved by the DLAC, DJB was not
empowered toinstall meters on such units, as the 2010 notification does notauthorize DIB
to do so.

4. Illustrative Assessment of Ground Water

It is further informed that an illustrative assessment of ground water has been carried out
by DIB on the basis of water meter installed on the tubewells by 22 hotels/guest
houseswhich have installed water meters.

Based on meter readings, the average daily consumption per room has been assessed as
0.065 KLD. (Annexure-1)

Applying this average to all room of 555 hotels/guest houses in the Paharganj area, the
illustrative quantity of ground water extracted for the period November 2020 to November
2025 (i.e. 18 -11-2020 to 17-11-2025)come out to- Total Quantity: 13,12,941.50 KL

e Since no notified rate exists for charging ground water extraction,DJB treated/filtered
water commercial rate of £140.56 per KL as per DIB notification No DIB/DOR/DD(R)-
HQ 1/2018/6551 dated 25-01-2018 category II non-domestic commercial Industrial
has been taken to work out an amount purely for reference:

On this basis:
Illustrative Amount: ¥18,45,68,639.80 (approx.) (Annexure -2)

Based on 60% annually occupancy,the amount is
= ¥18,45,68,639.80 x 0.06 = ¥ 11,07,41,183.88

Thus, on the basis of the aforesaid illustrative assessment of extracted ground water
illustrated by the Delhi Jal Board (DJB), a notional value of approximately Z11 crore has
been calculated. It is further submitted that in the absence of any notification issued by
the Environment Department, Government of NCT of Delhi, mandating the installation of
water meters and prescribing rates for the extraction of groundwater, the above
assessment is illustrative only. Accordingly, the matter may be placed before the Hon’ble
NGT to issue appropriate directions in this regard.

114

Ex.Eng. (Civil)-15
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SUMMARY

ILLUSTRATIVE CALCULATION PROCEDUR"E

1. Assessment of Ground Water Consumption:- The ground water
extraction recorded for a Guest House/Hotel in Paharganj, based on the
survey of ZRO (CZ)-ll, Tibbia College, is taken as average of 22
hotels/guest houses average consumptions 0.065 KLD per day per room
establishment. This benchmark is used only for illustrative calculation.

2. Applicable Tariff:- The applicable volumetric tariff is taken from DJB
Notification No. DJB/DOR/DD(R) HQ-1/2018/6551 dated 25.01.2018 under
Category-ll (Non-Domestic/Commercial/lndustrial) for the 50-100 KL slab,
i.e., ¥140.56 per KL.

3. Computation of quantity
a) Quantity per room per day extraction of ground water average of 22
hotels/guest houses consumptions is: 36.58 KL/559 = 0.065 KLD

b) Quantity per room per month extraction of ground water average of 22
hotels/guest houses consumptions is : 0.065 X 30 = 1.95 KLPM

c) Quantity per room per year average of 22 hotels/guest houses
consumptions is = 0.065 X 365 = 23.72 KLPY

4. Total Number of Units Considered |
For illustration, the data set includes 555 Hotels/Guest Houses operating
ground water borewells in Pahargan;.

5 lllustrative Aggregate quantity
18.11.2020 to 17.11.2025 of 5355 hotels /guest houses quantity
=13,12,664.80 KL

6.lllustrative Aggregate Amount:-

18.11.2020 to 17.11.2025 of 555 hotels/guest houses amount
=% 18,45,08,164.30 (approx.)

7. Based on 60% occupancy annually
The amount is =  18,45,08,164.30 x 0.60 = ¥11,07,41,183.88

\f(%1 a

EE(C)-15
DIB, Govt. of
Aram
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DELHI JAL BOARD
OFFICE OF THE ZONAL REVENUE OFFIGER CENTRAL ZONE-!
(Gowt. of NC.T. of Dalhl)
TIBBIA COLLEGE, KAROL BAGH, NEW DELHI 110005 ate

ANNEXURE-1

ETER PER DAY WATER PER MONTH WATER
DATE OF M tio of DING WITH DATE CONSUMPTION CONSUMPTION
EXISTING WATER ~ METER o REA e
SNO. HOTEL NAME ADDRESS CONNECTONKND.| WO g:;ﬁ;m il Rooms [BOREWELL) KLD (BOREWELL)
SUZI INTERNATIONAL 18483, ARYA NAGAR ARAKASHAN ROAD , | oyhos . 213KL . 5654
PAHARGANJ NEW DELHIS5 1923900000 o 1 26.08.2025 ;
[ isie 08.05.
CITYSTAR T |8718, D.B GUPTA ROAD, PAHARGAN, NEW | | DY NO €89 245 KL 218 £6.04
|DELHI-SS 7199860360 | os.08.28 24 26.08.2025
| . . 16479 | -05.
PALLVI PALACE |8572, ARAKASHAN ROAD, PAHARGAN, NEW| | §75 i 1 10
3 | DELHI-55 6177619163 | | a:‘m 4 15 113KL 26.08.25 )
T (e — | qo73y | T
YUVRAJDX. |38, ARAKASHAN ROAD, PAHARGAN., NEW DY NO €73 GOKL 26.08.25 S 42,48
4 |DELHI-65 0o0ek16aE | . | omesss’ | i !
~/CHANCHAL CONTINENTAL 8524, ARAKASHAN ROAD, BEHING SHILA |~ e e et | 234 KL = 62.12
5 |CINEMA, PAHARGANJ, NEW DELHI 55 | eead00000 || Tog 0828 | - 26.08.2025 | |
"CHAND PALACE &, ARAKASHAN ROAD, PAHARGANJ, NEW | | ovnoers | | 191 KL 18 54.05
8 |DELHI-S8 | poss | ‘ oszzs | 0 26.08.2025 . =T
| lieess ] T L i
'CHANCHAL DX. 8575, ARAKASHAN ROAD, BEHING SHILA | DYNOW#T2 | - 228KL 18 5073
; (CINEMA, PAHARGANS NEWDELHSS | pe120n120 - | 00525 | Y. 26.08.2025 A
 MOWAKPALAGEDX. 91303 MULTANIDHANDA PAWARGANJ, | | | oynosts | 185 KL a8
P MOH |NEW DELHI-88 | ostezrooen | | D;ﬁ_::‘ 1 26.08.2025 i | (=
BABADX. [7784-88,7792-95, ARAKASHAN ROAD, T | oynoess 248KL 584
9 IPAHARGANJ. NEW DELHI-5§ 450893440 ! P 08.05.26 20 | 26.08.2025 219 )
| | e oo = R —— e ————— e ——
 KRISHNAGUESTHOUSE |45, ARAKASHAN ROAD, PAHARGANJ, NEW | 7054854023 | = =
10 DELHI-55 [ oreonin | 060825 1 26.08.2005 247
I | asooo0 | eess | | | e ~ —
~[AJANTA GUEST HOUSE [P647. ARAKASHAN ROAD, NEWDELHISS | - 5453000000 | orwosss 3 2BKL 26.08.25 15 578
" | 6453900000 | ioces I 06.0525 | ) VI .
" PRIME BALAJI DX. 8574, ARAKASHAN ROAD, PAHARGANJ, NEW ‘ | oviesa | 185 KL P
" [ o | | - 26.08.2025 172 |
T KRISHRADX. |43, ARAKASHAN ROAD, PAHARGANJ, NEW | | il = TG
13 |DELHIS5 stz || 080625 3 zlz.;s.mu 138 56.01
I - = | _ | 1eass | (T ) S| ———
GODWIN LODGE 18501115, ARAKASHAN ROAD, PAHARGANJ. | sezgoa7ata | [ bynosrr - 131 KL " )
" ‘"E‘" DELHIE6 W | y1ee ‘ 06.05.25 26.08.2025 | )
|SAI PALACE DX. 3790, TEL MANDI CHOWK, PAHARGANY, - | | ovnosss 138 KL i
15 MEW DELHI-55 ‘ 8618500000 | ik 08,0525 13 26,08.2026 122 36.63
loe | [8177-78, ARAKASHAN ROAD, PAGARGAN., . | E— B - i ;
|uzw DELHI86 | “Sengae 28 26.08.2025 . .
E HOUSE TOURISTLODGE | . e ero | z —— —
8488, ARYA NAGAR, PAHAR GANJ, NEW [E— v I I
[ 1.41 4247
it | | g5z | 060828 * aoeaas | ke
= 5, ARAKASHAN ROAD, PAHARGANJ, NEW| | i N 208 KL
DELHI-55 | 7633900000 e ! e | it
| - . | | —
| ASHWANI LODGE [8696-89, D.B GUPTA ROAD, PAHARGAN, [ | DY NO 82T 91 KL
1 NEW DELHI.85 | s2ess00000 | e | uoeze | 2 AR
1 | 8 2

Pahar Ganj,
I

isg

116
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BN SERTD L
5 GRAND GODWIN t&?ﬁﬂéﬁt&ﬁmh Rl G Ak po— = Dm‘:::' % 26-.E; ;uas 143 _ 43 ]
i DELMI 58 mﬂ:; :.,gfuwmmo. PAHARGANJ, —— n;r. ,g: ::, w :33 ;.2 1 092 2761
'HINDUSTAN INTERNATIONAL | B220A, RRAKASHAN ROAD, PAHARGANJ, | s o | METER NOT INSTALLED 5 s
- NEW DELHI.55 — D:s ';2.:5 15 AS m&s:inms:ﬂl. 15
HARI KIRAR T 4220, Tel Mandl, Pahar Gan] Central District | | ' ] DKL A NIA
3 | New Delhi-110055 8115000000 | 06.05.25 N 26.08.2025 . =
~ SINGH EMPIRE "~ 8710 Gupta Road, Pahar Gan), Cenvral .| T=2a 1 262 KL 23 69.55
24 District, New Delhl:-1 10055 5363000000 06.05.25 “ 6082025 ) .
T "l —_—— == T | s 36.58
|

_____ = e
| Calculation of nroums waw exu-acﬂon quamw of BorewellTubawell Holels/Guest Houses Pah-rga.-q on m basis of 22 hmwuml lwuss instalied water meter. _
~ Quq

ris=36.58KLD i

wahr mmd qnmﬂ!'q pﬂ o month pe
~ Ground water extracted quantity per month per room =

DB, Govt. of NCT of Deihi
3 .Jh.i
o _.x.lhl-][
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- = DELHI JAL BOARD - =
OFFICE OF THE ZONAL REVENUE OFFICER CENTRAL ZONE.1f
1Govt. of N.C.T. of Dalhi)
TIBBIA COLLEGE, KAROL BAGH, NEW DELHI -110005.
- = = — =]
Apllication received for 18.11.2020 to Amouat @
8. Yo, Name of Hotel [ Address 1 Serlol No. As per | ground water extraction S No.OF | 17.11.2025 Quantity | o 02 ber | mEMARKS
| dairy reglster upts 31-10-2024 ROOMS of water extration Room
i \ | [¥es or No) 122.72XPLY X 5)
n | BLESSINGS 5202-5206, Part 5198 Basant Road, Pabar
\ | 8 YES{26-10-2024)
| Hotel BLESSINGS !G-uxh Central District, New Delhl:- 110055 184 ! 8224600000 23 2727.8 J8I419.568
Z T |3T38 Ramnath Patwa, Pabar Ganj Central Diatrict New YES[26-10-2024
| SUNRISE BX. | Delki= 110055 e g 7234000000 17 2016.2 283397072
i | | 8385247895
3 inmmwwwnnm.um TES(26-10-2024) | 3
ASHORA CONTINENTA). 133 3404900000 30 3558 s00112.48
I DX. INN 1171.75, Maln Bazar, 6 Tootl Chowk, Fabar Ganj, | YES{26-10:2024)
| LORD KRISHANA Central District, New Delhi:- 110055 175 5082400000 1 2490.6 330078.736
| |
3 T 3219-3990-89-91 Ali School Wall Sangtrashan, Pahar Gasj, YES(25-10-2024) [ |
| P.G. INTERNATIONAL Cestral District, New Delhi: 110055 27 1174000000 27 3202.2 450101232
& OMEX 4221 Shana Gall, Pabar Ganj, Central District, New YES{29-10-2024)
| OMEX Delhi:- 110055 241 8315000000 12 1423.2 200044.992 ;
| i |
I DELHI REGENCY 8183.85, AKX Rond, Fabar Ganj, Central VEB[24.10.2024)
| DELHI REGENCY District, New Delbi:-110085 46 25 2965 2167604
]
i !
i 0 |INDO CONTINENTAL 8450.91, Arya Nagar, Pahar Ganj YES[24-10.2024]
1 | INDO CONTINENTAL Icnu.] District New Delhi:-110055 a5 2133900000 17 2016.2 2B3ASTOTZ | |
|
I T | GURUVAS GUEST HOUSE 1049 & 982, Main Bazar, Kumhar YES(26-10-2024)
| | GURUVAS GUEST HOUSE  Wall Gali Mantols, Pahar Ganj, Central Distslct Delhi:- 208 | 9172400000 19 2253.4 | 316737908 | |
| 110055 1 1
. T 3330-33, Gall Hasi Mandis Fabar Gaaj, Central District |0 APPLICATION
[ RAJ HANS DELUXE New Delhi:- 110055 RECEIVED 4353000000 19 2253.4 | B16737.904 |
i1 1951 Gall No. 9 Chucs Mandi Fabar Ganj, Central District imm.mamq
ANCHAL DX IM DAL 242 £570400000 14 1660.4 233385824 |
12 14459, Katra Radjl, Maka Bagar Pabar Ganj, Central District YES(30-10-2024)
MANSI DX. J|n.. Delhl-110055 347 2745000000 18 2134.8 00067488 !
13 1242 Bazar Sangatrashan Pahar Ganj, Central District New YES|26- 10-2024)]
RICKY DELUX Delhl:-110055 148 8782400000 8 948.8 133363.328
1a 26970, GALI Chandi Wali, Pabar Ganj, Central District, YES[24-10.2024)
| FREM DX. New Delhli-110055 121 £621400000 21 2450.6 350076.736 |
8228 & 8230, A.K. Road, Pabar Ganj, Central District, New NO APFLICATION
7 HHYAM PALACE Drelhi:- 110055 [Sarthak Palace| RECEIVED 497300000 Y 2372 333408.32
¥ 4
K.N. Ojha
EE(C)-15
DI, Gavt MOT < Nothi
Aram Bag

New Delhi-i !
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SHIVAM ;:::505:“"‘"“““' Pabar Ganj Central District New Delhi- YES(24-10-2024)
INTERNATIONAL \ 125 5413400000 21 2490.6 | 350078.736
|
17 ALFA CONTINENTAL 1
| 335, Sangtrashan, Pahar Ganj, YES|24-10-2024) [ |
Ceatral Distrie e
| ALFA CONTINENTAL af t, New Delhi:-110055 124 7413400000 15 1779 i 250056.24
18 AKASH PLAZA 3998.99 Ali Kesru Wallan, Pabar Ganj
v YES(29-10-2024)
|I AKASH PLAZA \l:cntnl District, New Delhi:-110055 275 3374000000 16 1897.6 | 266726.656
T |3840 Mandi Chowk Opp-New Delhi Railwa
\ ] p-Hew ¥ Station, Pahar YES(29-10-2024)
|I || SAWAN PALACE Ganj, Central District, New Delhi:-110055 274 7354000000 5 1067.4 150033.744
20 | 3044/1, Chuna Mandi, Pahar Ganj Central District New YES[30-10-2024)
| METRO INK DAk 1005S 322 1103000000 15 1779 250056.24
|
| |
21 | 8881/2 Multani Dhanda, Pahar Ganj, Central District, New YES(30-10-2024) |
| DX VINAYAKAINN  |Delhi-110055 324 3842476621 16 1897.6 266726.656
22 8147-B168/6, A.K. Road Pahar Ganj, Central District New YES{30-10-2024) [
l PINK PALACE Delhi:-110055 327 4252400000 22 2609.2 366749.152
|23 2977/3 Chuna Mandi, Pahar Ganj Central District New YES([30-10-2024)
| ARJUN DX. Delhi:-110055 323 7982000000 20 2372 333408.32
|
24 3442 Dariba Pan, Pahar Ganj Central District New Delhi:-1 YES(30-10-2024) |
PREET GUEST HOUSE 10055 326 7755053363 24 2846.4 400089.984 |
5 4970-7T1 & 3434, Ram Dawara Road Pahar Ganj, Cenural WO APFLICATION
RELAX District New Delhi:-110055 RECEIVED 5873900000 23 2727.8 383419.568
|
26 2600.95, Chuna Mandi, Pahar Ganj Central District New YES(26-10-2024)
METRO PLAZA Delhi-110055 139 2497820024 16 1897.6 266726.656
27 2031-2033 Gall No.7 Chitra Gupta Road Chuna Mandi, YES(30-10-2024)
Hotel LEGRAND GUEST ;- 110055 “mma“ 460060
sty Pahar Ganj, Central District, Delbi:- 11 345 7 15 1779 250056.24 |
28 2361,2362,2363, Raj Guru Road Chuna Mandi, Pahar Ganj YES(26-10-2024)
ROYAL RESIDENCY DELUXE |Central District Delhi:-110055 138 0745100000 24 2846.4 400089.984
29 2213 Chuna Mandi Pabar Ganj, Central District New Delhi:- YES({30-10-2024)
SAYA DX. GUEST HOUSE 110055 346 7625100000 22 2609.2 366749.152
30 5116-18 Gall Thanedar Wall Main Bazar Pabar Ganj, YES([26-10-2024)
PRINCE PALACE 1 District New Delhi:-110055 199 1993000000 a2 3795.2 533453.312
31 5114, Gali Thanedar Wali Main Barar Pahar Ganj, Central YES|28-10-2024)
APPLE VILLA District New Delhi:-110055 194 9619817143 20 2372 333408.32
32 5084, Maln Bazar, Pabar Ganj Ceatral District New Delhl- YES(29-10-2024)
ARJUN GUEST HOUSE | 110055 285 16 1897.6 266726.656
33 5118, Gall Thanedarwall, Main Bazar Pahar Gazj, Central YES(26-10-2024)
KARLO KASTLE District New Delhi:-110055 193 7122000000 19 2253.4 316737.904
34 5136/ 1 Main Bazar, Pahar Ganj Central District New Delhi:- YES[24-10-2024)
STAR VIEW 110055 66 2622000000 ao 3558 500112.48
K N_QOiha
LF()-15
i " Melhi
Aram Bagh, Vacai wang,

New

Delhi-110055
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4590, Main Bazar, Pabar Ganj Central District New Delbi:

120

—

STAR PALACE 110055 |¥ES[24.10-2024)
68 | 3265000000 a8 56528 BOO1TS.
a5 4254.85, Tel Mandl, Pabar ! — ——————
L e Ganj Central District New Delhl. Im,._ 10.2024) |
&7 [ BIGGS12235 24 2RAAA AOOCAD. FRE
aT Dariba Pab | | = | [P
DELHI HEART i Pan, Pikex Gand Cowtel DISLGEew Dt | VES|2410.2024)
| 69 5028330318 17 I 20162 283397.072
a8 B15E-59 Gali No.§, Arakashas Road Pahar Gunj, Central YES[24.10-2024) B Tl i
PAARTH GUEST HOUSE |anm-nm 83 g J 25 2065 A16760.4
|
39| [5126 Main Bagar Pabar Gasj, Ceatral District, New Delhi- YES|29-10-2024)
| COTTAGE CROWN PLAZA lllm 238 2622000000 16 18976 2E6T26.656
1925-27 Gali buns Mandl Pahar Gunj, Central YES[26-10-2024)
|* VENUS INTERNATIONAL | District Xew et 110088 : e
| 225 6170400000 14 L6604 233385824
i
[« | 5158 Main Baray, Pabar Ganj, Central Diatrict, New Delbiz- YES(29-10-2024)
| STAR PLAZA AR 297 BTI2D00000 s 2963 416760.4
| uhnam.l:;.; Gupta Road Pahar Ganj, Central District YES{29-10-2024) i
GRAND FLAZA Demlbi:-1 10055 000000 533453.312
l e 3214000000 = B2
a3 Flot Fo., 1, Bleck No. BO-A, Mala Bazar Krishos Market, YES{20-10-2024)
KIRISHNA FLATA Pakar Ganj Central Distriet Delhi:1 10055 296 2583080151 ar 02.2 430101333
e = ——
Fr 1566, Main Bazar, Pabar Gagj Central District New Delki:- YES[249-10-2004)
ANOOPF GUEST HOUSE 110055 a3 4163400000 13 1541.8 216715408
FT3 B694-A D_B.G Hoad Pahar Gan), Contral District New Delbi: NO AFPLICATION
SHANGRILA [Hotel Nasa Inn) | 110055 RECETVED I2EATHOO00 16 18976 2ELTIE 656
FT AK.12 Arakashan Rosd, Pabar Gunj, Central District, New TES[24-10-2024)
CITY PALACE Delhi:- 110055 18 8357100000 a4 28464 A0D0ES. 984
47 Flot na. 2, (Zud, 3rd & 4tk Fleer), DBG Read, Pabar Ous, VES|30-10-2024] |
EXPRESS-66 Ceatral District, Delhi 110055 asz 28 33208 AGETTL.648
48 63345, A K Road, Central District, New Delki:-110055 NO AFPLICATION | |
| MAYA COTTAGE RECEIVED 2453663917 27 32023 450101.232
| |
rt] Flot Ne.S Dlock 1 Municipal No. 10086 DBG Rd, Pubar Ganj HO AFPLICATION |
AIRA XING Central Distriet Dalhi:-110055 RECEIVED 18 21348 IDOTHT.ABE |
50 2373.74.75, Chuna Mandl, Pahar Ganj, Contral Dhatriet, YES(30-10-2024) 1
HERITAGE INN Hew Delhi 110055 353 TO6S 100000 1% 21348 30006T.488
51 DX. Lodge, 8531 to 8534(5) Arakshan Road, Ram Nagar , YES{24-10-2024)
The Mount shiva Pahar Genj Delhi- 110005 3z 2177203468 16 1897.6 266726656
52 904.A, Gall Chanid Wall, Pahar Gasj Central District New YES[26-10-2024)
EUROC INTERNATIONAL |Delhin110055 161 B252400000 17 2016.2 2E3IINT.OT2
|53 918.91%9A, Gall Chand] Wall Pahar Gas, Central District YES|26-10-2024) r
‘ DOUBLE RR Mew Dalbi:.1 10055 160 T261559688 15 1779 250056.24

DIB, Govt. oi NCT of Delh,

Aram Bagh, Pahar Gan
veew MewmnPrlUGas -

J.-
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11719, 1720, 1728 & 1729, Pratap Gali Chuna Mandi, Pabar T I TR TET TR
|| RAJ VILLA |G-nj Central District Delhi:-110085 219 9144219402 24 2BAG.4 ADOORS. S84
|
I3 |256-58, Ohiee Mandi, Mantols, Pabar Ganj, Central District, NO APPLICATION
\ SIGNATURE PALACE ll‘“‘" Delhi:-110085 ‘ it 0621400000 15 1779 ssrose2d
Era— 12422, DBG, Road, Dariba Pan, Pabar Ganj, Central District, WO APPLICATION
1 I]I AT DHAM INTERNATIONAL |1lt* Dralhiii-1 10055 RECEIVED FTSS053363 20 2372 33340832 |
| |
o 3422-A, Gall Hari Mandir, D.B.G. Read Pabar Ganj, Centsal VES[26.10-2024)
IL | EMPORIO District New Delbi:-110055 151 5571000000 az 4981.2 700157.472
=8 2314[16-17) Lakshmi Naraln Street behind Imperial YES[29:10.2024)
MAJORS DEN GUEST HOUSE |Cinema, Central Distriet Delhi:-110055 254 13 1341.8 216715408
T 14211-12, Tel Mandi, Fahar Ganj Central Diatrict New Delhi- YES|29-10-2024) |
GIANI INTERNATIONAL | 110055 282 TE2EE90396 11 1304.6 183374576
&0 1656.57 FlotNo.4, Kbasara No.561/4, Chuna Mandi, Pahar YES(26-10-2024)
K.G.PALACE XV Gunj, Central District, Delhi:-110055 159 6204900000 18 2134.8 ICO0ET 488
61 8593/ 1, Basti Arakasha, Pabargan], Central Dlatrict, New '¥YES(30- 10-2024)
MARCO POLO Delhi:-110055 335 5053500000 20 2372 A33408.32
&2 4555-56, Mala Baser, Pabar Ganj Ceniral District New RO APPLICATION |
AMAN INTERNATIONAL | Delhi ol 10033 RECEIVED 4935000000 20 2372 333408.32 |
| |
o3 1048, 984, Maiis Dasar, Mastols Pabar Ounj, Cantral YES(26-10-20324) i
AMAN CONTINENTAL Diztrict New Delbi:-1 10055 189 SEITOEAS 31 IGTE.0 S16TELEPE
|
=3 465254 Gall Ramparaad Shors Hhotl, Pahar Ganj, Central VES[26-10.2024)
GOLD INN District. Hew Delhi:-1 10055 131 BOTSO00000 25 2963 416T60.4 |
65 4363 Main Bazar, Fahar Ganj Central District Dalhi:- YES[26-10.2024)
GOLD FALACE 110055 190 5600000 18 21348 IO006T.488
3 4344.50 Maln Dazar Pahar Ganj, Central District Naw YES[26-10-2024)
GOLD REGENCY Drelhi:-110058 192 :m 34 4032.4 SE6TH. 144
7 820 Main Barar, Chow Bawll 6 Tootl, Pahar Ounj, New YES[29-10-2024)
RAK INTERNATIONAL | Delhi110055 270 142400000 1% T253.4 316TIT. 004
[ 4, Arakashan Road Ram Nagar near | New Delhl | Rallway YES|24-10-2024)
RAMA INN statlon New Delhi-1 10055 a7 24 2846.4 400089.984.
ey 53 Arankashan Road Pabargas), Central District New Delhi: YES|24-10-2024)
HWALITY 1100538 a2 ;:::'::::“W 16 1897.6 266726.656
70 3437 Dariba Fan Pahargan], New Delhi 110055 YES|29-10-2024)
AMBA DX, 305 T3RI0O0D00 15 1779 280086.24
71 3428, D.D.G, Gupta Road Pabar Gan), Central District New YES(29.10.2024)
SIDHARTHA TOURIST
bty Delki-110055 304 SIBIVO000D 1n 13046 1833T4.576 I Q
T2 3427, Desh Bandu Gupra Road, Pahar Gan), Central YES(29-10-2024) \
MONIKA GUEST HOUSE | District, New Delhi:-110055 248 e & - o —_ j{éjl
AN 1
BRI
DIB, Govt. of NCT of Delhi

Aram Bagh, Pahar Ganj,
New Dieihi-110055
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DREAMLAND DX. | Ganj Central District Delhi:- 110055 |YES|24-10-2024)
\ | \ 126 4008100000 12 1423.2 200044.992
14781, Main Bazar |
{14 v + Pahar Ganj Ceatral District New -
! ALL1ZWELL | 110085 Do VES[30:10.2024) |
\ | | a7 5071000000 51 6048.6 850191.216
| 'I 4390/15, 16 Basant Road Pahar Gan), Central District New | YES[26.10.2024
\ ¥ATRI PALACE Delhi:-110055 1]
| | 197 1 1304.6 183374.576
1 | |
e 13\&13;\ A Snl(t:uhul Bazar Pahar Ganj, Central YES[26.10.2024) |
\ RAMAN PALACE PR 206 113400000 13 1541.8 | 216715.408
I|
™ l:mu-,u Raj Guru Road, Chuna Mandi Pahar Ganj, Central YES(29-10-2024] |
| \ NKEW LIKE (DX) l“"‘““ Hew Delhl:-110088 268 9803000000 13 1541.8 216715.408
\
78 8145/7 Arakashan Road Pabar Ganj, Central District Delhi: YES(24-10-2024) |
| SAGAR DX 110055 27 1497100000 18 2134.8 300067.488
I
79 8216/6 Arakashan Road, Pabar Ganj, Central District, New YES(24-10.2024)
| l SAHIL DX. Delhi:-110055 28 7773900000 12 1423.2 200044.992
| .
80 T 626,627.631 Bawli Chowk, Pahar Ganj, Central District, YES(29-10-2024) I
New :-110055 AROZ400000 14 1660.4 233385 824
\ GUSH INTERNATIONAL Delhi: 300 . |
|31 751 CHURCH MISSION ROAD § P MUKHERJEE MARG Gali 'YES[30-10-2024)
l PRINCE HOTEL , Central District New Delhi:-110055 318 22 2609.2 366749.152 |
|
B2 4248-4251 Opposite New Delhi Railway Station Central ’wo APPLICATION I 1
SHERE PUNJAB | District New Delhi:-110055 RECEIVED 1336627508 18 2134.8 | 300067.488
| | |
I 3423 Hari Mandir Marg, Central District, New Delhi:- YES(24-10.2024) .
| VENUS DX 110055 101 4283000000 14 1660.4 | 233385824 ‘ ‘
r—,;—— 3434-35 Tilak Gall Raj Guru Road Chuna Mand, Pahar YES[24-10-2024)
sNOW WHITE GUEST HOUSE | Gaj, Neentral District, Delhi:-110035 u7r 9475100000 12 1423.2 200044.992
85 3357, Gall Harl Mandir, Pabargasj, New Delhi:- 110055 YES|24-10-2024)
LEO HOTEL 99 2423263609 15 1779 250056.24
% '3335.37, Harl Mandir Masg Pabar Ganj, Central District YES{24-10-2024)
SUVIDHA DELUXE Rew Delhi-110055 100 8353000000 17 2016.2 283397.072
a7 2245-47, Rajgura Road, Chuna Mandi Pahar Ganj, Cestral YES(26-10-2024)
CHANAKYA GUEST HOUSE |District New Delhi:-110055 140 0035100000 32 3795.2 533453.312
88 2222-2225, Raj Guru Road, Chuna Mandi Pabas Gazj, YES[26-10-2024)
LE BENZ Central District New Delhi:-110055 141 2988963152 19 2253.4 316737.904
89 871, Gall Chandi Wall, Pabar Ganj Central District New YES([29-10-2024)
VINTAGE INN Delhi: 110055 251 9942400000 11 1304.6 183374.576
90 $220/6 Arakashan Road Pabar Ganj, Central District New YES(30-10-2024)
DEWAN PLACE Delhi:- 110055 344 8739000000 16 1897.6 266726.656 \
¥al -
91 9360-67/8 Multani Dhanda, Pabar Ganj, Central District, YES(26-10-2024} } oz
SPARKK. DX. New Delhi:-110055 179 9737500000 20 2372 333408.32
T 4
KN (hi=
<

EE(C)-15

DIB, Govt. of NCT of Delhi
Arir‘n Bagh, E_’ahar Ganj,
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" T e =
192 |8190/06, Multani Dhanda Pabar Ganj, Central District New |
| 5 YES(30-10-2024)
NTINENT! Delhi:- 110055
MILAN CO/ AL | 343 181112034 15 1779 250056.24
| 4230 Tel M
93 | andi, Pabarganj Central District Delhi:- 110055 VES[24.10.2024)
| PARAMOUNT | 98 7215000000 24 2846.4 400085.984
94 | 4240, Krishna Gali, Pahargan] Central District New Delhi:- NO APPLICATION
NEELAM HOTEL |“°°55 RECEIVED 7315000000 13 1541.8 216715.408
EE 4473-74-75, Main Bazar Pabar Ganj, Central District New YES|29-10-2024)
| | ximaN GUEST BOUSE ‘W-HWSS 233 1845000000 8 948.8 133363.328
| |
% 2279|1/2), 2280-81, Rajguru Read Pahar Gasj, Central YES|24-10-2024)
' LUVKUSH INTERNATIONAL |District New Delhi:-110055 2 2435700000 12 1423.2 200044.992
|
o 3984 Gali Kesaru Walan Pahar Ganj, Central District New YES|26-10-2024)
ORIENT PALACE DX. | Delhi-110055 143 7074000000 12 14232 200044.992
38 4052 Kesern Walan, Pahar Ganj Ceatral District New Delhi: YES|26-10-2024) |
CROWN DX 110083 142 6384000000 15 1779 250056.24 |
| |
99 7977 Arakshan Road Ram Nagar Pabar Ganj, Central YES(26-10-2024) |
NEELAM PALACE District New Delhi:-110055 224 16 1897.6 266726.656
100 7978, .A.K. Road, Pabar Ganj, Central District, New Delhi:- YES(26-10-2024) |
K.M. INTERNATIONAL 110055 222 2964100000 20 2372 333408.32 i
101 2896 Bazar Sangatrashan Pabar Ganj, Central District YES|26-10-2024)
GREAT SHIVA DX Delhi:-110055 223 8772000000 19 2253.4 316737.904
102 Gali Chandl Wall Pabar Ganj, Central District New Delbi- NO APPLICATION | |
5.B. [NN 897-898, 110088 |RECEIVED 0428567824 1n 1304.6 183374.576
103 98-99, Krishana Gali, Pabar Gan], Central District, New YES|26-10-2024) =
STAR VILLA Delhi:-110055 135 ; i Lisapaii 3 3676.6 516782.896
104 2014/7 Chuna Mandi, Pahar Ganj, Central District, New YES(29-10-2024)
CITY PALACE DX. Delhi:-110055 279 5334112407 26 3083.6 433430.816
105 903, Chandiwalan, Pabarganj Central District New Delhi:- |¥Esi29-10-2024)
NEW RINGO GUEST HOUSE |110055 250 7252400000 20 2372 333408.32
106 962, Gall Kumharan, Main Bazar, Pahar Ganj, Central YES|26-10-2024)
SUN FLOWER INN District, Delhi:- 110055 216 7262400000 15 1779 250056.24
107 5084.A, Main Barar, Pahar Ganj Central District New Delhi- YES[29-10.2024)
AJAY GUEST HOUSE (110055 278 6512000000 36 4269.6 600134.976
108 750-51, Laxmi Narayan Street Chuna Mandl, Pahar Gan) YES|26-10-2024)
KRISHNA COTTAGE 1  |Central District Delhil10035 215 5004400000 15 1779 250056.24
109 Maln Bazar, Paharganj Central District New Delhi:-110055 YES|26-10-2024) )
SATYAM 5134-35 156 9522000000 a9 4625.4 650146.224 1 C ’\
110 2261-64 Rajgura Road Pahargan), Central District New YES|26-10-2024) I
ROXY DX Delhi:-110055 5 3235100000 o
153 5235100000 18 2134.8 300067.488
DIB, G
Aram Bagu, :

Alaw ThaiL:
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|2261-67 Ajgura Road Chuna Mandi, Pabar Ganj, Central

KELSON DX biwln, Wew Delhi:-110055 \ | YES(26-10-2024)
\ { 154 | 3238100000 | 17 2016.2 283397.072
|
1z mm Rajgarn Road, Pabar . | —
——— Mu. OGRS ganj, Central District, New YES[26.10.2024) | [ -
\ \ 136 7345100000 | 21 | 2490.6 o
na | 'mllhmrhh- Pahas Ganj, Central District, New
NAL |Delhi-110055 [ YES(24-10-2024)
M.D.INTERRATIO! |l | 11s 1937531549 15 1779 250056.24
nis | -Iﬂntﬂm 28, T884, A.K. Road Pahar Ganj, Central District YES[24-10-2024
\ | 5 |
Ill UPPAL INTERNATIONAL .ll‘w Delhiz-1 10055 - wiiiosson | e ar9s2 533453.312
|
I'|‘ 5| 'isz. n-h;hunnn-a.l}:m Nagar, Pahar Ganj, Central | YES(24-10-2024) SD0112.48
oW 2 !
\ '|| MAHARANI LODGE  |District, elhk:- 110055 ‘ 109 9044100000 30 3ss8
|
lltlT AK-18-20, A K.Road Pahar Ganj Central District New Delhi- YES(24-10-2024) |
\ DOLPHIN DX. 110085 1 5657100000 16 1897.6 266726.656 |
|
S |8678 Kashan Road Ram Nagas, Central District, New Delhi: YES[24-10-2024) |
\ DELHI EMPIRE DX. ll 10055 110 4953900000 27 32022 450101.232
1
118 |2012-13/7 Chuna Mandi Pahar Ganj, Central District New YES(24-10-2024)
\ SHRI wml. GANPATHI |mu. 110055 88 14 1660.4 233385.824
3503 Gali Ramnath Patus, Pabarganj Central District YES(24-10-2024) |
l GEETA SAAR Delhi 110055 118 7146163286 29 3439.4 4B3442.064 |
120 3416 1 Mandir Marg, Pahar Ganj, Central District, New YES(24-10-2024) |
‘ ASHIRWAD Delhiz- 110055 41 5183000000 14 1660.4 233385.824 |
3088 Gall Bangtrashan Near Police Post, Pahar.Ganj, YES(29-10-2024) |
YES PLEASE | Central District, New Delhi:-110055 290 4713000000 3z 37952 533453.312
1
4711 Shora Kothi, Pabar Ganj Central District New Delhi:- YES(24-10-2024)
DECENT | 110055 94 1361000000 18 2134.8 300067.488
123 11332 Chowk Gall Disp ‘Wall, F gro YES(29-10-2024) -
l SAGAR PALACE Central District Delhi®- 110055 289 0413400000 12 14232 200044.992 ‘
124 5131-33, Main Bazar, Pahargan] Ceatral District New, YES(24-10-2024)
SAPNA Delhl:- 110055 116 6522000000 10 1186 166704.16
3386, Gall Harl Mandis, Kasheruwalan Pabar Ganj, Central NO APFLICATION
SATYA PALACE Rew Delbi:-110055 RECEIVED 4573000000 18 2134.8 300067.488
126 8487 Aryn Nagar, Pahar Ganj, Central District, New Delhi:- YES[24-10-2024) 6 =1
GALAXY INTERNATIONAL |110053 57 9900000 14 1660.4 233385.824
8078665569 ]
127 4714 Shora Kothi Main Bazar, Pahar Ganj, Central District, YES(24-10-2024)
COTTAGE GOOD DAY  |New Delhi:-110055 96 4361000000 18 2134.8 300067.488
128 8501 Arakashan Road, Pahar Ganj Central District New YES(24-10.2024) 2433900000
CRYSTAL DELUXE Delhi:- 110055 56 8443900000 18 2134.8 J 300067.488 q l]
129 £483, AryaNagar, Pahar Ganj Central District New Delhl- NO APFLICATION
SUZI INTERNATIONAL  [110058 RECEIVED 19 2253.4 ’ 316737.904 ﬁ J
K N4
DJ E '1 3
B Govt e
Ara B CT of Delhi
m Ba "h PJ!IJ: Gaﬂj
New Nalhi 11nn-
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| 9196 Mandi,. Pabargan, Central District, Fivw Delbi

3 | TES[26-10.2024)
BAJDHANT PALACE |ums 203 TiaTaTaees | 11 1304.6 183374.576
131 mmnﬁ:lm“lbhnlmm-zﬂuj Central T
B YES[30-10-
DIMPLE LODGE lhﬁlﬂﬂ New Delhi:-1 10055 228 Py 17 2016.2 283397.072
!
N3z | PLOT KO.4/6 |8748/1) D.B. Gupta Road Fabar Ganj | |
THE SILICOR : i YES[24-10.2024] |
Pl lcum; District New Delkk:-110055 - asessoon00 | 25 2965 416760.4 |
ERRK |
133 |B409, F.F Gali No.l, Arya Nagar, Fabar Ganj, Ceatral YES(24-10.2024)
PRESIDERCY District, Delbi:-110055 & 2113900000 17 2016.2 | 283397072
i 1113900000
T 4249-51 Krishoa Street Opp. New Delli Rallway Station YES(24-10-2024) |
LAHORIMAL DX. Ceatral District Delhic-110055 52 3415000000 Iz 2609.2 3I66749.152
135 (889295 Multani Dhanda Pabar Ganj, Central District New YE5[24-10-2024]
LAL HAVEL] | Delhiz- 110055 33 6926100000 17 2016.2 283397.072
| | |
=S 1665 & 1750, Laxm| Narain Gali Chusa Mandi, Pabar Gasj VES[24-10.2024) |
NATRAJ YES PLEASE ‘Central Distriet New Delki:- 110055 e 4612358968 E- ] 3913.8 550123728
|
137 184344 Axml Nurayan Gall Rajgure Resd Chunamandi, YES[24-10-2024) |
COTTAGE YES PLEASE  Central District, Delhi:-110055 80 JTM o000 as 4628.4 650146224 |
|
138 5228 Shors Kothi, Pabar Ganj Ceatral District New Delhi:- YES[24-10.2024) E——
| SWEET HOMES DX. 110055 78 ool 26 30836 433430816
139 1534-50 Main Bazar, Pabar Gasj Ceatral District New YES{26-10-2024)
Vivek Hotal Delhi:- 110055 221 sl 38 4506.8 633475808 | I
{140 3425 D.B. Gupta Road Pabar Ganj, Central District New YEB[26-10.2024) 1
! AVTAR Delhi:- 110055 20 6283000000 14 1660.4 233385.824
|
| ! |
a1 10402/3 GALT NO. 13 Furnituse Block Moltanl Dhands, YES[24-10-2024) 1
PAHWA INTERNATIONAL |Paber Gusj, Central District Delhiz-110085 30 9STTS00000 1 1304.6 183374.576
[Taz 9491/11 Multan] Dhasda Pabar Gasj, Central District New TES[26.10-2024)
AKSHAY DELUXE Delhi- 110058 a 20 2372 333404.32
(143 (5588 Busant Road, Pabargan] Central District New Delhl:.1 YES[26-10.2024]
KC PLAZA l:ms 178 9794600000 a2 37952 533453.312
|
[14a 5389 Basant Road Fakas Ganj, Central District New Delhl:. YE${26-10-2024)
KRISHNA DX. 110055 177 5699490451 ] 1067.4 150033.744.
145 450453, Cali Chandl Wall Mastols, Pabar Ganj New Delbi YES[24-10-2024)
RAJ MAHAL INN 110055 102 8461400000 26 30838 433430.816 ‘
146 135-136, Krishna Street, Tel Mandl Pahar Ganj, Central YES|24-10.2024)
GOLDEN WINGS Distriet Hew Delhi:- 110055 73 8615700000 24 2846.4 S000ES, 984
]111' 901 Gall Chandl Wall Pabar Ganj, Central Dlatrict New | YES(24-10-2024)
e el 1 10055 72 4252400000 £ 2625.4 r 650146224 b A
148 4630 Shors Kothl, Pabar Guaj Central District New Delbi:. YES[29-10.2024) ]
BATRANG 110055 52 0126463079 1 2490.8 ’ A50078.736 r
E 3
DIB, Govi .* :CT of Dett

Aram Ba

1, Pahar Ganj,




1568

126

3L
i [24-A/7
g 880, A.K. Road, Pahar Ganj istrict,
| RS.INTERNATIONAL  Delhi-! 1005 b eemiml Dtatrier, Hew YES|24-10-2024] T
| 55 24 2846.4 400089.984 |
180 | 8220-A Arakasha Road istrict I
Pahar Gazj,
HINDUSTAN INTERNATIONAL Delbi:- 110055 iEanEaLD L2 YES(24-10-2024) I
54 2873900000 15 1779 250056.24 |
151 8525, A.H. Road, Pahar Ganj, Central Delbi:- |
d X Distsi =
LEGEND INTERNATIONAL |110055 Y ot Maw YES|24-10-2024) |
23 7633900000 30 3558 500112.48
152 4778-ALB, 4779, 4781 [Part) Main Barar, Pahar l
' Gan|
| HARI PIORKO INK |Central District New Delhi:- 110055 J B0 AFFLiCATION 1641248099
j RECEIVED 0071000000 28 a3z0.8 466771648
9955489218
153 | B165 Aran Kansh Road, Pahar Ganj, Central Distri YES(2 2024
ot, New
ROMA DX Delbi:- 110055 . S
25 23 2727.8 383419.568
154 8181 AK Road Ram Nagar, Paharganj, Central District, YES(2
i 1 4.10-2024)
SATYA INTERNATIONAL | New Delhi:-110055 20 L
18 2134.8 300067488 |
155 8477-T8, Arys Nagar, A.K. Road, Pabar Ganj, Central YES(24-10-2024)
: SHIVA INTERCONT ! New Delhi:-110055 26 2823900000 30 3558 500112.48 J |
156 2324 & 2471, Chusa Mand] Pahar Ganj, Central District YES(26-10-2024) ||
SAINA INTERNATIONAL |New Delhi:-110055 158 az 37952 533453.312 |
|157 2261-67 Ajgura Rosd Chuna Mandl, Pabar Ganj, Central NO APPLICATION {
KELSON DX District, New Delhi:-110055 |RECEIVED 3235100000 16 1897.6 266726.656 |
158 ]'z'u:-“ Rajgura Road Pabarganj, Ceatral District New NO APPLICATION — '
Delhi:-110055 RECEIVED 00000
ROXY DX 5236100000 18 2134.8 300067.488
159 B696.8699 Desh Bandbu Gupts Rosd Pabar Gan), Central YES[24-10-2024)
J ASHWANI LODGE District New Delhi:-110053 34 3263900000 24 2846.4 400089.984
160 5611-12, Basant Road, Pahar Ganj Central District New YES(26-10-2024)
RAJDEEP HOTEL Delhi:- 110055 169 3005600000 14 1660.4 233385824
161 4390/7, Katra Raiji, Basant Road Pabar Gazj, Central YES(26-10-2024)
GULSHAN PALACE DX. District New Delhi:-110055 171 10 1186 166704.16
162 3757 TO 3761 Gall Ram Nath Patwa Pabar Ganj, Central NO APPLICATION
DARSHAN PALACE DX. Mam DEIBL- 110053 RECEIVED 9534000000 30 3558 500112.48
163 3798.3800 Gall Ram Nath Patwa, Fahar Ganj, Central YES(24-10-2024)
VED DX. District, Delhk:-110055 s 891532201 38 4506.8 633475.808
164 5611/ 18 Basant Road, Central District, New Delhi:- NO APFLICATION
— % RECEIVED 1005600000 24 2846.4 400089,984
| ———
165 5611, Basant Road, Pabar Ganj, Central District, New YES[26-10.2024)
NEW SHALIMAR Delhi:-110055 165 1005600000 4 4744 66681.664
166 5611-5614, Basant Road, Pabar Gan] Central District New YES[26-10-2024)
HOTEL SHALIMAR Delhi:-110055 170 4005600000 17 2016.2 283397.072
c o é...--
167 5606, Basant Road, Pahargan] Central District New Delhi:- YES([26-10-2024) i
PARKASH 110055 172 9994600000 28 3320.8 466771.648 T AT =
KN 1
T of Delhi
b, “ahar Ganj,

New Delhi-110055
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b1y 19143/3 M 3
| nltani Dhands, Pabar Ganj Central Disf e
INDIA CONTINERTAL | Delhi-110055 trict New | [YES[24-10.2029) | |
| 61 59195100000 .| 21348 300067.488
I |
169 |4775,4769,4781 Main Bazar, Pahas Ganj, Central D 1
| ¥ . i istriet, |Wo arFLicaTion
ORKO | New Delhi:- 110055 | |
HARI P | RECEIVED 60 = Ti16 1000224.96
|
170 | 23482350 Rajguru Road, Chuca Mandl, Pab
— | d + Pabargan], YES(26-10-2024)
Ceatral e
PEARL FIALA il District, New Delhi:-110055 155 9545100000 25 2965 #IET60A
7 |Laxmi Naryan Strest Chuna Maadi Pahas Gan), Ceatral YES[26-10-2024)
23, i ot Bk =1URS 157 4938812875 17 20162 28339T7.072 J.
72 8891, Krishoa Gall, Pahar Gagj Central District New Delhi- NO APPLICATION |
| NOBLE INN eons RECEIVED 1140400000 28 33208 466771.648 |
| |
1Ta 8332-36 Multasi Dhands Fahar ‘Gunj, Central Distict New NO AFPLICATION
I SPLASH Delhi:-110055 RECEIVED 12 14232 200044.992 |
174 962 Gali Kumbharan Main Bazar Faharganj, Central NO APFLICATION |
RAVEENA PALACE  District New Delhi:-110055 8262400000 az 37952 533453312 |
|
(173 |903-964, Gull Kumharan, Main Bazar Pahar Ganj, Central TES(26-10-2024) 1
ERIJ PALACE District New Dalhi:- 110055 204 0362400000 20 2372 333408.32 |
|
176 4769, Main Bazar, Pahar Ganj Central District New Delhi- YES|26-10-2024) oa | |
CITY HEIGHTS 110055 134 “’:m" a9 4625.4 650146.224 |
wT 3311-14 Gall Harl Masdlr Pabar Ganj, Central District New ¥ES[29-10-2024) |
DSUITES Deihi: 110055 284 18 2134.8 SD006T. 485 |
178 2689 /8 Raj Gura Road Chusa Masndi Pabar Ganj, Central | YES(26-10-2024) |
cmunn:]m SUEST |pigtrict New Delht-110055 144 251000000 1s 1779 250056.24
179 2520 Cali Ns. 13 Multani Dhands Furnitures Markst Pahar NO APPLICATION
ROYAL THN Ganj, Central District Delhi:-110055 22 26092 366749.152
180 A.K. Road, Pahar Gan] Central District Delhi:- 110055 | NO APPLICATION =
ASHIANA 50 653900000 31 3676.6 516782.896 |
| 181 7/7, Deshbandhe Gupts Road, Pahar Ganj, Central District, 'VES[20-10.2024)
OM INTERNATIONAL New Delhi:-110055 273 6TDINO0000 20 23ra 233408.32
182 875 Gall Chandi wall malo Bazer Pabarganj |YES(29-10-2024)
YES BOSE 291 | 14 1660.4 233385.824
1
183 278 General Market, Pahar Ganj Central District New NO AFPPLICATION
KULDEEP LODGE Delhi:-110055 RECEIVED 10 1186 166704.16
184 15/16 General Masket, Pubar Ganj Central District New YES[25-10-2024)
NEW KING Delhi: 110055 295 21 2490.6 350078.736
i85 2503, Nalws Qall, Chuns Mandl, Pshar Ganj, Central YES(29-10-2024)
NEW HINDUSTAN —
b District, New Delhi:-HOOSS 293 6295100000 | 28 aazo.s , 466771.648 , F,] ¢
186 NO. 1518, Bungatrashan Pabarganj, Central District, New YES(29.10-2024) or A .
HINDUSTAN INTERNATIONAL | Delhi- 110035 292 0263400000 10 1186 166704,16 K
| i El.
R { wp Dell
DB, Govt. of +. b vt D

Aram Bagh, Pahar Ganj,j
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2] 100/C-327 XV General Market, Fabar Gasj
3 » Central T T
SUNNY LODGE District, New Delhi:.11, YES(29.10-2024)
sl s 7 J 830.2 | 118692912
188
nAsEEB GuEsTHOUSE | 110085 : Central District, New Delhis- WO APPLICATION | T
RECEIVED 6483000000 12 J 1423.2 | 200044.902
|
188 3518 Dariba Pan [Opp. Shiela Cinema) Pahar Ganj, Central - —_
g YES(29.10.2024) |
i PARADISE DX. District New Delhi:-110055 siri o I 1 ( r6s0.e | e
|
| 190 | :575{30, Main Bazar, Pabar Ganj, Central District, New YES(26-10.2024) ] | |
VISHAL Guest House |Delhi:-110055 198 ! | | — | .
|
[191 598 Gali Kaitwali Mantola Pahar Ganj, Central District Hew YES[26.10-2024) |
S.R. PALACE Delhi:-110055 150 6402400000 18 21348 300067.488 |
| | |
[192 T-119,T-340 General Masket, main Bazar, New Kbanna NO APPLICATION | | ]
HRIDEY INN Cincma, Pahar Ganj. New Delhi RECEIVED 18 2134.8 J 300067.488 | I'
| |
193 4/5, D.B. Gupta Road, Pahar Ganj Central District New |No APPLICATION | | ]
AMAN GUEST HOUSE ~ |Delhi-110055 RECEIVED 6373900000 28 3320.8 | 466771648 | [
) |
194 4237 TO 4239 Gali Hrishna Pahar Ganj, Central District YES(26-10-2024} | I
NEW NEELAM New Delhi:-110055 164 1315000000 8 948.8 | 133363.328 fl II
195 22, Main Bazar, Pabar Ganj, Central District, New Delhi:- YES[24-10.2024] | —
CAPITAL RESIDERCY 110055 82 2430400000 12 14232 | 200044.992 |
196 8154-55 Arakashan Road Pahar Ganj, Central District New YES([24-10-2024) |
ROHIT DX. Delhi:-110055 75 13 1541.8 216715.408
197 3979-83, Haseruwalan, Pahar Ganj, Central District, New YES(|24-10-2024) I
YUGH DELUXE Delhi-110055 114 0994000000 19 2253.4 316737.904 |
198 24A/7880 Arakashan Road, Pahar Ganj, Central District, YES(24-10-2024)
NATIONAL LODGE New.Delhi:-1 10055 40 764100000 18 2134.8 300067.488
199 8218-19 Gall No. 6 Arakashan Road Pahar Ganj, Central YES(24-10-2024)
DELHI CONTINENTAL District New Delhi:-]l 10055 128 B773200000 25 2965 416T60.4
200 442-445, Gall Chandi Wall Pabar Ganj, Ceatral District New YES(26-10-2024)
STERLING INN Delhi:-110055 207 4567728163 24 2846.4 400089.984
YES(26-10-2024)
1 1454, Sangtrashan, Pabar Gan), Central District, New
= MOTHER PALACE Delhi:-l 10055 ' 149 2933400000 13 1541.8 216715.408
= YES(26-10-2024)
202 2471, Nalwa Gall, Chuna Mandl, Pahar Ganj, Central
SURYA PLAZA District, New Delhl:-110055 162 0606100000 15 1779 250056.24
Istetet, -10.2024)
2 AR Sangtarashan, Pabar Ganj, Central D \ New YES[26-1
e et O -/ i ? 147 7553400000 22 2609.2 366749.152
1414-1415 Gall Sangtrasban Pahar Gan], Central District YES[30.10-2024)
e AURA PALACE New Delhi:-110055 356 1333400000 28 3320.8 466771.648 \\
615, Mantola, Pahargas), Central District, New Delhi:. YES|26-10-2024) |
fio8 MOON PALACE DX 110085 ¢ 208 5702400000 22 2609.2 366749.152
DIB, Govi
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206 /5610 Basant Road, Paha; i | ]
% Pahar Ganj Ceatral District Delhix I NO APFLICATION T |
| RECEIVED | - ' 4744 | GE681.664 |
207 | |3/11 D5 Ga T ==
| pta Read, Pahar Ganj, Central District, fiew YES([24-10.2024) |
| TODAY INTERNATIONAL |D-nu.-: 10055 I 129 l J 2346100000 I ae J 4506.8 J 633475.808 |
208 /614 Montola, Paharganj Central District New Dalhic YES| ]
[30-10-2024) i
I SILVER PALACE Jl 10055 ass I 3702400000 f 27 J 3202.2 | 430301.233 |
a0a | anm{smnmmw Central District New YES|29-10-2024) ;
< " 2 1
| ANMOL INTERNATIONAL |Delhi:-110055 246 J ! ! ié , e | AR ||
|
210 | [8244."6. A.E. Road, Pahar Ganj, Cestral District, New :
EVEREST PALACE Delsi:-110055 no
| | | r & o r 18 J 2134.8 J 300067.488
211 |8230/6 Amkashan Rosd, Central District, Pahar Ganj, Hew NO AFFLICATION
DELHI DARSHAN |Mu-1zms5 RECEIVED ‘ 4973300000 24 ‘ 2846.9 400089.984
{212 B22T, Gall No. 6, A.K. Foad Pahar Ganj, Central District NO APPLICATION
|_ DIPLOMAT INK Kew Delhi:-110055 RECEIVED 2973900000 28 } 3320.8 J AE6TT1.648 {
|
213 8120/6, A.K. Road, Pahar Ganj, Central District, New YES[30-10-2024)
‘| YATRIINTERNATIONAL | Delhi:-110055 as4 16 ' 1897.6 ‘ 266726.656
(214 47, Arakashan Road Cestral District Delhi: 110055 YES{24-10-2024)
J VANDANA a2 T233900000 14 1660.4 J 233385.824 |
215 46 Ram Kashan Read, Pabar Ganj, Ceatral DIstrict, New YES(24-10-2024] )
KARAN Delhi-110055 91 1045000000 22 2609.2 366749.152
216 | 834-35 Ali No.6 Maltani Dhands, Pabar Ganj, Central YES[24-102024) |
} VISA GUEST HOUSE © | District, New Delhi:- 110055 91 7025800000 I 14 1660.4 233385.824
217 |4824-25 Toti Chowk maia Paharganj NO APPLICATION |
TOTO Nibesiiaitiial | RECEIVED 9181000000 | 15 1779 250056.24
218 [ 3418, Gall Hari Mandir, Pabarganj, New Delhl YES(24-10-2024)
| Savidha Tourist Lodge 87 T 8302 116692.912 }
3T 2508-2512 Nalwa Gali Chuna Mandi, Pabar Ganj, Ceatral YES(29-10-7024)
SUN VILLAGE District, New Delhi:- 110055 232 6495100000 23 ‘ 2727.8 183419.568 I
220 2289-91 Chuas Macdi Pabar Gacj, New Delhi YES(24-10-2024) T
Tmperial View 1 24 28464 400089.984 [
221 7923, A K. Road, Pahar Gan], Central District, New Delhi:- |mmv!um4: i
I | REST POINT 110055 10 2152941247 22 26092 I 356749.152
|
=2 7974 Arakashan Road Ram Nagar Pabargan] | YES[24-10-2024) = =
} Neelgagaz | 9 14 1660.4 213385 824 r—)
223 Arakashan Rosd, Ram Nagar Central District New Delhi:- YES(24-10-2024) i
KONARK 30, 110055 4 2144100000 ' 15 I 1779 250056,24 C%L-———'
224 3754-56, Ram Nath Patwa Pahar Ganj, Central District New YES(29-10-2024) 1
BRIGHT Delhi:- 110055 257 45 :
34000000 I 18 ' 2134.8 300067.488 K.N. tha
sy 1 5
Ea I a
DIB, Govt. of NCT of Delhi
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Hotel Aman Imperial l 258 28 3azo.8 | 466771.648
1 = 5611-18 Basant =
226 1 Road Pahargan| |I YES{29-10-2024)
T | 55 5 593 | B3IASZ.08
227 = —— 5611-18, Basant Road, Pahar ‘Ganj, New Delhi -110055 YES(29-10-2024)
RAJAK Guest Hous 256 22 2609.2 366749.152
228 8681/D.B.G. Road Kear ST. Anthony Schoel Pabar Ganj YES(24-10-2024)
PEACE POINT New Delhic-110055 36 6063900000 17 2016.2 283397.072
—— 3426 & 3435-3436, Desh Bandhu Gupta Road, Pabar Ganj, YES(29-10-2024)
Shiv Dx. Guest House  Mew Delki 1110055 a0z 19 2253.4 316737.904
m"_' 3494, Daribs Pan, Pahar Ganj Central District New Delhi. NO APPLICATION
SHIV GUEST HOUSE 110055 RECEIVED 0062871246 11 1304.6 183374.576
‘zE |#425 Katra Ralji Basant Road, Pabas Ganj, Central District, YES(29-10-2024)
KORTHERX PALACE Kew Delbi:! 10058 301 624500000 27 3202.2 450101.232
3330-33, Gali Harl Mandir Pahar Ganj, Central District New YES(24-10-2024)
RAJ HANS DELUXE Delhi:-110055 74 4353000000 15 1779 250056.24
Za3 453031, Shora Kothi Pabar Ganj, Central District New YES[26-10-2024)
GOLD STAR INN | Delhiz- 110055 137 4455000000 14 1660.4 233385.824
TZ2090-91,2696,2T01, Ra) Guwn Road Chuns Mendl, Palas YES[26-10-2024)
DADA COTTAGE |Ganj Central District Delhi:-110085 180 0479957202 17 2016.2 283397.072
T "3952 543 Bangat Rashan Pabargan) NO APPLICATION
ASHOKA CASTLE GUEST RECEIVED 3382000000 28 33208 466771.648
HOUSE
‘236 3968.71,3339 Hascruwalan Gall, Hari Mandir, Pabar Ganj, YES(26-10-2024)
DADA INTERNATIONAL  Central District, Delhi:-110058 167 7994000000 20 2372 333408.32
i 3/2857 Chusa Mandl Pabargan) YES(26-10-2024) |
Sanchi 166 19 2253.4 | 316737.904
zam (2056/537, Gull No 1, Chuns Mandl, Paher Ganj, Central YES[26.10.2024)
DIAMOND Pistrict Naw Dallls-110085 168 8303000000 11 1304.6 183374.576
T 13231328, Sangtarashan Pabar Ganj, Central District, New YES{26-10-2024)
SILVER SHINE |n-uu-um 174 9313400000 as 4151 583464.56
240 ]mwn' Nalws Street, Chuna Mandi Pahar Ganj, Central YES|26-10-2024)
INDIA INTERNATIONAL DX, District New Delhi:-110055 173 8885100000 a3 3913.8 $50123.728
7T = |4247 Tel Mandi Krishos Gali, Pahar Ganj, Central District, YES(26-10-2024)
anwta sOUTH INDIAN | pervii 110088 260 0635000000 14 1660.4 i 233385.824 \C‘ ]
a3 | 49 Arakashan Road Pabar Ganj, Contral District, Now YES(24.10.2024) T 1
MAYUR ASSAM HOTEL  |Delbiv] 10055 ] 6663500000 34 4032.4 J 566794.144 ‘
‘243 31, A.K. Road, Pabar Ganj Central District New Delbl:- YES|24-10-2024)
MAYUR 110055 65 6663900000 24 2846.4 400089.984 5
KN, Ofh
EE(C)- |2
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154 Arakashan RM Pahar Ga
CHAND PALACE | Delhi: 110055 . Contral District, New [¥ES[30-10-2024) T ==
o7 | 9553900000 ao asss 500112.48
—\ — sa. Arskasar Road, Ram Nagar Contral Distsics Delhi:-
YES[30.10-2024)
YUVRAJ DELUX 110035 o 3533900000 16 1897.6 266726.656
' it e e e 4876331757
ety B569-T0 Avakasha: ahar Ganj, C.
Delbi 110085 g » Ceatral District New | NO APFLICATION
GEET DX. WECETRD 5143900000 21 2490.6 350078.736
1 6143900000
Wy 8572 Arakashan Road, Pabar Ganj Central D
istrict New YES(30-10-2024)
PALLVI PALACE Delhi:- 110055 \ i 2643500000 15 1779 250056.24
248 = 157273 main Bazar Pahargan) YES(29-10-2024)
| \ 280 9863400000 24 2846.4 400089.984
1
249 i”“‘“ Bagichi Babib Bux, Pabar Gan] Central District YES(29-10-2024)
d Iu" Y 281 4170833621 20 2372 333408.32
250 STERRATIOR 3324, Gali Hari Mandir Marg, Pahar Ganj, Central District, YES(30-10-2024)
A b g 334 8253000000 15 1779 250056.24
|
251 14623 Shora Kothi main bazar Pabargan) YES[30-10-2024)
EBA X ass 05665000000 17 2016.2 283397.072
253 |zn. Ghee Mandi, Pahar Gasnj, Central District, New Delbic. YES|26-10-2024)
SOKA INTERNATIONAL | 110055 181 #140939179 14 1660.4 233385.824
253 2000 3655 Dariba Pan, Near few Delhi Rallway Station YES(26.10-2024)
MILLENTUM |l0” hi}, Central Distriet Delhi:- 110055 182 TH4Z2000000 a2z 3795.2 533453.312
"m 3647 Gali Ram Nath Patws, Pabar Ganj, Central District, YES[26-10-2024)
MID TOWN Tew Delhi:-110055 183 14 1660.4 233385.824
55 | T784-TROO A.K. Road, Ram Nagar Fahar Ganj, Central YES(24-10-2024)
LAV KUSH DX | District New Delhi:-110055 20 20 2372 a33408.32
256 [MOURYA DX. 9919 TO 9923 Gali No.5, Multani Sadar YES[26-10-2024)
MOURYA DX |'nm Road [Desh Road), Central District, Delhi:. 1 10055 214 28 3320.8 466771.648
257 EURO G. H. [EARLIER USA-1) 9057 & 9060/ 1 Multani NO APPLICATION
EURO G. K. [EARLIER USA-1) Dbasds, Pabar Ganj, Central District, New Delhl:- 110055 TEO92 10000 12 1423.2 200044.992
3 | TORONTO 10072-76, Gall No.l, Multani Dhanda Pahar YES(29-10-2024)
TORONTO ll.‘-ud. Central District New Delhi:-110055 267 1090282907 20 2372 333408.32
OXFORD INTERNATIONAL 8940, Gall No.l, Multani Dhands NO AFPLICATION
OXFORD INTERNATIONAL IM- Ganj, Central District New Delhi: 110055 RECEIVED 4193181507 18 2134.8 300067488
‘260 e S MAHARASHTR1YA SAMAJ 10085 Multani Dhanda NO APPLICATION
’:’.o:g-gm Road Pabhar Ganj, Central District New Delhin 945900000 15 1779 2B0056.24 I )C\ (
‘261 ROSSETTE 8708, D.5.G. Road, Fabar Ganj, Ceatral NO APPLICATION 1
ROSSETTE _!N-lﬂﬂ- New Delhi:-1 10055 |RECEIVED 5363900000 24 2846.4 I 400089.984 ’ ’ﬂ
SINGH EMPIRE 8710 .Gupta Road, Pabas Gan), Central YES(26-10-2024)
BINGH EMPIRE ;Dl-tﬂﬂ- New Delhl:-1 10055 226 5363900000 50 5930 B33520.8
4
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DURGA INTERNATIONAL 8715, Deah Bandha Gupta Read |

= Coral NO AFFLICATION |
DURGA INTERNATIONAL  Pabargunj District New Delhi- 110055 RECEIVED 3363900000 18 2134.8 300067.488 |
= ——— * LEALFANSO 4/4 DB Gupta Road, Fabay . T
: Ganj Central NO APPLICATION
New e
LE-ALFANSO District Kew Delhi:-110055 ‘ | TR 30 3558 500112.48 [
I WELCOME PALACE $/5 Original Rosd 8725 Deab Band
bu | NO APPLICATION
WELCOME PALACE Gupts Road Pabar Ganj, Central District Delhi:-110055 RECEIVED ‘ 1763900000 8 2134.8 300067.488
B = DEHOCKS DX. 8/7, D.B. Gupta Road, Pahar Gaj, Ceatral | T |ND APPLICATION [
DE-HOCKS DX District, New Delhi:-110055 ' |RECEIVED 6915100000 28 3320.8 466771.648
26T CLASSIC PALACE 8578, A.K. Road, Paharganj, Central YES[26-10-2024)
CLASSIC PALACE District, New Delhi:- 110055 163 63900000 16 1897.6 266726.656
268 GEESOKS PLOT KO. 65, D.B.G.Road, Pabar Ganj, Central YES(30-10-2024) ]
GEESONS District. New Delhi:- 110055 316 0563900000 34 4032.4 566794.194 |
= = 5 =1
269 MILAN DX 9012.14, D.B.G Road, Pahas Ganj, Central NO APPLICATION |
MILAN DX District, Kew Delhi:- 110055 8690923931 60 7116 1000224.96 |
770 e STEP INN GOLD INTERNATIONA 2/3, D.B. Gupta Road, YES(24-10-2024) |
STEP GOLD Ceatral -110055 .48
Pabargazj District New Delhi. 84 6446100000 ao 3558 500112 |
—
F=2) |CITY STAR 8718, D.B.G. Road Pahar Gaxj, Central District NO APPLICATION |
CITY STAR Sew Delhiz-110055 RECEIVED 7199860360 24 2846.4 400089.984
Fr] |THE PEARL 8721/1, DBG Road Pabar Ganj, Central NO APPLICATION
THE PEARL Distriet Kew Delhi:-110055 2563500000 30 3ss8 500112.48
|
773 MEM INTERNATIONAL 2154 (8/3), DBG Road Pabar Gazj, NO APPLICATION
MEM INTERNATIONAL Ce=tral District New Delhi:-110055 RECEIVED 8715100000 27 3202.2 450101.232
774 XUMAR PALACE 8992 D.B.G. Road, Pahargan] Central NO APPLICATION
KUMAR PALACE District New Delhl:-110085 RECEIVED 6546100000 36 4269.6 600134.976
s —m = T#TEP INN INTERNATIONAL DX. 2/3, D.5.G. Road, Pabar NO AFFLICATION
STEP mﬂ TIONAL  opj Central District New Delhi:-110055 RECEIVED 6446100000 27 3202.2 450101.232
e THE SHIPRA INTERNATIONAL 8596, D.B. Gupta Rond Near YES(24-10-2024)
m’ “Wm“ ITl;lnrh Cinema, Pahar Ganj, Central District, New Delbi:- 22 8053900000 15 1779 250056.24
77 | MAHARAJA CASTLE 3188, Gali No.l, Sangatrashag, Pabar YES{24-10-2024)
MAHARAJA CASTLE ll‘h-wi-cm-lm New Delhl:-110055 s1 5133000000 12 1423.2 200044,992
= [PALM DOR [MAPLE INN] 8555/ 1, DBG Road, Pahar Gaaj, YEB[24-10-2024)
PALM DOR [MAPLE INN] lcam-l District, New Delhi:-110055 a8 4373900000 24 2846.4 400089.984
) |SUSHREE CONTINENTAL DX 3198/XV/1, OPF. MCD NO APPLICATION
SUSHEEE CONTINENTAL DX Dispensary Gali Sangatarshan, Pahar Ganj, Central |RECEIVED 3433000000
| : i s 18 21348 300067.488 1 n
w0 'AKASH CONTINENTAL DX. 3202, Gall Dispensary Wall, NO APPLICATION ,(.? s S
AKASH CONTINENTAL DX n-m-h- Pahar Gaoj, Ceatral District New Delhi:- IVED 373581867 20 2372 { 333408.32
24 |DELHI 55 8703-8706 A, D.B.G, Pahar Gas Ceatral District YES(24-10.2024) KN.OF
HOTEL DELHI S5 Wew Delhi:-110055 4 622894287 30 asss 500112.48 Y 15
— EE(C)-15]

f . h
DJB, Govt. of NCT 0
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w2 | BITTOO GUEST HOUSE B600, DBG Road, Fabar Gan] T
NO APPLICATION
o Central District New Delhi:-
BITTOO GUEET HOUSE L i:-110055 RECEIVED 1988371370 12 1423.2 200044.992
w3 CAMA GUEST HOUSE 3037, Chauna Mandi Raj
" rursu Road YES|26-10.2024
TN T OBl s e andeditnes 186 v ' 6992000000 a7 55742 783509.552
A S DHAWAKI PALACE 3202 Gall Dispe
asary Wali Pabar Gan] 4:10.2024]
DRAWAN PALACE, | (Cesoal Dieriouen Dulkii: Hlatss ’ 50 o 1533000000 15 2253.4 316737.904
283 |SACHI DX 3/2897 Opp Bankey Bihari Mand
ir Chuna Mandi NO AFPLICATION
SACH] DX |Pabar Ganj, Central District New Delbi:-110085 RECEIVED 12 1423.2 200044.992
286 |SHIV AM PALACE 3174 Sangtrashan Road, Pabar Gasj, NO APPLICATION
SHIV AM PALACE |Central District, New Delhi:-110055 : RECEIVED 8263000000 15 1779 250056.24
287 |STAY WELL 3499, Dariba Pan, Pabar Gazj, Central District, YES(26-10-2024)
STAY WELL New Delhi:- 110085 ! o 4693000000 a8 4506.8 £33475.808
| 3693000000
288 |ANCHAL GUEST HOUSE 2923 Gali No.4 Chusa Mandl, YES(29-10.2024)
AKCHAL GUEST |Pabar Ganj, Central District, New Delhi:-110085 243 6 T11.6 100022.496
|
289 |SEFALI DELUXE 2993, Gall No.2, Chuna Mand} Pabar Gazj, NG AFPLICATION |
SEFALl DELUXE | Central District New Delhi:-110055 RECEIVED 0192000000 13 1541.8 216715.408 |
| |
‘790 PASH 2958 Bhagst Siagh 5T. No-2 Chunna Mandl, Pabar YES{29-10-2024)
PASH Gunj Central District New Delhi:- 110058 ar2 4532783037 8 9488 133363,328
291 iﬂlﬁ' DURGA GUEST HOUSE 3502-03 D.5.G. Road Duriba NO APPLICATION
KAV DURGA GUEST HOUSE Paa Pahar Ganj, Central District New Delhi:- 110055 RECEIVED BES3000000 a4 2B46.4 4D00E9. 984
|
@9z |CITY HEART 2798, Raj Gara Road, Fabar Ganj, Central WO APPLICATION
CITY HEART | st Fiw DNlhL- 110088 |rEcEVED 6396504138 17 2016.2 283397.072
|
293 |REVELS PLUM PLOT NO.7 D.B.G. Rosd, Pahar Ganj, NO APPLICATION
REVELS PLUN Il:-zn.l. District, Delbi:-110055 RECEIVED 6163000000 28 a320.8 A66TT1.648
T 'RACHNA TOURIST LODGE 8510 Kashan Road, Pabar Ganj, YTES(24-10-2024)
RACHNA TOURIST LODGE !m-lmm-; 10055 89 B533500000 a9 46254 650146.224
| 9533900000
T |LE ROl GUEST HOUSE 2206, Ra] Guru Road Chuna Mandi, WO APPLICATION
LE RO| GUEST HOUSE  Pabar Gaaj, Central District, New Delbi:-110055 RECEIVED 6294290720 53 6285.8 BB3532.048
e | [A 10 INTERNATIONAL 3244, Gall Behoal Wall, Pabar Gan) NG APPLICATION
A 10 INTERNATIONAL  Central District New Delki-110055 RECEIVED 5334766934 10 1186 16670416
=97 (Hotel Masa Lusn) 8694-A, D.B GUPTA ROAD, PAHAR GANJ YES(24-10-2024)
MOTEL MASA INN 44 13 1541.8 216715.408
98 |RADHA KISHAN 8513, Gall No. 2, Multa) Dbands, Pabar YES(24.10.2024)
RADHA KISHAN | Gunj, Central District, New Delhi:- 110055 1 3336100000 15 1779 250056.24 \
e | MIINT YES l'l.l’lll. 20267, Chuns Mandi, Pabss Gasj, YES{29.10-2024) " —
MIN] YES PLEASE | Central District, New Delhi:-110055 235 14 1660.4 233385.824
300 VOLGA INTERNATIONAL 3246 Gall Bchool Wall, Pahar NO AFFLICATION
VOLGA INTERNATIONAL |Gas), Central District, New Delhl:-1 10055 RECEIVED $443000000 27 3202.2 450101.232
1
DJ 15 U b .
Aram Bagh

New Delhi-110055
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e |SAI MAHAL INTERNATIONAL 9064-68 All No.2, Multagi YES(24-10-2024)
\ \m MAHAL INTERNATIONAL |Naud-. Pabar Ganj. Central Distriet, New Delhi-110055 108 8689977044 20 2372 333408.32
1} |
ol |AART! PALACE £923/2, Multani Dhands, Pabhar Ganj, | YES[24-10-2024)
| \ AARTI PALACE Ceatral District, New Delhi:-110055 107 [ 9436100000 12 14232 200044.992
\ |
303 RANGOLI DELUXE 8880-8881 Street No 2, Multan! Diands YES(24-10.2024)
\ \ RAKGOLI DELUXE Fahar ‘:ﬂ-!» Central District New Delhi:-110055 (Hotel Le- 106 6726100000 15 1779 250056.24
1 | ‘g
P |
304 || INDIA INTERNATIONAL SITARE 2024/7 Raj Guru Road, YES(30-10-2024)
INDIA INTERNATIONAL Chuna Mandi Pahar Gasj, e 7 2167095179 18 2134.8 300067.488
|| | SITARE ) 110055 {Hotel Amar 1 e _"' o eeter o Dielad 249 9680400000
|30s TUSHAR CONTINENTAL 2677, Gali No. 8, Chuna Mandl, YES(29-10-2024)
TUSHAR CONTINENTAL |Pahar Ganj, Central District, New Delhi:-110055 262 8051000000 14 1660.4 233385.524
306 UDAY PALACE 1344/2, Sangtrashan, Pahar Gaz) Central NO APPLICATION
UDAY PALACE District New Delhi:- 110055 RECEIVED 1913400000 17 2016.2 283397.072
307 REPOSE VILLA 205960, Gali No. B, Chuna Mandi Pabar NO APPLICATION
REPOSE VILLA Ganj, Central District New Delhi:-110055 RECEIVED 22 2609.2 366749.152
308 MAHALAXMI COTTAGE 2651-2652/8, Chuna Mandi Pabar |NO APPLICATION [
MAHALAXMI COTTAGE 2651 Gasj, Central District New Delhi:-110055 1mmn 2741000000 o 1067.4 150033.744
309 |MAHALAXM] GUEST HOUSE 2682/8 Chuna Mandi Pabar
MAHALAXMI GUEST HOUSE |Ganj, Central District New Delhi:-110055 2151000000 11 1304.6 183374.576
310 TASHKENT PALACE 2712 Gali No-B Chuns Mandi Pahar
TASHKENT PALACE Ganj, Central District New Delhi:-110055 6432000000 22 2609.2 366749.152
311 DE HOLIDAY INN 2218, Raj Guru Road, Chuga Mand),
DE HOLIDAY INN Pahar Ganj, Central District, Delhi:- 110055 261 5725100000 a3 asia.s 550123.728
|
312 TOPAZ 9140-41, Gall No, 3, Multanl Dhands, Pabar Gusj, YES(29.10.2024) |
TOPAZ Central District, New Delhi:-| 10055 266 0919210000 21 2490.6 350078.736 ‘
313 CORNER POINT 8210/13-A, Multani Dhanda, A.K Road, NO APPLICATION
CORNER POINT Pabar Ganj, Cantral District, New Delhi:- 110055 2804900000 12 1423.2 200044.992
314 EURO INN 8306 TO 8308, Gali No. 5 Multani Dhanda, NO APPLICATION o
Pahar Central District New Delhi:-110055 04900000,
EURD INN Ganj 14 1660.4 233385.824
315 P. K. INTERNATIONAL 9186/4 & 9220/5, Mulstaai Dhands |NO APPLICATION
P.K. INTERNATIONAL  |Pabar Ganj, Central District New Delhi:-110055 RECEIVED oL, 12 1423.2 200044.992
316 GAURAV GUEST HOUSE 9201 Gsli No. 4 Multani Dhanda NO AFPLICATION
GAURAV GUEST HOUSE  |Pabar Ganj, Central District New Delhl:-110055 RECEIVED 1929210000 12 1423.2 200044.992
17 VANSON VILLA Street No. 11, Chuns Mandl Pabar Gagj, NO APPLICATION
VANSON VILLA Central District New Delhl:-110055 RECEIVED 3506100000 28 3320.8 466771.648 ‘ m
318 AMAN INN 7/3, DB Gupta Road, Pahar Ganj Central NO APPLICATION &y
AMAN INN District New Delhi:-110055 RECEIVED 6373900000 30 3558 500112.48
319 ANAND 2542 44 Rajguru Road Fabrgan), Central DIstriet YES(26-10-2024)
ANAND Hew Delhi:-110055 188 9231000000 18 2134.8 300067.488 K N 0 }h
EE(C -C
N
DIB, Got. of har Ganj,
Aram Bagh‘ Pa
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NETER MOHAK PALACE DX. 9132/3 Multani Dhanda Pafeeees—————
& | | B Multani Dhanda Pahargas) YES |
\ v v 126-10.2024)
\ \ MOHAK PALACE ,lt:nud District New Delhi:-110055 P 0819210000 11 1304.6 | 183374.576 | |
ETTO |NEW OXFORD PALACE 2530/ 12 Chuna Mand] Pabar G
\ i 2 anj, NO APPLICATION |
\ WEW OXFORD PALACE |Centn!. District New Delhi:-110055 RECEIVED o i7 Di62 || 283397072 |
1 | !
1322 | CENTRA INN 2503/A Nalwagall Chuna Mandi, NO |
\ Pahargagj, APPLICATION
'||l '| CENTRA INN |1CI!IH‘II District, New Delhi:- 110055 | RECEIVED 7295100000 24 2846.4 400089.984
323 | JYOTI MAHAL 2488-90, Nalwa Gali, Pabar Ganj, Contral YES(29-10-2024) I
\ \ JYOTI MAHAL District, New Delhi:-110055 264 e . 0985100000 39 4625.4 650146.224 |
| 1985100000 |
324 U.5.A. 9303 1 No.6 Multani Dhanda, Pabar Ganj, Central YES5(26-10-2024) |
\ U.S.A. District, New Delhi:- 110055 213 ) 30 3558 500112.48 I
1 |
I—m WOOD LAND §235/6 Multani Dhanda, Gall No.6, A.K, YES(29.10.2024)
‘WOOD LAKD Road, Pahargunj, Central District, Delhi:-110055 F 00B3IS0O000 24 28B46.4 400089.984
326 Palace) NO APFLICATION |
‘ [Sarthak Palace) 5495100000 16 1897.6 266726.656 |
| |
3z7 9306/6, A.K. Road Multanl Dhands, Pahar Ganj, Central YES(26-10-2024)
HOTEL JR INTERNATIONAL |District, New Delhi:-110055 202 18 2134.8 300067.488 |
fﬁa RELAX INTERNATIONAL 8225/6, Arakashan Road, Pahar YES(30-10-2024) |
RELAX INTERNATIONAL |Gunj Central District New Delhi-110055 325 5873500000 16 1897.6 266726.656
329 UK. GUEST HOUSE 9270-71/6 Multani Dhanda Pahar VES[26-10-2024) =
U.K. GUEST HOUSE Ganj, Central District New Delhi:-110055 212 34 4032.4 566794.144 |
330 VIN INN T-2565, Opp Nalwa Gall, Chuna Mandi Pabar Gaaj, NO APPLICATION |
VIN INN Central District New Delbl:-110055 RECEIVED 8431000000 12 1423.2 200044.992 [
331 MAHARAJA CONTINENTAL B194-96/6 Arakashan Road NO APPLICATION
MAHARAJA CONTINENTAL |Pabar Ganj, Central District New Delhi:.] 10055 RECEIVED 24 2846.4 400089.984
a3z 'OASIS 8233,34/6 Multani Dhands Araksshan Road Pabar YES(26-10-2024)
Sisin Gunf, 217 7973900000 16 1897.6 266726.656
333 WHITE KLOVE (PREVIOUS NAM 1563, Laxm| Narain Street NO APPLICATION
WHITE KLOVE .cl::;;;. Mandi Pabar Ganj, Central District New Delhi:-1 RECEIVED 4463400000 a9 4625.4 650146.224
GRAND GODWIN 8502/41 Arakashan Road, Pahar Ganj, YES[30.10-2024]
tral D -
GRAND GODWIN Cen istrict, New Delhi:-110055 an 4433900000 30 asss 500112.48
KRISHNA DX. 43, Arakashan Road, Pabar Ganj, Central YES|30.10.2024) —]
District, New Delhi:-110055
KRISHNA DX 315 1642853472 30 3558 500112.48
PRIME BALAJI DELUXE 8574 Arakashan Road, Pabargas), NO APPLICATION
ELUXE |Central Distriet, New Delhi:-110055
PRIME BALAJI D RECEIVED 9643900000 26 3083.6 433430.816 n
KRISHNA GUEST HOUSE 45, A.K. Road, Pabar Gaxj, NO APPLICATION \
% 2954854023
KRISHNA GUEST HOUSE |Central District, New Delhk:-110055 RECEIVED ;:um:n 20 2372 I 333408.32 I C\ (—['
SOHANA PALACE 2307-8-9, Chuna Mandl, Pabar Ganj YES{29-10-2024)
Ceatral District, Delhl, 1590-91.92.94.9 11 4465100000, .
SOHANA PALACE Ihd, Delhi:- 110055 231 8465100000 32 a795.2 j 533453.312 J I{ _N_ OJ a
LR

DJB, Govt. of NCT of Delhi
Aram Bagh, Pahar Ganj,
New Delhi-110055
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Ram Nagar YES(30-10-2024 T S T =
SERINVIRATAE \m Qutaba Road Central District Delhl: 110055 || 348 potoao 1074100000 15 1779 25003624
340 SHANTL VILLA 2466-67, Nalwa Gali, Pabar Gan) Central | YES| - 1
\ -10-2024] |
Ill'- \ SHRNTLELL N 11 263 > ' 2583100000 28 33z20.8 4667T1.648
\ 3294636352
|
1341 |A J AXTA GUEST HOUSE 8647 Arankashan Road YES130.10.2024]
\ A J ANTA GUEST HOUSE | Paharganj, Central District New Delhi=- 110085 310 SABIR00000 34 4032.4 566794.144
\ | 6453900000
242 | lnom LODGE 8501/15 Arakashan Road, Ram Nagar YES(30-10-2024) o
\ \ GODWIN LODGE Paharganj, Central District New Delhi=- 110085 13 ssam03 20 2372 333408.32
\ | | 2731914358 | .
Bas BABA DX. T784-TT88 7792-T795 Arakashan Road Ram YES[30-10-2024)
| | BABA DX Hagur, Central District New Delhi:-1 10055 314 450693440 20 2372 333408.32
| |
Iryra CHANCHAL DX. 8575 Araknshan Road Pabar Ganj, Central |
! \ CHANCHAL DX District New Delhi:-110055 ’;‘1 AORT L0 40 4744 6E6BL6.64
i
|3as | CHANCHAL CONTINENTAL 8524 Arakashaz Road, Pabar NO AFFLICATION |
|| 1 CHANCHAL CONTINENTAL |Gunj Central Distriet New Delhi:=-110055 RECEIVED 6633900000 a4 5218.4 TI3498.304
346 VIRAT TOURIST LODGE 2342-2347 Rajgura Road Chuss NO AFPLICATION
\ VIRAT TOURIST LODGE | Mandi, Pabar Ganj, Central District, New Delhi:-110055 RECEIVED 3445100000 36 4269.6 600134.976
347 TTT9/XV, Ram Nagar, Pabar Gan), Central Distriet, New NO APPLICATION
l ‘ SAHIE GUEST HOUSE | Delhi:-110055 RECEIVED 2324100000 18 2134.8 30D006T 488
|343 I PUSHPAX PALACE 8568, Ram Nagar, Pahar Ganj Central NO APPLICATION |
‘ PUSHPAK FALACE District New Delhli-110055 RECEIVED g;”gg:: 16 1897.6 266726.656 ‘ |
I'—:m BLOOM ROOMS (A UNIT OF IM) FLOT NO. 6&7, 8591 Main NO APPLICATION [
BLOOM ROOMS CQutab Read, Arakashan Road Pahar Gunj, Ceatral District RECEIVED 2943900000 50 5930 RII520.8
Delhi:. 110085 {
350 |RISHI GUEST HOUSE 76-T6A [Municipal No. 7764.7765) NO APPLICATION
RISHI GUEST HOUSE  |Ram Nagar, Pabar Gunj Central District Delhi:-1 10055 RECEIVED 22 2609.2 366749.152 |
351 HOSTEL CHECK MATE 5, Asakashan Road, Pahar Gan) YES[24.10.2024]
HOSTEL CHECK MATE  |Central District New Delhi-110055 a7 Wl“m 246382 26 30836 433430.816
352 TT68-69 [IB) Ram Nagar Pahar Ganj, Central District New YES[30-10-2024) i
BABA IN Deihk-110088 anz 8124100000 24 2846.4 400069984
3853 MERRY GOLD 1623.24, Rajgura Road, Chana Mand] Pabar YES|26-10-2024)
MERRY GOLD Ganj, Central District New Delhi:- 110055 145 16 1897.6 266726.656
354 TT7T9 Ram Nagas, Pahar Gan] Central District New Delbl: YES[26-10-2024]
NANCY Hoow 210 9 1067.4 150033.744
355 ROOPKALA DELUXE 8641/59 Arakashan Road, Pabar Ganj, MO APPLICATION
ROOPKALA DELUXE Central District, New Delhi:-110055 RECEIVED 1453900000 16 1897.6 266726.656 ." O
358 BELLA VISTA 1689-A, Chitra Gupta Road Fabar Gazj, NO APPLICATION <
BELLA VISTA Central District New Delhi:- 110055 RECEIVED 2383400000 20 { 2372 333408.32 ’ 'Q
357 BLUE PEARL GUEST HOUSE B653.8664, Ground Floor NO APFLICATION B
l BLUE PEARL GUEST HOUSE |Arakashan Rosd, Pahar Gasf Central District Delb:-110055, RECEIVED ;. 5 } i eaoiiszae. | K-N.Ojha
EE(C)-1

DJB, Govt. of NCT of Dqlhi
Aram Bagh, Pahar Ganj,
New Delhi-110055
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358 | AMAR 1647-48, Pabar Ganj Istrict Dbl —
AMAR 110085 T St B Bew g | | KO APPLICATION I
! RECRIVED 5530708695 1 1304.6 183374876 |
\ | RATTAN DEEP E=s——
ot RATTAN DEEP LODGING  |poud. Central Wﬂﬁl‘ll?' HOUSE 7864 /3A-J. 7879, AK. YES(26-10-2024) |
i | e 209 5634100000 a3 9138 550123,728
560 | ::M AX. Road, Pabar Ganj, Central District, New Delhi- NO APFLICATION
i i | RECEIVED 9534100000 18 2134.8 300067.488
(381 | 7864 Araksahan Rosd, Ram N, i
\ g agar. Paharganj, Central NO APPLICATION
.| | SAlINTERNATIONAL |Nn=kt« New Delhizl 10055 ' ! RECEIVED 8571000000 14 1660.4 233385.824
|
Fez | i:mu Anloaban Road, Pahar Gan], Central District, New NO APPLICATION
\ RAMAYAN | Delbi:-110055 RECEIVED 2334100000 12 1423.2 200044.992
1
|33 | ': 7864 Arakushan Road, Pabar Ganj, Central District, New MO APPLICATION
& ‘ MAYANK PALAZA |D-I-hl:4 10055 RECEIVED 3634100000 20 2372 333408.32
364 | METROPOLIS 15 Krishns Market, Pabar Ganj, Central YES(29-10-2024)
METROPOLIS |DBI=M- Tew Delhic-110055 237 6818500000 u 1304.6 183374.576
365 [SAI PALACE 22, Krishoa Market, Main Barar, Pabar Ganj, YES[30-10-2024]
SAI PALACE | Central District, Delbi:1 10055 355 8618500000 13 1541.8 216715.408
T 7875, Arakazhan Road, Pahar Ganj Central District New YES(24-10-2024)
‘ SURYA IF Delhi-110055 85 12 14232 200044.992 |
367 7875.79, Arakashan Raod Pahar Ganj, Ceatral District New YES{24-10-2024] |
l SUN INTERNATIONAL | Delhi: 110055 86 22 2609.2 366749.152 |
Erry ARYA TOURIST LODGE 8526 Arakashan Road Ram Nagar YES|24-10-2024) I
ARYA TOURIST LODGE | Pahar Gaaj, Central District New Delhi-| 10055 77 5923900000 16 1897.6 266726.656 [
369 7875 Arakasban Rosd, Pabar Gaa Ceatral District New NO APPLICATION §i5ai 1
SHIVISH INTERNATIONAL |Delki:-110085 RECEIVED i ooooom 14 1660.4 233385824
370 SHIV DEV INTERNATIONAL 8518 Arakashan Road Behind YES[26-10-2024) |
‘ SHIV DEV INTERNATIONAL ]M Cimema Pabas Ganj, Central District Delhi:-110055 176 4633900000 18 2134.8 J0006T. 488
371 7876-6 NO Arakashan Road Pabar Gasj, Central District NO APFLICATION
PARAS HOTEL Delhi:! 20055 RECEIVED 9734100000 15 1779 250056.24
arz HARSHA INTERNATIONAL AK-22, A.K. Road, Pahargan), VES(30-10-2024) |
HARSHA INTERNATIONAL |Central District, New Delhi:- 110055 351 9457100000 11 1304.6 183374.576 |
a73 .31, Ram Nagar, Puhar Ganj, Central District, New Delbi:-1 YES|29-10-2024)
SHBAD DX 10085 236 8818100000 12 1423.2 200044.992
374 7882-83-26, A.K. Rosd, Pahar Ganj, Central District, New NO APPLICATION |
TOURIST LODGE Delhiz! 10055 RECEIVED 8934100000 24 2846.4 400089.984 \ r ')I
!
375 T885/34, Arakashan Road, Pabar Ganj Central District RO APPLICATION C Zla
r ELEGANCE New Delhi:- 110055 RECEIVED L 6044100000 28 3320.8 466771.648
aTe J.M. DELUXE T-161.162, A.K. Road, Pahar Gan] Central WO AFPLICATION KN U) a
J.M. DELUXE District New Delbl- 110083 RECEIVED 9457100000 16 1897.6 266726656 [::E (©) 1
- 1
DIB, Gove.of ¥ €T of Deln
" ‘ o
Aram Bagh, pahar Gan),

New Delhi-
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" TBE5/2, AX. Road, Pahar Ganj Cen rrp =
SOMA DX 110085 (Emporio Dx.| e Delki: | YES[24-10.2024)
1z 9571000000 17 2016.2 283397.072
1 == AMIT GUEST HOUSE AK-16 A.K. Road, Pahas Ganj Central [
3 . NO APPLICATION
AMIT GUEST HOUSE District New Delbi:- 110055 | RECEIVED 3 AST10000D @ 14259 200044.992
T . 7975, AKX Road, Ram Pahar , Central District,
Hagar, Ganj i WO APPLICATION
KONICA DELUXE Tew Delbi:-110055 lﬁ 17 2016.2 283397.072
380 AURA HOTEL 1185/31, AK. Road, Pabar Ganj, Central | YES[24-10-2024)
AURA HOTEL District. New Delhi:. 110055 17 18 2134.8 300067.488
31 DARPAK GUEST HOUSE 7923/ 15 Araknaba Road NO APPLICATION
DARPAK GUEST HOUSE  Pabarganj, Central District New Delhi:- 110055 RECEIVED 1254100000 11 1304.6 183374.576
asz | DREAM PALACE XV/B8499 F.NG, 44, Arakashan Rond Ram YE5(24-10-2024)
DREAM PALACE | Nages, Central District New Delhi:-110085 11 1333900000 18 2134.8 300067.488
33 | NEEL GAGAN INN 7974 Arakashan Road Ram Nagar Pabar NO APPLICATION
KEEL GAGAS INK Gusj, Central District New Delhi:- 110053 |RECEIVED 5364 100000 20 2372 333408.32
38e FRINCE PALACE DX. 5115, Gall Thanedar Wall Main Bazar, YES[26.10-2024]
PRINCE PALACE DX Fahar Ganj, Ceatral District, New Delhl:-110055 196 7032000000 3z 3795.2 533453.312
3ss | HERITAGE HOME 1603-04, Main Bazar, Pabar Ganj Central YES(29-10-2024)
HERITAGE HOME | District Kew Delhi:-110055 283 7173400000 29 3439.4 483442.064
£ FEW AMANTRAN GUEST HOUSE 5129/X Main Bazar, NO APPLICATION
NEW AMANTRAN GUEST  p_purpanj Contral District New Delbi:] 10055 | RECEIVED 15 1779 250056.24
38T 'TES PLEASE GUEST HOUSE T-106, General Market, Pahar NO AFFLICATION |
YES PLEASE GUEST HOUSE Ge=j. Central Mew Delhic-110055 RECEIVED 1724300000 9 1067.4 150033.744
388 79TE[6, A K Road, Pahar Gan], Central District, New YES[24-10-2024)
SHET RAM DX Delhi:-110055 83 15 1779 250056.24
T | T970/71, A.K. Road, Fahar Ganj, Central District, Delhi:-
ATLANTA CONTINENTAL 110055 7264100000 24 2B46.4 400089.984
BT TES SIE GUEST HOUSE T-419 General Market, Pahargan],
YES SIR GUEST HOUSE  |Central District, Delhi:-110055 13 1541.8 216715.408
1 |KARAM DURGA GUEST HOUSE T-316 General Market,
EARAM DURGA GUEST |
Pabas . Central District, N, ge
sy | Gasj , New Delhi:- 110055 5 593 83352.08
vz 'MAHESH GUEST HOUSE T-316 Ram Dwars Road General NO APPLICATION
MAHESH GUEST HOUSE |Market, Pahar Gasj, Central District, New Delhi:-110055 RECEIVED 16 1897.6 266726.656
> 7972 A.K. Road, Pahar Gunj, Central District, New Delhi:- NO APPLICATION
10055
RAM RAJ DX i RECEIVED 18 2134.8 300067.488 \ d
E I NEW BAFAN PLAZA B466, A.K. Road, Pabiar Ganj Central YES(30.10.2024) T
NEW SAPAN PLAZA District New Delhi-110055 363 5612148120 16 1897.6 J 266726.656 pi
s HRIDAY INN T-1 19, T-340, General Market Pahar Ganj, NO APPLICATION T NYOpha
HREIDAY INN Central District New Deilhi:- 110055 RECEIVED 18 2134.8 , 300067.488 Sl
i — . ) EE(C)-
DIB Govtor ivL | of Delht
Aram Bagh, r Ganj,

New Delhi-110055
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YES[29-10-2024)

| 240 51 6048.6 850191.216
\391 | | 7977/3 Gall No.6, Arakashan Road Multani Dbands, Fabar YES(24-10-2024)
| \ NEHA INN |‘=-n1 Delhi:-110055 103 7464100000 12 1423.2 | 200044.992
1 | !
EE | 7973 AK. Road, Pahar Ganj YES(24-10-2024)
\ | GAYLORD INTERKATIONAL i 13 9364100000 a3z 3795.2 | 533433312
1399 |NEW HOTEL 863, Gali Chandi Wall Main Bazar, Pabar Ganj, 1% APPLICATION
| NEW HOTEL ‘bmtrnl District, New Delhi:- 110055 RECEIVED 0942400000 12 1423.2 Monteee
1 |
[400 Read, Pabargasj, Ceatral District, New YES{24-10-2024)
| l DEEP PALACE Delhic- 110055 a9 2 237.2 33340.832
1401 7969, Arakashan Road, Pahar Ganj, Central District, New HO APPLICATION |
[ SHRI 5A1 INTERNATIONAL |Delhi-110035 RECEIVED 6652630002 18 2134.8 300067.488 |
|
402 T967/6 Arakashan Road, Pabar Ganj, Central District, New NO APPLICATION |
| A-BROADWAY Delhi:-110055 RECEIVED 2346682487 14 1660.4 233385.824
| !
‘403 7964 AK Rosd, Pabar Ganj Ceatral District New Delbk- WO APFLICATION i
ODEON CONTINENTAL 110055 |RECEIVED 7282518874 15 1779 250056.24 |
204 NKEW ASHOKA CONTINENTAL 8382, 8383 & 8384, AK. NO AFFLICATION | 1
‘ NEW ASHOKA CONTINENTAL |Road Pabar Ganj New Delbi:-110055 RECEIVED 20 2372 333408.32 |
405 RED ROSE INN 803 & 805, Gull Dore Wall, Main Bazar NO APPLICATION I|
| RED ROSE INN Pahar Ganj, Central District New Delhi:-110055 RECEIVED 1832400000 15 1779 250056.24
[408 7963, A.K. Road, Pabar Gan) Central District New Delhl- NO AFPLICATION
l MAURYA ASSAM DX 110053 RECEIVED 16 1897.6 266726.656
07 SAMFPURN INN XV/857, Mohalls Manots Gall Chandl Wall MO APPLICATION |
SAMPURK INK Pabar Ganj, Central District New Delhi:- 110055 [Hotel RECEIVED 5752400000 16 1897.6 266T26.656
Aditys Inn)
Ta08 SHELTON 5043/43, Main Bazar Pabar Ganj, Ceatral NO APPLICATION
l SHELTON | District New Delhi:-110055 1212000000 as 4269.6 600134.976
205 7965 Arakashan Rosd, Pabar Ganj Central District New VES(24-10.2024) 5
HANS INTERNATIONAL | Delhi-110055 12 15 1779 250056.24
a0 NAMASKAR 917 Chandiwalan, Pabargan) Central District NO APPLICATION
NAMASKAR New Delbl:-110085 RECEIVED 8452400000 az ares.a 533453312
411 M\'«l.l-li:'l’nl. 1182, Muia Bazar, Pabar Ganj Central YES(24-10-2024)
:-11
PAYAL HOTEL District New Delhi:-110058 130 6182400000 15 1779 250056.24
412 THE SPOT 867-868, Gall Chandiwall, Main Bazar, Pabay YES(24-10-2024)
THE SPOT Ganj, Central District, Delhi:-110055 21 6942400000
8520439578 24 2846.4 400089.984
413 UNIQUE 902, Gall Chandl Mandl. Pahar Ganj, Cantral YES(29-10.2024) = A
. N 2
UNIQUE Diatrict, New Delhl:-110055 245 14252400000 14 1660.4 [ 233385.824 { [c, Af—’
414 8171, A.K. Roed, Pahar Ganj, Central District, New Delhi:- YES([24-10-2024)
FASHVL INTERNATIONAL . |110035 L 14 3408100000 12 14232

|

200044992 | KN Ojhla

EE(C)-]
DJB, Govt. of NCT of Delhi
Aram Bagh, Pahar Ganj,
New Delhi-110055
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|NO APPLICATION
120058 \ |RECEIVED 16 1897.6 266726656
\ s = |
B167, A K. Roud, Pabar Ganj Central District 1 NO APPLICATION
| |RECEIVED 14 1660.4 233385.824
|
| 8172, A K. Rond, Pabiar Ganj Contral District New Delbl: YES|24-10-2024)
110055 18 2408100000 20 2372 333408.32
'R.5. INTERNA’ AL 869-70, Gall Chandi Wall Pabar Ganj NO APPLICATION
Creutrsl District New Delbi:-110055 ] RECEIVED BEIVSEEE2T 20 2372 33340832
© $185/6 Arakashan Rosd Pabar Ganj, Central District § YES(24-10-2024)
Delhi:- 110055 = 52 18 2134.8 300067.488
FEMYLE INN XV 916 Gall Chandl Wali Pahar Gunj, Central NO APPLICATION
District New Delhi:-110055 RECEIVED 3791507508 19 2253.4 316737.904
#145/8 Arakashan Rosd, Pabar Ganj Central District Delhi: YES(24-10-2024)
1 lm’:!l 53 16 1897.6 266T26.656
- EET DEEAM 550 Chandl 5 Pabar Ganj, YES(30-10-2024) —|
Contral , Distriet New Delhi-110055 342 1252400000 1s 1779 250056.24 ]
RAMA KRISHNA GUEST HOUSE 911, Chandi Walan, Pabar MO APPLICATION 83374, l
Gunj Central District New Delhi:-110055 1452400000 11 1304.6 1 576
" R18E/6& A M Boad Pahargan], Central District, New Dalhi:. YES|24 10.2034)
110055 127 4008100000 12 14232 200044.992
1.3 INTERNATIONAL 268 Mantola, Pabar Ganj, Central NO APPLICATION
District, New Delhi:-110055 RECEIVED 7621400000 23 2727.8 383419.568
MAANV] GUEST HOUSE 8281-83 B240/6, A.K. Road, Pahar YES(24-10-2024)
Genj, Central Distriet, Delhi:- 110055 L) 3083900000 20 2372 333408.32
"$126-33, AK. Road, Pabar Gan| Central District New Delhi: MO APPLICATION
110055 RECEIVED 8197100000 14 1660.4 233385.824
T OND 1013, Mantols, Gali Halwai Wali Pshar NO APPLICATION
Genj, Cantral District New Delhi:- 110055 RECEIVED 2072400000 1s 1779 250056.24
'DELMI GUEST HOUSE 1016 Mantola, Pahar Ganj Central NO APFLICATION
District New Delli: 110058 RECEIVED 6246070069 10 1186 166704.16
DOLLAK INN 904 A Gali Chand Wali Main Bazar Main YES[30-10-2024)
Bazar, Pabar Ganj Central District Delbi:- ] 10055 as0 B364128477 16 1897.6 2E6TL6.656
| B17778, Arakashan Rosd Pahas Gazj, Ceatral District YE5(24-10-2024)
Neow Dalisi:. 1 10055 3 28 3320.8 466771.648
¥V INN 1015, Gall Mantols, Mals Bazar Pabar Gan], NO AFPLICATION 1 /
Contral District New Delhi:- ] 10055 RECEIVED 5072400000 14 16604 233385824 =
HI LIFE B280/5 824) 44/6 Multani Dhsnds Pabar Gasj, YEB|30.10-2024) Nk -
Central New Delbi:- 110056 338 1483900000 23 2965 416760.4 N \(\ Rk
= EE(C)
DIB, Govt. of NCT of Delhi

Aram Bagh, Pahar Ganj,

New Delhi-110055
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| B148, Gali Ro. 6, Multani Dhands Pahar Ganj, Central T
NO APPLICATION
TERA INTERKATIORAL Tlatrict Kew Delhi:-11005! 2
i | T RECEIVED 2597100000 18 2134.8 300067.488
'IOII.!. INTERNATIONAL GUEST 133-134, Krishos Gali
WOBLE IKTERNATIORAL | oa Gali, NO APPLICATION
GUEST Ghee Mandl Pabar Ganj, Central District RECEIVED 6450400000 20 2372 333408.32
| MAHESH INN GUEST HOUSE 120, Krishna Gali, Pahar Ganj NO APPLICATION
WMAMESH INK GUEST HOUSE |Central District New Delhi- 110055 RECEIVED 24 2845.4 400089.984
@37 |nm PIORKO GRAND 4776, 4777 & 4781 [Part), Main NO APPLICATION 015273840
HAR] PIOREO GRAXD Bazar Pabar Ganj, Central District New Delhi:- 110055 RECEIVED 8961000000 34 4032.4 566794.144
| | 1804801894
438 |\r:.uu INK 876 Gali Chandi Wall, Pahar Ganj Central NO APFLICATION
VLIAY INK 'Dku-lﬂ New Delhi:-110055 RECEIVED 3052400000 14 1660.4 233385.824
3% -nu-u:m.nr INN 8227, Gall Ho. 6, A K. Road Pabar Gasj, NO APFPLICATION
DIFLOMAT IKN Central District New Delhi:-110035 RECEIVED 297300000 18 2134.8 300067.488
‘e40 8182 Gall No-6, Multan) Dhands Arakashan Rosd, Pabar NO APFLICATION [
SALUTE INDIA DX Gazj Central District Delbi:-110055 RECEIVED 14 1660.4 233385.824
441 SHIVLOK PALACE 4648-4650 Shors Kothi, Pabar Ganj YES({30-10-2024)
New Delhi-110083 337 6006891430 25 2965 416760.4
SHIVLOK PALACE |L'-=ﬁ‘ﬂ Disrcict |
442 RAJ DX B467 Arya Nagas, Pahar Ganj, Central District, New YES [30.10.2024) |
RAJ DX Delhi:-110055 362 9523900000 16 1B97.6 266TL6.656
YLy JAl FARMASI INM 8456 (721.724), Arys Nagar Pahar Ganj. NO APPLICATION
JAI PARKASH INN |Central District New Delhi:-110055 RECEIVED 7323000000 18 2134.8 300067.488
vy |SWISSTON INN [SHERATON INN) 8433 AryaNagar Gall No.l YES(26-10-2024)
SWISSTON INN [SHERATON | popar Ganj, Central District New Delbi:-110055 218 613900000 21 2490.6 350078.736
INK)
o GULAB DX. 8446/XV Arya Nages, Pabar Ganj Central 1m APPLICATION
GULAB D% Oitdeg Mowr D=9 10005 RECEIVED 5123900000 12 1423.2 200044.992
s | PRIYA PALACE 8484 Asrys Nagar, Pabar Ganj Ceatral NO APPLICATION
PRIYA PALACE District Rew Delhl:-110058 | RECEIVED 1923900000 16 1897.6 266726.656
Tax7 MINI FALACE 8487 Arya Nagasr, Pabar Gunj Central District |NO APPLICATION
MINI PALACE Mew Delhic-110055 RECEIVED 2033900000 14 P 233385.824
Ty FAMILY HOTEL 8489 AryaNagar, Pabar Gan], Central YES(24-10-2024)
FAMILY HOTEL District, Delbi:-110055 6 4033900000 20 2372 333408.32
Ty RAMA DX. B4BS-A Arys Nagar, Pahar Ganj, Central District, NO APPLICATION
RAMA DX. New Delhi:-110055 5033900000 23 2727.8 383419.568
T |POOJA FALACE 8472 A Nuger, Pabar Ganj, Central District, NO APPLICATION
POCJA PALACE New Delhi:. 110058 RECEIVED 5723900000 14 1660.4 233385.824 \
L | I —— ¥ i
4z | DWARKADH18H INTERCONINEN 8461 A Na Pahar YES[24-10-2024)|
DWARKADHISH Ll G I
INTERCONINEN |Ganj, Central District, New Delki:-110055 19 8423900000 30 asss 500112.48
452 |DOWN TOWN 4583 Main Bazar, Pahar Gan), Central NO APPLICATION
DOWN TOWN District, Delbi:-110055 RECEIVED 1599772132 14 1660.4 233385.824
B |

DJB, Govt. of NCT of Delhi
Aram Bagh, Pahar Ganj,
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SKY VIEW GUEST HOUSE 4721 Shora Kothi Main Bazar, | B
3 | YES[30-10-2024)
BEY Palar Ganj, Central Distric 2 1
VIEW GUEST HOUSE t, Delki:- 110055 \ 33s || 7447896958 19 2253.4 316737.904
VED PALACE DX. 3804-3806, Gali Ram Nath Patws, Pahar NO APPLICA’
. " TION
WED PALACE DX Ganj, Central District, New Delbi:- 110055 |] RECEIVED 891532201 18 2134.8 300067488
- ——— |
VIP DX. 3316, Gali Hari Mandir, Paharganj, Central |NO APPLICATION
VIP DX District, New Delhi:-110055 RECEIVED 1153000000 13 1541.8 216715.408
as6 REKHA GUEST HOUSE 3843 Tel Mandi Chowk, Paharganj, |NO APPLICATION
REKHA GUEST HOUSE  Central District, New Delhi:-110055 RECEIVED 1554000000 11 1304.6 183374.576
57 SEA BIRD GUEST HOUSE 4229 Tel Mandi, Paharganj, WO APPLICATION
SEA BIRD GUEST HOUSE  Cemtral Distriet, New Delhi:-1 10055 RECEIVED 6215000000 18 2134.8 300067.488
- |
458 HAKI KIRAN 4220, Tel Mandi, Pahar Guoj Contral District |v:lrn-1n.m4|
HARI KIRAN Few Delhi:-110055 59 8115000000 20 2372 333408.32
459 "SEVERN SEAS INN 41904193, Tel Mandi, Pahar Ganj lib APPLICATION
SEVEN SEAS INN | Central District New Delhi:-110055 RECEIVED 22 2609.2 366749152
<60 KV.ML INTERNATIONAL 4196, Bhagwati Bhawaa, WO APPLICATION
V.M. INTERNATIONAL | Pahargasj Central District New Delhi:] 10055 RECEIVED 8506324802 14 1660.4 233385.824
61 'HRIDAY PALACE 3649, Gall Ram MNath Patwa, Dariba Pan NO AFFLICATION
HRIDAY PALACE |Pabar Ganj, Central District New Delhi:-110055 RECEIVED | 7124000000 14 1660.4 233385.824
262 FARTH PALACE 4722, Bhora Kothl, Fabar Gaaj Central NO APPLICATION 1
PARTH PALACE District New Delbi:- 110055 |RECEIVED 4T6I466592 14 1660.4 233385.824
SUDERSHAN PALACE 4723, Shora Kothl, Pabar Gan] NO APFLICATION
SEEHAN PALACE Central District New Delhi:-110055 ‘RECEIVED 1855372318 14 1660.4 233385.824
Fry £.G. INTERNATIONAL 5568.69, Shora Kothi, Pahar Gagj [ WO APPLICATION T
C.G. INTERNATIONAL  Cestral District New Delhi:- 110053 RECEIVED 594000000 17 2016.2 283397.072
T L 3 8TAR INTERNATIONAL 4070-71, Gall Hari Mandir Pabar NO APFLICATION
1 z-1
3 BTAR INTERNATIONAL | Gasj. Cemtral District New Delhl: 10055 RECEIVED 19 2253.4 316737.904
ey "WOBLE DELUXE GUEST HOUSE 4219, Tel Mandi, Pahar MO APPLICATION
NOBLE DELUXE GUEST ] o 5
e |Gmaj Central District New Delhi-11005, RECEIVED 9558043349 14 1660.4 293385.024
w7 i |LA - BUDHA GUEST HOUSE 3334 Gall Hasi Mandlr, Pubar fno APPLICATION
LA-BUDHA GUEST HOUSE iG-.l Central District New Delhi:-110055 RECEIVED 5353000000 14 1660.4 233385.824
T |BATYA PALACE 3386, Gall Hari Mandir, Kasheruwalin YES(24-10-2024)
SATYA PALACE |Pabar Gasj, Central District New Delhi:-110055 58 4573000000 18 2134.8 300067.488
Py | SADHU PALACE (S8A] PALACE] 3790 Tel Mandl, Pahar Gan] YES[24-10-2024)
SADHU PALACE [BAI | ; i
. Central District New Delbi:- 110055 5 4044000000 13 1541.8 216715.408 \C l E
N A T ST R E P O T Ly JEUTH =
KAMAL PALACE 3339 Harl Mandlr Lazse, Pabar Ganj NO APPLICATION i
Cesntral District New Delhi:-110055 RECEIVED 13 1541.8 216715.408
SHAILAY GUEST HOUSE 4256 Tel Mandl Paburgan), YES(29-10-2024) K.N jha
Central District New Delhi:.1 10055 288 N ey 2 1423.2 g ]"L}_‘,{.C 15
3| ] TE(C){15

DIJB, Govt. ol NCT of Dell
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|SHANT1 GUEST HOUSE 3838 Tel Mandi, Pahar Ganj |

NO APPLICATION |
SHANTI GUEST HOUSE HIIWWW“M Hew Delhi:-110055 1mm 2254000000 11 1304.6 183374576 |
|
|RAJ GUEST HOUSE 3849 Tel Mandi, Pahar Ganj Central YES[30-10-2024)
RAJ GUEST HOUSE | Distriet New Delhi:-110055 361 3654000000 16 1897.6 266726.656
[RAHUL PALACE 5577 Basant Road Shora Kothi Pabargunj, NO APFLICATION
RAWUL PALACE |Ceatral District New Delhi:-110055 RECEIVED 19 2253.4 316737.904
\ |
\ "ASHOKA OCEAN 4387-89, Sorha Hothi, Pabar Gan) Central |HO APFLICATION
-|I ASHOKA OCEAN District New Delhi:- 110055 RECEIVED 1265000000 20 2372 33340832 |
\Iﬂa '| VANSH PALACE 960-61 Gall Kumarhan Main Bazar, Pabar YES(30-10-2024)
|| VANSH PALACE iM' Central District, New Delhi:-110055 239 5262400000 16 1897.6 266726.656 |
|
|a77 TAMAN INTERNATIONAL 4555-56, Main Bazar, Pahar Ganj YES|26-10-2024)
AMAN INTERNATIONAL | Central District New Delhi :-1 10055 191 4955000000 20 2372 333408.32
|
1 e ———
478 G.5. GUEST HOUSE 908 & 937, Mantols, Gall Mandir Wall TES[30-10-2024) |
\ \ G.S. GUEST HOUSE Main Bazar, Pabar Ganj Central Duu-mlndhh-llmﬁs 341 7368358360 12 1423.2 200044.992
|
479 SCOT GUEST HOUSE 4581, Main Bazar, Pabas Ganj Central NO APPLICATION
l SCOT GUEST HOUSE District New Delhi:-110055 RECEIVED 90 10674 1500337.44
YES(30-10-2024)
480 ZHETAK PALACE 4390/ 14 Basant Road Rehmani Moballa
l l CHETAK PALACE l"“ﬂ Raiji Pabar Ganj, Central District Delhi:-110055 a9 14 1660.4 233385.824
! 5611 Basant Road, Pabar Ganj Central District NO APFLICATION = |
lqat \ :.::m S ao0ss ' tlczw:n 5699490451 9 1067.4 150033.744
a8z RIHEA LODGE 4518 SBS Strect, Pabargan] Central District NO AFFLICATION
] \ RHEA LODGE New Delbi:-110055 20 2372 333408.32
lana TAASHIRWAD GUEST HOUSE 4390/ 19, Rehman Street YES[29-10-2024)
\ AASHIRWAD GUEST HOUSE | tatra Ralji Pahar Gaj, Central District New Delhl:-110055 229 19 2253.4 316737.904
FT Y EHIV AM GUEST HOUSE 4400, Katra Raljee, Fahas Gaaj, HO APPLICATION
l SHIV AM GUEST HOUSE  |Central District, New Delhi: 110055 4535000000 6 711.6 100022.496
|
a8s LAXMINARAIAN PALACE 4390/17-18 Rebman Mohlls, YES(29-10-2024)
LAXMINARAIAN PALACE | Katra Rai JI, Basant RD, Pabar Ganj, Central District, 239 17 1304.6 183374.576
Delbi:- 110055
486 KAILASH GUEST HOUSE 4469-72, Main Bazar, Pahar Ganj, NO APPLICATION
KAILASH GUEST HOUSE |Central District, New Delhl:-110055 RECEIVED 5003572173 8 948.8 133363.328
487 LOTUS INTERNATIONAL INN 4390/21-24 Basant Rosd YES(30-10-2029)
LOTUS INTERNATIONAL INN | Opp- New Delhi Railway Station, Pabar Ganj, Central 330 8153692373 18 2134.8 300067.488
District, Delhi:- 110055 \
488 PRIYANKA 4449-50, Katra Ral Ji, Main Bazar, Pahar Ganj, NO APPLICATION C,
PRIYANKA Central District, New Delhi:-110055 RECEIVED 5545000000 30 3558 500112.48
489 JLP.INN 4400, Katra Raijl, Basant Road Pabar Gagj, Ceatral YES(30-10-2024) v
J.P.INN District New Delhi:-110055 259 4935000000 10 1186 166704.16
490 GANPATI PALACE 5589, Basast Road, Pabar Ganj Ceatral NO APPLICATION 4 . Ojha
GANPATI PALACE District New Delhi-110055 ' RECEIVED BE9P40451 5 e ey hE::I;(C) % 5

JB, Govt. of NC1T &
i Aram Bagh, Pahar Gany,
New Delhi-110055
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|TRAVELLER GUEST HOUSE 4360A-4362, Maln Bazss Pahar
1

|NO APPLICATION ] ]
TRAVELLER GUEST HOUSE ',Iﬁna,.cuw Distriet New Delhi- 110055 |nmmn 12 14292 200044992
| | | |
'YOU & ME 44594462, Katra Raijl, Pabar Ganj Central YES[30-10-2024)
YOU & ME | District New Delhl- 110055 a1 15 1779 230036.24
| |
| [WHITE EMPIRE 4451.52.55 Katra Hal J| Main Barar Pahar YES(25-10-2024) |
1 WHITE EMPIRE |qu|. Ceatsal District New Delhic-1 10055 230 8125374964 . 30838 43340 B1E
\ |
T KARAN FALACE 101.103 Part Drishan Strect Opp. New NO APPLICATION 1
) KARAN PALACE |mmwumem:r-lnnmnm-um: RECEIVED 8 488 133363.328
| | T
[+ TANYA LODGE DX, 109, Erishan Gali, Pahar Ganj. Ceatral WO APFLICATION
| |I S— - lw o DAL A0S RECEIVED ZTAO400000 12 1423.2 200044.992
||l SeREERRes
. T Pabar Ganj Central YES|I0-10-2024)
r3 HOTEL SAPPHIRE 87 Kriskas Gall, ‘
X 340 4087708227 18 2134.8 300067488
| | EAPPHIRE lm Hew Delhl-1 10085
1
= 77 All Kascrn Walan Prig, Central YES{29 10-2024)
i S1REWAL VIEW 4076 -
Delhi: 1 10055 295 28464 400089984
| SIREWAL VIEW [ Bistaicty Wy : |
]
3440 [BA Pan, Pabar Gaaj, Central HO APFLICATION .
B2 (A AT R s RECEIVED 2483000000 10 1188 166704.16
I KAMA GUEST HOusp | District,
| CATION
T 36683671 Dariba Pan, Fahar Ganj, NO AFPLI
[ = A ibs. 155068 RECETVED 16 18975 266726656 |
| D.R.S. CONTINENTAL  |Cestral District,
! VILLA 4085, Haserawalan, Pabar Gang, Central HO APPLICATION
|am | =) o RECEIVED 7884000000 T a30.2 116692.912
L MAHARAN] FALACE 3461,3556,3558,3559, Dariba Pan MO AFPLICATION 1
[so1 110055 RECEIVED a7
I [ = |n.|.-. ‘Ganj, Central District New Delhl: 4136584328 32022 450101232 . |
lm I WANDI MAHADEV 4057 408-09, Kascruwalan Pabar Ganj, HO AFPLICATION T
| Centrnl Dlstrict New Dalhis- 110058 RECEIVED 108BASE50T | 16 18978 TEETIE. 656
| HANDI MAHADEV [ |
T KRISHNA LODGE 3441, Dariba Fan, Fabar Gagj Central NO APPLICATION
Ll NA LODGE | District New Delbl 110055 RECEIVED 1 1304.6 1B33T4.576
| |
sea | |sHIV GUEST HOUBE 3494, Duriba Fan, Fahar Ganj Central YES[29.10-2024)
| BHIV GUEST HOUSE i Mt i 1100w 203 BIBT1IT46 11 1304.6 183374576
| |
s | BHARTIA GUEST HOUSE 3439, Dariba Pan, Pahar Gas) YES[30-10-2024)
| | BHARTIA GUEST HOUSE | Central District New Delhl 110055 380 1483000000 23 TN 183419.563
506 | TWENTT TWENTY GUESTHOUS 397276, Kaseruwalan WO AFFLICATION
| TOENTT TWENTY Pabar Ganj, Central District New Dalhli- 110085 RECEIVED ABOOSO154 20 2372 333408.33 \
GUESTHOUS
507 D INN 3685-89, 369192 & 3703/XV Gull Dariba Fan, Pahar YEB[29-10-2024) f‘—- =1
D INN Ganj New Delhi:] 10055 283 4924000000 17 2016.2 2H3INT.072
08 |SHREE SAI DHAM DX. 3228, School Lane, Pahar Gar) NG APPLICATION
| SHREE SAI DHAM DX  |Cestral District New Delhi- 110055 RECEIVED 0143000000 18 2134.8 300067488
9602654541
E09 JAGRITI DELUX 3143, 3144 & 3199, Barar Sangieashen 1
JAGRITI DELUX Fabar Gunj, Central District Mew Delhi:. 110085 4723000000 1z 14333 00044992 |r N. Ojha
EE(C)TY

'E of Deili
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1 |SHY AM PALACE 1254,1258,1259 & 1260 Bazar [YES[24-10-2024) T
SHY AM PALACE \mm Pahar Ganj, Central District, Rew Delhi:- 123 ] 5534300000 16 1897.6 266726.656
a}qmn PALACE 2839 Sangatrashan, Pabar Ganj, Central | |YES(30-10-2024) 3372000000 |
QUEEN PALACE | District, New Delhi:- 110055 ‘ as7 | 8652000000 33 3913.8 $50123.728
! \ | | 7652000000 |
2 \smn INTERNATIONAL DX 3162/63/34/35, |NO APPLICATION I
.m INTERRATIONAL DX|Sangirashan Rd. Pahar Gazj, Central District, Delhi:- RECEIVED 9823000000 33 4151 SR1464.56
\ ||H.0055
513 | POONAM INTERNATIONAL 3129, 3169, 3170, 3171, Gali NO APPLICATION 2033000000
1
| POONAM INTERNATIONAL |Santrashan Pahar Ganj, Central District New Delhit-110055 RECEIVED 3033000000 27 3202.2 450101.232
- 4033000000 '
514 1|| [GOLDEN GATE 3155-57 Sangtrashan, Pagar Gunj Centnil NO APPLICATION F |
LDEN District New Delhi:-110055 RECEIVED 823000000 17 2016.2 283397.072
| GELOEN GATE 4823000000 |
515 | |WIRMAL MAHAL 1519 Gall Sangtrashan, Pabar Ganj = NO APPLICATION |
| \ NIRMAL MAHAL \cﬂtr-l District Delhi:- 110055 RECEIVED 0663400000 14 1660.4 233385.824
| | |
[s16 | [BOMBAY PALACE 1521 Sangtrashan Bazar Pahar Gazj, |NO APPLICATION - [ |
'l \ BOMBAY PALACE | Central District New Delhi: 110055 RECEIVED : «nsmaus 6 | Jas00 1779 250056.24 | [
| | |
sar | —TT0TO INTERNATIONAL 4824-25, 6-Tooti Chowk, Main YES[24-10-2024) —
\ | 7OTO INTERNATIONAL |Bizar. Pahar Gazi, Central District, New Delhi:- 110058 90 9181000000 19 2253.4 316737.904 I
'ls—li——L—————————- AMAR LODGE 3753, Ram Nath Patwa Street, Pabar Gaoj, NO APPLICATION —I
|| \ AMAR LODGE Central District, New Delhi:-110055 RECEIVED 5434000000 T 830.2 116692912
|
LsTy/ TAMA KGRISHNA GUEST HOUSE 911 Chandiwalan, Pabur NO APPLICATION T
|| RAMA KJ’I'IOB‘:':: GUEST | Ganj, Central District, New Delhi:-110055 RECEIVED 1452400000 11 1304.6 183374.576
:T__———————-—-—-“m_mf DX 7361, m l;;;u Qutab Road, Central YES(29-10-2024)
| | TOURIST DX Dlstriet, New Delbi:: 258 33 3913.8 $50123.728
lsT'L_'_____'_____- ST STREET 939079, Multan] Dhasds, Pahas Gas), YES(24.10.2024]
tral District, New Delhi:-110055 105
]l | — Cen 9 1067.4 150033.744
-g-n—l——————-—'—'_'— TOURIST 136;:;:- Nagas, Qutab Road Central District NO APPLICATION
| New Delbi:-111 RECEIVED
TOURIST 65 708 1083577.04
523 e I CORAL P;Aﬂl;x :r;sc;m Mandl Pahar Ganj, Ceatral NO APPLICATION e ——
District New Delhi:- RECEIVED
CORAL PLAZA 7190400000 14 1660.4 233385.824
524 BRIDGE VIEW TOURIST LODGE 3737, Dariba Pan, Pabar
BRIDGE VIEW TOURIST | Ganj Central District New Delki-110055 ::c‘;:t'f‘:mo"
LODGE 1334000000 20 2372 33340832
=T METROPOLIS TOURIST HOME 1624, 1627-33, 1634-35,
mmp;;l:z TOURIST  |15T Floor Main Bazar, Pahar Gaj, Central District Delhi:. ke YES(29-10.2024) g
110055 20 2372
333408.32
526 JAI BALAJT LIVING 9918/5, Multani Dhanda Sadar Thana L
JAIBALAJILIVING  |Road, Pahar Ganj Central District Delhi:-110085 - YES[24-10-2024) ’c
- - - 8725900000 22 2609.2 366749.152 l
5 , Arakashan Road Pabar Gax), Central District
DARPAN PALACE Delhi-110055 Sl et Rew mnmnon
- — 9728099311 18 2134.8 ’ 300067.488
RATS NN 920, Chand] Wali Pahar
RAJ'S COZY INK Distriet New Delhi-1 10055 e O Citeat NO APPLICATION -
RECEIVED 6552400000 18 2134.8 } 300067.488 | 1NN Ojha
EE(C)-13
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—
rnz SUNDER 8776/8 Multanl Dhands, Pabar Gan] Contral YES[26-10-2024] T = —— == ]
THE SUNDER District Hew Dalki:- 110085 211 5216100000 20 2372 33340832
| ! o]
T |LE COSMOS Plat Ho, 9, B592-8593, Gutab Road Ram NG APPLICATION
'| LE COSMOS Wagar, Pabas Ganj Central District Delhi:-110055 RECEIVED 2053900000 | 14 16604 P=LELE SR
|
\
T | OMEGA RESIDENCEY 37 Ram Nagar Street No, 1 Pabar KO AFPLICATION |
\ OMEGA RESIDENCEY \auu Central District Delhi:l 10055 RECEIVED 28 2965 4167604
=2 | CITY INN 561516 Laddu Ghatl Nehru Bazar Pabar Ganj, NO APPLICATION
\ | CITY INN Central District New Delhi:-110085 RECEIVED 4774600000 12 1423.2 200044992
|
I JAMA GUEST HOUSE 2211 Chuna Mandl Rajgars Read HO AFFLICATION i
'\ \ JAMA GUEST HOUSE | Pabarganj, Central District New Delhi:- 110085 RECEIVED 2635100000 1z 14232 | 200044
i T
534 WELCOME INH 4647, Shera Hothl, Mals Bazar Pabarganj, VES{29-10-2024)
Wew Delhir. 110055 244 2075000000 12 1423.2 200044992
\ WELCOME INN Central District New | |
sas NEW ANAND NIWAS 40 MPL NO.7679 57-1 Ram Nagar YES([26.10.2024) |
110055 iz 2 200044.992
l NEW ANAND NIWAS Pabarganj, Central District New Delhl-11 132 La s |
AMAN DELUXE 2207-8, Rajgurs Road Pabarganj, Contral TES(26-10-2024]
e \ i ates District Deihis-110055 187 7825106000 14 1660.4 233385824
tub Rosd, Pabar Gas) Ceatral YEB[24-10.2024] I
FTT3 PARKWAY DX. 8591 Qu - 400089, 5854
k PARKWAY DX Frstrint Nant DyIRL-11 0088 a9 1943500000 24 2846, | | .
“ITHE NEST 11 Qutab Masg, Ram Nagar Fahar Gasj, Centsal &mmﬂm" | | |
Diatrict New Delhli-1 100335 EIVED 0 2ara F33408.32
THE WEST | | |
TOURIST INTERNATIONAL 81976 Arakashan Road Pabar WO APFLICATION ] | |
*** | oumisT mrTERNATIONAL |Geal. Central District New Delhic:1 10053 RECEIVED 4108100000 19 22534 | a1e7aT.904 |
540 SBIDDHARTH 4830 Ladoo Ghatl Main Bazar Pabar Gusj, WO APPLICATION T
SIDDHARTH Central District New Delhl:- 110085 RECEIVED 5658376803 15 1779 250056.24
|
vy MAHALAXMI 7238 Araes Nagar Qutab Rosd Pabar Ganj, NG APPLICATION
MAHALAXMI Central District Delhi:- 110058 RECEIVED 2741000000 ] 1304.6 183374.576
Saz JAM INTERNATIONAL 3357 | Mandir Marg, Pahar Gasj,
JAM INTERNATIONAL  Ceatral District, New Delki:-110055 7753000000 10 1186 16670416
543 ALOMK GUEST HOUSE 4204 Mandl, Fahargan), Central
ALOK GUEST HOUSE District, New Dethi:-110058 SHOS000000 9 1067.4 150033.744
44 HARAN YATRINIWAS 4405, Basact Road, Pabar Ganj,
|' HARAN TATRINIWAS Central District, New Delhl:-] 10055 1045000000 a 355.8 S0011.248 h m
545 RICHMOND INN 9597 & 9603, Sadar Thana Foad Motis YEB(29.10.2024)
RICHMOND INN Kako, Pahay Ganj Central District New Delbi:-110055 268 11 1304.6 183374576
S46 AM. GUEST HOUSE 4406 Basant Road, Pahiar Ganj Contral NO APFLICATION
A.M. GUEST HOUSE District New Delhi:-110055 RECEIVED 45000000 a 3ss.8 50011.248
547 TOURIST LODGE 26, Ara Kashan Road, Pabar Gun] Contral NO APFLICATION K.N. Ujpa
TOURIST LODGE District New Delhi:-110055 RECEIVED 2283000000 a3 asia.8 } 550123.728 EE(C)-1
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MLOK GUEST HOUSE 4204 Mandl, Pabarganj, Central NO APFLICATION T o
District, New Delki:-110055 RECEIVED

S605000000 ‘ 9 | 10674 | 150033.744
KARAN YATRINTWAS 4405, Bazant Road, Pahar Ganj. NO APFLICATION
Central District, Rew Delhiz1 10055 RECEIVED 1045000000 3 ELLE ] 50011.248
RICHMOND INK 9597 & 9603, Sadar Thana Road Motia YES(79:10-2024) |
‘Kabn, Pabar Ganj Central District New Delbii-11005% 265 1 1304.6 183374.576 I
USE 4406 Basant Road, Pakar Gan] Central NG APPLICATION ]
;m?-?ﬂm-um l RECEIVED 45000000 3 1s5.8 | soD11.248
= |
TOURIST LODGE Kashan Foad, Pabar Gaasj Central WO APFLICATION |
nln:k:"elv- m:?u':;u \ RECEIVED STBIOOOOO0 a3 29138 550123728
MEFAL 3731, Netajl Subhash Masg, Darysgual, NO APPLICATION
]:::nmze. Kew Delhi:- 110055 \ RECEIVEDR 25 2965 | 416760.4
oI, Rosd, Pabas , Central N0 APFLICATION
b D T e | RECEIVED S05IS00000 18 2134.8 300067438
wmlnum.mmm Harel Bagh WO APPLICATION a4 adnbit0D r.
eatral District Rew Delki 110055 RECEIVED 3063920965 a2 2609.2 35£745.152
HOUSE 23, Kanl Jhansl Read Central WO APFLICATION
ey RECEIVED 12 14332 200044992
Chandl Wall Palas Gunj, Central District VES{24-10-2024)
o 7O O4ZAS6TE24 i1 1304.6 183374576 I
FARAYAN STREET, CHUNA MANDI NO APFLICATION | o
VHTAHOTTAS e 46354 A50146.724
SOWU GUEST HOUSE 4563 Maln Bazar, Pabar Ganj Ceatral WO AFPLICATION o |
DOOSGO00 i4 1680.4 23335 824 {
BIAS/8 Arakaahan Road, Fabsr Genj Central District WO AFPLICATION = F
b a0 2372 333408.32
1312664.8 184508164.3 =]
est houses amount = Re.184508164.3 -
Based on 60% sccupancy anaually of 555 hotels/guest houses consumptions is = Rs.184508164.3 X 0.60 = Rs.110741183.88

KN, Ojha
EE({C)-15
DJB, Govt. of NCT of Delhi
Aram Bagh, Pahar Ganj,
New Delhi-110055



Annexure XI

Government of Natiunai éggital Territory of Delhi

Department of Environment
Level-6, Wing-C, Delhi Secretariat, IP Estate, New Delhi

F8(348)/EA/Env/09/ (o) — 106 | Dated 18.05.2010
Order

Sub: Direction under section 5 of the Environment (Protection) Act, 1986

A
Whereas, the Central Government has authorized the Lieutenant Governor of the

National Capital Territory of Delhi vide notification S.0. 667 (E) dated the 10"
September, 1992 to exercise powers under section 5 of the Environment (Protection)
Act, 1986 for the National Capital Territory of Delhi and to issue directions
thereunder, to any person, officer or any authority for the closure, prohibition or
regulation of any operation or process or stoppage or regulation of the supply of

electricity or water or any other services.

And whereas Delhi Jal Board constituted under the Delhi Water Board Act, 1998
(Delhi Act 4 of 1998) is dealing with water supply network of drinking, domestic,

industrial and commercial water in the National Capital Territory of Delhi;

And whereas continued abstraction of ground water has led to severe depletion of

ground water resources;

And whereas non - restricted and non - regulated abstraction of ground water has

serious long term environmental implications:

And whereas over abstraction of ground water can result in dryving up of ground
water resources and may also affect water quality;

Contd....
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And whereas Central Ground Water Authority had, in the year of 2000, notified the
South and South-West districts of Delhi as “Notified Areas” and imposed
prohibition and restriction in those districts on the construction and installation of
any structure for abstraction of ground water resources to avoid further depletion and

deterioration in water quality in the said districts;

And whereas through, another notification in March 2006, Central Ground Water
Authority has notified East, New Delhi, North-East, North-West and West districts
of Delhi as over exploited areas needing regulation, and registration of ground water

abstraction structures in those districts was made compulsory.

Now, therefore, in exercise of power conferred by section 5 of the Environment
(Protection) Act, 1986 (29 of 1986) read with the Ministry of Home Affairs,
Government of India Notification S.0.667 (E) bearing F.No, U-11030/J/91- UTL
dated the 10™ September, 1992 and in supersession of directions issued vide Order
Nos F8(348)/EA/Env/09/14433-14451 and F8(348)/EA/Env/09/14452-14470 dated
the 30" March 2009 as well as Order Nos. F8(348)/EA/Env/09/555-582 and
F8(348)/EA/Env/09/583-610 dated the 30™ April 2009, the Lt. Governor of the

National Capital Territory of Delhi , hereby issues the following directions, namely:

(1) In the whole of the National Capital Territory of Delhi, no person, group,
authority, association or institution shall draw ground water through bore-well
or tube-well (both new as well as existing and drawing ground water without
permission of Central Ground Water Authority) for domestic, commercial,
agricultural and or industrial uses without the prior permission of the
“Competent Authority” that is to say, the Delhi Jal Board or the New Delhi

Municipal Council as the case may be.

Contd.....



(2)

)

(4)

(3)

The issue of grant of pemzi for borewell/tubewell shall be deaftF(H
Competent Authority through the Deputy Commissioner (Revenue) of each
revenue area, GNCTD, who is hereby appointed as “Authorized Officer” for
the purpose of regulation of ground water development and management in the
respective revenue areas under the jurisdiction.
The Deputy Commissioner (Revenue) of each revenue area, GNCTD, who is
the Authorized Officer, are further delegated with the power of dealing with
other issues such as checking violation and sealing illegal wells, launching of
prosecution against offenders etc. including grievance redressal related to
ground water, based on the recommendations of the Advisory Committee.
An Advisory Committee in each nine revenue areas of the National Capital
Territory of Delhi is hereby constituted under the Chairmanship of the Deputy
Commissioner of each revenue area comprising of the following members:
I. Deputy Commissioner (Revenue), of concerned revenue area  : Chairman;
2. Director (Panchayat) : Member;
3. Chief Engineer nominated by Delhi Jal Board : Member;
4. Representative of Central Ground Water Board, New Delhi : Member;
5. Representatives of local bodies having jurisdiction over the area: Member;
6. Representative of Department of Environment, GNCTD/DPCC : Member
7. Representative of reputed NGO in the field of Groundwater Management
nominated by the Deputy Commissioner concerned : Member;
The Advisory Committee shall meet atleast once in every month to take up
various issues related to ground water regulation and management in the
concerned revenue area and give recommendations to the Deputy
Commissioner for further consideration and enforcement. Only the
recommended groundwater boring cases shall be forwarded to Competent
Authority for grant of permission.
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(6) In emergent violation cases 1@1923 illegal groundwater drawl, the Authop"25d1
Officer, subject to his satisfaction, shall ensure the discontinuation of the same
by the seizure of drilling rig, sealing of tubewell/borewell if so constructed and
also disconnection of electricity supply to the energized tubewell even if it is
through DG sets, without waiting for recommendation of Advisory Committee.
However the details of such action shall be placed by the Authorized Officer in
the next Advisory Committee meeting.

(7) If any person, group, authority, association or institution, intends to draw
ground water through bore-well or tube-well(both new as well as existing and
drawing ground water without permission of Central Ground Water Authority),
he shall take prior permission from Competent Authority. Such permission shall
be obtained through submission of an application to Zonal Offices of the
Competent Authority, in the form specified by the Competent Authority.

(8) The Executive Engineer of the Competent Authority, incharge of the concerned
area shall recommend the case, based on the facts on the ground, to the
concerned Deputy Commissioner (Revenue) of the revenue area who shall issue
orders in the light of the recommendations of Executive Engineer of the
Competent Authority and the Advisory Committee.

(9) If the plot size of the building is more than 200 sq. meters, the permission to
draw ground water through borewell or tubewell (both new as well as existing
and drawing groundwater without permission of Central Ground Water
Authority) shall be subject to the condition that the occupier or owner of the
said plot or building shall install rain water harvesting system in such building.

(10) The permission to draw ground water through borewell or tubewell (both new
as well as existing and drawing ground water without permission of Central
Ground Water Authority) for commercial and or industrial use shall be subject

Contd......



to the condition that the cl)ﬁz%d person or authority shall install thefrhR
water harvesting structure, and shall ensure reuse of the water in horticulture or
cooling or toilet flushing, etc after proper treatment of waste water or any other
suggestions given by the concemed Advisory Committee.

(11) Each of the Advisory Committee in addition to their above mentioned statutory
duties, will inform Delhi Pollution Control Committee about any water
pollution occurring, due to extraction of water from tube-well or bore-well so
that necessary action may be initiated under the provision of the Water
(Prevention and Control of Pollution) Act, 1974.

(12) The permission of borewell installation for agricultural purpose may be granted
to genuine agriculturists by the Advisory Committee under concerned
Deputy Commissioner (Revenue) based on the recommendation of Block
Development Officer and Agriculture Department / Irrigation & Flood
Control Department, Govt of NCT of Delhi. Agriculture activity may be
verified from Khasra Girdawari documents and also based on actual evaluation.

(13) Any violation of the above directions shall be punishable under section 15 of
the Environment (Protection) Act, 1986 (29 of 1986).

By order and in the name of Lieutenant Governor,
Of the National Capital Territory of Delhi,

| ==
A==
(Dharmendra)
Secretary (Environment)

F8 (348)/EA/Env/09 f (O]~ 106 Date: 18.05.2010

Copy for necessary action to:
1. Divisional Commissioner, Govt.of NCT of Delhi, 5, Sham Nath Marg, Delhi.
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. CEO, Delhi Jal Board, Varunala}a?fadl Bagh, New Delhi. 153
. Chairman, New Delhi Municipal Council, Palika Kendra, New Delhi.
. Dy. Commissioner (Revenue) of all 9 districts of Delhi.

Copy for information to:

1.

o

00N YW

Secretary, Ministry of Environment and Forest, Govt. of India, CGO
Complex, Lodhi Road, New Delhi.

Secretary, Ministry of Water Resources, Govt. of India, Sharam Shakti
Bhawan, Rafi Marg, New Delhi.

Chairman, Central Ground Water Board, ND-IV, Bhujal Bhawan, Faridabad.
Pr. Secretary to LG, Govt. of NCT of'Delhi.

Pr. Secretary to CM, Govt. of NCT of Delhi.

VC, DDA, Vikas Sadan, New Delhi.

Pr. Secretary, Urban Development, Govt. of NCT of Delhi.
Commissioner (MCD), Town Hall, Delhi.

. Chairman, NDMC, Palika Kendra, New Delhi.

l{} Chief Executive Officer, Delhi Cantonment Board.

11. Secretary, PWD, Govt. of NCT of Delhi, Delhi Secretariat.

12. DG, CPWD, Nirman Bhawan, New Delhi.

13.Chairman, Central Pollution Control Board, East Arjun Nagar, Delhi.
14.Director(Panchayat), Old Civil Supply Building, Tis Hazari Courts, Delhi.
15.Conservator of Forest, Forest Department, Govt. of NCT of Delhi.
16.Member Secretary, DPCC, Kashmere Gate, Delhi.

17.08D to Chief Secretary, Govt. of NCT of Delhi

PE oo
(Dr. B.C. Sabata)
Dy. Secretary (Env.)
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Department of Environment
Govt. of NCT of Delhi

Standard Operating Procedure

Subject: Regulation of extraction of ground water, closure, prohibition of

illegal activities relating to use of borewells/tubewells in NCT of
Delhi.

1. The Hon'ble National Green Tribunal in Original Applicétion No.
685/2019 entitled as, “Rakesh Kumar Versus Govt. of NCT of Delhi
vide its order dated 15.05.2020 directed as under:

“In view of the above, we reiterate our directions for devising
suitable effective mechanism for preventing extraction of ground
water by way of unauthorized tubewells and wherever such
illegalities found, prompt coercive measures must be taken. Iffegal
extraction of ground water is a criminal offence under the EP Act.
Compensation must be recovered on the formula already laid down.
It will be appropriate that Chief Secretary, Delhi calls a meeting of
all concerned within one month from today and oversees
preparation of an appropriate SOP for fixing responsibility on the
subject. Ministry of Jal Shakti may also take necessary steps in the
matter.”

2. As far as the various districts of NCT of Delhi are concerned, the
" "CGWA vide its notification of March, 2006 has notified all districts of
Delhi as over exploited areas, needing regulation, and registration of
ground water abstraction structures mandatory. Regarding regulation of
extraction of ground water and to provide procedure for closure

/prohibition  of illegal activities regarding operation of

1/5



1597

borewells/tubewells, directions under Section 5 of the Environment

(Protection) Act, 1986 have been issued with the approval of Hon’ble
Lt. Governor on 18" May, 2010 and on 10" January, 2014. In the

aforesaid directions the authorities and the procedure to permit use of

ground water and to prevent misuse have been detailed along with the

responsibilitics of various authorities. The SOP has been devised based

on the detailed procedure provided in the aforesaid directions dated
18.05.2010 and 10.01.2014.

3. Standard Operating Procedure (SOP):

1)

2)

3)

Drawing ground water through borewell or tubewell for domestic,
commercial, agricultural or industrial uses without the prior
permission of the “Competent Authority” will be considered illegal
and without authority of law. The Competent Authority is Delhi Jal
Board in the entire NCT of Delhi except areas under the New Delhi
Municipal Council (NDMC) and Delhi Cantonment Board (DCB).
For borewells/tubewells for agricultural uses, the information on
illegal extraction of ground water will be provided by the BDO to the

Advisory Committee.

The Deputy Commissioner (Revenue) of each district, who is the
Authorised Officer under the direction dated 18.05.2010 is required

to supervise checking violation i.e. detection of illegal wells and
closure thereof through the SDMs.

An Advisory Committee in each of the revenue districts with
representatives from DJB, CGWB, ULBs, DPCC, reputed NGO has

been constituted to assist the DC in detecting illegal borewells for

2/5
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3)
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taking action. Accordingly, the advisory committee will prepare a list
of such illegal borewells every month by taking information from all
available sources including Revenue Officers, representatives of
Delhi Jal Board, ULBs, DPCC, NGOs and other relevant sources.
Proactive action needs to be taken by the above representatives in
detection of illegal extraction of ground water and furnishing the
same to the Advisory Committee promptly. Superintending Engineer
(SE), DJB is the Member Secretary of Advisory Committee, and he

is required to ensure timely conduct of the meeting and also to record

the proceedings.

The Delhi Jal Board has already identified 19661 such illegal
borewells on which action is being taken and 7248 units have already
been closed down by the district authorities. The remaining units to
be closed down on priority as these have been already identified and
the process to be completed within a period of three months. A
weekly progress report district wise will be submitted to the
Divisional ~ Commissioner for  monitoring.  The illegal
borewells/tubewells other than the list provided by DJB will be taken
up for closure thereafter. Further, in the first phase, action Iagainst

borewells/tubewells engaged in commercial expioitation of ground

water will be taken.

In case the illegal borewell/tubewell is already constructed/
operating, the same will be closed and the electricity supply to the
energized tubewell will be disconnected even if it is through DG sets.
In case of the illegal borewell/tubewell is under construction, then

the drilling rig will also be sealed.

3/5
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9

10)

1599

For the purpose of closure of illegal borewells/tubewells, joint action
teams under the supervision of the concerned SDM will be formed
for ensuring effective coordination. The joint team will comprise

field functionaries from DJB, DISCOMs and Local Police.

The Deputy Commissioner who is the chairperson of the Advisory
Committee will forward the details of illegal borewells to the DPCC

for levying Environmental Compensation (EC) for illegal exsraction

of ground water.

The DPCC will assess EC as per the methodology devised by CPCB
in its report dated 26.06.2019. After assessment of the EC, demand

will be raised and in cases of non-recovery, SDM to recover EC as

arrears of land revenue.

All the drilling machines/rigs utilized for boring purposes in Delhi
are required to obtain registration from the offices of Deputy
Commissioners of the concerned districts. The movement of drilling
machines/rigs will be allowed for authorised drilling to the identified

location and for specified duration by the concerned Deputy

Commissioner.

The Delhi Police and Transport Department of Govt, of NCT of
Delhi will allow movement of the drilling machines/rigs having the
prior permission for such movement from the concerned Deputy
Commissioner. The concerned Deputy Commissioner (Revenue),
Deputy Commissioner of Police and Deputy Commissioner,
Enforcement of Transport Department will be responsible for strict
compliance of the guidelines regarding movement of drilling

machines/rigs.

4/5
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11) As provided in the direction dated 18.05.2010 issued under Section 5
of the Environment (Protection) Act, 1986 the Deputy Commissioner
of each district will launch prosecution against the offenders related

to ground water extraction on the recommendations of the Advisory

Committee.

12) The concerned Advisory Committee of each district is responsible to

ensure that there is no illegal extraction of ground water in the
district.

-—--X X O
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| P Es &:P ) De”]i Secret :
- Telefax: ? New Delp; sk [
F.10(159);Em,2013/ iy e : 23392029 (.

Dated: 22./¢/ 20 /y

Subject: M; ' :
) . inutes of .
. of Secreta A the meeting of the Com
vy (En\tlronment)l mittee, held under the Ch

" Nati -Govt. i 3 e
lonal Green Tribunal ord of Delhi on 21.04.2014, for compliance “pf
: rder Dated 03.09.2013 and subsequent or‘ders ?n

Application No
. 108/20 i
et 13, National Green Tribunal Bar Association v/s NCT of

Kindly find enclosed minutes of the meeling of th

Green Tribunal Vi
Tribunal vide order Dated 03.09.2013 in Application No. 108/2013, National

GreenTnbunal.Bar Association vis NCT of Delhi & Ors, held under the Chairmanship of
Sec.;retary (Environment) on 21.04.2014, for further necessary action please.

e Commillee, constituted by National

Yours Faithfully

-

‘Encl: As above

(Dr. Anil Kumar)
Director (Env)

To,

4. ‘Chairman, Central Ground Waler Authority, Ministry of Water

- Resources, west Block-2, Wing-3, Sector-1, R.K.Puram, New Delhi-
110086. ;

2. Pr. Secrelary, Department of lrrigation and Flood Control, Office af

: 'Dévelopmem Commissioner'. Govt. of NCT of Delhi, 5/9, Under Hill

Road, Delhi-54. :
3 Divisional Commissioner, Revenue Department, 3, Sham Nath Marg,

Delhi — 140054.
' 4. Chief executive Officer. Delhi Jal Board, Varunalaya Phase-ll -
; 4 T handewalan, iarol Bagh, New Delhi-110033.
s : 5. Depuly Commisioner (Revenue), South Wesl Dislrict, Old Tax Building,
b ' Kapashera, New Delhi-1 10037. _
' ; 6. Sh. V.K.Tandon, Additional Standing Gounsel, Government of NCT of

-

Delhi, Chamber 404, Lawyers Chamber. Delhi High Caurt, New Dalh .
Copy for kind information to: O\ ‘

1, PStlo secrelary (Env.). GNCTD.
2. PAlO Additional Secretary (Eov.). GNCTD.
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'Ce of the Divisiona Commissioner d Flood Control Department
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Delhi Jal Board (DJB),

List of participants is at ANNEXURE.

NGT order dated 12.03.20

14 conlaining direcyi i ‘ i |
unauthorized borewells o g ‘direclions for aclion taken in relalion to illegal and

2 eraling the cily was discussed with the members and officials. The
aclio i i ’ 3
cl ;‘Dg\;"\ as COﬁlBlne'd 'n the second ATR as submilted before lhe National Green Tribunal
O S 014 was again reviewed in light of NGT order daled 12.03.2014 in detailed for the

action \aken and further action {o be taken. Afler deliberations following decisions were taken:

An-advertisement-in newspaper is to be issued by Deplt of Environment, Govt of Deln
for. voltintary disclosure of tubewells / borewells wilhin 3 months. For voluntary

disclosure applications shall be submilled in office of DJB (HQ). The application form for
disclosure shall be made available on DJB website. No fee shall be charged ior
submitling application. -

(Action: Deptt of Environment and DJB) .

*

For ﬁxing ‘of water meters on borewells / lubewells, it was decided that water meters are
o be fixed on borewells / tubewells used for commercial / industrial and bulk usa

purposes to start with. A drall nolification in this regard is to be prepared and to be put
up for approval of Hon'ble LG.

(Action: Deptt of Environment and DJB)
% & Rep’aamd adyeﬂigemenls'ln newspapers for registration of drilling machine/rigs and
lodging 6[ compl'éinis agalnst unauthorized use of drilling rigs/machines and illegal bornng

/ groundwaler drawl are lo be issued by the office of the Divisional Commissioner
(Revenue).

(Action: Office of Divisional Commissioner)

+  Regular aclion Is 1o be |aken by concerned DC (Revenue) against illegal ground water
drawl including on complaints forwarded by Complaint Control Room (CCR) of DJg and
a compiled Aclion Taken Report is to be submilted by the olfice of Dwisional
Commissioner o Deplt of Environment / Committee consliluted by NGT ‘
. (Action : Concerned DC (Revenue) / ®ffice of Divisional Commissioner)
Meeting ended with vole of thanks to the Chair.

»
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Sh. Sanjay Kumar,
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1608 Annexure-X8b

DELHI JAL BOARD
OFFICE OF THE DIRECTOR(REVENUE)

VARUNLAYA PHASE-IKAROL BAGH, NEW DELHI

NO.DJBIDOR/Creating Separate Head/2015/ )5 7 L~ DATED: §-7-20|5
51>

Subject:- Fixation of Ground Water Cess / Usage Charges on the Industries operating
their Tube-well / Bore well for extraction of Ground Water.

Dethi Jal Board vide Resolution No. 200 dated 19.03.2015 has approved fixation of
Ground Water Cess/Usage Charges on the Industries for Operating their Tube-wells/Bore-wells
for extraction of Ground Water which is circulated by CE(Planning)Water vide letter No.
DJB/CE(PIg.)W/2015/58-69 dated 06.04.2015 as under :-

a._| For non-water packaging Industries Rs. 1670/- per Tube-well /Bore-well per month

b. | For water packaging Industries It would be Rs. 4170/- per Tube-well / Bore
well per month

2. - Necessary provision for receiving these charges in RMS as nen CIS payment has been

made.

3 All ZROs may, therefore, ensure that such péyments are received as non CIS payment

i.@. not against any K.NO. in RMS, at cash counters. Further, each receipt of such payment will
carry a note that “This payment will not entitle you for registration of the bore well", which
may be indicated by way of Stamp which may be got prepared from imprest account of ZR.0O,
concerned. l

....-—-"'—"' ¥
(R.S.Godbolep). |77l
Jt. Director (Revenue)-HQ

1. Aill ZROs
2, Project Director, M/s TCS - to create a Separate Head for this receipt under RMS.

Copy to:-

1. Member (Finance)
2, Director{Revenua}fDiractor(F&A}fCE(Planning)Water
3. All area Jt. Directors(Rev.)/Dy. Directors(Rev.)
4, Jt. Director(F&A)-II/AQ(Treasury)/AO(R)/AAQ(R)HQ
5. EE(EDP): for uploading on DJB websita.
6. Smt. Anita, UDC
.—-—-—gﬁagu

. | Jt. Director (Revenue
C’/Lﬂf > 'P. } = |
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‘El-et-Bedy -

Fee

"No. DIB/DOR/Ingt. Order/2015/08 €a 75 Date
I INSTRUCTIONAL ORDER

' provides for levy of following charges as partof ariff- m. ng) Regulati ‘

: 1. Additional S.ewmgc Charge fur-uéiug.ground water in addition to board water.
t‘ . g . P R . a , - ;
: Category of Consumer .- : & -~ | Monthly Charge
- ) Cﬁtegonﬂ lDomgf_stlc] J : o it
(i} For premises having built up area upto 200 sq. m. | Rs. 100/-
(il) For premises having built-up area above 200sq.m, ) Rs. 250/- J
Category-li & 1I-A {Commer_ql_aljlndusman _ . :
(i) Premises having built up areaupto 500sq.m. . . | Rs. 500/-
(if} Premises having bullt up area from 501 sq.m. to irg sq.m. | Rs." 700/
(iii) Premises having bulit up area above 1000 sq.m. - Rs. 1000/-

However, such Institutions where intensive use of ground water as additional water source is
there, the rates are as follows: o ox £ wam w

(i) Hotels / Guest Houses -
3. 0-50 rooms : Rs. 2,000/- Per month _
b. 51100 rooms : Rs 10,000/-per month. o , X |
€ >100 rooms : over 100 rooms, for every additional black of 50 rooms of its part : Rs.2,500/-
per block (over Rs.10,000/:) | |
(1) Banquet: Rs. 10,000/-per month per Banquet function site
- (iii) Hospital, Nursing home =~ . = - ‘
) 3. 0-25 beds : Rs. 1,500/- per month
P  b.. 26-50 beds : Rs, 2,000/- per month ,
- - & 51-100 beds : Rs. 10,000/- per month >100 beds over 100 beds, for every additional block of

50 beds or its part : Rs, 2500/- per block{over Rs, 10000/-
{iv) Malls, Cineplex: Rs. 10,000/- per month

¢ 2. Further, Sewerage Charges in respect of premises having cut-off water connections and/or without
A DIB's water connections, but discharging sewage Into DJB Sewerage system, are also billed as
& " below:- - :

Category of Consumer Monthly Charge ]
Category-l (Domestic) o : W ]
{i). For premises having built up area upto 200 sq.m., Rs. 150/- o J :
E ¢ () For premises having built-up area above 200 sq.m. Rs. 450/-

Cotd -4/



i Category-li [Gom'.ﬁért.:lavlndumu R

() Premises havjng built up area upto 500sq.m. - - : Rs. 1000/-

) ’:‘Premises. having built up area from 501-sq.m, to 1000 5q.m. | Rs. 1500/--

(fil) Premises having bullt up ares above 1000 sq.m. : Rs. 2500/-
Howeveér, the above Sewage charges will not be applicable In following cases:

() Additional sewerage
service agreement,

This issue with the approval of Competent Authority.

All ZROs
All IDRs/All DDRs

" Copy to--

Member (Finance)
Secy to CEO : for kind Information,

D.Q.R. : for kind information

All EEs (W/S/R) : for necessary action,

EE (EDP) with request to upload this order on DIB website.

- M/STCS : to update the application for billing through HHDs,
Ve‘{rﬁte.
L x -

for kind information.

NEwNe

~I m

s only single sewer connection;
However, in case there are more:than one sewer connection the above specified charges shall. i

M
{ N%l}snpm‘rfq\m }

DIRECTOR (REVENUE)

* i :a L‘: -

DIRECTOR (ReVENUE)
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
EA No. 11/2023
In

Original Application No. 89/2021

In the matter of:

Varun ...Applicant
Versus
| Govt. of NCT of Delhi & Ors. ...Respondents
| NDOH: 30.11.2023
INDEX
S.L. Particulars Page No.

No.

I. | Report on behalf of the Joint Committee and Delhi
Pollution Control Committee with respect to order }__3

| dated 04.09.2023.

{5

Annexure -1

List of 185 units using illegal bore well /extracting L{__?
ground water applied Voluntary disclosure scheme
(VDS)

3. |Annexure -2
List of 257 units using illegal bore well /extracting
| ground water without Voluntary disclosure scheme } O- {Ol

I (VDS)

4, Annexure -3 (Colly)
20 -G

Copy of letters dated 17.10 2023 by Delhi Jal Board

5. | Annexure -4
Copy of the Div. Com. letter dated 06.10.2015

Filed by
(Sage&er Kumar)

Sr. Environmental Engineer

4o
Dated: 24Nov, 2023
Place: De,([,q 1

File No. DPCC-HO13/14/2023-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 187985)
Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 05/12/2025 02:27 pm
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH,NEW DELHI
EA No. 1172023
In
Original Application No. 89/2021

In the matter of:

Varun ...Applicant
Versus

Govt. of NCT of Delhi & Ors. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION

CONTROL COMMITTEE WITH RESPECT TO ORDER DATED
04.09.2023.

IT IS MOST RESPECTFULLY SHOWETH:

. That, this matter was taken up by this Hon'ble Tribunal on 13.04.2023 for

execution of the order dated 08.04.2021 in OA No. 89/2021 passed by this
Hon'ble National Green Tribunal and was pleased to constitute a joint
Committee of MoEF&CC, CPCB, DPCC, CGWA, and District Magistrate
(New Delhi) may look into the matter and take remedial measures in
coordination with concerned authorities. CPCB and DPCC will jointly act
as nodal agency for coordination and compliance. Also, the Committee may
look into issue of status of legality of ground water extractions and

compliance of norms for such extractions, ground water availability at

relevant locations.

. That in compliance with the order dated 14.07.2023 passed by this Hon'ble

Tribunal, DPCC filed the status report through email on 30.08.2023 which

is available on the records of this Hon'ble Tribunal.

o

File No. DPCC-HO13/14/2023-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 187985)
Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 05/12/2025 02:27 pm
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3. That, this Hon'ble Tribunal considered the report on 04.09.2023 and

directed to file complete action taken report w.r.. all the 536 hotels/guest :

houses.

That, in compliance of the order passed by this Hon'ble Tribunal, a joint '
inspection was carried oul by the representatives of DPCC,DJB and )
Revenue Deptt. of all 536 Hotels/ Guest House and the details of 536

hotels/Guest houses inspected are as follows:

Hotels/ Guest House found using / extracting the ground water - 442

Hotels/ Guest House found closed - 017
Hotels/ Guest House not using ground water - 077
Total - 536

5. That, out of 536, 185 hotels/guest houses found using/extracting ground
water having voluntary disclosure scheme (VDS). The list of 185 units is
annexed as ANNEXURE - 1.

6. That, out of 536, 257 hotels/guest houses found using/extracting ground
water without having voluntary disclosure scheme (VDS) The list of 257
units is annexed as ANNEXURE - 2.

7. That Association of Paharganj hotels / guest houses has submitted letters
issued by Delhi Jal Board dated 17.10.2023, addressed to some individual
units having VDS wherein such unit is regularized/authorized/permitted to
draw the ground water extraction as per the voluntary disclosure scheme.
Copy of letters dated 17.10. 2023 are enclosed herewith as ANNEXURE -
3 (Colly). Further, letter dated 06.10.2015 of Divisional Commissioner
addressed to CEO, Delhi Jal Board is referred wherein it is mentioned that
requisite instructions to all Dy, Commissioners (Revenue), ADMs and
SDMs are being issued not to seal the borewells which have been

voluntarily disclosed. Copy of letter dated 06.10.2015 is enclosed
herewith as ANNEXURE -4.

o

3

File No. DPCC-HO13/14/2023-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 187985)
Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 05/12/2025 02:27 pm
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8. The action neai
ACion against the hotels/guest houses using/extracting ground water

with / wi 3% , :
h / withow VDS and other remaining hotels/guest houses is under

process and a complete Action Taken Report shall be filed before the

Hon'ble NGT in four weeks,

9. 1t is therefore requested to this Hon'ble Tribunal that the present action

taken report may kindly be taken on record.

(Setender Kumar)
Sr. Environmental Engineer

Delhi
Dated 26 Nov, 2023

4

Generated from eOffic

File No. DPCC-HO13/14023-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 187985)
by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 05/12/2025 02:27 pm
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Li ied V , disclosure @
ISUOf 185 units using illegal bore well Zextracting ground waler applied, Voluntary -

scheme (VDS) AWIW =

P —————
Name and Address

GULSHAN PALACE DX 4390/7, Katra Raiji. Basant Road Pahar Ganj, Central District New

[Delhi:-11005$5 '
PRINCE PALACTE 5117-5118 Gali Thanedar Wali Main Bazar Pahar Ganj, Central District

New Delhi:-1 10085 |
LUVKUSITINTERNATIONAL 2279(172), 2280-81, Rajguru Road Pahar Cianj. Central District

New Delhic-1 10055

AASTHIRWAD GUES T HOUSE 4390719, Rehman Street Katra Raiji Pahar Ganj. Central

8

Distriet New Delhiz-110055 :
GRAND GODWIN 8502/41 Arakashan Road, Pahar Ganj. Central District, New Delhi:-110055

DELIT DARSHAN 8210/6 Arakashan Road, Central District, Pahar Ganj. New Delhiz-1 10055

FAMILY HOTI:L 8489 Arya Nagar, Pahar Ganj. Central District. Delhi:-110055

ROMA DX 8165 Aran Kansh Road, Pahar Ganj. Central District, New Delhi:-110055

COTTAGE YES PLEASE 1843-44 Axmi Narayan Gali Rajguru Road Chunamandi, Central

District, Delhi:-110055 :
PEARL PLAZA 2348/2350 Rajguru Road, Chuna Mandi, Paharganj, Central District, New

Delhi:-110055

THE SPOT 867-868, Gali Chandiwali, Main Bazar, Pahar Ganj, Central District, Delhi:-1 10055

ALFA CONTINENTAL 1333, Sangtrashan, Pahar Ganj, Central District, New Delhi:-1 10055

LORD KRISHANA DX. INN 1171-75, Main Bazar. 6 Tooti Chowk. Pahar Ganj. Central
District, New Delhi:-1 10055

MOTHER PALACE 1454, Sangtrashan, Pahar Ganj, Central District, New Delhi:-110055

VIRAT TOURIST LODGE 2342-2347 Rajguru Road Chuna Mandi, Pahar Ganj, Central
District, New Delhi:-110055

HERITAGE INN 2373-74-75, Chuna Mandi, Pahar Ganj, Central District, New Delhi:-1 10055

SURYA PLLAZA 2471, Nalwa Gali, Chuna Mandi, Pahar Ganj, Central District, New Delhi:-
110055

RADHA KISHAN 8913, Gali No.-2, Multani Dhanda, Pahar Ganj, Central District, New Delhi:-
110055

LEGEND INTERNATIONAL 8525, A.K. Road, Pahar Ganj, Central District, New Delhi:-
110055

DADA INTERNATIONAL 3968-71,3339 Kaseruwalan Gali, Hari Mandir, Pahar Ganj, Central
District, Delhi:-110055

BLESSINGS 5202-5206, Part 5198 Basant Road, Pahar Ganj, Central District, New Delhi:-
110055

MARCO POLO 8593/1, Basti Arakasha, Paharganj, Central District, New Delhi:-110055

GEESONS PLOT NO. 65, D.B.G.Road, Pahar Ganj, Central District, New Delhi:-110053

MAHARANI LODGE 32, Arakashan Road, Ram Nagar, Pahar Ganj, Central District, New
Delhi:-110055

DE HOLIDAY INN 2218, Raj Guru Road, Chuna Mandi, Pahar Ganj, Central District, Delhi:-
110055

26

CITY HEART 2798, Raj Guru Road, Pahar Ganj, Central District, New Delhi:-110055

27

R.S. INTERNATIONAL 24-A/7880, A.K. Road, Pahar Ganj, Central District, New Delhi:-
110055

28

MILAN DX 9012-14, D.B.G Road. Pahar Ganj. Central District, New Delhi:-110055

29

STAR VILLA 98-99, Krishana Gali, Pahar Ganj, Central District, New Delhi:-110055

30

PREM DX. 269-70, GALI Chandi Wali, Pahar Ganj. Central District. New Delhi:-110053

5

File No. DPCC-HO13/14/2023-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 187985)
Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 05/12/2025 02:27 pm
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31 |MINI YES PLEASE 2026/7, Chuna Mandi, Pahar Ganj, Cenlr

T ; Delhl-
- —Central District, New
32 |COTTAGE CROWN PLAZA 5136 Main Bazar Pahar Gan), Cen

= 110055 — Central Dislricl.I‘\chDelhi:'lwo55
. 33 |HARI PIORKO 4775.4769.4781 Main Bazar, Pahar Ganj, Cenl!

ahar Ganj,

34 THE SHIPRA INTERNA TIONAL 8596, D.B. Gupta Road Near Shiela Cinema, P
Central District, New Delhiz= 110055 /4_—
|35 [LEO HOTEL 3357, Gali Hari Mandir, Paharganj. New I)clhi:-lﬂ}[_’s_:’.._—-—,_— 70055
36 IMOON PALACE DX 615, Mantola, Paharganj, Central District, New Delhi:-| —
37 [SATYA INTERNATIONAL 8181 AK Road Ram Nagar, Paharganj, Central District
L |Delhi:-110055
|38 |[ROSSETTE 8708, D.1B.GG. Road. Pahar Ganj, Central District, New Del
L 39 [REVELS PLUM PLOT NO.7 D.B.G. Road, Pahar Ganj, Central Distric
40 |PRESIDENCY 8409, I'.F Gali No.1, Arya Nagar, Pahar Ganj, Central District,

hi:-110055
(. Delhi:-1 10055
Delhi:-110055

41 JJYOTI MAHAL 2488-90, Nalwa Gali, Pahar Ganj, Central District, New Delhi:-110055
42 |STAY WELL 3499, Dariba Pan, Pahar Ganj, Central District, New Delhi:-110055 ;
43 IMAYUR ASSAM HOTEL 49 Arakashan Road Pahar Ganj, Central District, New Delhi:-
110055
44 [VOLGA INTERNATIONAL 3246 Gali School Wali, Pahar Ganj, Central District, New Delhi:-
110035
45 _|U.S.A. 9303 1 No.6 Multani Dhanda, Pahar Ganj, Central District, New Delhi:-110055 :
46 [SHYAM PALACE 1254,1258,1259 & 1260 Bazar Sangtrashan, Pahar Ganj, Central District,
New Delhi:-110055
47 _|SINGH EMPIRE 8710 .Gupta Road, Pahar Ganj, Central District, New Delhi:-110055
48 |ASHIRWAD 3416 1 Mandir Marg, Pahar Ganj, Central District, New Delhi:-110055
49 |COTTAGE GANGA INN 1532 AR Sangtarashan, Pahar Ganj, Central District, New Delhi:-
110055
50 |WOOD LAND 8235/6 Multani Dhanda, Gali No.6, A K. Road, Paharganj, Central District,
Delhi:-110055

51 |C.G.INTERNATIONAL G. HOUSE 3328, Gali Hari Mandir Marg, Pahar Ganj, Central
District, New Delhi:-110055

52 |QUEEN PALACE 2839 Sangatrashan, Pahar Ganj, Central District, New Delhi:-110055

53 [STAR PLAZA 5158 Main Bazar, Pahar Ganj, Central District, New Delhi:-110055

54 [SUN VILLAGE 2508-2512 Nalwa Gali Chuna Mandi, Pahar Ganj, Central District, New Delhi:-
110055

55 [NATIONAL LODGE 24A/7880 Arakashan Road, Pahar Ganj, Central District, New.Delhi:-
110055

56 |NASEEB GUEST HOUSE 3441 IBA Pan, Pahar Ganj, Central District, New Delhi:-110055

57 |KAKA GUEST HOUSE 3440 IBA Pan, Pahar Ganj, Central District, New Delhi:-110055
58 [SAI MAHAL INTERNATIONAL 9064-68 Ali No.2, Multani Dhanda, Pahar Ganj, Central
District, New Delhi:-110035

59 |[EVEREST PALACE 8244/6, A.K. Road, Pahar Ganj, Central District, New Delhi:-110055

60 |[YATRIINTERNATIONAL 8120/6, A.K. Road, Pahar Ganj, Central District, New Delhi:-

110055

61 |GALAXY INTERNATIONAL 8487 Arya Nagar, Pahar Ganj, Central District, New Delhi:-
110055

62 |CITY PALACE AK-12 Arakashan Road, Pahar Ganj, Central District, New Delhi:-110055

63 |RAM RAJ DX. 7972 A.K. Road, Pahar Ganj, Central District, New Delhi:-110055

64 |COTTAGE GOOD DAY 4714 Shora Kothi Main Bazar, Pahar Ganj, Central District, New
Delhi:-110055

65 |SAIDHAM INTERNATIONAL 3422, DB@, Road, Dariba Pan, Pahar Ganj, Central District,

File No. DPCC-HO13/14/2023klegal-DE Ncﬂ.pﬁlh!.'ug@,ﬁ nnnnnnn FFEE—C tor 1o 1osaocy

Generated from eOffice by | DIrﬁ.ﬁgH IIQU 3 a ﬂrﬁ%ﬂ@ﬁ@ﬁ%ﬁﬁ[&&iﬁﬂ% NW/D&&&LIQW
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LS.No.

Name and Address

67

PRIME BALAJI DELUXE 8574 Arakashan Road. Paharganj. Central District, New Delhi:-
110053

68

VENUS DX 3423 Hari Mandir Marg. Central District, New Delhi:- 110055

69

RAJAN 5611/18 Basant Road, Central District, New Delhi:-110055

] 70

110055

OM INTERNATIONAL 7/7, Deshbandhu Gupta Road. Pahar Ganj, Central District, New Delhi:4

7

SAI PALACE 22. Krishna Market, Main Bazar, Pahar Ganj, Central District, Delhi:-110055

DELHIREGENCY 8183-85, AK Road, Pahar Ganj, Central District, New Delhi:-110055

PRIYANKA 4449-50, Katra Rai Ji, Main Bazar, Pahar Ganj, Central District, New Delhi:-
110055

110055

EXPRESS-66 Plot no. 2, (2nd, 3rd & 4th Floor), DBG Road, Pahar Ganj, Central District, Delhi:

SIGNATURE PALACE 256-58, Ghee Mandi, Mantola, Pahar Ganj, Central District, New
Delhi:- 1100355

DIAMOND 3056/57. Gali No 1, Chuna Mandi. Pahar Ganj. Central District New Delhi:-110055

77

RAMAN PALACE 1310-1311A, Sangtrashan Bazar Pahar Ganj, Central District New Delhi:-
110055

78

HARI KIRAN 4220, Tel Mandi, Pahar Ganj Central District New Delhi:-110055

79

GURUVAS GUEST HOUSE 1049 & 982, Main Bazar, Kumhar Wali Gali Mantola, Pahar Ganj,
Central District Delhi:-110055

80

UDHAV PALACE 3317-21, Bagichi Babib Bux, Pahar Ganj Central District New Delhi:-
110055

81

82

TOURIST 7361, Ram Nagar, Qutab Road Central District New Delhi:-110055
CITY STAR 8718, D.B.G. Road Pahar Ganj, Central District New Delhi:-110055

83

NATRAIJ YES PLEASE 1665 & 1750, Laxmi Narain Gali Chuna Mandi, Pahar Ganj Central
District New Delhi:-110055

84

DELHI 55 8703-8706 A, D.B.G, Pahar Ganj Central District New Delhi:-110055

83

NEW ASHOKA CONTINENTAL 8382, 8383 & 8384, A.K. Road Pahar Ganj New Delhi:-
110055

86

ASHOKA CONTINENTAL 8370, Arakashan Road Pahar Ganj New Delhi:-110055

87

KRISHNA PLAZA Plot No. 1, Block No. 80-A, Main Bazar Krishna Market, Pahar Ganj
Central District Delhi:-110035

88

EMPORIO 3422A, Gali Hari Mandir, D.B.G. Road Pahar Ganj, Central District New Delhi:-
1100535

89

GOLD STAR INN 4530-31, Shora Kothi Pahar Ganj, Central District New Delhi:-110055

90

RATVILLA 1719, 1720, 1728 & 1729, Pratap Gali Chuna Mandi, Pahar Ganj Central District
Delhi:-110055

91

RAJ MAHAL INN 450-452, Gali Chandi Wali Mantola, Pahar Ganj New Delhi:-110055

92

PUSHPAK PALACE 8568, Ram Nagar, Pahar Ganj Central District New Delhi:-110055

93

APPLE VILLA 5114, Gali Thanedar Wali Main Bazar Pahar Ganj, Central District New Delhi:-
110055

HARI PIORKO INN 4778-A&B, 4779, 4781 (Part) Main Bazar, Pahar Ganj Central District
New Delhi:-110055

95

NOBLE INTERNATIONAL GUEST 133-134, Krishna Gali, Ghee Mandi Pahar Ganj, Central
District

NOBLE DELUXE GUEST HOUSE 4219, Tel Mandi, Pahar Ganj Central District New Delhi-
110055

97

GIANI INTERNATIONAL 4211-12, Tel Mandi, Pahar Ganj Central District New Delhi-110055

98

SUZI INTERNATIONAL 8483, Arya Nagar, Pahar Ganj Central District New Delhi-1 10055

RED ROSE INN 803 & 805, Gali Dore Wali, Main Bazar Pahar Ganj, Central District New
Delhi:-110055

AMAN GUEST HOUSE 4/5, D.B. Gupta Road, Pahar Ganj Central District New Delhi-110055

7
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5.No,

Nume and Address

e Deihi- 110055
V0L ABHARTIA GUFSTTIOUSE 3439, Dariba Pan, Pahar Ganj Central District New Delhi-1 10035 @ \

102 ISHIVAM INTY RNATIONAL 1335, Sangtarashan, Pahar Ganj Central District New Delhi- \
I 10058 .
STATION VIEW 4254-55 Tl Mandi, Pahar Ganj Central District New Delhi-] lpﬂﬁﬁ
AMAN CONTINENTAL 1048, 984, Main Bazar, Mantola Pahar Ganj, Central District New
Dethic- 110055
NEW SAPAN PLAZA 8466, AK. Road, Pahar Ganj Central District New Delhi-110035

SURAIDX GUEST HOUSE 8156/6, AK. Road, Pahar Ganj Central District New Delhi-
110055

| 103
10

105
106

107 IDIAMOND DELUXE 1013, Mantola, Gali Halwai Wali Pahar Ganj, Central District New
Delhi-1 10055
108

109
110

BRIGIT 3754-56, Ram Nath Patwa Pahar Ganj, Central District New Delhi:- 110055
SURYA INN 7875, Arakashan Road, Pahar Ganj Central District New Delhi-110055
HOSTEL CHECK MATE §, Arakashan Road, Pahar Ganj Central District New Delhi-110055

Il
I

ROYAL PLAZA 8167, A.K. Road, Pahar Ganj Central District

AIRA XING Plot No.5 Block | Municipal No.10086 DBG Rd, Pahar Ganj Central District
Delhiz-110055

1| =—

P IPREET GUEST HOUSE 3442 Dariba Pan, Pahar Ganj Central District New Delhi:-110055

14 ISATYA PALACE 3386, Gali Hari Mandir, Kasheruwalan Pahar Ganj, Central District New

Delhiz-110055

OXFORD INTERNATIONAL 8940, Gali No.1, Multani Dhanda Pahar Ganj, Central District
New Delhi:-1 10055

SWEET HOMES DX. 5228 Shora Kothi, Pahar Ganj Central District New Delhi:-110055
ARYA TOURIST LODGE 8526 Arakashan Road Ram Nagar Pahar Ganj, Central District New
Delhiz-110055
SAMPURN INN XV/857, Mohalla Manota Gali Chandi Wali Pahar Ganj, Central District New
Delhi:-110055
(Hotel Aditya Inn)

(1N

116
117

118

119
120
121

DELHIHEART 3738 Dariba Pan, Pahar Ganj Central District New Delhi:- 110055

STAR VIEW 5136/1 Main Bazar, Pahar Ganj Central District New Delhi:-110055

UK. GUEST HOUSI= 9270-71/6 Multani Dhanda Pahar Ganj, Central District New Delhi:-
110055

] bl ]

22 [RAJ HANS DELUXE 3330-33, Gali Hari Mandir Pahar Ganj, Central District New Delhi:-
110055

ANOOP GUEST HOUSE 1566, Main Bazar, Pahar Ganj Central District New Delhi:-110055

124 |CHANAKYA GUEST HOUSE 2245-47, Rajguru Road, Chuna Mandi Pahar Ganj, Central
District New Delhi:-110055

125 [GOLDEN WINGS 135-136, Krishna Street, Tel Mandi Pahar Ganj, Central District New Delhi:-
110055

126 |GRAND PLAZA 3429-3434, D.B. Gupta Road Pahar Ganj, Central District New Delhi:-110055

127 |SHANTI VILLA 2466-67, Nalwa Gali, Pahar Ganj Central District New Delhi:-110055

128 [RICHMOND INN 9597 & 9603, Sadar Thana Road Motia Kahn, Pahar Ganj Central District
New Delhiz-1100535

129 |V V INN 1015, Gali Mantola. Main Bazar Pahar Ganj, Central District New Delhi:-110055
130 |HRIDAY INN T-119, T-340, General Market Pahar Ganj, Central District New Delhi:-110055

131 [NEW ANAND NIWAS 40 MPL NO.7679 ST-1 Ram Nagar Paharganj, Central District New
Delhi:-110055

132 |AJANTA GUEST HOUSE 8647 Arankashan Road Paharganj, Central District New Delhi:-
110055

133 |[KWALITY 53. Arankashan Road Pahargaf], Central District New Delhi:-110055

File No. DPC§-Ho13/14/2023-LeballDELH B&M%ﬂ’%ﬁiﬂ;&ﬁ(@dmrﬁ&(W@Fﬁ%sllrﬁmon}' School Pahar Ganj New Delhi:-110055
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KC PLAZA 538 Name and Address —

Delhi:- 110055

— v

AJAY GUE 8 Basant Road, Paharganj Central District New Delhi:-110055 B
GODW] =ST I'_IO‘ ISE 5084, Main Bazar. Paharganj Central District New Delhi:-1 10055 |
N LODGE 8501/15 Arakashan Road, Ram Nagar Paharganj. Central District New

NEW LIKE (DX) 3084-A Raj Guru Road, Chuna Mandi Pahar Ganj. Central District New

NEW RINGO GUEST HOUSE 903, Chandiwalan, Paharganj Central District New Delhi:-
110055

RAMA INN (M/S DELHI PAPER) & 4, A.K Municipal No.8539 Ram Nagar Pahar Ganj.
Central District New Delhi:-110055

141

PARKWAY DX. 8591 Qutub Road, Pahar Ganj Central District New Delhi:-110055 )

142

YATRI PALACE 4390/15, 16 Basant Road Pahar Ganj, Central District New Delhi;-110055

DIMPLE LODGE 4262-A Main Bazar 5619 Basant Road Pahar Ganj, Central District New
Delhi:-110055

144

The Mount shiva DX. Lodge, 8531 to 8534(5) Arakshan Road. Ram Nagar . Pahar Ganj Delhi-
110005

145

STAR PALACE 4590, Main Bazar, Pahar Ganj Central District New Delhi:-| 10055

146

ASHOKA CASTLE GUEST HOUSE 2952-33-54/XV Banke Bihari Mandir Marg Pahar Ganj.
Central District New Delhi:-110055

147

MAHALAXMI GUEST HOUSE 2682/8 Chuna Mandi Pahar Ganj, Central District New Delhi:-
110055

148

AMAX INN 8145/6 Arakashan Road Pahar Ganj, Central District New Delhi:-110055

149

LAHORIMAL DX. 4249-5] Krishna Street Opp. New Delhi Railway Station Central District
Delhi:-110055

KAMAL PALACE 3339 Hari Mandir Lane, Pahar Ganj Central District New Delhi:-110055

KRISHNA DX. 5589 Basant Road Pahar Ganj, Central District New Delhi:-110055

DREAMLAND DX. 8186/6 Multani Dhanda Gali No. 6 Arakashan Road, Pahar Ganj Central
District Delhi:-110055

MAHARAJA CONTINENTAL 8194-96/6 Arakashan Road Pahar Ganj, Central District New
Delhi:-110033

INDIA CONTINENTAL 9143/3 Multani Dhanda, Pahar Ganj Central District New Delhi:-
110055

155

SUNRISE DX. 3738 Ramnath Patwa, Pahar Ganj Central District New Delhi:-110055

156

DECENT 4711 Shora Kothi, Pahar Ganj Central District New Delhi:-110035

157

SHAILAY GUEST HOUSE 4256 Tel Mandi Paharganj, Central District New Delhi:-110055

158

CAMA GUEST HOUSE 3037, Chnuna Mandi Rajgurau Road Pahar Ganj, Central District New
Delhi;-110055

159

DHAWANI PALACE 3202 Gali Dispensary Wali Pahar Ganj, Central District New Delhi:-
110055

160

WHITE EMPIRE 4451-52-55 Katra Rai Ji Main Bazar Pahar Ganj, Central District New Delhi:-
110055

161

PARAMOUNT 4230 Tel Mandi, Paharganj Central District Delhi:-110055

162

CRYSTAL DELUXE 8501 Arakashan Road, Pahar Ganj Central District New Delhi:-110033

163

MAYUR 5618-5611 Basant Road Pahar Ganj, Central District New Delhi:-110055

164

NAMASKAR 917 Chandiwalan, Paharganj Central District New Delhi:-110035

165

KUMAR PALACE 8992 D.B.G. Road, Paharganj Central District New Delhi:-110055

166

NEHA INN 7977/3 Gali No.6, Arakashan Road Multani Dhanda, Pahar Ganj Delhi:-110055

167

PARKASH 5606, Basant Road, Paharganj Central District New Delhi:-110055

168

BASANT 5611 Basant Road, Pahar Ganj Central District New Delhi:-110055

169

CHANCHAL DX. 8575 Arakashan Road Pahar Ganj, Central District New Delhi--110053

170

HINDUSTAN INTERNATIONAL 8220-A Arakasha Road Pahar Ganj, Central District New
Delhi:-110055

171

Vivek Hotel 1534-50 Main Bazar, Pahar Ganj Central District New Delhi:-110055
J
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3 |

FR P Name and Address :
ﬁ_;ﬂk‘i@«_\-ﬁu $892-95 Multani Dhanda Pahar Ganj, Central District New Delhi:-110055

3 |DREAM PALACE XV/8499 P NO. 44, Arakashan Road Ram Nagar, Central District New
Delhi:-110055

Eere

]71 T\)»’ll-] ‘; n‘x'j‘ﬂ's‘q"\mk“b'haﬂ Road Pahar Ganj. Central District !\'cwl Delhi-110055

1?;1 ‘wl._l;’\l;::-bhl.)__a. F“_‘P“‘ Road Pahar Ganj, Central District New Delhii-1 lUQSﬁ |
phe INTERNATIONAL DX. 23, D.B.G. Road, Pahar Ganj Central District New Delhi:-

177 [RauD

RAIDEEP HOTEL $611-12, Basant Road, Pahar Ganj Central District New Delhi:-1 10055

RICKY DELUX 1242 Bazar Sangatrashan Pahar Ganj, Central District New Delhi:-1 10055

MOHAK PALACE DX. 9132/3 Multani Dhanda Paharganj, Central District New Delhi:-110055

ASHWANI LODGE 8696-8699 Desh Bandhu Gupta Road Pahar Ganj, Central District New
L {Delhi:-110055

GEET DX. 8569-70 Avakashan Road Pahar Ganj, Central District New Delhi-110055

PAYAL HOTEL 1182, Main Bazar, Pahar Ganj Central District New Delhi:-110055

| YUVRAJ DELUX 38. Arakasar Road. Ram Nagar Central District Delhi:-110055

184 IRHEA LODGE 4518 SBS Street, Paharganj Central District New Delhi:-110055

CSS SHALIMAR HOTEL 3611-5614. Basant Road, Pahar Ganj Central District New Delhiz-110055

10
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. List of 257 units using illegal bore well /extracting
_ground water without Voluntary disclosure scheme

Name and Address of the Unit

MOURYA DX. 9919 TO 9923 Gali No.5, Multani Sadar Thana Road (Desh Road), Central

District, Delhi:-110055 ‘
EURO G. H. (EARLIER USA-1) 9057 & 9060/1 Multani Dhanda, Pahar Ganj. Central

District, New Delhi:-110055 : '
TORONTO 10072-76. Gali No.1, Multani Dhanda Pahar Ganj, Central District New Delhi:-

110055
DELHI MAHARASHTRIYA SAMAJ 10085 Multani Dhanda D.B Gupta Road Pahar Ganj.

Central District New Delhi:-110055 .
TODAY INTERNATIONAL 3/11 D.B. Gupta Road, Pahar Ganj, Central District, New Delhi:

110055
DURGA INTERNATIONAL 8715, Desh Bandhu Gupta Road Paharganj, Central District

New Delhi-110055
LE-ALFANSO 4/4 DB Gupta Road, Pahar Ganj Central District New Delhi:-110055

THE SILICON INTERNATIONAL PLOT NO.4/6 (8748/1) D.B. Gupta Road Pahar Ganj,

Central District New Delhi:-110055
DE-HOCKS DX. 8/7, D.B. Gupta Road, Pahar Ganj, Central District, New Delhi:-1 10055

BE

10  [CLASSIC PALACE 8678, A K. Road, Paharganj, Central District, New Delhi:-110055

11 STEP INN GOLD INTERNATIONA 2/3, D.B. Gupta Road, Paharganj Central District New

Delhi-110055
12 THE PEARL 8721/1, DBG Road Pahar Ganj, Central District New Delhi:-110055

13 MEM INTERNATIONAL 2154 (8/3), DBG Road Pahar Ganj, Central District New Delhi:-

110055
14  [MAHARAJA CASTLE 3188, Gali No.1, Sangatrashan, Pahar Ganj, Central District, New
Delhi:-110055
15 [PALM DOR [MAPLE INN] 8595/1, DBG Road. Pahar Ganj, Central District, New Delhi:-
110055

16 |METRO INN 3044/1, Chuna Mandi, Pahar Ganj Central District New Delhi-110055

17 MILLENIUM 2000 3695 Dariba Pan, Near New Delhi Railway Station (Opp. Shi), Central
District Delhi:-110055

18 CHAMAN GUEST HOUSE 3736 Dariba Pan, Pahar Ganj Central District New Delhi-110055
(Hotel Aman Imperial)

19  |GREAT SHIVA DX 2869 Bazar Sangatrashan Pahar Ganj, Central District Delhi:-110055

20 SHIVAM PALACE 3174 Sangtrashan Road, Pahar Ganj, Central District, New Delhi:-

110055
21 MONIKA GUEST HOUSE 3427, Desh Bandu Gupra Road, Pahar Ganj, Central District,
New Delhi:-110055

22 |AMBA DX. 3437 Dariba Pan D.B. Gupta Road, Central District, Delhi :-110055

23  |ANCHAL GUEST HOUSE 2923 Gali No.4 Chuna Mandi, Pahar Ganj, Central District, New
Delhi:-110055

24 [SIDHARTHA TOURIST LODGE 3428, D.B.G, Gupta Road Pahar Ganj, Central District
New Delhi-110055

25  SEFALI DELUXE 2993, Gali No.2, Chuna Mandi Pzhar Ganj, Central District New Delhi:-

110055
26  [PASH 2958 Bhagat Singh ST. No-2 Chunna Mandi, Pahar Ganj Central District New Delhi:-
110055 11
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27 |PARADISE DX. 3518 Dariba Pan (Opp. Shicla Cinema) Pahar Ganj, Central District New
Delhi:-110055 g

28 [ARJUN DX. 2977/3 Chuna Mandi, Pahar Ganj Central District New Delhi:-110053

29 |RACHNA TOURIST LODGE 8510 Kashan Road, Pahar Ganj, Central District, Delhi:-
110055

30 |SHANGRILA 8694-A D,B.G; Road Pahar Gianj, Central District New Delhi:-[ 10055
(Hotel Nasa Inn)

3 VINAYAKA INN 8881/2 Multani Dhanda, Pahar Ganj, Central District, New Delhi:-110055

32 THE LE GRAND GUEST HOUSE  2031-2033 Gali No.7 Chitra Gupta Road Chuna Mandi,
Pahar Ganj, Central Distriet, Delhi:- 110055

33 |AARTI PALACE 8923/2, Multani Dhanda, Pahar Ganj, Central District, New Delhi:-110055

34 |SPLASH 8332-36 Multani Dhanda Pahar Ganj, Central District New Delhi:-110055

35 |SHRI LODGE GANPATHI DHARA 2012-13/7 Chuna Mandi Pahar Ganj, Central District
New Delhi:-110055

36 |RANGOLI DELUXE 8880-8881 Street No 2, Multani Dhanda Pahar Ganj, Central District
New Delhi:-110055

37 [INDIA INTERNATIONAL SITARE 2024/7 Raj Guru Road, Chuna Mandi Pahar Ganj,
Central District New Delhi:-110055

38  |TUSHAR CONTINENTAL 2677, Gali No. 8, Chuna Mandi, Pahar Ganj, Central District,
New Delhi:-110055

39 |DADA COTTAGE 2690-91,2696,2701, Raj Guru Road Chuna Mandi, Pahar Ganj Central
District Delhi:-110055

40  |REPOSE VILLA 2059/60, Gali No. 8, Chuna Mandi Pahar Ganj, Central District New Delhi:-
110055

41  IMETRO PLAZA 2691-95, Chuna Mandi, Pahar Ganj Central District New Delhi-110055

42 |ANCHAL DX. 1951 Gali No. 9 Chuna Mandi Pahar Ganj, Central District New Delhi:-
110055

43 |VENUS INTERNATIONAL 1925-27 Gali No. 10 Chuna Mandi Pahar Ganj, Central District
New Delhi:-110055

44  |CHANDER PALACE GUEST HOUSE 2689/8 Raj Guru Road Chuna Mandi Pahar Ganj,
Central District New Delhi:-110055

45 |SAHIL DX. 8216/6 Arakashan Road, Pahar Ganj, Central District, New Delhi:-110055

46  |TOPAZ 9140-41, Gali No. 3, Multani Dhanda, Pahar Ganj, Central District, New Delhi:-
110055

47  |SNOW WHITE GUEST HOUSE 2434-35 Tilak Gali Raj Guru Road Chuna Mandi, Pahar
Ganj, Neentral District, Delhi:-110055

48 |CORNER POINT 8210/13-A, Multani Dhanda, A.K Road, Pahar Ganj, Central District, New
Delhi:-110055

49 |AMAN INN 7/3, DB Gupta Road, Pahar Ganj Central District New Delhi:-110055

50 |ANAND 2542-44 Rajguru Road Pahrganj, Central District New Delhi:-110055

51 DELHI CONTINENTAL 8218-19 Gali No. 6 Arakashan Road Pahar Ganj, Central District
New Delhi:-110055

52  |SAYA DX. GUEST HOUSE 2213 Chuna Mandi Pahar Ganj, Central District New Delhi:-
110055

53 [NEW HINDUSTAN INTERNATIO 2503, Nalwa Gali, Chuna Mandi, Pahar Ganj, Central \
District, New Delhi:-110055

12
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Name and Address of the Unit

JR. INTERNATIONAL 9306/6, A.K. Road Multani Dhanda, Pahar Ganj, Central District,
New Delhi:-110055

MILAN CONTINENTAL 8190/06, Multani Dhanda Pahar Ganj, Central District New Delhi:-
110055

RELAX INTERNATIONAL 8225/6, Arakashan Road, Pahar Ganj Central District New Delhif
110055

INDIA INTERNATIONAL DX. 2485-87, Nalwa Street, Chuna Mandi Pahar Ganj, Central
District New Delhi:-110055

VIN INN T-2565, Opp Nalwa Gali, Chuna Mandi Pahar Ganj, Central District New Delhi:-
110055

DEWAN PLACE 8220/6 Arakashan Road Pahar Ganj, Central District New Delhi:-110055

OASIS 8233.34/6 Multani Dhanda Arakashan Road Pahar Ganj, Central District Delhi:-
110055

KRISHNA DX. 43, Arakashan Road, Pahar Ganj, Central District, New Delhi:-110055

KRISHNA GUEST HOUSE 45, A K. Road, Pahar Ganj, Central District, New Delhi:-110055

CHAND PALACE 54 Arakashan Road, Pahar Ganj, Central District, New Delhi:-110055

SOHANA PALACE 2307-8-9, Chuna Mandi, Pahar Ganj Central District, Delhi, 1590-91-92-
94-9 Delhi:-110055

SHRI VINAYAK 7813-14 & 7840, Saran Building Ram Nagar Main Qutabn Road Central
District Delhi:-110055

CABANA 2313, Laxmi Naryan Street Chuna Mandi Pahar Ganj, Central District New Delhi:-
110055

67

LE BENZ 2222-2225, Raj Guru Road, Chuna Mandi Pahar Ganj, Central District New Delhi:-
110055

68

MAJORS DEN GUEST HOUSE 2314(16-17) Lakshmi Narain Street behind Imperial
Cinema, Central District Delhi:-110055

69

PALLVI PALACE 8572 Arakashan Road, Pahar Ganj Central District New Delhi:-110055

70

BABA DX. 7784-7788 7792-7795 Arakashan Road Ram Nagar, Central District New Delhi:-
110055

71

CHANCHAL CONTINENTAL 8524 Arakashan Road, Pahar Ganj Central District New
Delhi:-110055

72

KELSON DX 2261-67 Ajguru Road Chuna Mandi, Pahar Ganj, Central District, New Delhi:-
110055

73

SAHIB GUEST HOUSE 7779/XV, Ram Nagar, Pahar Ganj, Central District, New Delhi:-
110055

74

SAINA INTERNATIONAL 2324 & 2471, Chuna Mandi Pahar Ganj, Central District New
Delhi:-110055

75

BLOOM ROOMS (A UNIT OF IM) PLOT NO. 6&7, 8591 Main Qutab Road, Arakashan
Road Pahar Ganj, Central District Delhi:-110055

76

RISHI GUEST HOUSE 76-76A (Municipal No.7764-7765) Ram Nagar, Pahar Ganj Central
District Delhi:-110055

77

KRISHNA COTTAGE 1750-51, Laxmi Narayan Street Chuna Mandi, Pahar Ganj Central
District Delhi:-110055

78

MERRY GOLD 1623-24, Rajguru Road, Chuna Mandi Pahar Ganj, Central District New
Delhi:-110055

ROXY DX 2261-64 Rajguru Road Paharganj, Central District New Delhi:-110055

NANCY 7779 Ram Nagar, Pahar Ganj Central District New Delhi:-110055
13
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Name and Address of the Unit
New Delhi:-1 10055 A

MAYA COTTAGE 8633-45, A.K. Road, Central District,

82

—— Ganj, Centr
K.G.PALACE XV/1656-57 Plot No.4. Khasara No.561/4, Chuna Mandi, Pahar Ganj al
District, Delhi:-110055

83

istri i-110055 |
DELHI EMPIRE DX, 8678 Kashan Road Ram Nagar, Central District, New Delhi:-110055

84

BLUE PEARL GUEST HOUSE 8653-8664, Ground Floor Arakashan Road, Pahar Ganj
Central District Delhi:-110055

AMAR 1647-48, Pahar Ganj Central District New Delhi:-110055

86

RATTAN DEEP LODGING HOUSFE, 7864/3A-1-7879, A.K. Road, Central District, New
Delhi:-110055

87

BLESS INN 2339/41 Rajguru Road, Paharganj, Central District, New Delhi:-110055

METROPOLIS 15 Krishna Market, Pahar Ganj, Central District, New Delhi:-110055

89

ROYAL RESIDENCY DELUXE 2361,2362,2363, Raj Guru Road Chuna Mandi, Pahar Ganj
Central District Delhi:-110055

SUN INTERNATIONAL 7875-79, Arakashan Raod Pahar Ganj, Central District New Delhi:-
110055

91

LAV KUSH DX. 7784-7800 A K. Road, Ram Nagar Pahar Ganj, Central District New Delhi:-
110055

92

SHIV DEV INTERNATIONAL 8518 Arakashan Road Behind Sheela Cinema Pahar Ganj,
Central District Delhi:-110055

93

SAPNA 5131-33, Main Bazar, Paharganj Central District New Delhi:-110055

9

DOLPHIN DX. AK-18-20, A.K.Road Pahar Ganj Central District New Delhi-110055

HARSHA INTERNATIONAL AK-22, A K. Road, Paharganj, Central District, New Delhi:-
110055

96

SHBAD DX. 31, Ram Nagar, Pahar Ganj, Central District, New Delhi:-110055

97

TOURIST LODGE 7882-83-26, A K. Road, Pahar Ganj, Central District, New Delhi:-110055

98

ELEGANCE 7885/34, Arakashan Road, Pahar Ganj Central District New Delhi:-110055

UPPAL INTERNATIONAL Plot No. 28, 7884, A.K. Road Pahar Ganj, Central District New
Delhi:-110055

100

SOMA DX. 7885/2, A.K. Road, Pahar Ganj Central District New Delhi:-110055
(Emporio Dx.)

101

AMIT GUEST GOUSE AK-16 A K. Road, Pahar Ganj Central District New Delhi:-110055

102

KONICA DELUXE, 7975, A K. Road, Ram Nagar, Pahar Ganj, Central District, New Delhi:-
110055

103

AURA HOTEL 1185/31, A.K. Road, Pahar Ganj, Central District, New Delhi:-110055

104

REST POINT 7923, AK. Road, Pahar Ganj, Central District, New Delhi:-110055

105

KARAN 46 Ran Kashan Road, Pahar Ganj, Central District, New Delhi:-110055

106

DARPAN GUEST HOUSE 7923/15 Araknsha Road Paharganj, Central District New Delhi:-
110055

107

VANDANA 47, Arakashan Road Central District Delhi:-110055

14
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Name and Address of the Unit

Fﬂ \KONM{K 30, Arakashan Road, Ram Nagar Central District New D

elhi:-110055

NEEL GAGAN INN 7974 Arakashan Road Ram Nagar Pahar Ganj, Central District New

109

Delhi:-110055 TV janj, Central District,
7 TPRINCE PALACE DX. 5115, Gali Thanedar Wali Main Bazar, Pahar Gan),

New Delhi:-110055 — — e 5
ERITAGE HOME 1603-04, Main Bazar, Pahar Ganj Central District New R
7 KARLO KASTLE ST18, Gali Thancdarwali, Main Bazar Pahar Ganj, Central District New

Delhi:-110055 — :

113 |SATYAM 5134-35 Main Bazar, Paharganj Central District New Delhi:-110055
114 |VES PLEASE GUEST HOUSE T-106, General Market, Pahar Ganj, Central District, New
Delhi:-110055
115  [SHIVA INTERCONTINENTAL 8477-78, Arya Nagar, A.K. Road, Pahar Ganj, Central
District, New Delhi:-110055
116 |VISHAL 1575/80, Main Bazar, Pahar Ganj, Central District, New Delhi:-110055
117 [SHREE RAM DX. 7978/6, A.K. Road, Pahar Ganj, Central District, New Delhi:-110055
118 [SUNNY LODGE 100/C-327 XV General Market, Pahar Ganj, Central District, New Delhi:-
110055
119 |HARE KRISHNA 1572-73, Main Bazar Pahar Ganj, Central District Delhi:-110055
120 [ARJUN GUEST HOUSE 5084, Main Bazar, Pahar Ganj Central District New Delhi-110055
121 | HARE RAMA GUEST HOUSE T-416, T-298 General Market Main Bazar Pahar Ganj,
Central District New Delhi:-110055
122 |KULDEEP LODGE 279 General Market, Pahar Ganj Central District New Delhi:-110055
123 INEELAM PALACE 7977 Arakshan Road Ram Nagar Pahar Ganj, Central District New

Delhi:-110055
124 INEW KING 15/16 General Market, Pahar Ganj Central District New Delhi:-110055
125 |GAYLORD INTERNATIONAL 7973 A.K. Road, Pahar Ganj Central District New Delhi:-

110055 '
126 |DEEP PALACE 7964-Arakashan Road, Paharganj, Central District, New Delhi:-110055
127 |GUSH INTERNATIONAL 626,627.631 Bawli Chowk, Pahar Ganj istri

1627. anj,

Dl 110085 ), Central District, New

12 - : T
8 |A-BROADWAY 7967/6 Arakashan Road, Pahar Ganj, Central District, New Delhi:-110055
129 (KM, : r—
M. INTERNATIONAL 7978, .A.K. Road, Pahar Ganj, Central District, New Delhi:-110055
130 |DOUB - i i i : Py
LE R 918-919A, Gali Chandi Wali Pahar Ganj, Central District New Delhi:-110055

131 |RAK INTERNATIONA i i

o L 817/820 Bawali Chowk Pahar Ganj, Central District New Delhi:-
132 {HANS INTERNATIONAL ;

s 7965 Arakashan Road, Pahar Ganj Central District New Delhi
133 |SILVER : =

PALACE 614 Montola, Paharganj Central District New Delhi:-110055
134 [UNIQUE 902, Gali Chandi Mand: : . '
handi Mandi, Pahar Ganj, Central Districr, New Delhi:-110055

File No. DPCC-HO013/14/2023-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 187985)

Generated from eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 05/12/2025 02:27 pm

e

Y

183



1448998/2024/LEGAL CELL-DPCC

7o

135 [KASHVI INTERNATIONAL 8171, A.K. Road, P
110055

136 [MY INN 901 Gali Chandi Wali Pahar Ganj, Ce

atral District New Delhi:-110055

— prer Thi-1
137 [STAR INTERNATIONAL 8172 AK_Road. Pahar Ganj Central District New Defhi:-110055

138 |PINK PALACE 8147-8168/6, A.K. Road Pahar Ganj, Central District New Delhi:-110055

139 |SAGAR DX. 8145/7 Arakashan Road Pahar Ganj, Central District Delhi:-110055 \

140 [PAARTH GUEST HOUSE 8158-59 Gali No.6, Arakashan Road Pahar Ganj, Central District
New Delhi:<110055 - "
141 |JBN INTERNATIONAL 8145/8 Arakashan Road, Pahar Ganj Central District Delhi:-110055

142 [SWEET DREAM 900 Chandi Walan Street Pahar Ganj, Central District New Delhi-110055

143 |J.J. INTERNATIONAL 268 Mantola, Pahar Ganj, Central District, New Delhi:-110055

144 [MAANVI GUEST HOUSE 8281-83 8240/6, A K. Road, Pahar Ganj, Central District, Delhi:-
110055

145 [EURO INTERNATIONAL 904-A, Gali Chanid Wali, Pahar Ganj Central District New Delhi:-
110055

146 [SHELL DX. 8126-33, A K. Road, Pahar Ganj Central District New Delhi:-110055

147 |STERLING INN 442-445, Gali Chandi Wali Pahar Ganj, Central District New Delhi:-110055

148 |DOLLAR INN 904-A Gali Chandi Wali Main Bazar Main Bazar, Pahar Ganj Central District
Delhi:-110055

149 | WHITE HOUSE TOURIST LODGE 8177-78, Arakashan Road Pahar Ganj, Central District
New Delhi:-110055

150 [ANMOL INTERNATIONAL 8180/6 Multani Dhanda Pahar Ganj, Central District New
Delhi:-110055

151 [SONA INTERNATIONAL 211, Ghee Mandj, Pahar Ganj, Central District, New Delhi:-
110055

152 |YES BOSS INTERNATIONAL DX. 875 Gali Chandiwali, Pahar Ganj, Central District,
New Delhi:-110055

153 [SHIVA DX 4623 I Shora Kothi Main Bazar, Pahar Ganj, Central District, Delhi:-110055

154 |GOLD INN 4652/54 Gali Ramparsad Shora Khoti, Pahar Ganj, Central District, New Delhi:-
110055

155 |CITY HEIGHTS 4769, Main Bazar, Pahar Ganj Central District New Delhi-110055

156 |S.B.INN 897-898, Gaii Chandi Wali Pahar Ganj, Central District New Delhi-110055

157 |ALL1Z WELL 4781, Main Bazar, Pahar Ganj Central District New Delhi:-110055

158 |VINTAGE INN 871, Gali Chandi Wali, Pahar Ganj Central District New Delhi:-110055

159 |MAHESH INN GUEST HOUSE 120, Krishna Gali, Pahar Ganj Central District New Delhi-
110055

160 [HARI PIORKO GRAND 4776, 4777 & 4781 (Part), Main Bazar Pahar Ganj, Central District
New Delhi:-110055

161 |[VIJAY INN 876 Gali Chandi Wali, Pahar Ganj Central District New Delhi:-110055

16
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Name and Address of the Unit

MAT INN 8227, Gali No. 6, A.K. Road Pahar Ganj, Central District New Delhi:-
0055

AJRANG 4630 Shora Kothi, Pahar Ganj Central District New Delhi:-1 10055

SHIVLOK PALACE 4648-4650 Shora Kothi, Pahar Ganj Central District New Delhi-] 10055

S fp‘

RAJ DX 8467 Arya Nagar, Pahar Ganj, Central District, New Delhi:-110055

166

ASHIANA 50 A.K. Road, Pahar Ganj Central District Delhiz-110055

167

SWISSTON INN (SHERATON INN) 8433 Arya Nagar Gali No.| Pahar Ganj, Central
District New Delhi:-110055

168

MINI PALACE 8487 Arya Nagar, Pahar Ganj Central District New Delhi:-110055

169

RAMA DX. 8488-A Arya Nagar, Pahar Ganj, Central District, New Delhi:-110055

170

POOJA PALACE 8472 A Nagar, Pahar Ganj, Central District, New Delhi:-110055

171

DWARKADHISH INTERCONINEN 8461 A Nagar, Pahar Ganj, Central District, New
Delhi:-110055

172

SUVIDHA DELUXE 3335-37, Hari Mandir Marg Pahar Ganj, Central District New Delhi-
110055

173

JANTA SOUTH INDIAN LODGE 4247 Tel Mandi Krishna Gali, Pahar Ganj, Central
District, Delhi:-110055

174

SKY VIEW GUEST HOUSE 4721 Shora Kothi Main Bazar, Pahar Ganj, Central District,
Delhi:-110055

175

MID TOWN 3647 Gali Ram Nath Patwa, Pahar Ganj, Central District, New Delhi:-110055

176

RAIDHANI PALACE 4196 Mandi,. Paharganj, Central District, New Delhi:-110055

177

VED PALACE DX. 3804-3806, Gali Ram Nath Patwa, Pahar Ganj, Central District, New
Delhi:-110055

178

VIP DX. 3316, Gali Hari Mandir, Paharganj, Central District, New Delhi:-110055

179

VED DX. 3798-3800 Gali Ram Nath Patwa, Pahar Ganj, Central District, Delhi:-110055

180

INDO CONTINENTAL 8490-91, Arya Nagar, Pahar Ganj Central District New Delhi:-
110055

181

K.V.M. INTERNATIONAL 4196, Bhagwati Bhawan, Paharganj Central District New Delhi:-
110055

182

HRIDAY PALACE 3649, Gali Ram Nath Patwa, Dariba Pan Pahar Ganj, Central District
New Delhi:-110055

183

3 STAR INTERNATIONAL 4070-71, Gali Hari Mandir Pahar Ganj, Central District New
Delhi:-110055

184

D.SUITES 3311-14 Gali Hari Mandir Pahar Ganj, Central District New Delhi--110055

185

GEETA SAAR GUEST HOUSE 3803 Gali Ramnath Patua, Paharganj Central District Delhi
110055

186

MAYUR 51, A.K. Road, Pahar Ganj Central District New Delhi:-110055

187

DARSHAN PALACE DX. 3757 TO 3761 Gali Ram Nath Patwa Pahar Ganj, Central District
New Delhi:-110055

188

SADHU PALACE (SAI PALACE) 3790 Tel Mandi, Pahar Ganj Central District New Delhi:-

110055 17
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Name Illldoi‘\é% of the Unit 1
SHANTI GUEST HOUSE 3838 Tel Mandi, Pahar Ganj Central District New Delhi:-110053

190

RAJ GUEST HOUSE 3849 Tel Mandi, Pahar Ganj Central District New Delhi:-110055

191

SUN FLOWER INN 962, Gali Kumharan, Main Bazar, Pahar Ganj, Central District, Delhi:- |
110055

192

VANSH PALACE 960-61 Gali Kumarhan Main Bazar, Pahar Ganj, Central District, New
Delhi:-110055

193

AMAN INTERNATIONAL 4555-56, Main Bazar, Pahar Ganj Central District New Delhi:-
110055

194

BRIJ PALACE 963-964, Gali Kumharan, Main Bazar Pahar Ganj, Central District New
Delhi:-110055

195

G.S. GUEST HOUSE 908 & 937, Mantola, Gali Mandir Wali Main Bazar, Pahar Ganj
Central District Delhi:-110055

196

SCOT GUEST HOUSE 4581, Main Bazar, Pahar Ganj Central District New Delhi:-110055

197

CHETAK PALACE 4390/14 Basant Road Rehmani Mohalla Katra Raiji Pahar Ganj, Central
District Delhi:-110055

198

RAVEENA PALACE 962 Gali Kumbharan Main Bazar Paharganj, Central District New
Delhi:-110055

199

SONU GUEST HOUSE 4563 Main Bazar, Pahar Ganj Central District Delhi:-110055

200

NEW SAMIR 5610 Basant Road, Pahar Ganj Central District Delhi:-110055

201

NORTHERN PALACE 4425 Katra Raiji Basant Road, Pahar Ganj, Central District, New
Delhi:-110055

202

LAXMI NARAIAN PALACE 4390/17-18 Rehman Mohlla, Katra Rai Ji, Basant RD. Pahar
Ganj, Central District, Delhi:-110055

203

KAILASH GUEST HOUSE 4469-72, Main Bazar, Pahar Ganj, Central District, New Delhi:-
110055

204

LOTUS INTERNATIONAL INN 4390/21-24 Basant Road Opp. New Delhi Railway Station,
Pahar Ganj, Central District, Delhi:-110035

205

J.P.INN 4400, Katra Raiji, Basant Road Pahar Ganj, Central District New Delhi:-110055

206

YOU & ME 4459-4462, Katra Raiji, Pahar Ganj Central District New Delhi-110055

207

GOLD REGENCY 4344-50 Main Bazar Pahar Ganj, Central District New Delhi:-110055

208

KIRAN GUEST HOUSE 4473-74-75, Main Bazar Pahar Ganj, Central District New Dethi:-
110055

209

CAPITAL RESIDENCY 22, Main Bazar, Pahar Ganj, Central District, New Delhi:-110055

210

OMEX 4241 Shana Gali, Pahar Ganj, Central District, New Delhi:-110055

211

SAWAN PALACE 3840 Mandi Chowk Opp-New Delhi Railway Station, Pahar Ganj, Central
District, New Delhi:-110055

212

NOBLE INN 88-91, Krishna Gali, Pahar Ganj Central District New Delhi-110055

213

HOTEL SAPPHIRE 87 Krishna Gali, Pahar Ganj Central District New Delhi:-110055

214

SHERE PUNJAB 4248-4251 Opposite New Delhi Railway Station Central District New
Delhi:-1100535

215

NEW NEELAM 4237 TO 4239 Gali Krishna Pahar Ganj, Central District New Delhi:-110055

18

File No. DPCC-HO13/14/2023-Legal-DELHI POLLUTION CONTROL COMMITTEE (Computer No. 187985)
Generated frcim eOffice by DINESH JINDAL, LO(Legal Cell), LAW OFFICER, DELHI POLLUTION CONTROL COMMITTEE on 05/12/2025 02:27 pm



1448998/20 /LEg'A CELL- BRCC'

1629

Name and Address of the Unit

NEELAM HOTEL 4240, Krishna Gali, Pahargan] Central District New Delhi:-110055

'M.D.INTERNATIONAL 3621 -A, Dariba Pan, Pahar Ganj, Central District, New Delhi:-
110055

SIRSWAL VIEW 4076-77 Ali Kaseru Walan Prig, Central District, New Delhi:-110055

219

YUGH DELUXE 3979-83, Kaseruwalan, Pahar Ganj, Central District, New Delhi-110055

220

MAHARANI PALACE 3461,3556,3558,3559, Dariba Pan Pahar Ganj, Central District New
Delhi:-110055

221

KRISHNA LODGE 3441, Dariba Pan, Pahar Ganj Central District New Delhi-110055

222

SHIV GUEST HOUSE 3494, Dariba Pan, Pahar Ganj Central District New Delhi-1 10055

223

TWENTY TWENTY GUESTHOUS 3972-76, Kaseruwalan Pahar Ganj, Central District New
Delhi:-110055

224

D INN 3685-89, 3691-92 & 3703/XV Gali Dariba Pan, Pahar Ganj New Delhi:-1 10055

225

P.G. INTERNATIONAL 3219-3990-89-91 Ali School Wali Sangtrashan, Pahar Ganj, Central
District, New Delhi:-110055

226

YES PLEASE 3088 Gali Sangtrashan Near Police Post, Pahar.Ganj, Central District, New
Delhi:-110055

227

SILVER SHINE 1323-1328, Sangtarashan Pahar Ganj, Central District, New Delhi-110055

228

SAGAR PALACE 1332 Chowk Sangatration Gali Dispensary Wali, Paharganj Central
District Delhi"-110055

229

JAGRITI DELUX 3143, 3144 & 3149, Bazar Sangtrashan Pahar Ganj, Central District New
Delhi:-110055

230

HINDUSTAN INTERNATIONAL NO.1518, Sangatrashan Paharganj, Central District, New
Delhi:-110055

231

SPARKK DX. 9360-67/8 Multani Dhanda, Pshar Ganj, Central District, New Delhi:-110055

232

SAHARA INTERNATIONAL DX 3162/63/34/35, Sangtrashan Rd. Pahar Ganj, Central
District, Delhi:-110055

233

AKSHAY DELUXE 9491/11 Multani Dhanda Pahar Ganj, Central District New Delhi:-
110055

234

AURA PALACE 1414-1415 Gali Sangtrashan Pahar Ganj, Central District New Delhi:-
110055

235

PAHWA INTERNATIONAL 10402/3 GALI NO. 13 Furniture Block Multani Dhanda, Pahar
Ganj, Central District Delhi:-110055

236

ROYAL INN 9520 Gali No. 13 Multani Dhanda Furniture Market Pahar Ganj, Central
District Delhi:-1100535

237

NINE STREET 9390/9, Multani Dhanda, Pahar Ganj, Central District, New Delhi;-110055

238

AKASH PLAZA 3998-99 Ali Kesru Wallan, Pahar Ganj, Central District, New Delhi:-
110055

239

VISA GUEST HOUSE 9834-35 Ali No.6 Multani Dhanda, Pahar Ganj, Central District, New
Delhi:-110055

240

CORAL PLAZA Gali No.7, Chuna Mandi Pahar Ganj, Central District New Delhi:-110055

241

METROPOLIS TOURIST HOME 1624, 1627-33, 1634-35, 1ST Floor Main Bazar, Pahar
Ganj, Central District Delhi:-110055

242

JAI BALAJI LIVING 9918/5, Multani Dhanda Sadar'[hana Road, Pahar Ganj Central District
Delhi:-1100535
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243

MANSI DX. 4459, Katra Raiji, Main Bazar Pahar Ganj, Central District New Delhi-110055

244

DARPAN PALACE 7923, Arakashan Road Pahar Ganj, Central District New Delhi-110055

245

THE SUNDER 8776/8 Multani Dhanda, Pahar Ganj Central District New Delhi:-110055

246

WELCOME INN 4647, Shora Kothi, Main Bazar Paharganj, Central District New Delhi:-
110055

247

AMAN DELUXE 2207-8, Rajguru Road Paharganj, Central District Delhi:-110055

248

TOURIST INTERNATIONAL 8197/6 Arakashan Road Pahar Ganj, Central District New
Delhi:-110055

249

MAHALAXMI 7238 Aram Nagar Qutab Road Pahar Ganj, Central District Delhi:-110055

250

S.R. PALACE 598 Gali Kait Wali Mantola Pahar Ganj, Central District New Delhi:-110055

251

CROWN DX. 4052 Keseru Walan, Pahar Ganj Central District New Delhi:-110055

252

ORIENT PALACE DX. 3984 Gali Kesaru Walan Pahar Ganj, Central District New Delhi:-
110055

253

NEW SHALIMAR HOTEL 5611, Basant Road, Pahar Ganj, Central District, New Delhi:-
110055

254

JAM INTERNATIONAL 3357 I Mandir Marg, Pahar Ganj, Central District, New Delhi:-
110055

255

ALOK GUEST HOUSE 4204 Mandi, Paharganj, Central District, New Delhi:-110055

256

TOURIST LODGE 26, Ara Kashan Road, Pahar Ganj Central District New Delhi:-110055

257

VARDHMAAN HOTEL 1521/27, SK Dass Marg, Karol Bagh Central District New Delhi-

110055

20
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® ..ﬁ\ DELHI JAL BOARD: GOVT. OF NCT OF DELHI ooz
1:__4 OFFICE QF i1l DLPUTY SUFERINITENDENT ENGINEER(CCR)/PGO P
el VARUNALAYA PH-1i; “AROL BAGH: NEW DELHI- 110005
No: DIB/DSE/PGO/2023/ ( 4 Dated: [3/y |22,
lo

Sih. Ramesh Chand Goel

Plot No -7784-88, 7792-95,
“uanasiddd wad, Rani Nagar,
Pahar Gan, New Delhi - 11C 85,

Ref: Lelter received in the O/o CCR/PGO vide Diary No. 897, Dated: 13.10.2023.

Subj-ct: Regarding verification of permission of bore well.

It is hereby informed that the Delhi Jal Board had constituted the committee
uncler the chairmanship of Deputy Commissioner (Revenue). Accordingly, Delhi Jal Board
nad issued public notice to disclose the existing bore-well of Delhi under the voluntary
discloser scheme since Octobzr, 2014 to March, 2015 for regularization of ground /ater
extraction.

As per the letter received from Sh. Ramesh Chand Goel, Plot No.- 7784-88, 7792-
95, Arakashan Road, Ram Nagar, Pahar Ganj, New Delhi - 110055, the bore well is
recorded in the bore well list at Serial No. 2787 as prepared by Delhi Jal Board under

voluntary discloser scheme. You are regulanzed/authorized/permitted to draw the ground

CI

(B.L.Kuru)
Public Grievance Officer
B. L. KURU
Public Grievances Officer
Delli Jal Board, GNCTD
Central Conirol Room. 6th Floor
Varunalaya Phiase-11. Thandewslan
Katol Bagh, New Delly-110008

water extraction as per voluntary discloser scheme of Delhi Jal Board.
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To

Sh. Mithlesh Goel

Plot No.-43 (8500)XV, Arakashan Road,
Ram Nayal, Pahal Gany,

New Del"' - 110055.

Ref: Letter received in the O/o0 CCR/PGO vide Diary No. 884, Dated: 12.10.2023,

Subject: Regarding verification of permission of bore well.

It is hereby informed that the Delhi Jal Board had constituted the commitiee
under the chairmanship of Deputy Cominissioner (Revenue). Accordingly, Delni Jal Board
had issued public notice to disclose the existing bore-well of Delhi under the voluntary
discloser scheme since October, 2014 to March, 2015 for regularization of ground water
extraction.

As per the letter received from Sh, Mithlesh Goel, Plot No.-43 (8500)XV
Arakashan Road, Ram Nagar, Pahar Ganj, New Delhi - 110055, the bore well is recorded
in the bore well list at Serial No. 2788 as prepared by Delhi Jal Board under voluntary
discloser scheme. You are reqularized/authorized/permitted to draw the ground water

extraction as per voluntary discloser scheme of Delhi Jal Board. -
o

(B.L.Kuru)
Public Grievance Oificer
B.L. KURU
Public Grievances Officer
Delhi Jul Board, GNCTD
Central Control Roem, bth Floor
Varunaiays Phase-11, Miundewnlan
Raro] gl Mew Dethis 100DS
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DELHI JAL BOARD: GOVT. OF NCT OF DELHI =2
= OFFICE OF THE DEPUTY SUPERINTENDENT ENGINEER(CCR)/PGO
Vgl VARUNALAYA PH-11; KAROL BAGH; NEW DELHI-110005
No: DJB/DSE/PGO/2023/ 6,29, Dated:/;’/x/w»3

To

Sh. Ramesh Chand Goel
Plot No.-45 (8498), Arakashan Road,
Ram Nagar, Pahar Ganj,

New Delhi = 110055.
Ref: Letter received in the O/o CCR/PGO vide Diary No. 883, Dated: 12,10.2023,

Subject: Regarding verification of permission of bore well.

It 15 hereby informed that the Delhi Jal Board had constituted the committee
under the chairmanship of Deputy Commissioner (Revenue). Accordingly, Delhi Jal Board
had issued public notice to Qisclose the existing bore-well of.Delhi under the voluntary
discloser scheme since October, 2014 to March, 2015 for regularization of ground water
extraction

As per the letter received from Sh. Ramesh Chand Goel, Plot No.-45 (8498)
Arzkashan Road, Ram Nagar, Pahar Ganj, New Delhi - 110055, the bore well is recorded
in the bore well list at Serial No. 2789 as prepared by Delhi Jal Board under voluntary
discloscr scheme. You are regularized/authorized/perrmitted to draw the ground water
extraction as per voluntary discloser scheme of Delhi Jal Board. gia "

-—

(B.L.Kuru)
Public Grievance Officer

B.L.KURU
Public Grievances Officer
Delhi Jal Board, GNCTD
Central Conirol Room. 6th Floor
Virinalaya Phase-11, Ihandewalzan
Karol Brgh, New Delhi-110003
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To

Sh. Ram Kumar

Ajanta Guest House
§647, Arakashan Road,
Ram Nagar, Pahar Ganj,
New Delhi - 110055.

Ref: Letter received In the O/o CCR/PGO vide Dlary No. 882, Dated: 12.10.2023,

Subject: Regarding verification of permission of bore well.

It is hereby informed that the Delhi Jal Board had constituted the committee
under the chairmanship of Deputy Commissioner (Revenue). Accordingly, Delhi Jal Board
had issued public notice to disclose the existing bore-well of Delhl under the voluntary
discloser scheme since October, 2014 to March, 2015 for regularization of ground water
extraction,

As per the letter received from Sh. Ram Kumar, Ajanta Guest House, 8647,
Arakashan Road, Pahar Ganj, New Delhi = 1100SS, the bore well is recorded In the bore
well list at Serial No. 3530 as preparéd by Delhl Jal Board under voluntary discloser
scheme. You are regularized/authorized/permitted to draw the ground water extraction
as per voluntary discloser scheme of Delhi Jal Board.

Sd/-
(B.L.Kuru)
Public Grievance Officer

Copy to:
1. DC(HQ)-II, Revenue Deptt. Office of Divisional Commissioner, Govt. of NCT of

Delhi, 5-Shamnath Marg ,Civil Lines Delhi-110054, for kind information please.
2. SDM (Karol Bagh), Govt. of NCT of Delhl, Flatted Factories Complex,
Jhandewalan, New De!hi-110055, for kind information please.
Qs

(B.L.Kuru)
Public Grievance Officer

B. L. KURU
Public Grievances Officer
Delhi Jul Board, GNCTD
Central Conwrol Room, 6th Floor
Varunalaya Phuse-11, Jhandews lak
Karol Bagh, New Delhi-110085

< Office Copy
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DELHI JAL BOARD: GOVT. OF NCT OF DELHI Vo
OFFICE OF THE DEPUTY SUPERINTENDENT ENGINEER(CCR)/PGO ~ #*
VARUNALAYA PH-11: KAROL BAGH: NEW DELHI-110005

e

No: DJB/DSE/PGO/2023/ 4 // Dsted: | 7«; }[‘{ npo,

To

Sh. Vinod Sareen
§502/41, Arakashan Road,
pahar Ganj, New Delhi - 110055.

Ref: Letter received in the O/o CCR/PGO vide Diary No. 874, Dated: 10.10.2023.

Subject: Regarding verification of permission of bore well,

It is hereby informed that the Delhi Jal Board had constituted the committee
under the chairmanship of Deputy Commissioner (Revenue). Accordingly, Delhi Jal Board
had issued public notice to disclose the existing bore-well of Delhi under the voluntary
discloser scheme since October, 2014 to March, 2015 for regularization of ground water
extraction.

As per the letter received from Sh. Vinod Sareen, 8502/41, Arakashan Road,
Pahar Ganj, New Delhi - 110055, the bore well is recorded in the bore well list at Serial
No. 2660 as prepared by Delhi Jal Board under voluntary discloser scheme. You are
regularized/authorized/permitted to draw the ground water extraction as per voluntary

S

(B.L.Kuru)
Public Grievance Officer

B. L. KURU
Public Grievances Cilicer
Delhi Jal Board, GNCTD
Central Control Room, 6th Floor
Varunakuya Phase-11. Shandewalan
Karol Bagh. New Delld-110005

discloser scheme of Delhi Jal Board.
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To

Sh. Vinod Sareen
8501/15, Arakashan Road,
Pahar Ganj, New Delhi = 110055.

Ref: Letter received in the O/o CCR/PGO vide Diary No. 873, Dated: 10.10.2023.

Subject: Regarding verification of permission of bore well,

It is hereby informed that the Delhi Jal Board had constituted the committee
under the chairmanship of Deputy Commissioner (Revenue). Accordingly, Delhi Jal Board
had issued public notice to disclose the existing bore-well of Delhi under the voluntary
' discloser scheme since October, 2014 to March, 2015 for regularization of ground water
extraction. However, the earlier authority Central Ground Water Authority (CGWA) has
issued the certificate of registration for the permission of borewell.

As per the letter received from Sh. Vinod Sareen, 8501/15, Arakashan Road,
Pahar Ganj, New Delhi - 110055, CGWA Reg. No: DLOFCT/32697, the bore well is
recorded in the bore well list at Serial No. 2661 as prepared by Delhi Jal Board under
vuluntary discloser scheme, You are regularized/authorized/permitted to draw the ground

water extraction as per voluntary discloser scheme of Delhi Jal Board.
'gmw

I

(B.L.Kuru)
Public Grievance Officer
B.L. KURU
Public Grievances Cflicer
Dethi Jai Board, GNCTD
Central Control Room, 6th Floor
Varunaluya Phase-11, Jhendewslun
Karol Bagh, New Delhi-110003
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To

Ms. Meena Kumari

Hotel Chand Palace,

54, Arakashan Road,

Pahar Ganj, New Delhi - 110055.

Ref: Letter received in the O/o CCR/PGO vide Diary No. 893, Dated: 13.10.2023.

Subject: Regarding verification of permission of bore well.

It is hereby informed that the Delhi Jal Board had constituted the committee
under the chairmanship of Deputy Commissioner (Revenue). Accordingly, Delhi Jal Board
had issued public notice to disclose the existing bore-well of Delhi under the voluntary
discloser scheme since October, 2014 to March, 2015 for regularization of ground water
extraction. However, the earlier authority Central Ground Water Authority (CGWA) has |
issued the certificate of registration for the permission of borewell,

As per the letter received from Ms. Meena Kumari, 54, Hotel Chand Palace,
Arakashan Road, Pahar Ganj, New Delhi - 110055, CGWA Reg. No: DLOFCT/32694, the
bore well is recorded in the bore well list at Serial No. 2632 as prepared by Delhi Jal
Board under voluntary discloser scheme. You are regularized/authorized/permitted to
draw the ground water extraction as per voluntary discloser scheme of Delhi Jal Board. |

Sd/-
(B.L.Kuru)
Public Grievance Officer

Copy to:
1. DC(HQ)-I1, Revenue Deptt. Office of Divisional Commissioner, Govt. of NCT of
Delhi, 5-Shamnath Marg ,Civil Lines Delhi-110054, for kind information please.
2. SDM (Karol Bagh), Govt. of NCT of Delhi, Flatted Factories Complex,

Jhandewalan, New Delhi- 110055, for kind information please.
J/Oﬂ;ice Copy
Qs

(B.L.Kuru)
Public Grieva Officer
B. L. RUKD.
Public Grievances Otficer
Delhi Jal Board, GNCTD |
Central Control Room, 6th Floor

Varunalaya Phase-11, Jhandewuluo
Karol Bagh, New Delhi-1 10005
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Sh. Daljit Kumar

Hotel Mohan International,

2, Arakashan Road,

Pahar Ganj, New Delhi - 110055,

Ref: Letter received in the O/o CCR/PGO vide Diary No. 894, Dated: 13.10.2023.

Subject: Regarding verification of permission of bore well.

It is hereby informed that the Delhi Jal Board had constituted the committee
under the chairmanship of Deputy Commissioner (Revenue). Accordingly, Delhi Jal Board
had issued public notice to disclose the existing bore-well of Delhi under the voluntary
aiscloser scheme since October, 2014 to March, 2015 for regularization of ground water
extraction, However, the earlier authority Central Ground Water Authority (CGWA) has
issued the certificate of registration for the permission of borewell.

As per the lefter received from Sh. Daljit Kumar, Hotel Mohan International, 2,
Arakashan Road, Pahar Ganj, New Delhi - 110055, CGWA Reg. No: DLOFCT/32683, the
_bore well is recorded in. the bore well list at Serial No. 2631 as prepared by Deihi Jai
Board under voluntary discloser scheme. You are regularized/authorized/permitted te
draw the ground water extraction as per voluntary discloser scheme of Delhi Jal Board.

Sd/-
(B.L.Kuru)
Public Grievance Officer

Copy to:
1. DC(HQ)-1I, Revenue Deptt. Office of Divisional Commissioner, Govt. of NCT of

Delhi, 5-Shamnath Marg ,Civil Lines Delhi-110054, for kind information please.
2. SDM (Karol Bagh), Govt. of NCT of Delhi, Flatted Factories Complex,
Jhandewalan, New Delhi-110055, for kind information please.

ok
/ Office Copy
@\A‘yx

(B.L.Kuru)
Public Grievance Officer

B.L. KURU
Public Grievances Oficer
Deihi Jul Board, GNCTD
Central Conwrol Roon, 6th Floor
Vurunalaya Phase-11, Jhandewalan
darol Bagh, New Delli-1 10005
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To

Sh. Daljit Kumar

Hotel Pallvi Palace,

8572, Arakashan Road,

Pahar Gan), New Delhi = 110055.

Ref: Letter received In the O/o CCR/PGO vide Diary No. 892, Dated; 13.10.2023.

Subject: Regarding verification of permission of bore well.

It is hereby informed that the Delhi Jal Board had constituted the committee

under the chairmanship of Deputy Commissioner (Revenue). Accordingly, Delhi Jal Board

had issued public notice to disclose the existing bore-well of Delhi under the voluntary
discloser scheme since October, 2014 to March, 2015 for regularization of ground water
extraction. However, the earlier authority Central Ground Water Authority (CGWA) has

issued the certificate of registration for the permission of borewell.

As per the letter received from Sh. Daljit Kumar, Hotel Pallvi Palace, 8572,

Arakashan Road, Pahar Ganj, New Delhi - 110055, CGWA Reg. No: DLOFCT/32670, the
bore well is recorded in the bore well list at Serial No. 2629 as prepared by Delhi Jal
Board under voluntary discloser sd1erne. You are regularized/authorized/permitted to
draw the ground water extraction as per voluntary discloser scheme of Delhi Jal Board.

Sd/-
(B.L.Kuru)
Public Grievance Officer

Copy to:

1.

2

\/andewalan, New Delhi-110055, for kind information please.

DC(HQ)-1I, Revenue Deptt, Office of Divisional Commissioner, Govt. of NCT of
Delhi,. 5-Shamnath Marg ,Civil Lines Delhi-110054, for kind information please.
SDM (Karol Bagh), Govt. of NCT of Delhi, Flatted Factories Complex,

(e
‘____..-—-’

(B.L.Kuru)
Public Grievance Officer
8. L. KURU
Public Grievances Officer
Delhi Jal Board, GNCTD
Ceniral Control Room, 6th Floor
VYarunalaya Phase-11, Jhendewalan
Karol Bagh, New Delhi-110005

7 Office Copy
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To

Sh. Daljit Kumar

Hotel Yuvraj Deluxe,

38, Arakashan Road,

Pahar Ganj, New Delhi - 110055.

Ref: Letter received in the O/o CCR/PGO vide Diary No. 891, Dated: 13.10.2023.
Subject: Regarding verification of permission of bore well.

It is hereby informed that the Delhi Jal Board had constituted the committee I
under the chairmanship of Deputy Commissioner (Revenue). Accordingly, Delhi Jal Board
had issued public notice to disclose the existing bore-well of Delhi under the voluntary
discloser scheme since October, 2014 to March, 2015 for regularization of ground water
extraction. However, the earlier authority Central Ground Water Authority (CGWA) has

issued the certificate of registration for the permission of borewell.
As per the letter received from Sh. Daljit Kumar, Hotel Yuvraj Deluxe, 38,

Arakashan Road, Pahar Ganj, New Delhi - 110055, CGWA Reg. No: DLOFCT/32675, the 1
bore well is_recorded in the bore well list at Serial No. 2630 as prepared by Delhi Jai ;
Board under voluntary discloser scheme. You are regularized/authorized/permitted to

draw the ground water extraction as per voluntary discloser scheme of Delhi Jal Board.

Sd/-
(B.L.Kuru)
Public Grievance Officer

Cepy to:
1. DC(HQ)-II, Revenue Deptt. Office of Divisional Commmissioner, Govt. of NCT of

Delhi, 5-Shamnath Marg ,Civil Lines Delhi-110054, for kind information please.
2. SDM (Karol Bagh), Govt. of NCT of Delhi, Flatted Factories Cdmplex,

Jhandewalan, New Delhi-110055, for kind information please.

7 Office Copy
A

(B.L.Kuru)
Public Grievance Officer

B. L. KURU
Public Grievances Officer
Delhi Jal Board, GNCTD '
Ceatral Control Room, 6th Floor ]
Varunaluya Phase-11, Jhandewslan
Karol Bagh, New Delhi-110005
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